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IN THE HON'BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH,
NEWDELHI

Mursaleen

Versus

State of Harvana & Ors. ..... Respondents

1 That the present Original Application is pending before this flon'ble

Tribunal and is fixed for 1,3.02.2024.

2. Before proceeding further, it is worthwhile to mention here that in the

present matter applicant has present his application contai4ing the

allegation of illegal mining, outside the mining lease area based on the

defective Environment Clearance granted without EIA study/EMP or

public hearing by using heavy machinery and beyond a permissible

depth with further allegation that mining is being done without

having valid district survey report, comprehensive mining plan,

without obtaining CTE & CTO and replenishment study etc. Keeping

direction vide order dated 06.L0.2023 to the answering respondent to

submit a report covering all the points.

The relevant portion of the order dated 06.1.0.2023 is

reproduced below for ready reference:-

-t-

IN ORIGINAL APPLICATION NO. 593 OF 2023

.....Petitioner(S)

Status report of Member Secretary, State Environment Impact
Assessment Authority, Haryana on behalf of Respondent No. 6

in compliance of direction dated 06.10.2023 and 20.12.2023.

MOST RESPECTFULLY SHOWETH:

in view of the allegation, this Hon'ble Tribunal was pleased to issue
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2. The stand of the applicant is that illegal mining is goi g on in the
absence of the oaliil Distict Sarztey Report, Comprghensiae
Mining Plan, Replenishmant Stuilies anil the mining is being ilone
outsiile the n ining lease alea based ofl the ilefectioe
Enaitonmental Cleatances (ECs) granteil without EIA StudyEMP
or public heaing and granteil zoithout cluster EIAs. lt is the

further case of the applicant that the mining is beipg ilone
without obtaining CTO/CTE anil by using heaoy machinery and
beyond the permissible ilepth and that the mining of sanil, bajri
anil boulder is being done on the basis of the ECs issued for sand
only.

3. Further allegation is that the EC conilitions haoe not bem
ailhercd to and no post monitoing has been done anil thg mining
is being done in a sub-mergeil watet area beyond the pennissible
depth by using heaoy machinery.

4. The allegation made in the OA reaeals that the substantial issue

relating to enoironment is inzsolzteil in the matter.
5. Hence, at the first instance, zoe ileem it proper to call for the

rcport from the Responilent No. 6, State Leoel Enaironment
Impact Assessment Authoity (SEIAA), Haryana. The Reqpondent

No. 6 zaill gizte the repott cooering all the points uhich hqoe beefl

noted aboae. Let the report be submitted within six weeks by e-

mail at juilicial-ngt@goo.in preferably in the form of segrchable

PDF/OCR Support PDF and not in the form of Image PDF.

That in compliance of the above directions, the answering

Responden! vide Order dated 26.1.0.2023, constituted a Eight (8)

Members Sub-committee to be headed by the Chairman, State Expert

Appraisal Comrnittee (SEAC), to visit the relevant sites in district

Yamunanagar and submit report as per the directions of flon'ble

NGT and in view of the direction of Hon'ble NGT, information as per

record was also obtained from the SEIAA, Mining Departunent and

Regional Officer, HSPCB, Yamuna Nagar. That sub-committeg visited

the site on 23.11.2023 and the representatives of different concerned

departments were asked to submit the status of all alleged mines (28

number of mining lease) referred in the Original Applicatipn. It is

necessary to mention here that Sub-Committee visited the following

sites:

Sr, No. Name of Site
1 Bailgarh (South and North)
2 Devdhar Block

Kohli Wala
4 Malikpur Khera
3
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At this juncfure, it is appropriate to mention here that an interim

report dated 19.72.2023 containing the above mentioned facts has

already been submitted before this Hon'ble Tribunal along with the

order dated 26.10.2023 as Annexure R-5fl, whereby, Sub-comrnittee

was constituted, the copy of information as Annexure R4/2 and the

copy of Minutes of Meeting held on 10.11.2023 as Annexure R{3
and thus, for the sake of brevity, all the facts and the Annexures are

not repeated here. However, it is submitted that the same may be

treated as a part of the present report.

That it is necessary to mention here that a report has been submitted

by the sub-comrnittee constituted vide order dated 26.1,0.2023 and

after perusal of the report along with the data obtained from the

concerned departments the Member Secretary, SEIAA/Anpwering

Respondent has considered that there is a need to obtain more data

and also need to inspect the sites with the officers of the [4ining,

HSPCB, Revenue & Forest departments. Copy of the report of the

sub-committee is annexed as Annexure R-6/4.

That thereafter, a meeting of the all officers of all copcerned

department was called by the Member Secretary, SEIAA and all

officers were asked to provide the data, beside this inspection of the

sites was also carried out on 29.01.2024. On the basis of the

inspectiory a report has been prepared containing all the observation,

what has been observed during the inspection. It is also necepsary to

mention here that on the basis of the data received from Mining

Department & FISPCB, detailed status of all 28 mines inclu{ing the

stafus of ground water and the stone crushers has also been prepared

and attached with the inspection report. Relevant portion of the

inspection report dated 29.01.2024 is reproduced here for the kind

perusal of this Hon'ble Tribunal:

"The Member Seuetary, SEIAA, Haryana carried out inspections of mining sites

under scrutiny on 29 .0L .2024 along-with the follotoing offcials :

1. Sh. Pardeep Kumar, lAS, Member Secretary, HSPCB €i SEIAA, Haryana.

2. Sh. Virender Singh Punia, Regional Offcer, HSPCB, Yamuna Nagar.

5

6
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The detailed obsercahons made duing the site oisit are as follouing:

Sr.
No.

Name
Site

tf Obseraations

7 Bailgarh
(South)

Duing inspection, it utas apprnised by Mining Qffcer,
Yamunanagar tlnt the present mining site uas earmarked for
efiraction of Boulder, Grattel and Snnd nnd allotted to lfis
Mubaikput Royalty Compatry, as Bailgarh South Block,

YNR 82 (Sr. No.7 of Annexure-A of the complalnt) on
lease basis ztide letter of intent dated 28.12.20117 for a
period of 10 years zaith alloweil production capapity of
L3.00 Lakh Metric Tonnes per annum. Enoironment Clearance

ruas granted to the present Mining Project by SEIAA, Haryana
aide letter No. SElAAfi1R201.8/655 dated L9.06.2078 and zoas

oalid for a penod of 5 years. Furtlrcr, the project Proponent ruas

under obligation for complinnce of cond:itions mentioned in EC
letter dated 19.06.2018, tohich interalia included submisaions of
6 monthly compliance reports to lRO, MoEF €l CC,

Chandigarh, SEIAA, Haryana and HSPCB.

Mining operations on the present site uas continuing upto
14.07.2022, tohich aftenoards Tuas suspended rlue to

termination of mining lease by Director General, Mines &
Geology Department, Haryana due to non-pnyment of lease

11ount.

Duing inspection, the unit was found dosed nnd no mining
actioities uere ongoing. Further, it uas also appraised by
mining offcer, Yamuna Nagnr thnt no legal mining h$s been

allotoed offcially by Haryann Mines €t Geology Departruent on

tht present site.

2 Bailgarlt
(North)

Duing inspection, it was appraised by Mining Oficer,
Yamunanagnr that tlrc present mining site utas eannarked for
extraction of Boulder, Graael antl Sand (from Rioer Bed) and
allotted to IUI/s Calleis Realtech Pot. Ltil., Bailgarh North
Block, YNR 81 (Sr. No. 22 of Annexure-A of the comylaint)
on lease basis oiile letter of intent dated L9.06.20115 for a
perioil of 07 years uith allozoeil proiluction capapity of
21.44 Lakh Metric Tonnes per annum.Neither
Enoironmmt Clearance nor any Consent to Establish zoas

obtained by the Project Proponent.
It uas furtlur appraised by Mining Offcer that the present

mining site lltfis net)er put in operation and tlw mining license,

in respect to tle present mining site, has already been

terminated by Director General, Mines €t Geology Department,
Haryana aide order dated 14.01.2021. No legal mining has been

offiaallv allozoed at the present site by Mining tment.

3. Sh. Sandeep Kumar, Exeantizte Engineer, Irrigation Department, Yamuna

Nagar.

4. Sh. Abhijeet SinghTantoar, AEE, HSPCB,YamunaNagar.

5. Sh. Anand Razoal, Naib Tehsildar, Partap Nagar, Ynmuna Nagar

6. Sh. Rohit Rana, Mining Inspector, Mining Department, Yamuna Nagar.
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Duing inspection, no actioe mining zoas obserued at the
present site .

Further, it was also appraised by Mining Offcer, Yamunanagar that a total of 64

FIRs has been registercd against illegal mining in Bailgarh (South €t North) by the

Mines €t Geology Depnrtment, Haryana.

Further, Regional Offcer, HSPCB, Yamunanagar appraised the inspecting team

that Haryana State Pollution Control Board had nlready sealed 09 Screening Plants (list

attached) in Village Bailgarh due to non compliance of Enttironmental Norms stated in

Consent to Establish and Cnnsent to Operate issued to the respectiue screening plants.

During inspectiott, clear ettidences of mining at huge scale uere obsertted in the

aicinity of Bailgarh North I South mining sites; ruherein, tlrc Hon'ble NGT hnd already

imposed a penalty of Rs L2 Crores as Enoironmental Compensation in O.A. No.

L50/2021, titled as Anish Versus Union of lnilia €t Ors on lvl/s Mubaikpur Royalty

Company, Bailgarh South Block, yNR 82 (Sr.No.7 of Annexure-A of the coryplaint).

Further, Regional Oficer, HSPCB, Yamuna Nagar added that Hon'ble Supreme Court of

lndia has reaised the Enttironmental Compensation amount to the turrc of Rs. 04 Crores

against 12 Crores as imposed by the Hon'ble NGT.

Further, on the way back to O/o Regional Officer, HSPCB, Yamu4a Nagar

Region, after inspection, clear euidcnces of mining actiaities being performetl at lnrge

scale (outside Riaerbed), zoith an aaerage depth of mining ranging befioeen L5 to 30 feet,

zoere also obserued in the tsiciniry of aillages namely Deoilhar, Bhalla Majru, Mujahid

Wala and Doiuala. Howeoer, at the present juncture, it is dffiait to ascertain

uhether the mining actittities tuere performed legally/illegally or to earmark the

indittiduals/frms responsible for abot:e mentioned mining achoities. It is further

pertinent to mention htre that the pits formed due to mining actittities in the aboae

mentioned oillnges uere found submerged with water, thereby gioing inference thnt the

mining actioities arre continued till reaching tlu depth of water table, resulting thtreby

dffiailt to ascertain the actual depth of mining caried out. Further, it is also peltinent to

mention lure that tlu facts of mining being done legally or illegally, toithin or outside tle

earmnrked mining sites can only be ascertained afier detailed enquiry in the matter by

Mines €t Geology Department, Reoenue Depnrtment, Haryana State Wafur Resources

Authoity and other stake holding agencies/departments.
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It is further pertinent to mention here that during inspection, Mining Officer,

Yamuna Nagar uas directed to conduct suroey of all the earmarktd mining sites in

District Yamuna Nagar, as mentioned in the "Annexure A" of tfu Ongtnal Applicahon

No. 593 of 2023, to ascertain the compliance of criteia's mentioned in Approaed Mining

Plan of the respectirte mining sites including mining operations performed outside

enrmarked mining sites, d"pth E mining actiaities already performed alongoith the

quantum of minerals excaaated against the alloued aolume.

Consequently, in compliance of the orders of Director General, Mines €t Geology

Department, Haryana, ttide Endst No. DMG/Ily/Glg,NNRfi18 dated 01.02.2024, the

mining Blocks of Distict Yamuna Nagar uere jointly inspected by Mining

Department's Surtreyor and the Kanungo, Tehsil-Radaur (Yamuna Nagar) on

04.02.2024 and 06.02.2024 respechr:ely. The fndings of joint inspecfion report,

regarding the operational mining blocks in distict Yamuna Nagar, are ryiterated

fureinafter inbief:-

N ame of Minins
Block

Name of
Allottee

Minerals
allowed for
excaztntion

Area (in Ha)
and depth of
Excaoation
allouted

Obseroations
B Remarks

7 Gumthala South
Block YNR B 17

Elite
Mining
Corporation

Sand 49.67 Ha
03 Meter

The team

obserued that
the mining
actioity is
operqtional
utitlin the
allotted lease

area (Khasra

Numbers) as

per DGPS
demarcation.

2 Nagli Block YNR
815

M,P.
Traders

Sand 77.25 Ha
03 Meter

The team
obseroed that
the mining
acht:ity is
operational
aithin the
allotted lease

area (Khasra

Numbers) as

per DGPS
demarcation.

Nagla Rangran
YNR B 14

Tirupaqri
Earth A
Project
Works Pot.
Ltd

Sand 89.48 Hn
03 Meter

fhe tuam

obserued thnt
the mining
actiaty is
operational
zoithin the

Sr.
No.

3
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allotted lease

arefi (Kmsra
Numbers) as

per DCPS
demarcahon.

4 M T Karhera Block
YNR B 13

Katoaljeet
SinghBatra

Snnd 67.79 Ha
03 Meter

The team

obseraed that
thz mining
actioity is

operutional
uithin the

allotted lease

area (Khasra

Numbers) as

per DGPS
demarcahon.

5 lathlana
YNTR B 72

Block P.S.

Biuldtech
Sand The team

obserued tlut
the mining
actioily is
operational
roithin the
allotted lease

area (Khasra

Numbers) as

per DGPS
demarcahon.

6 Kanalsi
YNRB5

Block P.5.
Buildtech

44.14 Hs
03 Meter

The mining
actiwty ,f
boulder A
graael is
alreaCy
stopped by the
Hon'ble NGT,
Nezo Delhi
ztide orders
dnteQ

37.0s.2022 in
OA No.
423/1,022

titled as
"Mohinder Pal
I Anr. Versus
State ,f
Haryana A
Ors.".

7 Mandoli Ghnggnr
East Block YNR B
3

ISM Foods

Pat Ltd
Boulder-
Graael- Sand

20.18 Hn
03 Meter

The mining
actioig "fboulder A
graael is
alreafly
stopped by the

Hon'ble NGT,
Near Delhi
uide orders

707.27 Ha
03 Metur

Boulder-
Graoel- Sand
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31.05.2022 in
OA No.
4234022
trtled as
" Mohinder Pal
€.r Anr. Versus
State "fHaryana A
Ors.".

B Deudhnr
YNR B 24

BIock Northern
Royalty
Company

Boulder-
Grsttel- Sand

31.87 Ha
09 Meter

The

department
also issued
sholo. cause

nohce to lrtl/s
Nortfuern
Royalty
(Deodhar
Blocl) fo,
aiolation "ftermi &
conditions "fthe

Enairownental
Cleaiance antl
mining plan
uide ffiemo no.
2352 dated
23.70.2023.

laidhan
YNR B 3.3

Block P.S.

Buildtech
48.60 Hn
09 Meter

The

department
also issued
show cause

notice to AUs
P. S. Buikltech
(laidhai
Blocb fo,
ttiolation "fIerms A
conditions "fthe
Enoiyonmental
Clearence and
mining plan
aide merno no.

2557 dated
23.17.202s.

L0 Malikpur Khadar
BlockYNR B 28

Sh. Karnj
Singh S/o

Major
Singh

Boulder-
Grattel- Sand

23.20 Ha
09 Meter

The mining
department
alongzoith CM
Flyiig Squad,

Panchkuln
inspected tlrc
illegally
excaoated area

I Boulder-
Grattel- Sand
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and lodged an
FrR 2852022
at P. S.

Chhachbauli
against tlrc
culpits |vl/s
S. l. Screening
Plant (MDL-
484), Vill.
Malilcpur A
thP

landowners

Furtfur at tfu hme of inspection, the mining achoity is found operatronal utithin

the permissible limits of the depth of Excattation of mineral in itter bed mining blocks."

Further, the detailed status of 28 mining sites, as prepared on thp basis of

data receitted from Mines I Geology Department, Haryant and Haryana State pollution

Control Board, containing the stntus of ground u)ater as well as stahts of stone crushers

is hereby marked and annexed as "Annexute-A" and the detailed loint inspechon report

alongzoith Report of Kanungo Radaur is hereby marked and annexed as "Annexure-

AB',"

Copy of the inspection report dated 29.01.2024 along with Annexure

mentioned in the report as Anflexure "A" and_Anngcryg "AB" ig hereby

marked and armexed as Annexure R{5 colly.

That it is also worthwhile to mention here that in addition to the

above, survey report has also been sought by the Member Sqcretar)',

SEIAA from the Mining department, Haryana and in response a

detailed report qua the 10 rnining sites, which are in operatiory has

been received from Mining O{ficer, Yamuna Nagar along with the

GPS photograph of the spot. Further, in order to ensure strict

compliance of the directions passed by the Hon'ble Supreme Court of

India and Hon'ble National Green Tribunal from tirne to time with

regard to District Survey Report and Sand Mining Guidelirles 2016

and 2020; a comrnunication for the implementation of the in the

interest of Environmental Safe Guard, is being sent to Member

Secretary, llaryana State Pollution Control Board, Director, Mines &

Geology Department and Chairman, State Expert Appraisal

Comrnittee without any failure.

7
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That keeping in view of all the facts, circumstances, inspection

conducted by the answering respondent and the data obtained from

the Minir,g Department & FISPCB, it is appropriate to mentipn here,

in addition to the submission of reports and the documents as

annexed in the preceding Para's, upon analysis of all facts and data,

no prudent man can draw the in{erence that there was no illegal

mining at the site, as the pits formed due to mining activities were

found sub merged with the water and this fact itself reflects that the

mining activities were continued till reaching the depth of water

table. Further, it is necessary to mention here that keeping in yiew the

past violations, 64 number of FIR's had already been registered

against illegal mining in Bailgarh (North) & (South) Mining sites by

the Mines & Geology Department and at the cost of repetition, it is

necessary to bring into the notice of this Hon'ble Tribunal that this

Hon'ble Tribunal had already imposed a penalty of Rs.12 cFores as

Environment Compensation vide order dated 1.8.11..2022 in OA No.

1,50/2021, titled as Anish Vs. Union of India & others, which was later

on, revised by Hon'ble Supreme Court from Rs. 12 crores to Rs. 4

crores. However, keeping in view the particular instance of pits

formed due to mining activities being found sub-merged ip water

indicating mining activities being continued till the depth of water

table, as mentioned in the inspection report as R-6/5 in Para Number

6 above, it is appropriate to submit that to ascertain all tlre facts

meticulously, a detailed enquiry may be got conducted in tfe matter

by Mines & Geology Department, Revenue Department, Haryapa State

Water Resources Authority and other stake holding agencies/departrpents.

Copy of the order dated 18.11.2022 of Hon'ble NGT and copy of

tlre order dated 13.03.2023 of Hon'ble Supreme Court is hereby

marked & annexed as Annexure R-6/6 e R-6l, respectively.

666



-tt-
Prayer:

Hon'ble Tribunal in the present matter.

AS, Secretary
State Environment ment
Authority, Hary

Verification:

Verified that the contents o{Para No. 1-8 of the above are correct and true

to mv knowledge and belief. No part of it is false and nothing material has

been concealed therein.

Place: Panchkula
Dated:1L.02.2024

Place: Panchkula
Dated:11,.02.2024

Pardeep Kumar,

Pardeep Kumar, IAS
State En
Authority, Hary

Secretary,

Meml)'r'
Secre=l

s'tq

llen ter
Secre'tilrY

In the light of the submissions made above, this flon'ble
Tribunal is prayed to consider the present status report with further

prayer that answering respondent has tried best to assist this flon'ble
Tribunal and iJ this Hon'ble Tribunal consider that any more 4ction is

required on the part of the answering respondent then may issue

direction to the answering respondent for further assistance of this

qd
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State En_vir<,nment rmpact o;l*;, o,rn.",|)i #J:,-q-t I t

Bays No.55-58, Prayatan Bhawan, Sector_2 panchkula.

Telephone No. 0172-2565232
E-mail ID: seiaa-21 .env @h l'y. qov. rn

ORDER

During the course of hearing on 06.10.2023, Hon'ble National GreenTri b u nal (NGT) was pleased to make directions to Respondent No. 6 State(

. In compliance to the directions made by Hon'ble NGT in the above
mentioned case, a Sub-committee is hereby constituied by superseding the earlier
orders issued by the Authority in this ."ga.d o, 19.10.2023.

Environ men t lm act Assessment Authori
l. e.

Mu rsaleen Versus Sta te of Ha
Ha ana 1n OA No. 593 of2023

ana&O rs to give a report, covering all the
polnts, which have been mentioned in the complaint, pending before the Hon,bleTribunal, regarding the alleged illegal mining activities etc. in District
Yamunanagar (Haryana)

The comnosition of the revised Sub-com mittee will be as under:

1. Chairman, SEAC, Haryana (Chairman)

2. Member Secretary, SEAC, Haryana (Member)

3. Representative of Deputy Commissioner, yamunanagar (Member)
4. Representative of Director General, Mines & Geology Department,

Haryana (Member)

5. R€presentative of Engineer-in-chie! Irrigation & water Resources

Department, Haryana (Mem ber)

6. Representative of HSpCB (Member)

7. Deputy District Attorney / Assistant District Attorney, (HSPCB &
SEIAA) (Members)

8. Regional Officer, HSPCB (yamunangar). He will co-ordinate among

the Mernbers of the Sub-committee for the site visit.
Note:

Sh. Pardee Kumar IAS em b r Secreta SEIAA ana will the NodalHa
Officer to et the need ful done to ensu re the com Dliance of the Orders dated
06.10.2023, passed bv Hon'ble National Green Tribun AI (NGT).

Place : Panchkula
Dated: 26.10.2023

${\pacl

-rbVJ
or:,
1i

lir:lAA meer P row, IAS(Retd.)
I loryi.lrlx Chairman, SEIAA, Haryana\u
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EndstNo. SEIAA/HR/20231 /o(,'"/)t"t Oatea, z0l talt-ot-L"-"-'-."/r

A copy of above is forwarded to foilowing for information and further
necessary action arongwith a copy of order dated 06.10.2023 passed by theHon'ble NGT in OA No. 593 of 2023,please:

.-1. Member Secretary, HS'CB, C_ 1 I , Sector_6, panchkula with a request toNominate his representative as well as direci concerned Regional officer(to co-ordinate & assist the sub-committee) fo. inspl"tion oi theproject site(s).
- 2' Deputy commissioner, yamunanagar with a request to nominate hisrepresentative for inspection ofthe project site(s)., 3. Director General, Mines & G^eology O"pat*"rt with a request to depute

, /nominate his representative for s;I" lrrp..tio, of the project .l*. 
- --. -

4, Chainnan, SEAC, Haryana
5' Engineer-in-chief, Irrigation & water Resources Department, Haryana' with a request to depute /norninate his representative fo. ,it. i"rp""iiJ, 

"rthe project site(s).
6. Member Secretary, SEAC, Haryana
7. Deputy District Attorney / Assistant District Atromey, (HSPCB &SEIAA) (Members)
8. Regional Officer, HSPCB (yamunangar). He will co_ordinate among theMembers of the Sub-committee for thI .it" uisit.
9. PS to Chairman, SEIAA, Haryana

^k",.*o,,IAA, HaryanaI
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LIST OF BGS/SAND MINING CONTRACTS OF DISTRICT YAMUNA NAGAR

0\\-r.r-- -?-tlL
Ilolder (Mining

Unit)

Namc of Leases.
No.

I)SR Letter of
In tcn t
(Lor)

Comprehensi
ve Mining

Plan

Replenishment
Study

Public
Hearing

Status of
Cluster

Permissib
le De pth

Remar ksEnyironme
nt

clcarance

BGS

EC for
(Boulder,
Gravel,
Sand)

CTOCTE

s Yamuna Inlra
developers p. Ltd

Begarnpur (yNR
831)

M/

Area-39.50 ha

10.08

2011
for -5

years

For 08 years
dated

19.06.2015

valid lor 05
years dated
01.01.201r)

No need of
Replenishment
Study due to

outside river bed

22.08.20l6 09.03.20 I 6
at 02:00

PM Village
Begampur

NIL Maximum
9 Mtr. as

outside
river bed

Mining
'ferminated

vide order
dated

26.11 .2020

29 .06.2017 BGS I 8.08.20 t 7 0 t/t0/201 8

to
3010912020

2 ramleel Singh

Pipli N.,f3j12 !l6gk
(YNR 829. 30 &
3t)

Sh. P r0.08
2017
lor 5

years

For 08 yeari
dated

14.09.20t 5

valid for 05
years dated
22.12.20t5

No need of
Replen ishment
Study due to

outside river bed

I 9.04.2016 Maximum
3Mtr.

granted as
per EC
letter

Lol exPl

I 3.09.202i

red
13. r 0.2016

Extended
on 17 .11 .22

As per
approved

mining plan

BGS 30103t2011 t3t10t2022
to

30t0912023

raj Singh s/o
S ingh. YNR

Malikpur Khadar
(YNR 828)

Area 23.2 Hac

Sh. Ka
Major

r 0.08.
2017
for 5

years

For 08 years
dated

14.09.20 t5

valid for 05
years dated
22.12.2015

and

01.t2.2021
for 3 Years

No need of
Replenishrnent
Study due ro

outside river bed

20.i1.20t5 19.04.20 t 6 NII- OPerat iona I
r 3. 10.20 t6 BGS 30.03.20 r 7 1510512023

to
30t0912024

EIA/EMP

I.

Area - l 8.20

20.11.2015 NIL
on

3.

Max imum
9Mtr. as

outside
river bed

Extended
on 21 .06.22

As per
approved

mining plan
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S.

No.
Namc of Leasc
Holder (Mining

Unit)

DSR l,ctter of
I ntent
(L()r)

Comprchensi
ve Mining

Plan

l{cplcnish men t
Study

EIA/EMP l'u blic
l{cn ring

Status of
Cl uster

Permissib
le Depth

Environme
nt

clearancc

CTE CTO Remark-s

4 M/s Delhi Royalty
Company
Kohliwala (YNR
821 &22)

Area- 13.59 Ha

t0.08.
20t7
for 5

years

For 08 years
datcd

r 9.06.201 5

23.02.16 for 5
Years and
12.10.21 for 3
Years

No need of
Replen ishrnent
Study due to

outside river bed

25.04.2016 II.03.20r6 NII, Mining
'lerminated

vide order
dated

t0.t2.2021

Maximum
3Mtr.

granted as

per EC
letter

21.06.2016 BGS 06t01t2016 0111012021

to
30t09t2022

5 M/s Kawaljit Singh
Batra
Galauri Block
(YNR 839)
Area-24.00 IIa

10.08.
2011
for 5

years

For 08 years
dated

20.10.2016

valid lor 05
years dated
30. i 2.2016

09.01 .201 7 No
Required
as, the
Project
Area is less
than 25.00
Ha

Maximum
9Mtr. as
outside

river bed

08t09t2023
to

30109t2024

Suspended
on

t7.06.2022

6 M/s Northern
Royalty Cornpany

Devdhar Block
(YNR 824)
Area-3 L87 Ha

I 0.0 8.

20)7
for 5

years

For 08 years
dated

I 9.06.201 5

valid for 05
years dated
0t.0t.20t6
and
12.10.2021
for 3 Years

Environment
Clearance was

granted that
Proj ect

Proponent shall
submit annual
replenishment
report ceftified

by an authorized
agency

25.04.2016 I 0.0i.201 6 NIL Maximum
3Mtr.

granted as
per EC
letter

(being
river bed
Mining)

06t01t2016 0111012023

to
30109t2024

Operational21 .06.20 t 6

Extended
on 21 .06.22

As per
approved

mining plan

BGS

EC for
(Boulder,
Gravel,
Sand)
(BGS)

No need of
Replen ishrnent
Study due to

outside river bed

NII, 25 .05 .2017 I]GS
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S

No.
DSR Letter 0l'

Intent
(r,or)

Comprehensi
ve Mining

Plan

Rcplenishment
Study

I] IA/I,]M P l'u hl ic
Hearing

Status of
Cluster

Permissib
le Depth

Environmc
nt

clcarance

EC for
(lloulder,
G ravel,
Sand)
(BGS)

CTO Remarks

1 M/s Mubarikpur
Royalty

Bailgarh Block
(YNR 82

Area-28.00 Ha

valid fbr 05
years dated
23.02.2016
and
12.10.202]l
fbr 4 Years

Environrnent
Clearance was
granted subject

to condition
Pro.lect

Proponent shall
submit annual
replen ishment
report certified

by an authorized
agency

25.04.20't 6 09.0i.20 l 6 NIL Maximum
3 Mtr.

granted as

per ECI

lcttcr
(bcing

river bed
Mining)

27.06.2016 BCS 06.07.201 6 0t 11012021

to
3010912022

Mining
Term inated
vide order

dated
14.01 .2022

M/s P.S. Buidtech

.laidhari Block
(YNR 833)

Area -48.60 Ha

10.08
2017
for
5

years

For 08 years
datcd

30. il .201 5

valid for 05
years dated
r 0.06.20 1 6

and
01.12.2021 for
3 Years

No need of
Replenishment
Study due to

outside river bed

04.01 .20 I 6 23 .0s.201 6 NIL Maximum
9Mtr. as

outside
river bed

l s.09.20 t 6

Extended
on 09.1 1 .22

As per
approved

mining plan

BGS 11t12t20t6 01t1012023

10t0912024

Operational

9 M/s JPY
Consortium Pvt
Ltd.

Dhanaura Block
(YNR B l8)

Area- 18.l 8 Ha

valid for 05
years dated
26.03.20 I 8

Environment
Clearance was
granted subject

to condition
Proj ect

Proponent shall
submit annual
replen ishment

' report certified
by an authorized

a n

06.04.2018 No
Required

as, the
Project

Area is less

than 25.00
Ha

NIL Maximum
3Mtr.

granted as

per EC
letter

(being
river bed
Mining)

l9 06.201 8

Extended
on 03.11.23

As per

approved
mining plan

BCS 2510612018 0t 110t2022
to

3010912023

E-Rawaana
de-

activated

Name of Lcase
Holder (Mining

Unit)

CTE

r 0.08.
2011
for 5

years

For 09 years

dated
r9.06.2015

8.

10.08.
2017
for 5

years

For l0 years

dated
28.12.2017

and
19.09.2023 for
5 Years
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Name of Lease
Holdcr (Mining

Unit)

DSII Lctter of
lntent
(Lor)

Comprehcnsi
ve Mining

Plan

llcplcnishment
Study

EIA/EMP l)u blic
llerring

Stltus of
Clustcr

l'crnrissib
lc l)cpth

EC for
(Bouldcr,
Gravel.
Sand)
(BGS)

CTE CTO Remarks

JSM Foods P. Ltd

Mandoli Ghaggar
West Block (YNR
84)

Area- 25.56 Ha

r0.08.
2017
for 5

years

For 07 years

dated
19.06.20r 5

valid lbr 05
years dated
08.01 .201 6

and
12.10.202t
for 2 Years

Replenishment
Study approved
vide letter dated

09.08.22

28.06.201 6 26.04.201 6 NIL Maximum
3 Mtr.

granted as

per EC
letter

(being
river bed
Mining)

21.12.2016

Ilxtended
olt

01.10.2022
As per

approved
mining plan

3010312011 2t1t212022
to

30t09t2023

Lol expired
on

18.06.2022

11. JSM Foods P. Ltd
Mandoli Ghaggar
East Block (YNR
83)
Area-20.18Ha

10.08.

2011
fbr 5

years

For l0 years
dated

I 9.06.201 5

valid for 05
years dated
08.01 .201 6

and
12.\0.2021
for 5 Years

Environmcnt
Clearance was
granted subject

to condition
Project

Proponent shall
subnrit annual
replenishment
report certified

by an authorized
agency

28.06.201 6 26.01.20 t 6 Maximum
3Mt.

granted as

per EC
letter

(being
river bed

Mining)

2t.t2.2016

Extended
on

07 .t0.2022
As per

approved
mining plan

Sand

M inor
M inerals

30t03t20t7 2v12t2022
to
20fi2t2026

Operational

t2 For I 0 years
dated
r 9.06.201 5

valid for 05
years dated
0l.0r.20r6

Environment
Clearance was
granted subject
to condition
Project
Proponent shall
submit annual
replenishment
report cerlified
by an authorized
agency

25.04.20t 6 04.04.2016 NII, Maximum
3Mtr.

granted as

per EC
letter

(being
river bed
Mining)

21 .06.2016 BGS t5109t20t6 0l /r 0/2018
to
3010912023

Mining
Terminated
vide order
dated
25.04.2022

S.

No.

Environment 
I

clearance

10. Sand

Minor
Minerals

NIL

Sh. Joginder Singh 10.08.

Grrmthalal Block l a':'r'
(YNR Bl6) 

1r"""
Area 44.62 Ha

I
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S

No.
Namc of [,ease

I Ioltlcr (Mining
Unit)

DSII. Letter of
Intent
(r,or)

Comprehensi
vc Mining

Plan

Replenishment
Study

EIA/EMP Status of
Clrrster

Environnre
nt

clearance

EC lbr
(Boulder,
Gravel,
Sand)
(BGS)

CTE CTO Remarks

l3 M/s MP 'l'raders

Nagli Block (YNR
B ls)
Area 77 .25 HA

r 0.08.
20],7
fbr 5

years

For l0 years
dated

20.10.2016

valid fbr 05
years dated
06.01.20 r 7

and
valid for 05

years dated
\1.10.2022

NII, EC granted
by MoEF

& CC. GoI

Sand

Minor
Minerals

01.\0.2022
to

30.09.2024

Operational

Pobari Block (YNR
Bil)

Area-23.05 Ha

valid lor 05
years dated
09,01.20 r 6
and
I 2.10.2021
fbr 4 Years

Environmcnt
Clearance was
granted sub-ject

to cond ition
Project

Proponent shall
subnrit annual
replen ishment
report certified

by an authorized
agency

r 0.03.20 I 6 NII, Maximum
3Mrr.

Sranted as
per EC
letter

(being
river bed
Mining)

27.06.2016 BGS 06.07.201 6 0v1012021
to
3010912022

M ining
Terrninated
vide order

dated
29.08.2022

t5 M/s Routes &
Journeys

Beer Tapu Block
(YNR B7)
Area- 14.45 Ha

For 07 years
dated

19.06.2015

valid for 05
ycars dated
08.01 .201 6

Environment
Clearance was
granted subject

to cond ition
Project

Proponent shall
submit annual
replen ishment
reporl certified

by an authorized
agency

03.03.2016 Not
Requ ired

as, the
Proj ect

Area is less

than 25.00
Ha

NIL Maximum
3Mtr.

granted as
per EC
letter

(being
river bed
Mining)

27.06.20]l6

Extended
on

09.11.2022
As per

approved
mining plan

Sand

M inor
Minerals

2'7.12.2016 251n12022
30t0912023

Lol
Expired on

18.06.2022

Public
Hearing

l4 M/s Development
Strategies Ind ia P.

Ltd

I 0.0 8.

20],7
for 5

years

Pcrmissib
le Depth

For 09 years
dated

19.06.20I 5

1,,*,''',

I

10.08.
2017
for 5

years
and
01.t2.2021
for 2 Years
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No.
Namc of Lease
I Ioldcr (Mining

U nit)

t)sR Letter of
I ntent
(LOr)

Comprehensi
ve Mining

Plan

Replenishment
Study

EIA/EMP Stltus of
Cluster

Permissib
le Depth

Environme
nt

clearance

EC for
(Boulder,
Gravel,
Sand)
(BGS)

CTE CTO Remarks

l6 Elite Mining
Corporation

CiLrnrthala South
Block (YNR Bl7)

Area- 49.67 Ha

l 0.08.
2017
for 5

years

For 09 years

dated
30.11.2015

valid for 05
years dated
23.02.2016
and
l0.l L2022 for
3 Years

Replenishment
Study approved
vide letter dated
09.08.22

3I.03.20r6 19.08.2016 NIL Maximum
3Mtr.

granted as

per EC
letter

(being
river bed

Mining)

Sand

M inor
M inerals

03t04t2011 19t04t2022
to
3010912024

Operational

t1 Kulvinder Singh

Kanalsi South
Block (YNR 85)

Area 44.14 HA

| 0.08.
2017
for 5

years

For l0 years
dated

30.1 I .201 5

valid for 05
years dated
I 0.06.201 6
and
0t.t2.2021
fbr 4 Years

Replenishnrenl
Study approved
vide letter dated
09.08.22

Nil, I 5.09.2016

Extended
ol')

07.10.2022
As per

approved
mining plan

BGS | 4.12.2016 0610112023

30t0912024

Operational

18. r 0.08
2017
for 5

years

For 09 years

dated
30.1 1.2015

valid for 05
years dated
r 0.06.201 6
and
24.08.2023
for 3 Years

NIL EC granted
on

t] .03.20t1
by MOEF
& CC, GoI

Sand

Minor
Minerals

03.04.20 l 7 0410512023

to
30t09t2024

Operational

l

S. I'u bl ic
Hcaring

20.05.201 6

Extended
on

zg.t 1.2023
As per

approved
mining plan

23.06.2016 30.05.2016 Maximum
3Mtr.

granted as

per EC
letter

(being
river bed
Mining)

Kulvinder Singh

Jathlana Block
(YNR Bl2)

Area- l0l .27 Ha
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?o-
S.

No,
Namc of Lcase
Holder (Mining

Unit)

DSR Letter of
Intent
(Lor)

Comprehcnsi
ve Nlining

Plan

Replenishment
Study

EIA/EM P Public
Hearing

Status of
Cluster

Permissib
le Depth

llnvironmc
nt

clearance

EC for
(lloulder,
(i ravcl,
Sand)
(BGS)

CTE CTO Remarks

l9 M/s Kawaljit Singh
Batra
M.T. Karhera
Block (YNR B 13)

Area 7 .19 Ha

10.08
2011
for 5

years

For 07
years datcd
20. I 0.201 6

valid for 02
years dated
25.01 .201 3

and
25.0t .2023
for 2 Years

Replenishment
Study approved
vide letter dated
t7 .03.2023

NIL Maximum
3Mtr.
granted as

per EC
letter
(being
river bed
M ining)

t9.06.2023

Expansion
granted on
09.06.2023

Sand

M inor
M inerals

16t04t2018 01t10t2022
to
30109t2024

Operational

20 Aper Mines.
Managernent
Service P. [-td.

Lapra Block (YNR
B l0)

Area- 34.28 Ha

I 0.08
2011
fbr 5

years

For 07
years dated
20.07.20 I 5

valid for
05years dated
09.03.2016

Environment
Clearance n'as
granted subject
to condition
Project
Proponent shall
submit annual
replenishment
report ceftified
by an

authorized
agency

25.04.2016 05.04.20 r 6 NIL Maximunr
3 Mtr.

granted as

per EC)

letter
(being

river bed

M ining)

09.03.2016 BGS I|.08.20r7 0111212011
to
30/09/20 i 8

Mining
Terrninated
vide order

dated
22.06.2020

21 Astin Excavation &
Mining P Ltd.

Yamuna Nagar
Unit 2

Area 5 54. l3 Ha

r 0.08
201'7

for 5

years

For 08
years dated
03.0 r .20I 4

valid for 05
years dated
22.\2.2014

NIL Environme
nt

Clearance
was granted
by MoEF

& CC, GoI

CTO
granted

from
01.10.2022

to
30.09.2023

As per
mining

report LOI
Expired on
02.01.2023

22 M/s Calleis NA
Realtech Pvt.Ltd

Bailgarh North

t0.08
2011
for 5

years

For 07 years
dated
t9.06.201 5

valid 1br 05
years dated
02.02.2016

08 07.2016 NIL Environme
nt

Clearance
was Not

The
Proposal

for grant of
Environme

05.05.2023
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Name of Lease
Holdcr (Mining

Unit)

I)SR Lctter ()f
I ntent
(Lor)

Comprehensi
vc Mining

Plan

Replenishment
Study

EIA/EMP Status of
Cluster

Permissib
le Depth

Environme
nt

clearance

llC lirr
(lloultlor,
Gravel,
Sand)
(BGS)

CTE CTO Remarks

Block (YNR Bl)
Area- 44.00 Ha

granted by
SEIAA

nt
Clearance

was
rvithdrawnt

and the
Lease was

terminated
on

r 4.0 | .202 I

23. M/s Ganga
Yamuna Mining
Company

Bhood Kalan (YNR
B l9)
Area- 12.62 Ha

i 0.08
20t7
lor 5

years

For 07 years

dated
I 9.06.201 5

valid for 05
years dated
07.12.2015
and
0l .12.202 t

fbr 2 Years

No need of
Replenishment
Study due to

outside river bed

25.04.2016 Not
Required

as, the
Project

Area is less

than 25.00
Ha

NIL Maxirrurl
9Mtr. as

o ulsitie
river becl

27.06.2016 0 r/08/20 I 6 01/101202t
to

30t09t2022

Mining
'['erminated

vide order
dated

t4.0'7.2022

Z4 M/s Canga
Yamuna Mining
Company

Bhood Maira (YNR
820)

Area- 9.95 Ha

10.08.
2017
for 5

years

For 07 years
dated
19.06.20 I 5

valid for 05

years dated
23 .12.2015
and
0\.12.2021
for 2 Years

No need of
Replenishment

Study due to
outside river bed

02.12.20t5 NIL Maximum
9Mtr. as

outside
river bed

12.0,+.20I 6 BGS 09.06.20 r 6 0111012021

to
30109/2022

Mining
Terminated
vide order

dated
14.01 .2022

I'r,hlic
llca ring

S.

No.

BGS

Not
Required

as, the
Project

Area is less

than 25.00
Ha
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S

No.
n-ame of Lease
Holder (Mining

Unit)

DSR Letter of
I n tent
(Lor)

Comprehensi
ve Mining

Plan

I{eple nish mcnt
Sturly

EIA/EMP Status of
Cluster

Permissib
le Depth

Environmc
nt

clearance

EC frrr
(lloulder,
Gravel,
Sand)
(rlcS)

CTO Rcmarks

Mandewala (YNR
836)

Area-15.00 Ha

10.08.
2011
fbr 5

years

For 08 years

dated
I 9.06.201 5

valid for 05

ycars dated
l 0.03.20 | 6

Environment
Clearance was
granted subject

to condition
Project

Proponent shall
submit annual
replenishment
report cerlified

by an authorized
agency

25.04.2016 Not
Required

as, the
Project

Area is less

than 25.00
Ha

NIL Maxinrum
3 Mtr.

granted as

per EC
letter

(being
river bed
Mining)

27 .06.2016

Extended
on

\1 .0t.2023
As per

approved
rrining plan

R(JS I1.08.2018 231t012021
-to

30t09t2022

M ining
stopped

vide ordcr
NGT dt.

06.05 .2022

26. Saharanpur Mines
Maragement
Service P Ltd.

Jaidhar Block
(YNR 834)

Area-25.70 Ha

10.08

2017
fbr 5

years

For 08 years
dated
20.0'7 .2015

valid fbr 05
years dated
r 2.01 .201 6

No need ol
Replenishment

Study due to
outside river bed

3 r.0s.2016 19.04.2016 NII- Maxinrurn
9Mtr. as

outside
river bed

20.08.20 r 8 25il0t202t 301t012021
to

30t09t2022

Mining
stopped

vide order
NGT dt.

06.05 .2022

Apar Mines
Management
Services P.Ltd

Nandgarh Block
(YNR 836)

Area- 29.70 tla

10.08
2011
for 5

years

For 08 years
dated
20.01.20t5

valid fbr 05
years dated
r 0.03.2016

Environment
Clearance was
granted subject

to condition
Proj ect

Proponent shall
submit annual
replenishment

25.04.201 6 04.04.2016 NIL Maximum
3Mtr.

granted as
per EC
letter

(being
river bed
Mining)

27.06.2016 Not Cranted Not
Granted

Ternrinated
vide order
DGMG dt.
02.01.2020

Public
Hcaring

CTE

IJ, Saharanpur Mines
Management
Service P Ltd.

Sand

Miner
Mineral

BGS27.
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S.

No.
Namc of Lease
Holder (Mining

Unit)

DSR Letter of
Intent
(LOl)

Comprehcnsi
ve Mining

Plan

Replenishment
Studv

EIA/EMP Public
Hearing

Status of
C I uster

Environme
nt

clearance

EC Ibr
(Boulder,
Gravel.
Sand)
(BGS)

CTE CTO Rcmarks

report certified
by an authorized

agency

M/s Bala Ji Irrlra

.lairarnpur J agir
Block (YNR 86)

Area -33.58 Ha

10.08
2017
for 5

years

For 08 years

dated
30.11.20r5

valid for 05

years dated
r 0.06.2016

28.06.20r6 NII, 2.56 mtr
(as per

replenish
ment)

29.01 .2022 BGS 0710212022 2\ t02t2022 Mining
stop vide

order NGT
dt.

24.05.2022

Further, it is submitted that DSR, Yamuna Nagar was first approved by Deputy Commissioner, Yamuna Nagar on dated 10.08.2017 and

valid for 05 years (copy enclosed) after which the mining operations were commenced in the district. It is further submitted that the time period

of the previous DSR has been expired & the district administration has prepared the new DSR on dated 16. 10.2023 and the same was placed on

district website for inviting comments/objections of the general public, wherein various objections have been raised by the general public and

the new DSR will be finalized soon after rectifuing/addressing the raised objections and operation of freshly granted mining blocks would be

commenced after the new DSR is frnalized.

Permissib
le Depth

28. Environment
Clearance was
granted subject

to condition
Project

Proponent shall
submit annual
replenishment
report certified

by an authorized
agency

03.04.201 8

Extended
on

24.05.2023
As per

approved
mining plan

Note:

1. District Survev Report:
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S'rLiccl:

l'lcxsi: tulcr lo lllt sllhic.l rl'rlc(l xho\ c'

ln thi5 conncclioil. I ltatc hccn tlircctctl

end5r, No. s EIAA/l lll/!021/ 'I'5- 'f 
c(

A copy oIxbovc is lbrrvardcd ltrr intirrnratioll lo thc follo\rings

I PS lo Chrirman. SIil'\A
i. i'A rn tttctnhcr sctrclrD ' I lsPCIl

]litllllcs of )lc(lilr: iIr tlrc rrr:rtl(I. 'rf 
()'\ )..o 5.Jl It ll'l'1 till((l :r-\.")lrrnxlctrl

vcrsns Stxlc rrf tlurllrrr:r O U^ 
"""i"" 

''U 
t 
'''ut't' 

rllr(l(r lhc (lh:rirrlrrrnlhiD

olSlr. Slnrccr l':rl Srorr. l'\S (lllrl(l )' Ctrxirtrrxn' Sl:li\'\' tlxrl xlrx-

ro lirrTrrrrl 11.r.:\\illt Ilirlrtlci of

Nlccling io lllt nr.llcr r'f O'\ fo' 59-f "f 
:l)2'1 (illc(l xs "llltrs:ltccn vc^rrr Sl:rlc of

llaryanl & Ors hclrt olt l0'lt':lll:r' trnrlcr lhc Cheirnr:rrrship ofsh srrrnccr l'itl Sr<trr''

IAS (llctd.), Ch:rirrtt:rn, SEIAA' llxr):rnl' lirr corlllilxli()ll ol-rcftorl on lll lh': irslrcs

tr)cntioncdhl.thcllon.blcNC't..\crvI)cllli.rcgllrdirrgillt'grrlnrirtinghtittgconrntitt.'tlitt

District Yatuuna Na3ar' I Iari'att;t'

'Ilris is lbr lour t:ind iDfonrrxli(nr l! tccold' l-'lcJsc'

!^'J""\ \i'': r-"'--

.\-(siilxnl
for i\lerrtrtr ScalctitrJ.

c\./ Slll.\.\. llrnxnr

Dilc{l: ,, /l lrl0l-l

'\s\iltrnl
for :\l cnlhcr Sc.'rflxrl,

r,,- Slil,r.r. tt:trr-"n:t

!^.-*"*h \("rr""rr'-

t
J
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N'l in utcs ol'
"lVlrrrsalccn

Mccting in the nrtttcr ol ().A. No. 593 ol 2()23 ti(lctl
vcrsus Statc ol'

Chairnranship ol' Sh. Sarnccr l)al Srotv, IAS (llcttl.), Clt'.tirtttan, SI!lAA'
r, l)uryatun llhurvan, Sccttlr-2,llnr'1,ana at Ilay's No. 55-Sti, l" liloo

Panchkula ,lla :t n ll.

Shri l,ar.tlccp l(u nrlr, IAS
Dircctor. [],trvironurcnt & Clinratc Chaugc
I)cpanurcnt, I laryana
Slr. Ayush Sinhu. IAS

Sh. Vijoy Kurnar Cupra
Sh. Bhupcndcr Siuglt Rinrvu,
{)r, N4adlrvi Gupra

Sh. Vijay Garg
Sh. Paranjit Surjcrvala

Sh. Vircnder Singh Punia

Sh. Ajay Choudhary

Mcnrbcr Sccrctary, SIIIAA & IISPCB

2.

l.
4

5

6.
1.

8.

9

At thc outset, the Chairman, Statc Envirounrerll. Impact Asscssntcllt Authority,

I'laryana (SEIAA) (hercinaftcr rclcr to as "THE AUTI IORITY"), grcctcd rlrc Participanrs /

Mernbers/ representative of the Joint Comrnittee; so constituted in Original Application

No. 593 of 2023 titlcd "Mursalecn vcrsus Statc of llflIy{na', and gavc a br.icf

background of issues raised / directiorts rnade in the Pteseut Application to thc Respondept

No. (r (i.c. SEIAA, Haryana), pcnding belore the Flon'blc National Grecn Tribunal (NGT),

New Delhi.

'lhcreatricr, thc Mcnrbcl Secretary of tlrc Authority circulatcd a draft profonla

atrong thc pallicipants, which is to bc used to capturc various inputs / inlorntatiol(s)

during thc si{es visit. Bricf discussions rvets held and lurther suggestions wcre invitcd lropr

the Mcmbcrs as il anything is to bc addcd to the dralt Profonra, prcparcd for thc sitc visits.

Considering the suggestions and vicws of thc Participants, tlte lomrat of Profonla rvas

agrccd & finalizcd-

PaBe 1of 2

Ilrryitna" helrt on l().11.2023, url(lcr thc

l,is( ol l'articitlrnts

t.

Additional l)cputy Cotlnrissioncr,
Yar urrargar (Throrrgh VC)
Chcirnran, SIln C, lluryana
Chicf Enginccr Iinvironntcnt, I ISPCfI
Stato Mining linginccr,
Mincs & Geulogy Dcparilrrcnt,
llaryirna
XtsN/ lrrigation I)cpa(nrcnt
llcputy Distlict r\ttomcy, HSPCB
(Thlough VC)
I{cgional Ollicer,
Yallrunanagar. I ISPCB
Assislfl&l Districl Attomcy, SEInA, flrryana
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Mining

n.rainly

* &L-
Thcrcaftcr', bricl discussions rcgartling tpplicability ancl

Guidelirrcs, 2016 ancl 2020 ,,vcr.e hcld ,,vith rhc pafiicipanrs

focused on f)SR, Approvccl Mining Plan, Ilcplcnishmcnt

relcvancc o[' Sand

(discussiolts wcrc

SludY ItcPort and

I
^i I

,!

:^l

restriction with rcgard to thc ricpth & lcvcl o[ rvatcr tablc).

In order to ensure, stlict compliance of thc dircctions rracle by thc llon'blc

NGT in thc instant casc, participating dcpar{rncnts rvere <lirccted to cnsurc tltat cxcrcisc ol'

field visits is calried ont by ensuring the personal presence to the extent possiblc, so that

realistic and concct infonnation can be captured ancl accordingly subrnittctl bcforo thc

Hon'ble NGT in this case.

Besidc this Mines & Geology Departnrcnt, IJaryana rverc cotrvcycd tlrrouglt

the reprcsentative attcnding the Meeting to norl]inatc a rcprcscntative fi'otn tlte I'lcatl Office

for the enti{c duration of the sitc visils. Additional Dcputy Colnrnissioncr, Yanlunanagar

was also convcyed to depute representativcs lrorn District I{evenuc Dcparttrtcnt (i.c. Naib

Tehsildar / Kanoongo) and BDPO from tlrc District Illock and Dcvclopntcnt Panchayat

Officc to assist the Joint Conrrlittee for carrying out thc site inspcction.

To cnsurc bctter co-oldination and clcar undcrstanding among (he Mcmbers of

the Sub-committcc, Additional Dcpnty Contnissioner, Yaulunanagar agrced to hold a

rneeting to prepare tlethodology for the field inspcctions on 23.1 I.2023 nt 1(|:00 AN,l I I',l

the Confcrcncc Roorr of the D r.ll Cornm on Distlict Yarnuna Na

During the course of Proceedings, it rvas also dccidcd to providc copics of

llnvilonmcnt Clearances & othcr rclevant docutnents; to the Chainnan ol the loint

Cornmittcc alongwith Sand Mining Guidelines 2016 and 2020.

colll liurtct o lltc dirtcliotrs rn ule b rhe I Iou'ble NG'[ itr tltc rhi casc.

'I'hc nrccting cntlcd rvitlr I votc of thanks.

Pagc 2 of 2

Munhers- lLL tU!!-!!)!lllL9!t!ll))!ittca sssured thc /u!!J!tri[: resunlins
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S\1c^1.r2.-- Q-6)t

1ir: i; ir ct

_41_
Sit. r,i,. r , ,,
;,:':,.]'-" 

rttlr.r'1 ,1,,1r', 2.l.ll.zu:1 r!i:iirtl-r{rn.rlt{1)c {tir.iilul(d Iy Sl'lliA

ii..:.r].t 
Irt'r:it! rrr ()\ \!i. ,ri.i ,,,r,, ,i,,.r, ;rs i\,rr;;'ilr':rr tr/crsrrs lilrtttr of

_.,1, -,,r,rl ,\ L)llrcl.s.

i:,
lil L,r,t,;1;i72,,,',,, ,, ', ,..,' . 

,,." r,,,i! rlry,liil:r:r1 :):, liil;\,1 litir; (lrJ" i''.o

',i .,, t,,tt,, Lr. I : , '., Il,,tll,,:l 
..r,]:iqL ivul liil!'r frr :llpi.t.ii.ii '-'iri; i:l:rjl;t i'Jo'

) tt.) li )l) ]) cl:rr;,rlliri,,,l ir:llr'rl'irtr 1111'1;1fr:;r i

1i ll iii:.r!(i, Iirr,,,lna ((_. [;: i: r r i: ri )ii,lirnlrtr Scr: eiar;., SliAC. llar_rarrri (l''i{:lnleri!. llcprusr:lt liiYl,tl Dcprrl,,, cotnlnisri .r.:, \'..,1r I'l r:,.., : .1, :, -; l

Mir,:t fr ijr:i:l;1.:l i )i:i::rir::tlitl. iIlrlrrllr
,i. llc!rq,eli*tivc oi' I.lirctior ijdirrrrl

I r\.1'_1n Leri
l: )lr:i-.';,,,.,,,"l';...,'. r:i )i111:rci:r_irL-{_thiri. J,r;l1,Lt:rrt & y/fltrr .l{isourcrs

It. 
1 
, . . 

1 ; 1 
. . . . . , 1 , . . - r ,..,.-.,,.,,,

r,. lt.lri(r.ir1 rtr!, r:i.ll:::ill_tli tl.i,,r,rl,,,rl
i 1 1,1p111, i li r1: ii:l rii:i,ilij,\. ; ,,,,,,i,t,r,,t l)lltrji: 1li:at it.i., l lltjl,(.lll ; -<lll/1,1)

{ i;ir.:rrtll:r.:l
5. iii.;tir.-[ili {)tt;r.r., {i1},itil {,l1,rrl|l:rrr:1,:r1) Lr] ri-i)r.lilrl,_,,]iiiil,i; ii:ii lr1..i:ir.i.!

\'l ilie ::,,rl] -cil liti ! iltL:r iii lllc siil visit,

j r:r:lr::r'. l"lllnl:lr lir:lr.t,ll.r, ljllir\.,\,lilr_v;l:rl ly,r\ inr:;1iiii.li r:t i,jr,,l;:l ,jillr.r:r. 1,-r
l,-!:1 il11r Itci.ii,r; ilr,,,i: ii? r,!:.iri.. tiil .:ry;y,;1!j,11y1,, li.:l:r i;rrll:.: rii,!,,u1 0{;. ]ar.,).1-r:.ll |;:s:i:ll l.r;,llr:;'irir li( i'l'.

-l lrr :,!ir_rr:!:iiirrr:,r 1.,!rjr:itra.] rl i!c cr,:ri'<r,::rr,..jj1)iir al, lfar;trr.i L)orir:r;itlir:irrr,
f ::irrrllrtrr:,.;rr .r i:.i.li.',1.i).1l-i ir: .r'lrir:lr ,{rjrlitic:rrl i.)!rirtli: Cirirl,liuuir;rr.r. i,r,i:ritrr:::r:,;li ri.:::;
ii!..lc .itiur!i l.i1d tt,rr ;ri;prirr;ri }riiir thr -ohjr:ctir.,rs .ci' lirc. rilc viiit, 'jil .lllrri!r;rri lr:i ir;
i'rrLi lialltx:ti: li,; ..l.l1tLt.l11r. I

'l'lrr:r.';:'11,:;, 1i:'d1{ll.r llllr,liiilfiri \ iiilrrl tii* l'iltulrirrg ii;.::,r

lir:^
iVlniu
Si lr

*f () ir:r-cr !'atir:itc

ll t,,,;r,; it|!r::llrl ir tii: ir'iir:c 1rf :;,ti.r-ctr!tiirilll]r l)v it,.1ini:r;: i)i,icer,
?,r irlill);rill;_lili ll!r: lil lrri::iiiri. 1i lilri11,r:lit ::r,lii:, 1lr,.l,: lt tri; ojllr:lrrl
i.:l:ri r;rirlr'::t i:r ilr,::,r siir;r:.r:rr,:l rrti ii:tLlrr:;,lr:1:t;tillrtrl t:t,tl il ll.tilli:l11

il;r:r,irr li:r,;r'iri,ri l'11', lial:rIiirprrr {ljr.,,r'r-,-',rr:i ;'ri11r,.,ritrr:-,1 1 ll-
ih! f{r:ll)iirilri) 1!x:, (rirriiiliiiitijl llllo 1,1,1)1.-l:ll-? :1ld i1:,_.rt;1l1ri li
.tiir,i..1,tf!ii 1i,::.'itl iri 1-ljr,"rttrt Oc;;eral, irJitr,r't il: ti(:r)lait.- ir.:l)n.11:ci.tl,

il;lr,lrrti :lr;,r ia i: I r I i ' r'j :1 li ! I r !: : I I .i 1t:,irr irrlr)!rrl- l!i 1r:t rtr-rirl il,-
{l l(l rri llrir l.rtri. \!,,|, f.iili., r;rlr il{1,i)!.}.lii,t.

! .. .. i '.: :' r!,i , . .. ....,,r. ...,. l. I :

t:tlrir1l i',ri:iiriil':tt:t :'lr')::lr il: ;i1r, llliltr oi lir'.,{,r..r-? ,ii r'.;t;)rii!i..-
,rr1 tl l!r: ,a0iti}l;lilit il.lS.iiilill{,rl itr liill t.ij{i-2$1.5 }rIl ii ryri:
,ri'yt,r ril).riilli{ri:!i. l-irr ilr:,,!t,ttrli {-ll,ir:r:i. ii!l']|'il, i'i::r;irr,.r:::r.lr
ul:ie t:i1l|rll11r'ri llr.ii (lrir tti)rl1;;!.:li, iiii., 1,,1 r:,,,fn 'l|l,ji!trri il'!ll.,il'lt.:
liorr l{Sirliil.

llailgrrh
(SurtLir aari

Nor lh)

lle
lllctk

'j l rt: {Sr.tlio. 6 of
,41111111;;1,.\11ilr)ti liri),,.rr l;:iri ilir;,: :r':l:.: li:l::-,r| j.1r:a,ri r11tirti, 1il,,
.,i:;i.'J lt,.r:lltLit lii:linc i:; r:; k:ilitrr.rt:

ii:il. i!i:iliir: r'i i'.ii,rirl11: : l.Uli:lilli)

rr!.r,;,'''-,1-' llii;|..,

i
ll

i

I

....,.,,.

'7"
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QuantitY providceilaPProvcrl in l)S
od o[M

IVMining l'lan: 5

ining 0 f{'icer
cd bY ItSPClS

10,000'rPA
i 0.000 

"l Pnl)atc ol'

o rjirntit.Y cxtmctcd as Per rt b(, sublnl
ftlccr, Yamul\a

tt
pliuncc rcptr

allrs ol6 m()nthly Coln

rcp

rc Plan as Pe

5

.o
I
''

Status of Milirrg Closu

Nagar:
'l-op soil bcing stockcd soparate

r Mirritt
ly anrt is being refilled afterSt

'lhc corrtKohlirva la

MalikPur
Khadar

llcgional 0fficcr,
}ISPCB

(Yamunanagar)

Mining Officer'
Yamuna Nagar

Altornel'
(SI'IAA)

(Mlrnbcrs

ccraJ

K mar,.AME)
D irtclo r

Gcncrat, Mines

I on thc dalc of sile visit- 'l

o

lDc ts lric t

At{o
.IISTCI}

. ADC,
Y*munanagar

(ivlcmbcr)

r, No- 4oI
rdcr tlatcd

I DSR,

as por

of{iccr

Xcn, Irrigation &
water lLesourccs

Dcpartnrcnt'
IlarYana
(Menrbcr)

Chait.msn' SItAC,
Harynna

(Chliroran)

tnt lrl l'ig

uritlce furthcr vlstrcd thc sl,Jir"riii ni'6ttY ts

Anacxurc-A1)'
'l'his tninc rvlts

Mincs

lelminttcd vidc o

& (;cology l)
10.12.2021 bv Dircclor (icleral'

cPartlrenl,

l{rrYana r:ltl the ground ol non-PitY mcn! of l$osc alllotlnt l)uring site

visit it *'as a lsi: lburrd lhaI orinlnB

'llhc cotltrr
Singh (Sr

ittoc irlrthel vis

No, 3 of Anncxurc'A
ited th

t). DLrriug sitc visit t
Mls Kaiaj Singh

as not found

Slr Major

was lbund

that thc tlbove said tnining rvas undcr oPcration brrt i1 !v

hc six monthlY comPlianco

rcport for lhc Peiiorl APril 2023 to ScPtembcr 2023 oI' rhig rniltng()l)cra1i0l1tl

1"-

I

t

sitc was submittcd on 29.11.2023 to lItO' Mol')f &CC. Cliandigarh

aud coPY- oI thc. s-arnc was lbrlv'.rrdcd to llSP CI] and Slr'

Ii.cpler

record

Yamuna Nagar, HSPCB (CoPY attach

lJrat in view o{ thc direction of t lon'bic NGl ' detail 
' 
ot' stalus o

ishmc t Study. Mining Flan' r'ot'- ri"ui'un'"nr Clcarance and C'f [':/C'f() crc'

wele obtained from the Sfif'fn' Vflni''tg l)epartrnent and Regional
;:1

4

E
-t,

I
i)
n 'CB

(/A
rt I l-l'
tb',

MS, S!lAC,
IIarynna
(Mcmbcr)

!
li
0r

.l I l-.r-r'

I

i
s

I
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lJir tt ol'('i(,.i!!r(r l:l(.)rr 
ti lit r,,,il,r,i,lc(l/oi)l)ro1'*l ;n l)SlVMinllrJl I'lnlr 5,ltl,(10{} 't t,Ail.riIliI ,j:.:.t tjti l (l ilq l).;l tLl)nr1 oi i\,4 inirrlq (.)i{iccr: 5,'0,000 l t,Al: ;tllts oI ti rlrr,trtl tly (Jorrrplilnr:u 

rr:por I l:c lrrhrrrittcrl by I lSl,CtlStnhrs (}t. )..iiilix 1i 0lrr51rsi;1r
!,\,",,t,.ft-.., Mining Otficer, ylrnura

'l,clr rditr.,iril siiikcrl stl);tltlcly nnrl is bcinlg rctlllcrl :rflcr

{l

lliri irt
i.lL:l i lir, 

',lrr'
'i'hr corrrntitter: lirii [cr visi lcd thc sitc l)cllri Iioyrlly (Sr'. Nu. 4 olArr rrcru rr-A l). ll:is r:tirrr: rvIs tcr.rrinnrqrl vidc ordcr datcrl10.12.2021 hy Di rcctor (iflt,:rrrl lvlirrcs & (icololy l)cl)arlmc0l,Illrylnn on rhe glottnrl o1';xn.payrncnl ()f lctsc ntrrount, l)unnfl s:l,,-

i,rit,ir. lvnc.lrlrn li)Lltl d lhat rrrining ivii clltdikpur l lrc cotnnti11r:l: l'urtltcr visircd lhc sitc ),{ls Knroj Singh S/o Major

ll.

'I t."''
I(iurrlnr Sirrgh (Sr. No. 3 of r\rrncrut c-r\ l). l)r:rin11 sitc visjl it rvas founrl

lirrrt thc aSove :lid Ininitlg r1,a5 r:nriu opcr;tion lrul il was nol fourrrl
tptrutiottnl oo thc (latc ol sitc visir. 1.hc :ix ntolrhly cornpliancc
t'r:1:r'tt lur tlrc pcrir.rd r\pril 2{)13 lo ScFtcnrUcr 2023 of this nrinirrg
iil!r: ',,il ,

;rl){i ui);)!.

iirl:r,riliLxl r!r ',1!r.l l..l{t.)"j lo lllo, ivlo}:)r&CC, clli;rrrrlil:1l1r
Iti i!,r surrrc r',,.rs litnr,rrti,:rl to l.ili!,(:lt ;rtI lili1AA.

of slirtus ol i)lilt.
'lllYa''l() (rc. its pcr

rl .lic13lor:al olfierr

6t:)
iitricl rigriior &

,Ilsr(:ti rr Rrsorrrccs
Dcpartmcrrt,

ll;r r _vlr:r
()l{ flrlrffi

Thirt ilt vicl.r of the riiraction oi l,lon,ble NC1. rlcrail
lLcplenislrrnent ,Studv, Minirrg plal, I_ol, Environmcnt Clcflr,rrec an(l C
l.r-.(:i)t (i t!, rjir.: i)lriitil)c{l irorrt tirc ljlilAi\, l!1 g l)r:Jrnrirrrlnt nn
Y;rmura NaEar, Ij5Palll. (( )opy alt

,-..O
.\{Y...r:i

llcliirnetflfilr:r,''
I ISTCB

aYx rnlrrl&n;tgor)
ll

.^ oInoJ

{linL^A)
(i!1t'rrrl.:crr

i ;11'.' 
I r'

t 
'.',a""'

AI)C,
\'lnttt nattltgit r

(iUcrnl,(r)

(i.'A
-lw:,. cl l!rlrrrl:llr! .\

,\iinirr11 o fliccr, ccr;rj

'r':r rrt utl liaS;l r lr:rr' Al\1li)
ll ircc lo r

Gcnernl, Irllnrt
& (,'cololY

l)clarlnt ett I,

IIlt Y;rna

{i\lcrrrbt:r)

ll:rr ylrrrr
(llctrt bcr)

Ilar_r'atia
(Cbairuran)

I

I

I
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Sulr,fcr:t Sitc \.'isit on rlated 29.{rl.2AZ1 b1,}lcnrl;rr Scrretnr}', SIIlAA
eit'rng*illr oilrer oi'ficcrs in the nr:lttcr of OA \c. -i93 of 2{}23 titl('(l
as l\lursalecn !'e rsus State ol'llanena & Othe rs.

\\,'licrcas, a sub-conurrirtee \\':1s constituied b1 Sl.:1.{:\. IIar-vlnr vidr

ortlrr \o. Sl::lA:1:'IlR,lOii1706-714 darer{ 16.t0l0:,1 lirr cnn'y.in* oul inspccr;o11 oi'

titt \lining Sitcs. unrltr scrutinl in tlic sLrlr,icct cilerl casc. in corrplianr.'t oi"oricr'

r,ilie il (16. 10.:0:l ol' I lon'ble \ational (irten I ri!:Lrnal arrcl ro sirbrrril site insprcri,.n

r.p{)rl at rerlicst lbr licilital jng St:lAA. I lan,ana tu eppraisc dcraiird status {)l'

I,'lining silc,s itt District Yarr"l:a Nasar hclbrc I ion'hle Nltion:,rl Crecn 'l'r-ibur;i.rl.

\l'l:trcls, thc irrspcctiorls !\:cre rarrier-] out b], the slr ir-corl rn ittce on ll" i l.l0ll anil

lhr lirc lisil lcpr:rl u'a5 5u[--r11111gci.

\\'h*r'cas, lhr: ,ritc inr|u. 11,,y. r'!.pr)r'. \\:r. considcreC b), \{lrlbcr Sccretln,-

51.1.'\,^\. l-lan:rna. rlso ncrnrinatr:rl as notlal i:lllcer 1o cnrLrrr tlr. conrplinncc oi'(r'ricls

datcC ilti. l0:0:3 pa:scd bl Ilorr'hle }lC'l anr.j alicl pcnr-ral oi'tire conrcnts ol'relu11.

ii *as considet cei epplopria.tc lo.arrl oul llr{lr.r inspccrinn o1't}rr r'liining silrs rrndr:r

ii'rittilt! lo iirrtltcl llcilitaLiri* l.rl *l-.tiriitiott oi'r.e ll crinsoird:ittd site inspr3ql ,,;. rul\,,' l

iirr subrlission hclirre Ilon'lrle \{i'l-.

'l ir* \.'lcnibcr Secr.tnr\. Sill.{.\. }larvtnl r:ar-rir,:d ou1 inspcctiols o1'

rninrng sllc: Ltncltr" scrutinv Lrrr ltl.l., I .l()l.l alonl-t'ith thc fi.,llorr ilg oi'lrci:i1,s:

). Sh. Irlldce;:r Kur:rar. lAS, l{embcr' Sccrctary'. llSp( t} & SI:I.{.,\.
lllrvana.

:. Sh. \'rri:ndcl Singh l)unia" t{cgionai Olllcer" llSPCB. 1'arnuna \atar.
l- Sh Sandccp Kurrrar. l:xccr"rtivc i--n:linccr'. ln'i-riati,rn l)r,1:lrlrrtr-.;tt.

\"lrruna \agar.
I Sh. :\hhilect Siitgh 

'i'rnr.vur. 
.,\i:1.:, l{Sl'}(lB. l'an:uira \:rf i,}r'.

-i. \lr. Anand lLar.r.al. \rib '1 chsildar'. Parllrp Nagar, Yarlr:na Nrgar'
6. Sir. Rohit Runa" N,lining lnspeelor'. \,lirring l)epartrrrcnl. 1'anruna \ecat'.

-l'he 
delailed obsen,ations rradc durini: the siti-'r,isit arr. as tbllorvin*

r 5r. Narn OhservaIionreof
r\ (1. Site

.1I tsail arh Durin 1S cU0n. ll aised bv \,1ining 0t)i
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:(South] amunanagar that the present nrining site rvas earmarked i ()l

.xtractior.I of'lloulder. Gravei ancl Sand and allotled to M/s

Mubarikpur Rovalty Oomp*n1',' as llailgalh S'luth lllock"
YNI{ I]2 {Sr. No.? of Annexurc-,\ r.rf fhc compLlinli on

lc:tsc basis ride lctter af intent dated 2ti.12.201? fir r *
periocl of I0 years rrith allorved prodrrcticn capaci4' of
13,00 Lxkh lletrie Tonnts p.r annum' l-nvironmcnt
Clearance rvas gra*ted to the present )\'lining Projecr b1

SlilAA., Ilarvanr yide lcffer )io. SIiIAA/I{R/201'l/655
dated l9.i)6.2018 and rras valid for a pcriud of 5 r'ears.

I urther. thr: projctt llroponcnt *:rs unqltr ohligation lirr
cornpliancc of tonditions nlcntioncd in IIC lcttcr tlatcd
19"06.201tt" u hich intertlirr includcd subnrissions of 6

nrtnthh' conrpli:rnce reports to llto' 1{olif & C(l,
Ch"indiga rh, Slit,\A., llrr ryanrr e nd l{SP(.l}.

Mining opcr:rtions on llre llrcsenf sitc 1!'ns conlinuing
upto l-1,07.2(]12,, rvhieh lftenvards *as suspcndcd dut to
termination of nrining leasc tlr' tr)irector (ieneral, tlines
,;t Ccologl' llepartnrent,, ll*rvanl due lo non-paYment of
lcase anrounl.
[]uring inspection, fhc
mining irttit itie: rr t'rc

unit rv:t s

ongoing.
forlnd clostd and nl
F urther. it wa: :ilstr

appraiseil bl nrining officer, Yanrunl Nagar fhat no lcgal

mining has been allolved oillcirrllv h1' Il*rvane Uines 't
Ceologr I)cpartmcnt on thc proscnt sitc,

Railgarh
i\ort"hi

l)r-rring inspection. it t'a.s :ppr;ristcl ltr \'lininc (li'ii'-'cr-'
rl;tl'rikt "l llt\,rIIIiiI),III,i*.II'lrlllt lll- ill''"'lll :l1.1.:IlL \tl- \\'l ' l

cxtreclii.rt't ,-rl'IloLtlcct'" (iravcl ;ind Sanel (l'roru l{,ivcr Bedl

ancl alir:rted to lfls Calleis llcaltcch Prt. l.td-. Ilailgarir
\r,irllr Illock. 1'NR lll {Sr. No' 2l of Anncrure--i\ of the:
eomplaint) on lease hasis vidc letter of inrent datccl :

19.06"2015 lbr a pcriocl of 07 lcars x'ith alllu'ed:
producf ion capacit): of 2l '{{ l.akh }Ierric Tonncs per

annum.Neitlrer [nvironment Clearance nor an]' {-'onscnt'
to lis{ablislr rvas ohtitincd b1' the l}roject Proponcnt.

:lt rvas further :'rppraiscd b1: }tining Oflictr that thc
' Jrresent rnining sitt *'as ne't'cr put in operation and thc

nrining liccnse. in respect to llre presenf mining litc. has

ialreadl hccn ferminated bl l)irector Ccncml' )Iines &
(icolcgl' I)epartnrcnt, ll*r1'an:r vide ortle r daicd
l{,{)1.202 l. \o legal mining has lleen ollrcitlh allon'ed rrl

1 ite hr'\Iining l)cp a rlntcn t.
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During inspection, n{} tctivc mining lvas observetl lt tht:
present sife.

ILr*.hg. ii r.vas also ap1:rlised b; l'lining Olilcer'. \'l.r'rrluralrtr:ltt'tltal I lol;.rl ril'

6,1 Fll{.s h:rs bccu r*gisicreel rrgainst iilegrl rlininr in l}ailgalh iS()ur}t & \orrh) lr-r

lhr \lrles & (ieologl l)gp3rtnrtrr1. llarlane.

Ftttlhcr. Ilegional Otllccr. IISPC'R, Yarltunanagnt'appraised the i:tspcttir':

l.iint lhat l:larl ana Srate J'ollution Contnrl Iloard hati :rlrcudl sc:ilcil 0() 5crecrrinll

l)lunLs {list *tt:rchcd) in Villaec l}ailgarh duc to l'r oi-r compliarrce o1'l:-rtr.irrtnntL:nlrI

\orms stateC in Conscnt to l.:stalrlish lutrl (,lonscnl to (\rei'all issu*r'1 lrt the t.-sl'.';lir.'

scr*rn in3 p )rlr ts.

llur-ing inspection, cleal'cvicii:nces ol'ntining i1t ilugc scale rr'ct'e obstl'r'crj ill

l[,: r,i;iniiv o1']]lilgarh \onlr & Struth nrir.ring siigs, u lter*irt. lhr llon'blc \(l'j' hril

:tlt'cedy' irrrirosrd a pe nal11 ol' Ils ll {'t'ores ns l:nvirorrttct:lrl} ( otrtpe nsaliorr in { ) I

No. 1i{lr20l1 LirlcC as .,\nish Vclsus L,nion il1'Irtdia ,:t Or'". on \'1r',r }'Ittbarikprrr

Itov:rlg,{iompanl', Bailgarh South lSlock. Y\lt ll: (Sr.f,o'? of ;\nncxure-A of lht

rompllint). Irurlhcr. l{cgion:rl 0lllcrl', I ISP( l}. \''an*tm \ay;rr arlclcrl tlral lhn"hll

SLll:rcr-r-rir (.ou11 ol'trndia itas t'cvis*d ll-rc l.-.r'ir ironnrrntai liompcrlsittion attlot1tl1 lo lh.

tunt of li.s,0.1 Crorcs egainst ll Crolo-s irs inrposed bv rhi: llon'blt I(il-.

l:u11h,:r'. () the \\a\ brck to 0,ir R.cgioral ()fllcrr. llSl')LllJ, \'atltLtt'trt \itgrr

li.elion. :riier insprrtion. cl.ar elidcltccs o1' rrining ariilitics lxiirg prlriorrtterl ;il

i:Lt 3c see1c {outsi.lc I{llcrbed'). tillr an a\ilrritg. 1lspl}r r.ri'r-nirti;rg r"arrging bclrr,cr':t f i

ro 30 {eet, u,err' also obscrved in lhc r.icinilv of r"illagcs tiattreil' Ilcwth u r Bhalla

*Xgittr,-llJtinhitl l{ala and D$in;ula. llorvever. ot the present junclure. it is difilcLill

to ascertain rvhethcr the mining activities n'er* perl'crrtr, ed icgall,v/il legall)' or 1rr

earmark the indi vidualsillrrrrs responsiblc ibr abovc rncntionc.'l nrining actit'ities. It is

lirrther pcnincnt to mer11iol1 hcre that the pits lonlcd duc to riri ing activities in thc
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.lbovr nrellti(rned \:il1rses \\,crc iburld sLlbmerged \1 ilh 1\'atar. th*r'lhr -lir iirr

inlilencc tlrrrt the trinin! rrii\ irics \\clc ((rnluruacl tili rcrrhing thc dcpth ol'w ler'

lab1c. rtsulrilrg thcre by. di i'ilculr l.) ;'Lrcc ain thc acluel rlcpth ol' nrininc carrie d nr-:!.

l'Lrrther. it is:1,<o pcr1inent. to lne n!ir,rn hcrc that thc i:icts ol'nrining be irTg rione icgally

or illegell;," tithin or" outsidc tire earrnarked mining sitcs can onlv be escetlaitrcd

atler: detaiicd enquiry in thc rnatttl b1' Mines & Geologl' l)cpar-ttre nl. Re lcttt-ic

l.)c1-.31111"r-,1. llrrvana Statc \\iatrr RcsoLr;'ccs duthoritl anri i-r1hel stakc holdinl

;3i: nc i rs,'r'lc pa nllcnls.

It is iilrthcr pcrtincnt io nlcilrion helc tir:it during inspcerion. \lining (ll'liccr'.

Ylnurn:i Nagar r.var dircr:ted lr: conduc't surr.ev ol'all ihe eunrtarkcci ntinirrs ,iitrs i;:

I)istrict Yamurra Nagar, as rncnliored in thc "Annexrr re -,\" rll' the Ori grn !

,\pplication \o. -i9l of'l0li, to usccrlain thr rrirnplianec ol criltria's rttr n l.ir'.rtt ltl ir:

.\p1rcr,cr1 llining Plan ol' tlre respective nining site s includirrg rli;ring (rncr.rLi,'n)

ir.rlirnrc(l outsicic rarmarkccl uiining -.ilcs. ilcltth ,.ri' nrinitrgl acti\'l1.ies llt'*acl-r

prliirrmrd ulongrliLh the quanlunr ol'rlincrals crcar,atcd against thi: allolvcd lolrtrnt: .

(.or-rscq r-re rrt lr . in corlpliarcr o1'the oreltrs ill' I)lt'cclr.rr lieneral. hli;rcs &

(jc:olLr',.r, l)eprrrlrricnt. llirnana. r,ide I:trlsl \o. I)\l(l'l l,r:(.ilgr\'\l{:-i1E illrti:rl

{.r 1 .01.:Ul:i" lire rlining lllocks ol' l)istricl Yamuna Na}.ar * crc lolntl,r' inspe cttd b1

\lining llel:lartment's Surleyr:r and the Kanitngo"'i'ehsii-l{lrd;Lrl iYenrLtne Nrgat'i otr

(){.{)1.:{):.1 ancl 06.01.1024 rcspectir e l1'. l-he liniiings o1' .ioittl ittspeclrr-r:r tcp, 'tr

ru1alr,ling iirc opcl'rLion*l niining 1-,locl;.s in clistrict Yar"nurtn \agat', arc rclicr.rtcii

hrlc irrali*r in brict:-

{)httrtations &..1{1,{t / irt tltt
ullowtrl lur

l').rtut'llion
Itttuurkt

1'l:t t.'a.t;i t

r ti::,trL;:tI t i tit: I Iir.

tinir;:;,.tiIit; it

t ithir r ltt'
:r::/jll,::l ,,'.i\t'

ltttt 'titt.':t

( iutttt holu S*tttit Blrtii
t.\.,( lt 1'

l -iit,.' .\ liitirp .irrl:il -l:1. /:'." ii.t
,;.; \lit.;

.t-unrt, oJ-:l'litiqx.8LttL ,\L!qy __!1 , .llitetrlt
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::.)i ll,t
ir.i.llt,,,r,r

\',rit;lr;,t., t t,. ; tt't'

7'hL /;: i.t t; I

| )it ;.'r'.,:,i i l;,tt ; iti
ninit; a.t ir,tt.t t.t

,.t iiitizt tlt,.:

1)l |/ )l i Lil !'::i,.\:

itt't.., iAlt.rrr,:
\'ltrrlr'r.1., r i.' irr,r'

i it; l.'tt tt j

,'i:tiry,,ri t i:, tr tlt'.
nit itt2 tttritiit i.r

\ ilhit! t itt'
rtllot!,:,i lttt.;t
tlt l'tI iA l;,;..t rr

) utt;i,tr.: , t.,: J;,.'r
!)( ) l'.\

l'rt lliltt)
i,b;trrtil !i*t !i;t
tttit it t,i tr,::itit', i,'

* it hit: titr
,tliltr,:,i lr'
i j! tti lLlt,:..tti
J rrr;;1,,r-r; i t.r l:;',''
I )t ; l).\

liti.' ti't:titt
r t i', t r'rr ,,r i titrtt llt
ltillttg;rr.titin i;

t ititit lt,.
rtiir:tlt'ri li:r;.i,'
iit'iai i1",lt,.t;r<t

\t:tl:t i .1r t,, I

l.){,/'\

! lt ntltilt)i!
i/. l;1 rl] ,tl
l,;r:;l r',,r. r!' (;.r,,;.,r
r' irlri'i;rlt'
: tt t ,1;;.';l |-'r t/r
jl,;tt i:lL \i.: /
.\i,rr 1-r.'liri liL'
t.,t\lf| r t.itt I t:i I

.! ],. fli..'ri-'l .t:

ul .\'.r il-l ,rt,l:
ritlti ,ri

' 
.\ lolt:*l'r l',; I

rt' . llir. I 'r'l.t /l.t

)iugli lllrx* l:\',( f /.j \f. /' It u,lert

.1Jgld /iJ;r.1r'.ri; l'.\ ll ll

\l I kro h:'r,t
)'\ li jJ Li

/:
!tluutr lli,:t:t l.\ll t

l.:-,ytlt rl
l) r' 'j.'L t ll'ort,,

l'..\. l)ittlltt,'itj

Ktrntliri Blu<k l.1R l| i {' .1. lltiilircth
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\ltit,.ir':ii t iItt,:2,tt li;.iv
lit,,,-.( i'\ li /i l

Lt,,.,,,lkr ltlo,'t 1 'Yll B
:.J

..lr;ir.iitrri l)l;r:,( lllll lJ

-i.l

\1,:itl-pur I'itittii o {liri l+

i \lt ti ,lt

l):;tLi,'t' t ir,ri l

.i.t.\l l'ru rl

l' ,\. ll,iil,li,:L h

--3f

lJttultli"r-{ irLn tl-

Boult!er-Gruttl-
,\und

2t).I.v l/:.t
0-l .\lLrt'r

-l 1.tt I t,t
ll9.\'lttr

5{ilt t}i / l.ttt't.tttt.t

ti t )r'l. .

llr ,t/rtitt':

'ril'1ill rtl'
ttJi.ti!it'r i\ ilt .!., 1

ir i:it.:t,i.t'
)lt tltlYtl i\\' tl L'

I !r't l lr: .{'at;.
\,;r 1'",1. l-'/'
tt; tlt:;',s .i;tl;,1
jIili.:{t:: ti

I ).1 \'r J)i,lil))
t itl{./ i/r
' .\loiri;itl':r I'ti
r! .llt;'. I .'r-r irt
.\ / i / | t' I j1 I /.t'\' t.t; ti;
rt I}'., .

) ,.- .,,,., ,,,'tt I .1t tttt' ,''

rrltr.r irr;titl rjtr.,rr

,-'alll..'- )ltj;lLi la.)

\t , \, 'I r"I

r l),,tr ll;t.it lll':t. k,

i,t' t irtltliott ti'
t ajil)t', <i-

( \jtl,i;l i1ir\ ai lit.'
l:.tt irrttttttt'l ti; tI
{-'ii,itttlnLr' ;. il l
ninitq pl,tt; riiit:
ttent; ittt. ).1< )

.."i.1r,.la|.i
l'i, ' .1,'l',tt ttt:;,t;
t.ii.,,; lu.',tLti ,lt*
i tit\r ,t)li;( lt )

,11,.,, /!. .l

;.;,11,ii111 i liL:L l:
1' )i Itt)!,tlit,li tli
I i'l tjl \ (l
;ttn,.lil iot;t,tl t ltt
linvit,ttltt'rt;tri
I lt"t.it t:tt..'t' titt:l
rtitit;l !irtr t irir:

//lill;/i) ll,.;. j.i,i -

1t li :t)::

,'

.1,\.60 i tLt

i i.i .-l/:. 1\.1n tj
.\':l:l t,r

ll r t tt i : it:t - i. i ;,tr ;, l - 23.) |lit
(i.Q \'tt:rer

'iit,' ,lilt itl.'

,ili,n: tt'ith ( '.\,1

!'!.', il.4 .\t1ritti.

i, t.ril..... tt'..I !it,'
i!lL:"Lli.t'
(-\'! rr1r/I.'il ,t' i:tt

tt$ii /utitlctl tl;
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1:ill ).t.;;r,:.: .,,
/, ,\
{ iiI;tti liitr,:ttI i
tt.grtitt'! t !;,.
t:ulli'ii\ l.\.1...\ .\
,1. .\t. t'i:t| ii:g
l'lt r:t , \ll)1.-
; r1,i,. i tli
.\,i,rlit1tttr',\ titt

l:r:il\ ilt ti;. it/;ti;t;l /.ri,tt(t ,.t rti Itittttrt! ;t t.irLr i.,.ii i,i,i,! hit,tls .

[:ttrlher. thc ricLailuci staiLls ol']8 rrinin.g iitrs" rs prrFared on the ]rasii {)l

dara rcccivcd iiorl Liincs & ceologl, De partnrenl. llarllna an(i I litr\.1na !irar;
lloilution [.onti'ol l]rtarrl" conli.rjllrt{ lhe slalLis o1' jroLirld r\!i1,1. ls $l:ll li5 stiiLri, {rl

stor.lc .l ushers is herehy' llrilrkcd and anncxed as '.r\nnclure-:\,' ud rirc i-jr:taiic i.i

.loinl iiispcction rcport alongu,ith Report ol Kanungo llaclaul is herebv r1)arkccl &u(i

nntrcrrri lts 'iAn rt{:x ure -,\ IJ ". "

l)A:- ,,\s aboyc.

l: .r.

\, I ll ;rlf I :l\;'rL'!'[{lt'
\l ,,ir,., I).'.,,r'', ".,
) lliillI I \,1,'.i

ilxc 'llngincer,
on l)epal1mcn1-

\- agar

\aib l'ch ALrL.llSP(lll.
\"ar:runa Nagrr

!lcr:rhe r aL' li.t r\'.
SIr:lAA. I'iar'1,anir

s

Na{ar. Yamuna N,lagar

I

ll*ginni,rl ( )f iictr'. IISi]('li.
Y lr ll r.lna \a':ar'

i
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-31-PROFORMA FOR SITB(S) INSPECTIONS (DISTRICT YAMUNANAGAR)
Orisinal Annlication (OA) No. 593 of 2023 (Mursaleen Versus State of Harvana and Ors.)

Pending before the Hon'ble National Green Tribunal (NGT), New Delhi

Sr. No.l M/s Yamuna Infra developers p. Ltd.
PARTICULARS OF THE

PROJECT / SITE
STATUS AS PER THE OFFICIAL

RECORD
STATUS ON
GROUND /

SITE

REMARKS

1 Date of Auction Terminated vide order

DGMG dt.26.t1.2020
2

Latitude:

Longitude:

&

Village Begampur, Block 37, Tehsil Chhachhrauli,

Yamuna Nagar

Latitude Longitude
N 300],+' 4.25" E 077026', 38.40

N 30014'7.70" E 077027' 70 .20"

N 30013', 52.29',

N 30013',48.50', E077a26'56.70

J Whether the project site is
Iocated in Eco Sensitive Zone

None

I
I t

Location of the Project / Site:

Sr.
No.

10 & 11.06.15

E 077026', 27.70"

693



i, \l | ( I ((\

-J(-

(, (r (

(ESZ), Wildlife
Wetland Area &
Area etc.

Sanctuary,
Controlled

4 Allocated
Hectares)
(Approved
Activities)

Area I
of the

for

Size (in
Project,
Mining

39.50 Hectare

711000 TPA (Annual Capacity)

5 Date of Letter of Intent (Lol)
Validity

19.06.15 & 8 Years

6 Type of Mining Material
allowed
(Sand, Boulder, and Gravel
etc.)

Boulder, Gravel and Sand

7 Date of Approval of Mining
Plan(s)

Validity

01.01.2016

For

5 Years

8 DEPTH OF MINING allowed 9 Mtr

9 Status of District Survey
Report (DSR) :

l. Date of Approval : Date

of Validity

r 0.08.20 t 7

tbr 5 Years

Deputy Commissioner,

Yamuna Nagar on dated

10.08.2017and valid for 05

I

I

I

I

I

I

I
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years (copy enclosed) after

which the mining operations

were commenced in the

district. It is further

submitted that the time

period of the previous DSR

has been expired & the

district administration has

prepared the new DSR on

dated 16.10.2023 and the

same was placed on district

website for inviting

comments/objections of the

general public, wherein

various objections have been

raised by the general public

I

I

I

I

I
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-\{o- and the new DSR will be

finalized soon after

rectifying/addressing the

raised objections and

operation of freshly granted

mining blocks would be

commenced after the new

DSR is finalized.

l0 Status of Replenishment Study

Report

Outside River Bed
Replenishment Study)

ll Date of Grant of Environment
Clearance (EC) by SEIAA,
Haryana
Validity

29.06.2017 for 05 years Environment Clearance

expired on28.06.2022

ts

t2 Date of Grant of CTE by

HSPCB

r 8.0ti.2017

I

I

I

-(No need of
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-Vt-Validity

l3 Date of grant of CTO by

HSPCB

Validity

CTO obtained frorn 0l/10/2018 to 30/09/2020 dated

01 .08.201 8

CTO obtained

from 01/10/2018

to 3010912020

dated 01 .08.201 8

CTO obtained vide no.

HSPCB/ConsenV :

3 13 l 0041 SYAMCTO5471362

Dated:01/08/201 8

t4 Status of Ground Water level

at Site

Detailed Report is attached as

An nexure- A/2

Compliance of Sand Mining

Guidelines, 2016 &2020

As per the report of Mining

Department, all the mining

blocks are operating as per

compliance of Sand Mining

Guidelines 2016 &2020

l6 Status of Crusher around the

Project Site, and Violation, if
any, thereof.

Detailed Report is attached as Annexure-A/3

I

I

I

I
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t1 Position of Cluster around /

nearby, ofthe Project Site

NIL NIL

l8 Environmental Compensation /

Penalties imposed on the

Project, ifany.

NA NA

t9 Litigation pending before

Hon'ble Coufis, (if any

pertaining to the Project / Site)

NA NA

2C Any other issues Non-ope rationa I Non-operational

I

ll
I
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PROFORMA FOR SITE(S) INSPECTIONS (DISTRICT YAMUNANAGAR)

pplication (oA) No.593 of 2023 (Mursaleen Yersus State of Haryana and Ors.)

Pending before the Hon'ble National Green Tribunal (NGT), New Dethi

Sr. No.2 Sh Pramjeet Singh.

Sr.
No.

PARTICULARS OF'THE PROJECT /
SITE

STATUS AS PER THE
OFFICIAL RECORD

STATUS ON
GROUND / SITE

REMARKS

Date of Auction 20 & 21.08.15 Expired on dt. 13.09.2023

2 Location of the Project / Site:

&

Latitude:

Longitude:

Village Pipli Majra, Block

YNR B 29 30 and 31, Tehsil

Chhachhrauii District

Yamuna Nagar

B lock
YNR

B29

Latitude Lo ngitude

N30"15',20.5" E

77"26'29"
N30"15',32.5" E77"26',44"

Block

830
N30"15',06.5" E

77"26',43"
N30" 15',16.5" E

77"27',O.5"
B lock
831

E

77"27',02"
3 Whether the project site is located in Eco None

1.

N30'15',26.5" E

77"26'49"
N30'1s',36.5"
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Sensitive Zone (ESZ), Wildlife

Sanctuary, Wetland Area & Controlled

Area etc.

4 Allocated Area I Size (in Hectares) of the

Project, (Approved for Mining

Activities)

18.2 Hectare

370000 Tpa

5 Date of Letter of Intent (Lol)

Validity

LOI obtained vide no.

DMG/HYiConti Pipli Majra

Block/ YNR B 29,30 &. 311

20151807 I dated 14.09.201 5.

6 Type of Mining Material allowed

(Sand, Boulder, and Gravel etc.)

Gravel, Boulder, Sand

Mining

7 Date of Approval of Mining Plan(s)

Validity

24.12.15

for 5 Years

8 DEPTH OF MINING 09 mtr

9 Status of District Survey Report (DSR) :

1. Date of Approval : Date of Validity 10.08.2017

for 5 Years

Deputy Commissioner, Yamuna

Nagar on dated 10.08.2017and valid

for 05 years (copy enclosed) after
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which the mining operations were

commenced in the district. It is furlher

submitted that the time period of the

previous DSR has been expired & the

district administration has prepared

the new DSR on dated 16.10.2023 and

the same was placed on district

website lor inviting

comments/objections of the general

public, wherein various objections

have been raised by the general public

and the new DSR will be finalized

soon after rectiSring/addressing the

raised objections and operation of

freshly granted mining blocks would

be commenced after the new DSR is

finalized.
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Status of Replenishment Study Reporl Outside River Bed -(No

need of Replenishment

Study)

I t. Date of Grant of Environment Clearance

(EC) by SEIAA, Haryana

Validity

l. EC Obtained vide

SEIAA/HR/2oI61883

13.10.2016.

No.

dt.

2. EC Extension obtained

vide No.

sEIAA/HR/2022t2019 dt.

17 .11.2022. Validity: As per

approved mining plan.

12. Date of Grant of CTE by HSPCB

Validity

3010312017

13. Date of grant of CTO by HSPCB

Validity

CTO Granted from

1311012022 - 3010912023 dt.

28.tt.2022

14. Status of Ground Water level at Site Detailed Report is attached as

Annexure- A/2

10. 
I
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15. Compliance of Sand Mining Guidelines,

2016 & 2020

As per the report of Mining

Depaftment, all the mining blocks are

operating as per compliance of Sand

Mining Cuidelines 2016 & 2020

16. Status of Crusher around the Project Site,

and Violation, if any, thereof.

Detailed Report is attached

as Annexure-A/3

1'7. Position of Cluster around / nearby, of

the Project Site

Nit NiI

18. Environmental Compensation / Penalties

imposed on the Project, if any.

NA

19. Litigation pending before Hon'ble

Courts, (if any pertaining to the Project /

Site)

NA

20. Any other issues Operational
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PROFORMA FOR SITE(S) INSPECTIONS (DISTRICT YAMUNANAGAR)

Orieinal Apnlication (OA) No.593 of 2023 (Mursaleen Versus State of Haryana and Ors.)

Pending before the Hon'ble National Green Tribunal (NGT), New Delhi

Sr. No.3 Sh. Karaj Singh s/o Major Singh. YNR.

Sr.
No.

PARTICULARS OF THE PROJECT /
SITB

STATUS AS PER
THE OFFICIAL

RECORD

STATUS ON
GROUND / SITE

REMARKS

I Date of Auction 20 & 21.08.15

2 Location of the Project / Site:

&

Latitude:

Longitude:

Village Malikpur Khadar

Block YNR e 28, Tehsil

Chhachhrauli, District

Yamuna Nagar

Latitude Lo ngit ud e

N 30"1s'29"
N 30'15'47" E77"27',22"

J Whether the project site is located in Eco

Sensitive Zone (ESZ), Wildlife

Sanctuary, Wetland Area & Controlled

Area etc.

NA

I

E77"26'55"
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Allocated Area I Size (in Hectares) of the

Project, (Approved fbr Mining

Activities)

23.20 Hectares

4,00,000 TPA

5 Date of Letter of Intent (LoI)

Validity

6 Type of Mining Material allowed

(Sand, Boulder, and Gravel etc.)

Grewal, Boulder, Sand

Mining

7 Date of Approval of Mining Plan(s)

Validity

22.12.15

for 5 Years

and

01.12.21

for 3 Years

8 DEPTH OF MINING 09 Mtr

9 Status of District Survey Report (DSR) :

1. Date of Approval : Date of Validity 10.08.2017

for 5 Years

Deputy Commissioner, Yamuna

Nagar on dated 10.08.2017and valid

for 05 years (copy enclosed) after

which the mining operations were

4.
I

LOI obtained vide no.

DMG/HY/Cont/

Malikpur Khadar Block/

YNR B 281 2015t8069

dated 14.09.2015.
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-so- commenced in the district. It is further

submitted that the time period of the

previous DSR has been expired & the

district administration has prepared

the new DSR on dated 16.10.2023 and

the same was placed on district

website for inviting

comments/objections of the general

public, wherein various objections

have been raised by the general public

and the new DSR will be finalized

soon after rectifuing/addressing the

raised objections and operation of

freshly granted mining blocks would

be commenced after the new DSR is

finalized.

10. Status of Replenishment Study Reporl Outside River Bed -(No

need of Replenishment

Study)

I

I

I
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I I Date of Grant of Environment Clearance

(EC) by SEIAA, Haryana

Validity

EC Obtained vide No.

SEIAA/HR/2O16/888 dt.

I 3. I 0.20 I 6 valid upto 5

years

EC Extension

21 .06.2022 upto grant of

extension to the validity

of approved mining plan.

12. Date of Grant of CTE by HSPCB

Validity

30.03.2017

13. Date of grant of CTO by HSPCB

Validity

CTO Granted

t510512023

3010912024

15.05.2023

from

to

dt.

14 Status of Ground Water level at Site l0 mtr ( as per

CGWB,2012 report)

Detailed Report is attached as Annexure-

Al2

15. Compliance of Sand Mining Guidelines,

2016 &2020

As per the report of Mining

Department, all the mining blocks are

operating as per compliance of Sand

Mining Guidelines 2016 & 2020
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16. Status of Crusher around the Project Site,

and Violation, if any, thereof.

Deta iled

attached

A/3

Report is

as Annexure-

17. Position of Cluster around / nearby, of

the Project Site

Nit Nil

r8. Environmental Compensation / Penalties

imposed on the Project, if any.

NA

19. Litigation pending before Hon'ble

Courls, (if any pertaining to the Project /

Site)

NA

20. Any other issues Operational

1
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PROFORMA FOR SITE(S) INSPECTIONS (DISTRICT YAMUNANAGAR)
Ori inal A lication OA No.593 of2023 ursaleen Versus State of Ha ana and ors.

Pending before the Hon'ble National Green Tribunal (NGT), New Delhi

Sr. No.4 M/s Delhi Royalty Company

Sr.
No.

PARTICULARS OF THE PROJECT /
SITE

STATUS AS PER THE
OFFICIAL RECORD

STATUS ON
GROUND / SITE

REMARKS

Date of Auction l0 & il.06.15 Terminated vide order DGMG dt.

10.12.2021

2 Location of the Project / Site:

&

Latitude:

Longitude:

Village Kohliwala,

\.NR B-21&22,

Chhachrauli,

Yamuna Nagar

Block

Tehsil

District

t (, (
I

1.
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221201513931

19.06.20 r s

dated

6 Type of Mining Material allowed

(Sand, Boulder, and Gravel etc.)

Boulder Gravel and Sand

7 Date of Approvalof Mining Plan(s)

Validity

23.02.16 & 5
12,10.21 & 3 Years

Years

DEPTH OF MINING 9 Mtrs

9 Status of District Survey Report (DSR) :

l. Date of Approval : Date of Validity 10.08.2017

for 5 Years

Deputy Commissioner, Yamuna

Nagar on dated 10.08.2017and valid

for 05 years (copy enclosed) after

which the mining operations were

commenced in the district. lt is further

submitted that the time period of the

previous DSR has been expired & the

district administration has prepared

the new DSR on dated 16.10.2023 and

the same was placed on district

website lor inviting

comments/objections of the general

8.
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public, wherein various objections

have been raised by the general public

and the new DSR will be finalized

soon after rectifoing/addressing the

raised objections and operation of

freshly granted mining blocks would

be commenced after the new DSR is

finalized.

10. Status of Replenishment Study Report Outside
necd
Study)

River Bed -(No
of Replenishment

I I Date of Grant of Environment Clearance

(EC) by SEIAA, Haryana

Validity

12. Date of Grant of CTE by HSPCB

Validity

0610712016

13. Date of grant of CTO by HSPCB

Validity

CTO Granted frotn

011101202r to 3010912022 dt.

26.07.2021

I

EC Obtained vide 
^". I

SEIAA/HR/201 6/480 0,. 
I27.06.2016 
I

05 years 
I
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14. Status of Ground Water level at Site Detailed Report is attached as Annexure-

At2

15. Compliance of Sand Mining Guidelines,

2016 &.2020

As per the repofi of Mining

Department, all the mining blocks are

operating as per compliance of Sand

Mining Guidelines 2016 & 2020

16. Status of Crusher around the Project Site,

and Violation, if any, thereof.

Detailed Report is attached

as Annexure-A/3

17. Position of Cluster around / nearby, of

the Project Site

Nil Nir

18. Environmental Compensation / Penalties

imposed on the Project, if any.

NA

19. Litigation pending before Hon'ble

Courts, (if any pertaining to the Project /

Site)

NA

20. Anv other issues Non Operational

I

I

I
I

I
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-98 -PROFORMA FOR SITE(S) INSPECTIONS (DISTRICT YAMUNANAGAR)

Orieinal A nlication (OA) No. 593 of 2023 (Mursalee n Versus State of Haryana and Ors .)

Pending before the Hon'ble National Green Tribunal (NGT), New Delhi

Sr. No.5 M/s Kawaljit Singh Batra

Sr.
No.

PARTICULARS OF THE PROJECT /
SITE

STATUS AS PER THE
OFFICIAL RECORD

STATUS ON
GROUND /

SITE

Date of Auction
Suspended dated I 7.06.2022

Location of the Project / Site:

&

Latitude:

Longitude:

Village

Block

Nagar

Galauri, Sadhaura,

Yamuna39, District

Latitude Longitude

N 30'28',51.2"

N 30'28'51.2" E77" L1.'55 .4"

N 30"28',27 .2" E77"lL'55.4"

N 30'28',27.2" E77"L1.',43"

REMARKS

I

2.

l. 30 & 31.08.r6

E77"lL'43"
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Whether the project site is located in Eco

Sensitive Zone (ESZ), Wildlife

Sanctuary, Wetland Area & Controlled

Area etc.

Non e

4 Allocated Area I Size (in Hectares) of the

Project, (Approved for Mining

Activities)

24.00 Hectares

440000 TPA

5 Date of Letter of Intent (Lol)

Validity

LOI obtained vide no.

DMC/HY/Cont/Galauri

Block/ YNR B 391 201615416

dated 20.10.2016.

6 Type of Mining Material allowed

(Sand, Boulder, and Gravel etc.)

Sand Gravel

1 Date of Approval of Mining Plan(s)

Validity

30.12.16 & 5 Years

8 DEPTH OF'MINING 09 Mtrs BGL or

02 AWT

9 Status of District Survey Report (DSR) :

l. Date of Approval:Date of Validity 10.08.2017

for 5 Years

Deputy Commissioner, Yamuna

Nagar on dated 10.08.2017and valid

for 05 years (copy enclosed) after

J.

I I

I
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(o-
which the mining operations were

commenced in the district. It is further

submitted that the time period of the

previous DSR has been expired & the

district administration has prepared

the new DSR on dated 16.10.2023 and

the same was placed on district

website for inviting

comments/objections of the general

public, wherein various objections

have been raised by the general public

and the new DSR will be finalized

soon after rectif,ring/addressing the

raised objections and operation of

freshly granted mining blocks would

be commenced after the new DSR is

finalized.

10. Status of Replenishment Study Report Outside
need
Study)

River Bed -(No
of Replenishment
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EC Obtained vide

SEIAA/HR/2016/378

25.05.20t7

05 years

No.

dt.

il. Date of Grant of Environment Clearance

(EC) by SEIAA, Haryana

Validity

12. Date olGrant of CTE by HSPCB

Validity

12102120t7 CTE Obtained vide no. HEPC/2017/303

dated 12.02.2017

13. Date olgrant of CTO by HSPCB

Validity

CTO Granted from

0810912023 to 3010912024

dated 08.09.2023

CTO obtained vide no. HSPCB/Consent/

3 13 1 00423YAMCTO43235473

Dated:0810912023

Status of Ground Water level at Site Detailed Report is attached as Annexure-

Al2

15. Compliance of Sand Mining Guidelines,,

2016 &2020

As per the repoft of Mining

Department, all the mining blocks are

operating as per compliance of Sand

Mining Guidelines 2016 &.2020

16. Status of Crusher around the Project Site,

and Violation, if any, thereof.

Detailed Report is attached

as Annexure-A/3

11. Position of Cluster around / nearby, of

the Project Site

Nit Nit

,r]
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18. Environmental Compensation I Penalties

imposed on the Project, if any.

NA NA

19. Litigation pending before Hon'ble

Courts, (if any pertaining to the Project /

Site)

NA NA

20 Any other issues Operational Operational

I ( i( (r
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-(q-Sanctuary, Wetland Area & Controlled

Area etc.

Allocated Area I Size (in Hectares) of

the Project, (Approved fbr Mining

Activities)

31.87 Hectares

510000 TPA

5 Date of Letter of Intent (Lol)

Validity

LOI obtained vide no.

DMG/HY/Cont/Devdhar

Block/ YNR B 241201513933

dated 16.06.2015.

09 years

6 Type of Mining Material allowed

(Sand, Boulder, and Gravel etc.)

Boulder Gravel and Sand

Date of Approval of Mining Plan(s)

Validity

01.01.16 for 5 Years
12.10.21 & 3 Years

and

8 DEPTH OF MINING 09 mtrs

9 Status of District Survey Report (DSR)

1. Date of Approval

Validity

Date of

10.08.2017

for 5 Years

Deputy Commissioner, Yamuna

Nagar on dated 10.08.2017and valid

for 05 years (copy enclosed) after

which the mining operations were

4.

7. I
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-6s -
commenced in the district. It is

further submitted that the time period

of the previous DSR has been

expired & the district administration

has prepared the new DSR on dated

16.10.2023 and the same was placed

on district website for inviting

comments/objections of the general

public, wherein various objections

have been raised by the general

public and the new DSR will be

finalized soon after

rectifying/addressing the raised

objections and operation of freshly

granted mining blocks would be

commenced after the new DSR is

finalized.

10. Status of Replenishment Study Report Outside River Bed -(No need
of Replenishment Study)
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Date of Grant of Environment

Clearance (EC) by SEIAA, Haryana

Validity

l. EC Obtained vide No.

SErAA/HR/2016/490 dt.

27.06.2016.

2. EC re-newed vide no.

sErAA( l 4 I yHW2022l I 07 9 dt.

21.06.2022 Validity:- As per

approved mining plan.

t2. Date of Grant of CTE by HSPCB

Validity

0610712016 CTE Obtained vide no. HSPCB/Consent/ :

3 l3 l004l6YAMCTE3 196245

Dated:0610712016

13. Date of grant of CTO by HSPCB

Validity

CTO Granted from 0l/10/2023

to 30 109 /2024 dt. I 6.08.2023

CTO obtained vide no. HSPCB/ConsenV :

3 I 3 I 00423YAMCTO3 77780s9

Datedi16l08l2023

14. Status of Ground Water level at Site Detailed Report is attached as

Annexure- A/2

15. Compliance of Sand

Guidelines, 2016 & 2020

Minins As per the report of Mining

Department, all the mining blocks are

operating as per compliance of Sand

I

ll.

I

I

I

I

I

I

I
I

I

720



t(1( /'1'r(

6t'
Mining Guidelines 2016 &2020

16. Status of Crusher around the Project

Site, and Violation, if any, thereof.

Detailed Report is attached as

Annexure-A/3

17. Position of Cluster around / nearby, of

the Project Site

Nit Nil

18. Environmental Compensation I

Penalties imposed on the Project, if
any.

NA NA

19. Litigation pending before Hon'ble

Courls, (if any pertaining to the Project

/ Site)

NA NA

20. Any other issues Non-Opera tion a I Non-Opera tional

I

I

I

I

I
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pRoFoRMA FoR srrE(s) rNSpECrroNS (DrsrR[si*r*ANAGAR)
Orieinal Anplication (OA) No. 593 of 2023 (Mursaleen Versus State of Haryana and Ors.)

Pending before the Hon'ble National Green Tribunal (NGT), New Delhi

Sr. No.7 M/s Mubarikpur Royalty

Sr.
No.

PARTICULARS OF THE PROJECT
/ SITE

STATUS AS PER THE
OFFICIAL RECORD

STATUS ON
GROUND / SITE

REMARKS

I Date of Auction 10 & 11.06.15
Terminated vide order DGMG dt.

14.07.2022

2 Location of the Project / Site:

&

Latitude:

Longitude:

-) Whether the project site is located in Eco

Sensitive Zone (ESZ), Wildlife

Sanctuary, Wetland Area & Controlled

None

Viltage Bailgarh South Block

YNR B2, Tehsil Chhachhrauli,

District Yamuna Nagar
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Area etc.

1 Allocated Area I Size (in Hectares) of the

Project, (Approved for Mining

Activities)

28.00 Hectares

r300000 TPA

5 Date of Letter of Intent (LoI)

Validity

LOI obtained vide no.

DMG/HY/ConVB. Garh South

Block/ YNR B 21 201513913 dated

r9.06.2015.

6 Type of Mining Material allowed

(Sand, Boulder, and Gravel etc.)

Mix Material,

Boulder,, Gravel sand

7 Date of Approvalof Mining Plan(s)

Validity

12.10.21

8 DEPTH OF MINING 03 BGL or

02 mtrs AWT

9 Status of District Survey Report (DSR) :

l. Date of Approval : Date of Validity 10.08.2017

for 5 Years

Deputy Commissioner, Yamuna

Nagar on dated 10.08.2017and valid

for 05 years (copy enclosed) after

which the mining operations were

commenced in the district. It is further

submitted that the time period of the

23.02.16 & 5 Years
& 4 Years
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--lo- previous DSR has been expired & the

district administration has prepared

the new DSR on dated 16.10.2023 and

the same was placed on district

website lor inviting

comments/objections of the general

public, wherein various objections

have been raised by the general public

and the new DSR will be finalized

soon after rectifring/addressing the

raised objections and operation of

freshly granted mining blocks would

be commenced after the new DSR is

finalized.

10. Status of Replenishment Study Report Environment Clearance was

granted subject to condition

Project Proponent shall

submit annual replenishment

report certified by an

authorized agency
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--11-11. Date of Grant of Environment Clearance

(EC) by SEIAA, Haryana

Validity

EC Obtained vide

sEIAA/HV2016/475

27.06.2016

05 years

No.

dt.

12. Date of Grant of CTE by HSPCB

Validity

06107120t6 CTE Obtained vide no. HSPCB/Consent/ :

3 I 3 1 004 I 6YAMCTE31972I2

Dated:0610712016

13 Date of grant of CTO by HSPCB

Validity

CTO Granted from 0l/10/2021 to

3 0 I 09 I 2022 D ated:26 I 07 I 202 1

CTO obtained vide no. HSPCB/Consent/ :

3 13 I 0042 I YAMCTOWl 2438358

Dated:2610712021

t4. Status of Ground Water level at Site Detailed Report is attached as Annexure-

Al2

15. Compliance of Sand Mining Guidelines,

2016 &2020

As per the report of Mining

Depaftment, all the mining blocks are

operating as per compliance of Sand

Mining Guidelines 2016 & 2020

Status of Crusher around the Project Site,

and Violation, if any, thereof.

Detailed Report is attached as

Annexure-A/3

l0 mtr ( as per CGWB, 2012

report)

t6.
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-.1Z--t7. Position of Cluster around / nearby, of

the Project Site

NII, NIL

18. Environmental Compensation / Penalties

imposed on the Project, if any.

NA NA

19. Litigation pending before Hon'ble

Coufts, (if any pertaining to the Project /

Site)

NA NA

2-0. Any other issues Non-Operational Non-Operational
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pRoFo RMA FoR srr,(s) r N spE c rro N s (Dr srRr ; n.f*, *^NAGAR)

Orieinal Apnlication (OA) No. 593 of 2023 (Mursaleen Versus S tate of Harvana and Ors.)

Pending before the Hon'ble National Green Tribunal (NGT), New Delhi

Sr. No. 8 M/s P.S. Buidtech

PARTICULARS OF THE
PROJECT / SITE

STATUS AS PER THE
OFFICIAL RECORD

STATUS ON
GROUND / SITE

I Date of Auction 05 & 06.11.15

2 Location of the Project / Site:

&
Latitude:
Longitude:

Village .laidhari, Block YNR B 33,
Tehsil Chhachhrauli, District
Yamuna Na ar

Corners Latitude Longititude

A

N 30014',

25"
E77025',

30"

B

N 30014'

25"
877026',
05"

C

N 30013'

58"
F,77026',

05"

D N 30013', E77025',

i

Sr.
*r. 

I

REMARKS
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-'1q -58" 55"

E

N 30014'

08"
E77025',

55"

F

N 30014'

08"
877025',
48"

G

N 300L4'

L4"

H

N 30014'

L4"
F'77025'
35"

I

N 30014'

1L"
877025',
JC

J

N 30014'

10"
877025',
JZ

K

N 30014'

L0.5"
877025',

30"

J Whether the project site is located in
Eco Sensitive Zone (ESZ), Wildlife
Sanctuary, Wetland Area &
Controlled Area etc.

None

4 Allocated Area I Size (in Hectares)
of the Project, (Approved for Mining
Activities)

48.60 Hectares
910000 TPA

I

877025',
48
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<rtr

LOI obtained vide
DMCiHY/Cont/ Jaidhari
YNR B 33t 2015/10068
30.1 1 .2015.

no.
Block/

dated

5 Date olLetter of Intent (Lol)
Validity

6 Type of Mining Material allowed
(Sand, Boulder, and Gravel etc.)

Boulder Gravel and Sand

7 Date of Approval of Mining Plan(s)
Validity

23.02.16 & 5 Years
4 Years

12.10.21 &

8 DEPTH OF MINING 09 mtrs

9 Status of District Survey Report
(DSR):

1. Date of Approval : Date of
Validity

10.08.2017
for 5 Years

Deputy Commissioner, Yamuna
Nagar on dated 10.08.2017and valid
for 05 years (copy enclosed) after
which the mining operations were
commenced in the district. It is
furlher submitted that the time
period of the previous DSR has been
expired & the district administration
has prepared the new DSR on dated
16.10.2023 and the same was placed
on district website for inviting
comments/objections of the general
public, wherein various objections
have been raised by the general
public and the new DSR will be

finalized soon after
rectif,ing/addressing the raised
objections and operation of freshly
granted mining blocks would be
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--16- commenced after the new DSR is
flnalized.

10. Status of
Report

Replenishment Study Outsidc River lled -(No neetl of
Ileplcnishment Study)

ll Date of Grant of E,nvironment
Clearance (EC) by SEIAA, Haryana
Validity

l. EC Obtained
SEIAA/HR/20I6I74I
I 5.09.2016.

vide No.
dt.

2. EC Extension obtained vide
no. SEIAA/HN20221 1667 - dt.
09.11.2022

3. Validity:- as per approved
mining plan

12. Date of Grant of CTE by HSPCB
Validity

l4lt2l20l6 CTE Obtained vide
HSPCB/Consent/
3 l 3 1 004 I 6YAMCTE338605 I

Dated:14ll 212016

no.

13. Date of grant of CTO by HSPCB

Validiw

CTO Granted from 0111012023 -
30 I 09 12024 dt. 30.09.2023

CTO obtained vide
HSPCB/Consent/
3 t3 100423YAMCTO4s 1 07 07 s

Dated:3}10912023

no.

t4. Status of Ground Water levelat Site Detailed Report is attached as

Annexure- A/2
15. Compliance of Sand Mining

Guidelines, 2016 &2020
As per the report of Mining
Department, all the mining blocks
are operating as per compliance of
Sand Mining Guidelines 2016 &

I

I

I
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16. Status of Crusher around the Project

Site, and Violation, if any, thereof.
Detailed Report is attached as
Annexure-A/3

17. Position of Cluster around / nearby,
of the Project Site

NIL NIL

18. Environmental Compensation /
Penalties imposed on the Project, if
any.

NA NA

19. Litigation pending before
Courts, (if any pertaining
Project / Site)

Hon'b1e
to the

NA NA

20. Any other issues Operational Operational

I | 2o2o

I
I

I

I
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--t8 -PROFORMA FOR SITE(S) INSPECTIONS (DISTRICT YAMUNANAGAR)

Orisinal Annlication (OA) No. 593 of 2023 (Mursaleen Versus State of Haryana and Ors.)

Pending before the Hon'ble National Green Tribunal (NGT), New Delhi

Sr. No.9 M/s JPY Consortium Pvt. Ltd.

Sr.
No.

PARTICULARS OF THE PROJECT
/ SITE

STATUS AS PER THE
OFFICIAL RECORD

STATUS ON
GROUND / SITE

REMARKS

I Date of Auction 13 & 14.12.17 e-Rawaana deactivated
dt.22.06.2023

Location o1'the Pro ject / Site:

&
Latitude:
Longitude:

Village Dhanaura
YNR B-I8,
Yamunanagar

Block
District

J Whether the roject site is located in None

2.
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Eco Sensitive Zone (ESZ), Wildlife
Sanctuary, Wetland Area & Controlled
Area etc.

4 Allocated Area I Size (in Hectares) of
the Project, (Approved for Mining
Activities)

5 Date of Letter of Intent (Lol)
Validity

LOI obtained vide no.
DMG/HY/Cont/Dhanaura
Block/ YNR B l8i
201717646 dated
28.12.2017.

6 Type of Mining Material allowed
(Sand., Boulder, and Gravel etc.

Boulder, Gravel and Sand

7 Date of Approvalof Mining Plan(s)
Validi

26.05.18 & 5 Years

8 DEPTH OF MINING 03 Mtr.

9 Status of District Survey Reporl (DSR)

1. Date of
Validity

Approval : Date of 10.08.2017

for 5 Years

Deputy Commissioner, Yamuna

Nagar on dated 10.08.2017and valid

for 05 years (copy enclosed) after

which the mining operations were

commenced in the district. It is further

submitted that the time period of the

previous DSR has been expired & the

18.18 Hectares
938000 TPA
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district administration has prepared

the new DSR on dated 16.10.2023

and the same was placed on district

website for inviting

comments/objections of the general

public, wherein various objections

have been raised by the general public

and the new DSR will be finalized

soon after rectifying/addressing the

raised objections and operation of

freshly granted mining blocks would

be commenced after the new DSR is

finalized.

10. Status of Replenishment Study Report

11. l. EC Obtained vide No.
SETAAiHR/2}18t655 dt.
19.06.2018.
2. EC Extension obtained
vide no.

River Bed-Replenishment
Study submitted on
30.11.20

Date of Grant of Environment
Clearance (EC) by SEIAA, Haryana
Validity
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sErAA( l 68) tHP.t2023 t] 33
dt. 03.11.2023.
Validity:- As per approved
mlnln lan

12. Date of Grant of CTE bv HSPCB
Validity

CTE Obtained vide
HSPCB/Consent/
3 1 3 1 004 l SYAMCTE5 439426
Dated:2510612018

no.

13. Date of grant of CTO by HSPCB

Validity

CTO Granted from
0111012022 to 3010912023
dated 03.08.2022 &. renewal
ofCTO under process.

CTO obtained vide
HSPCB/Consent/
313 100422YAMCTO2ss864 r 6
Dated:}310812022

no.

14. Status of Ground Water level at Site

15. Compliance of Sand
Guidelines, 2016 &. 2020

Mining As per the repoft of Mining

Depaftment, all the mining blocks are

operating as per compliance of Sand

Mining Cuidelines 2016 8{2020

16. Status of Crusher around the Project
Site, and Violation, if any, thereof.

Detailed Report is attached as

An nexu re-A/3

17. Position of Cluster around / nearby, of
the Project Site

18. Environmental Compensation I
Penalties imposed on the Project, if any.

25106120t8

Detailed Report is attached as Annexure-

At2

NIL NIL

NA
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19. Litigation pending befbre Hon'ble
Courts,, (if any pertaining to the Project
/ Site)

NA

20. Any other issues
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PROFORMA FOR SITE(S) INSPECTIONS (DISTRICT YAMUNANAGAR)

Orieinal Application (OA) No. 593 of 2023 (Mursa leenVersusState of Harvana and Ors.)

Pending before the Hon'ble National Green Tribunal (NGT), New Delhi

Sr. No.l0 (M/s JSM Foods Pvt Ltd, Village Mandoli Ghaggar, East Block-3, Yamuna Nagar)

Sr.
No.

PARTICULARS OF THE
PROJECT / SITE

STATUS AS PER THE
OFFICIAL RECORD

STATUS ON
GROUND / SITE

REMARKS

I Date of Auction l0-l1.06.2015

2 Location of the Project / Site:

&

Latitude:

Longitude:

Village

Ghaggar, E,ast

Yamuna Nagar

Mandoli

Block-3,

I

Latitude
30008' 77024', 41." E

I

I

10"N

30008' 77025',07" E
1

28"N

737



8q-
J Whether the project site is located in

Eco Sensitive Zone (ESZ), Wildlife

Sanctuary, Wetland Area & Controlled

Area etc.

None

4 Allocated Area I Size (in Hectares) of

the Project, (Approved for Mining

Activities)

20.l8Hectares

850000 TPA

Date of Letter of Intent (LoI)

Validitv

1. LOI obtained vide no.

DMG/HY/

Cont/M. G. East Bloct</

YNR B 31 20151391s

dated 19.06.2015 & 10

Years

2. LOI obtained vide no.

DMG/HY/

I

I

I

5.
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Cont/M. G. East Block/

YNR B 3t 20151142

dated 05.01.2022

6 Type of Mining Material allowed

(Sand, Boulder, and Gravel etc.)

Boulder, Gravel and

Sand

7 Date of Approvalof Mining Plan(s)

Validity

08.01.2015 & 5 Years

l2.lll.202l & 5 Years

8 DEPTH OF MINING 3 meters

9 Status of District Survey Reporl (DSR)

10.08.2017

Deputy Commissioner, Yamuna

Nagar on dated 10.08.2017and valid

I
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2. Date of Validity

for 05 years (copy enclosed) after

which the mining operations were

commenced in the district. It is

further submitted that the time period

of the previous DSR has been

expired & the district administration

has prepared the new DSR on dated

16.10.2023 and the same was placed

on district website for inviting

comments/objections of the general

public, wherein various objections

have been raised by the general

public and the new DSR will be

finalized soon after

recti[zing/addressing the raised

objections and operation of freshly

for 5 Years
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granted mining blocks would be

commenced after the new DSR is

finalized.

For replenishment study,

it is submitted that as

per "Clause 19 of EC"

the project proponent

shall submit annual

replenishment report

certified by an

authorized agency. ln

case the replenishment is

lower than the approved

rate of production, then

the mining

10. Status of Replenishmerrt Study Report

I
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shall

decreased/stopped

accordingly till

replenishment

completed.

level

be

the

IS

lt Date of Grant of Environment

Clearance (EC) by SEIAA, Haryana

Validitv

l. EC Obtained vide No.

SEIAA/HPJ2OI6I989 dt.

21.12.2016.

2. EC Expansion

obtained vide no.

sEIAA/HR/202211581

dt.07.t0.2022

05 y ears

12. Date of Grant of CTE by HSPCB 30103120t7

I

I

I

I
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Validitv

13. Date of grant of CTO by HSPCB

Validity

CTO Granted

2U1212022

2011212026

29.11.2022

from

to

dt.

14. Status of Ground Water level at Site Detailed Report is attached as

Annexure- A/2

15. Compliance of Sand

Guidelines, 2016 &2020

Mining As per the report of Mining

Depaftment, all the mining blocks

are operating as per compliance of

Sand Mining Guidelines 2016 &.

2020

16. Status of Crusher around the Project

Site, and Violation, if any, thereof.

Detailed Report is attached

as Annexure-A/3
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17. Position of Cluster around / nearby, of

the Project Site

NII, NIL

18. Environmental Compensation I

Penalties imposed on the Project, if
any.

NA

19. Litigation pending before Hon'ble

Courts, (if any pertaining to the Project

/ Site)

NA

20. Any other issues

Operational Status

Operational
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Orieinal Anplication (OA) No. 593 of 2023 (Mursaleen Versus State of Haryana and Ors.)

Pending before the Hon'ble National Green Tribunal (NGT), New Delhi

Sr. No.ll M/s JSM Foods P. Ltd.

Sr.
No.

PARTICULARS OF THE PROJECT I
SITE

STATUS AS PER
THE OFFICIAL

RECORD

REMARKS

I Date of Auction l0 & 11.06.15 Expired on dt. 18.06.2023

2 Location of the Project / Site: Village Mandoli Ghaggar,

West Block 4, Yamuna

Nagar

Latitude Lontititude
30008'12"N 77025' 01" E

30008'28"N 77t)25', 27" E

J Whether the proiect site is located in Eco

Sensitive Zone (ESZ), Wildlife

Sanctuary, Wetland Area & Controlled

Area etc.

None

STATUS ON
GROUND / SITE

8.

Latitude:

Longitude:
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Project, (Approved for Mining

Activities)

25.56 Hectares

I I 91000 TPA

5 Date of Letter of Intent (Lol)

Validity

I.LOI obtained vide no.

DMG/HY/

Cont/M. G. West Block/

YNR B 41 20tst3918

dated 19.06.2015.

2. LOI obtained vide no.

DMG/HY/

ContM. G. West Block/

'fNR B 41 20].51145 dated

05.01.2022.

07 years

6 Type of Mining Material allowed

(Sand, Boulder, and Gravel etc.)

Boulder, Gravel and

Sand

7 Date of Approval of Mining Plan(s)

Validity

valid for 05 years dated

08.01.2016

8 DEPTH OF MINING 03 mtrs
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9 Status of District Survey Report (DSR) :

1. Date of Approval : Date of Validity

Deputy Commissioner, Yamuna

Nagar on dated 10.08.2017and valid

for 05 years (copy enclosed) after

which the mining operations were

commenced in the district. It is furlher

submitted that the time period of the

previous DSR has been expired & the

district administration has prepared

the new DSR on dated 16.10.2023 and

the same was placed on district

website for inviting

comments/objections of the general

public, wherein various objections

have been raised by the general public

and the new DSR will be finalized

soon after rectifiring/addressing the

raised objections and operation of

freshly granted mining blocks would

be commenced after the new DSR is

finalized.

I

10.08.2017

for 5 Years
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10. Status of Replenishment Study Report Replen is h m en t
approved vide
dated 09.08.22

Study
letter

Date of Grant of Environment Clearance

(EC) by SEIAA, Haryana

Validity

1. EC Obtained vide No.
SEIAA/HR/2016/985 dt.
21.12.2016.

2. EC Expansion obtained
vide no.
SEIAAiHR/202211 589 dt.
07.10.2022
Validifv: 05 years

12. Date of Grant of CTE by HSPCB

Validity

13. Date of grant of CTO by HSPCB

Validity

CTO Granted from

2ll 1212022 to 3010912023

dt.28.fi.2022

t4. Status of Ground Water level at Site Detailed Report is attached as Annexure-

A,t2

15. Compliance of Sand Mining Guidelines,

2016 &.2020

As per the report of Mining

Department, all the mining blocks are

operating as per compliance of Sand

Mining Guidelines 2016 &2020

I

I l.

3010312017
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Deta iled

attached

At3

Report is

as Annexure-

16. Status of Crusher around the Prolect Site,

and Violation, if any, thereof .

Ntt-NIL17. Position of Cluster around / nearby, of

the Project Site

NA18. Environmental Compensation / Penalties

irnposed on the Project, ifany.

NA19. Litigation pending before Hon'ble

Courts, (if any pertaining to the Project /

Site)

Non-Operation al20. Any other issues

I
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Orieinal Application (OA) No. 593 of 2023 (Mursaleen Versus Sta te of Harvana and Ors.)

Pending before the Hon'ble National Green Tribunal (NGT), New Delhi

Sr. No.12 Sh. Joginder Singh.

Sr.
No.

PARTICULARS OF THE PROJECT /
SITE

STATUS AS PER THE
OFFICIAL RECORD

STATUS ON
GROUND / SITE

REMARKS

I Date of Auction l0 & il.06.15 Mining Terminated vide order dated

25.04.2022

Location olthe Project / Site:

&

Latitude:

Longitude:

Latitude Longititude
N 29057',

22.1.87"

E770't2',43.538"

N 29056',

46."1"

N 29057',

35.106"
E 77013', 8.801"

N 29056'

49.929"
3 Whether the project site is located in Eco

Sensitive Zone (ESZ), Wildlif-e Sanctuary,

2I Village Gumthala, Norlh nlock, 
I

District Yamuna Nagar

877012',42.2"

I

E770"t2'56.757"
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Wetland Area & Controlled Area etc.

4 Allocated Area I Size (in Hectares) of the

Project, (Approved fbr Mining Activities)

44.62 Hectares

2 r00000 TPA

5 Date of Letter of Intent (Lol)

Validity

LOI obtained vide no.

DMG/HY/Cont/Gumthala N Block/
YNR B 161 201513925 dated

r9.06.20 rs.

7 Yea rs

6 Type of Mining Material allowed

(Sand, Boulder, and Gravel etc.)

Cravel, Boulder, Sand

Mining

'7 Date of Approval of Mining Plan(s)

Validity

15.02.16 & 5 Yenrs

8 DEPTH OI, MINING 3 Mtr

I Status of District Survey Report (DSR) :

l. Date of Approval : Date of Validity r 0.08.2017

for 5 Years

Deputy Commissioner, Yamuna Nagar

on dated 10.08.2017and valid for 05

years (copy enclosed) after which the

mining operations were commenced in

the district. It is further submitted that

the time period of the previous DSR has

I

I

I
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been expired & the district

administration has prepared the new

DSR on dated 16.10.2023 and the same

was placed on district website for

inviting comments/objections of the

general public, wherein various

objections have been raised by the

general public and the new DSR will be

finalized soon after

recti[ing/addressing the raised

objections and operation of freshly

granted mining blocks would be

commenced after the new DSR is

finalized.

10. Status of Replenishment Study Report Replenishment Study submitted
but not approved

I I Date of Grant of Environment Clearance (EC)

by SEIAA, Haryana

Validity

EC Obtained

SEIAA/HR/20I61505

27.06.20t6

Validity 05 years

vide No.

dt.

12. Date of Grant of CTE by HSPCB 1510912016
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Vatiditv

CTO Granted from 0l/10/2018 to

3010912023 dt. I 4.09.20 I 8

14. Status of Ground Water level at Site

15. Cornpliance of Sand Mining Guidelines, 2016

& 2020

As per the report of Mining Department,

all the mining blocks are operating as

per compliance of Sand Mining

Guidelines 2016 &.2020

16. Status of Crusher around the Project Site, and

Violation, if any, thereof.

Detailed Report is attached as

An nexu re-A/3

I t. Position of Cluster around / nearby, of the

Project Site

Nlt. NIL

18. Environmental Compensation / Penalties

imposed on the Project. if any.

NA

19. Litigation pending before Hon'ble Courts, (if
any per-taining to the Project / Site)

NA

20. Anv other issues Non Operational

13. Date ofgrant oiCTO by HSPCB

I Validity

Detailed Report is attached as

Annexure- A/2

I

I
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PROFORMA FOR SITE(S) INSPECTIONS (DISTRICT YAMUNANAGAR)

Orisinal Application (OA) No.593 of 2023 (Mursaleen Versus State of Harvana and Ors.)

Pending before the Hon'ble National Green Tribunal (NGT), New Delhi

Sr. No.13 M/s MP Traders.

Sr.
No.

PAIITICULARS OF THE PROJECT /
SITE

STATUS AS PER
THE OFFICIAL

RECORD
Date of Auction 30 & 31.08.16

2 Location of the Project / Site:

&

Latitude:

Longitude:

Vitlage Nagli B-15,

Tehsil-Radaur, District-

Yamuna Nagar

NA (as EC granted by

MoEF)

3 Whether the project site is located in Eco

Sensitive Zone (ESZ), Wildlife

Sanctuary, Wetland Area & Controlled

STATUS ON
GROUND / SITE

REMARKS

l.
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Area etc.

Allocated Area / Size (in Hectares) of the

Project, (Approved for Mining

Activities)

77.25 Hectares

5 Date of Letter of Intent (Lol)

Validity

LOI obtained vide no.

DMG/HY/ContA.Jagli

Block/ YNR B l5l

201615414 dated

20.10.2016.

6 Type of Mining Material allowed

(Sand, Boulder, and Gravel etc.)

Sand (Minor Mineral)

7 Date of Approval of Mining Plan(s)

Validity

06.03.17 & 5 \'ears
11.10.22 & 5 Years

8 DEPTH OF MINING 3 mtrs

9 Status of District Survey Report (DSR) :

1. Date of Approval : Date of Validity 10.08.201 7

for 5 Years

Deputy Commissioner, Yamuna

Nagar on dated 10.08.2017and valid

for 05 years (copy enclosed) after

which the mining operations were

l'

I

I
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commenced in the district. It is further

submitted that the time period of the

previous DSR has been expired & the

district administration has prepared

the new DSR on dated 16.10.2023 and

the same was placed on district

website for inviting

comments/objections of the general

public, wherein various objections

have been raised by the general public

and the new DSR will be finalized

soon after rectifying/addressing the

raised objections and operation of

freshly granted mining blocks would

be commenced after the new DSR is

finalized.

NiI NilNIL10. Status of Replenishment Study Report

EC Obtained vide No. J-

I t0t 512t4120t6-lA-

rr(M) dt. 09.04.2018.

I l. Date of Grant of Environment Clearance

(EC) by SEIAA, Haryana

Validity

I

I
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12. Date olGrant of CTE by HSPCB

Validity

1910412018

13. Date of grant of CTO by HSPCB

Validity

CTO Granted

0U1012022

3010912024

25.07.2022

fiom

to

dated

14. Status o1'Ground Water level at Site Detailed Report is attached as Annexure-

Al2

15. Compliance of Sand Mining Guidelines,

2016 &2020

As per the report of Mining

Department, all the mining blocks are

operating as per compliance of Sand

Mining Guidelines 2016 &2020

16. Status of Crusher around the Project Site,

and Violation, if any,, thereof.

Deta iled

attached

A/3

Report is

as Annexure-

17. Position of Cluster around / nearby, of

the Project Site

NIL NIL

I

I
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18. Environmental Cornpensation i Penalties

imposed on the Project, if any.

NA

19. Litigation pending before Hon'ble

Courts, (if any pertaining to the Project /

Site)

NA

20. Any other issues Operationa I

I I
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Orieinal Application (OA) No. 593 of 2023 (Mursaleen Vers us State of Haryana and Ors.)

Pending before the Hon'ble National Green Tribunal (NGT), New Delhi

Sr. No.l4 M/s Development Strategies India P. Ltd.

Sr.
No.

PARTICULARS OF THE PROJECT
/ SITE

STATUS AS PER THE
OFFICIAL RECORD

STATUS ON
GROUND / SITE

REMARKS

I Date of Auction l0 & I1.06.15 Terminared vide order DGMG dt. 29.08.2022

2 Location of the Project / Site:

&

Latitude:

Longitude:

Village Pobari, Tehsil Radaur, Pobari
Block/ YNR B-ll District Yamuna
Na ar

Whether the project site is located in

Eco Sensitive Zone (ESZ), Wildlife

Sanctuary, Wetland Area & Controlled

Non e

I Latitude lLongititude
N 3000'12.942" E 77t)-15', 44.055"

N 3000'22.25" E 77r16', 54.19',

I

I'I

N 3000'4.75" E77016'4.75',

E 770"t6', "t3 .82',N 3000'16.79"
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Area etc.

4 Allocated Area I Size (in Hectares) of

the Project, (Approved for Mining

Activities)

23.05 Hectares

11,00,000 TPA

5 Date of Letter of Intent (Lol)

Validity

LOI obtained vide no.

DMG/HY/Cont/ Pobari South Block/

YNR B lll 201513924 dated

I 9.06.20 I 5.

6 Type of Mining Material allowed

(Sand, Boulder, and Gravel etc.)

Sand, Boulder, and Gravel

7 Date of Approval of Mining Plan(s)

Validity

09.03.16 & 5 Years

12.10.21 & 4 Years

8 DEPTH OF MINING 03 mtrs BGL

02 mtrs AWT

9 Status of District Survey Report (DSR)

l. Date of Approval

Validity

Date of

10.08.2017

for 5 Years

Deputy Commissioner, Yamuna

Nagar on dated 10.08.2017and valid

for 05 years (copy enclosed) after

which the mining operations were

commenced in the district. It is

I

I

I

l
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furlher submitted that the time period

of the previous DSR has been

expired & the district administration

has prepared the new DSR on dated

16.10.2023 and the same was placed

on district website for inviting

comments/objections of the general

public, wherein various objections

have been raised by the general

public and the new DSR will be

finalized soon after

rectilying/addressing the raised

objections and operation of freshly

granted mining blocks would be

commenced after the new DSR is

finalized.

Status of Replenishment Study Reporl Environment Clearance was

granted subject to condition

Project Proponent shall submit

I

I

I

10.
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annual replenishment report

cerlified by an authorized agency

11. Date of Grant of Environment

Clearance (EC) by SEIAA, Haryana

Validity

EC Obtained vide No.

SErAA/HR/20 | 6 I 49 5 dt. 27 .06.20 t 6

05 years

Not Extended, Court Case

t2. Date of Grant of CTE bv HSPCB

Validity

0610712016

13. Date of grant of CTO by HSPCB

Validity

CTO Granted from 0111012021 to

30 I 09 I 2022 Dated:29 I 07 I 2021

14. Status of Ground Water level at Site Detailed Report is attached as

Annexure- A/2

15. Compliance of Sand Mining Guidelines,

20t6 &2020

As per the reporl of Mining

Department, all the mining blocks

are operating as per compliance of

Sand Mining Guidelines 2016 &
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16. Status of Crusher around the Project

Site, and Violation, if any, thereof.

Detailed Report is attached as

Annexure-A/3

17. Position of Cluster around / nearby, of

the Project Site

NIL NTL

18 Environmental Compensation I

Penalties imposed on the Project, if any.

Unit has deposited the Environmental

Compensation of Rs. 1.5 Crore.

In OA No. 150 of 2021 titled as Anish Vs

Union of India & ors.

19. Litigation pending before Hon'ble

Courts, (if any pertaining to the Project

/ Site)

NA

20. Any other issues

(

Non Operational
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PROFORMA FOR SITE(S) INSPECTIONS (DISTRICT YAMUNANAGAR)

Original Application (OA) No. 593 of 2023 (Mursaleen Versus State of Haryana and Ors.)

Pending before the Hon'ble National Green Tribunal (NGT), New Delhi

Sr. No.15 M/s Routes & Journeys.

Sr.
No.

PARTICULARS OF THE PROJECT I
SITE

STATUS AS PER
THE OFFICIAL

RECORD

STATUS ON
GROUND / SITE

1 Date of Auction l0& 11.06.15

Location of the Project / Site:

&

Latitude:

Longitude:

Village Bir Tapu, Block B
7, District Yamuna Nagar

Latitude Longitude

N 30'O6',46" E77"23'40"

N 30"06',56"

J Whether the project site is located in Eco

Sensitive Zone (ESZ), Wildlife

Sanctuary, Wetland Area & Controlled

None

2.

REMARKS

Expired on dt. I 8.06.2023

E77"24'06"
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-l,t-Area etc.

4 Allocated Area I Size (in Hectares) of the

Project, (Approved for Mining

Activities)

14.45 Hectares

6,15,000 TPA

5 Date of Letter of Intent (Lol)

Validity

LOI obtained vide

DMG/HY/ContiB.

Block/ YNR B

201,513921

19.06.20r 5.

no.

Tapu

7l

dated

6 Type of Mining Material allowed

(Sand, Boulder, and Gravel etc.)

Sand (Minor Minerals)

l Date of Approval of Mining Plan(s)

Validity

8 DEPTH OF MINING 03 BGL
02 mtrs AWT

Status of District Survey Reporl (DSR) :

l. Date of Approval :Date of Validity

Deputy Commissioner, Yamuna

Nagar on dated 10.08.2017and valid

for 05 years (copy enclosed) after

08.01.16 & 5 Years
01.12.21 & 2 Years

el

I

10.08.2017

for 5 Years
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which the mining operations were

commenced in the district. It is further

submitted that the time period of the

previous DSR has been expired & the

district administration has prepared

the new DSR on dated 16.10.2023 and

the same was placed on district

website lor inviting

comments/objections of the general

public, wherein various objections

have been raised by the general public

and the new DSR will be finalized

soon after rectifuing/addressing the

raised objections and operation of

freshly granted mining blocks would

be commenced after the new DSR is

finalized.

10. Status of Replenishment Study Repoft Environment Clearance

was granted subject to

condition Project
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-il3-Proponent shall submit

annual replenishment

reporl cerlified by an

authorized agency

11 Date of Grant of Environment Clearance

(EC) by SEIAA, Haryana

Validity

1. EC Obtained vide No.

SEIAA/FIR/2016/460 dt.

27.06.20t6.

2. EC Extension

obtained vide no.

SEIAA/HV2O22lI6

52 dt.09.tL.2022.

Validity:- As per

approved mining

plan.

t2. Date of Grant of CTE by HSPCB

Validity

2711212016

13 Date of grant of CTO by HSPCB

Validity

CTO Granted from

25lt U2022 3010912023 dt.

28.t1.2022.

I

I
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14. Status of Ground Water level at Site Detailed Report is attached as Annexure-

At2

15. Compliance of Sand Mining Guidelines,

2016 & 2020

As per the report of Mining

Department, all the mining blocks are

operating as per compliance of Sand

Mining Guidelines 2016 &.2020

16. Status of Crusher around the Project Site,

and Violation, if any, thereof.

Detailed Report is

attached as Annexure-A/3

17. Position of Cluster around I nearby, of

the Project Site

NIL NIL

18. Environmental Compensation / Penalties

imposed on the Project, if any.

NA

t9. Litigation pending before Hon'ble

Courts, (if any pertaining to the Project /

Site)

NA

20. Any other issues Non-Operational

I
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PROFORMA FOR STTE(S) INSPECTIONS (DISTRICT YAMUNANAGAR)

Orieinal Application (OA) No. 593 of 2023 (Mursaleen Versus State of Harvana and Ors.)

Pending befbre the Hon'ble National Green Tribunal (NGT), New Delhi

Sr. No.l6 M/s Elite Mining Corporation.

Sr.
No.

PARTICULARS OF THE PROJECT /
SITE

STATUS AS PER THE
OFFICIAL RECORD

STATUS ON
GROUND / SITE

REMARKS

I Date of Auction 05 & 06.1l.l5

2 Location of the Project / Site:

&

Latitude:

Longitude:

Latitude Longitude

N 29057'29.08" E077072'43.32"

N 29056'. 24.74', E077t12'53.06"

3 Whether the project site is located in Eco

Sensitive Zone (ESZ), Wildlife

Sanctuary, Wetland Area & Controlled

Area etc.

None

Vitlage Gumthala, Jagadhri,
Yamuna Nagar
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4 Allocated Area I Size (in Hectares) of the

Project, (Approved for Mining

Activities)

49.67 Hectares

2188008 TPA

5 Date of Letter of lntent (LoI)

Validity

LOI obtained vide no.

DMG,/HY/C ont/Gumthala

South Block/ YNR B 17l

2015 I 10066 dated 30. 1 1.201 5.

6 Type of Mining Material allowed

(Sand, Boulder, and Gravel etc.)

Sand (Minor Mineral)

7 Date of Approval of Mining Plan(s)

Validity

23.02.16 & 5 Years
& 3 Years

10.11.22

8 DEPTH OF MINING 03 mtr

9 Status of District Survey Report (DSR) :

1. Date of Approval : Date of Validity 10.08.2017

for 5 Years

Deputy Commissioner, Yamuna

Nagar on dated 10.08.2017and valid

for 05 years (copy enclosed) after

which the mining operations were

commenced in the district. It is further

submitted that the time period of the

I
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previous DSR has been expired & the

district administration has prepared

the new DSR on dated 16.10.2023 and

the same was placed on district

website for inviting

comments/objections of the general

public, wherein various objections

have been raised by the general public

and the new DSR will be finalized

soon after rectifuing/addressing the

raised objections and operation of

freshly granted mining blocks would

be commenced after the new DSR is

finalized.

10. Status of Replenishment Study Reporl
Replenishment Study approved
vide letter dated 09.08.22

11. Date of Grant of Environment Clearance

(EC) by SEIAA, Haryana

EC Obtained vide

SEIAA/HR/2O I 7/108

09.01.20 1 7.

No.

dt.

{
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Validity EC Extension vide No.

SEIAA/HR/20231847 dated

29.11.2023

Validity:- till lease period i.e.

March2026

12. Date of Grant of CTE by HSPCB

Validity

03t0412017

13. Date of grant of CTO by HSPCB

Validitv

CTO Granted from 1910412022

to 3010912024 dated 14.02.2022.

14. Status of Ground Water level at Site Detailed Report is attached as Annexure-

Al2

15. Compliance of Sand Mining Guidelines,

2016 &2020

As per the report of Mining

Depaftment, all the mining blocks are

operating as per compliance of Sand

Mining Guidelines 2016 &.2020

16. Status of Crusher around the Project Site,

and Violation, if any, thereof.

Detailed Report is attached as

An nex u re-A/3

17 Position of Cluster around / nearby, of

the Project Site

NIL NII,

I
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18. Environmental Compensation / Penalties

imposed on the Project, if any.

NA

19. Litigation pending before Hon'ble

Courts, (if any pertaining to the Project /

Site)

NA

20. Anv other issues Operationa I
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PROFORMA FOR SITE(S) INSPECTIONS (DISTRTCT YAMUNANAGAR)

Orisinal Application (OA) No. 593 of 2023 (Mursaleen Versus State of Haryana and Ors.)

Pending before the Hon'ble National Green Tribunal (NGT), New Delhi

Sr. No.17 M/s P S BUILDTECH, Village Kanalsi, Block YNR B 5, Tehsil Jagadhri, District Yamuna Nagar)

Sr.
No.

PARTICULARS OF THE
PROJECT / SITE

STATUS ON
GROUND /

SITE

REMARKS

I Date of Auction 0s & 06.1 l. l5

&

Latitude:

Longitude:

Village Kanalsi, Block YNR B 5, Tehsil
Ja adhri, District Yamuna Na
Corners Latitude Longititude

A N 30008' 31' E77024'.15'

B N 30008'31" E77t\24'12',

C
N 30008'27' E77124'42.5"

D
E 77024' 46"

E
N 30008'17" 877a24'26"

F
N 30008' 17" E 77124' 26',

G N 30008'20' E 77024', 79"

H N 30008'13" E 77a24' "t5"

N 30008'13'. F. 77t)24'. 12.5"

) F.77024', 12.5"

K N 30008' 11" E77124'70"

L
N 30008',09" 877a24',1.0"

M N 30008'09" E77\,24',7.5"

STATUS AS PER THE OFFICIAL
RECORD

2. Location of the Project / Site:

I

N 30008' 11"

N 30008'24"

I
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N30008'14" E7'. .' ':'.i'

N 30008' 16" E 77a24' 00"

N 30(,08', 25" E 77a24', 't0"

N 30008'27" E77a24'r\',

N 30008'27" E 77021', 12.5"

N 30008'29" E77024'12.5'

N 30008'29" E 77024' 15"

Whether the project site is located in

Eco Sensitive Zone (ESZ), Wildlife

Sanctuary, Wetland Area &

Controlled Area etc.

None

4 Allocated Area I Size (in Hectares)

of the Project, (Approved for

Mining Activities)

44.14 Hectares

1950000 TPA

5 Date of Letter of Intent (LoI)

Validity

LOI obtained vide no. DMG/HY/ConV Kanalsi

Block/ YNR B 5/ 2015110072 dated 30.1 1.2015

6 Type of Mining Material allowed

(Sand, Boulder, and Gravel etc.)

Gravel Boulder Sand

7 Date of Approval of Mining Plan(s)

Validity

10.06.16 & 5 Years

And

01.12.21 & 4 Year

I (

J.
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8 DEPTH OItr MINING 03 nrl rs

9 Status of District Survey Report

(DSR):

l. Date of Approval : Date of

Validity

10.08.2017

fbr 5 Years

Deputy Commissioner, Yamuna

Nagar on dated 10.08.2017and

valid for 05 years (copy

enclosed) after which the mining

operations were commenced in

the district. It is further submitted

that the time period of the

previous DSR has been expired

& the district administration has

prepared the new DSR on dated

16.10.2023 and the same was

placed on district website for

inviting comments/objections of

the general public, wherein

various objections have been

raised by the general public and

the new DSR will be finalized

soon after rectifying/addressing

I
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the raised obiections and

operation of freshly granted

mining blocks would be

commenced after the new DSR is

finalized.

10. Status of Replenishment Study

Report
Replenishment Study approved vide letter dated
09.08.22

ll. Date of Grant of E,nvironment

Clearance (EC) by SEIAA, Haryana

Validity

l. EC Obtained vide No. SEIAA1HPJ20L61746

dt. t5.09.2016.

2. EC Extension obtained vide no.

SEIAA/H220221 1 s97 dt. 07 .l 0.2022

Extension Validity issued on 07.10.2022

Valid upto 14.09.2025

t2. Date of Grant of CTE by HSPCB

Validity

14112t2016

l3 Date of grant of CTO by HSPCB

Validitv

CTO Granted from 0610712023 - 3010912024 dt.

06.07.2023

14. Status of Ground Water levelat Site Detailed Report is attached as

Annexure- A/2

I

I

I

I
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t5. Compliance of Sand Mining

Guidelines, 2016 &2020

As per the report of

Depaftment, all the

blocks are operating

compliance of Sand

Guidelines 2016 &.2020

Mining

mining

as per

Mining

16. Status of Crusher around the Project

Site, and Violation, if any, thereof.

Detailed Report is attached as Annexure-A/3

17. Position of Cluster around / nearby,

of the Project Site

NIL NIL

18. Environmental Compensation /

Penalties imposed on the Project, if
any-

NA

19. Litigation pending before Hon'ble

Courts, (if any perlaining to the

Project / Site)

NA

20. Any other issues Operational

I

I
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PROFORMA FOR SITE(S) INSPECTIONS (DISTRICT YAMUNANAGAR)

Orieinal Application (OA) No. 593 of 2023 (Mursaleen Versus State of Haryana and Ors.)

Pending before the Hon'ble National Green Tribunal (NGT), New Delhi

Sr. No.18 M/s Kulvinder Singh.

Sr.
No.

PARTICULARS OF THE PROJECT /
SITE

STATUS AS PER
THE OFFTCIAL

RECORD

STATUS ON
GROUND / SITE

REMARKS

1 Date of Auction 0s & 06.1 1.201s

2 Location of the Project / Site:

&

Latitude:

Longitude:

Jathlana
Bl2)

Block (YNR

J Whether the project site is located in Eco

Sensitive Zone (ESZ), Wildlife

Sanctuary, Wetland Area & Controlled

Area etc.

None

1 I
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4 Allocated Area I Size (in Hectares) of the

Project, (Approved for Mining

Activities)

101.27 Ilcctarcs

5 Date of Letter of Intent (LoI)

Validity

LOI obtained vide no.

DMGiHY/Cont/ Jathlana

Block/ YNR B l2l

2015/10070 dated

30.11.2015.

6 Type of Mining Material allowed

(Sand, Boulder, and Gravel etc.)

Sand Minor Mineral

l Date of Approval of Mining Plan(s)

Validity

10.06.16 & 5 Years
24.08.23 & 3 Years

8 DEPTH OF MINING 3 Mtr

9 Status of District Survey Report (DSR) :

1. Date of Approval : Date of Validity 10.08.2017

for 5 Years

Deputy Commissioner, Yamuna

Nagar on dated 10.08.2017and valid

for 05 years (copy enclosed) after

which the mining operations were

commenced in the district. It is further

I

I

I

I
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a1
submitted that the time period of the

previous DSR has been expired & the

district administration has prepared

the new DSR on dated 16.10.2023 and

the same was placed on district

website for inviting

comments/objections of the general

public, wherein various objections

have been raised by the general public

and the new DSR will be finalized

soon after rectifuing/addressing the

raised objections and operation of

freshly granted mining blocks would

be commenced after the new DSR is

finalized.

t0. Status of Replenishment Study Report Replenishment
approved vide
dated 17.03.23

Study
letter
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-lt[-ll. Date of Grant of Environment Clearance

(EC) by SEIAA, Haryana

Validity

EC Obtained vide No. J-

r l 0 r s/0s/201 6-rA-rr(M)

dt. 17.03.20t7

\2. Date of Grant of CTE by HSPCB

Validity

0310412017

13. Date of grant of CTO by HSPCB

Validitv

CTO Granted

0410512023

3010912024

04.05.2023

from

to

dt.

14. Status of Ground Water level at Site Detailed Report is attached as Annexure-

Al2

15. Cornpliance of Sand Mining Guidelines,

2016 & 2020

As per the report of Mining

Department,, all the mining blocks are

operating as per compliance of Sand

Mining Guidelines 2016 &2020

16. Status ofCrusher around the Project Site,

and Violation, if any, thereof.

Detailed

attached

At3

Report is

as Annexure-

Position of Cluster around / nearby, of Nit Nit

I

17.
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the Project Site

18. Environmental Compensation / Penalties

imposed on the Project, if any.

NA

19. Litigation pending before Hon'ble

Coufts, (if any perlaining to the Project /

Site)

NA

20. Anv other issues Operatio na I

I
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-l3o-'PROFORMA FOR SITE(S) INSPECTIONS (DISTRICT YAMUNANAGAR)

Oripinal Annlication (OA) No. 593 of 2023 (Mu rsaleen Versus State of Haryana and Ors.)

Pending before the Hon'ble National Green Tribunal (NGT), New Delhi

Sr. No.19 M/s Kawaljit Singh Batra.

Sr.
No.

PARTICULARS OF'THE PROJECT /
SITE

STATUS AS PER
THE OFFICIAL

RECORD

STATUS ON
GROUND / SITE

REMARKS

Date of Auction 30 & 31.08.2016

Location of the Project / Site:

&

Latitude:

Longitude:

Village M.T.

Tehsil-Radaur,

Yamuna Nagar

Karhera,

District-

Whether the project site is located in Eco

Sensitive Zone (ESZ), Wildlife

Sanctuary, Wetland Area & Controlled

Area etc.

1.

2.

-r. None

784



-'lir -
4 Allocated Area / Size (in Hectares) of the

Project, (Approved for Mining

Activities)

67.79 Hectares

5 Date of Letter of Intent (Lol)

Validity

LOI obtained vide no.

DMG/HY/Cont/M.T.

Karhera Block/ YNR B

l3l 201615412 dated

20.10.2016.

07 years

6 Type of Mining Material allowed

(Sand, Boulder, and Gravel etc.)

Sand

7 23.02.11 & 5 Years
25.01 .23 & 2 Yea rs

2850000 MTA

8 DEPTH OF MINING 03 mtrs

() Status of District Survey Reporl (DSR) :

l. Date of Approval : Date of Validity 10.08.2017

for 5 Years

Date of Approval of Mining Plan(s)

Validity

Deputy Commissioner, Yamuna

Nagar on dated 10.08.2017and valid

for 05 years (copy enclosed) after

which the mining operations were
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-13&-commenced in the district. It is fufther

submitted that the time period of the

previous DSR has been expired & the

district administration has prepared

the new DSR on dated 16.10.2023 and

the same was placed on district

website lor inviting

comments/objections of the general

public, wherein various objections

have been raised by the general public

and the new DSR will be finalized

soon after rectifoing/addressing the

raised objections and operation of

freshly granted mining blocks would

be commenced after the new DSR is

finalized.

10. Status of Replenishment Study Report Replenishment Study

approved vide letter

dated l'7.03.2023
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ll. Date of Grant of Environment Clearance

(EC) by SEIAA, Haryana

Validity

EC Obtained vide No. J-

I t01512t512016-IA-

rr(M) dt. 09.04.2018

EC of Expansion vide no.

EC23B001HRt56495

DATED 09.06.2023 lbr

02 years

t2 Date of Grant of CTE by HSPCB

Validity

1610412018 CTE, Obtained vide no. HSPCB/Consent/ :

3 r 3 r 004 I 8YAMCTE5269368

Dated:l610412018

t3. Date of grant of CTO by HSPCB

Validity

CTO Granted

0U1012022

3010912024

03.08.2022

from

to

dated

CTO obtained vide no. HSPCB/Consent/ :

3 t3 | 00 422Y AMCT O2s3 39 5 97

Dated:}310812022

Status of Ground Water level at Site Detailed Report is attached as Annexure-

N2

15. Compliance of Sand Mining Guidelines,

2016 & 2020

16. Status of Crusher around the Project Site, Detailed Report is

,-l

As per the report of Mining

Department, all the mining blocks are

operating as per compliance of Sand

Mining Guidelines 2016 8.2020

787



--{3t{ -
and Violation, if any, thereof.

17. Position of Cluster around / nearby, of

the Project Site

Nil Nil

t8. Environmental Compensation / Penalties

imposed on the Project, if any.

NA

19. Litigation pending before Hon'ble

Courls, (if any pertaining to the Project /

Site)

NA

20. Any other issues Operationa I

altached as.{nnerure-

A/3
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PROFORMA FOR SITE(S) INSPECTIONS (DISTRICT YAMUNANAGAR)

Orieinal Application (OA) No. 593 of 2023 (Mursaleen Versus State of Haryana and Ors.)

Pending before the Hon'ble National Green Tribunal (NGT), New Delhi

Sr. No.20 M/s Aper Mines, Management Service P. Ltd..

Sr.
No.

REMARKS

I Date of Auction
Terrninaled vide order DGMG dt. 22.06.2020

2 Location of the Project / Site:

&

Latitude:

Longitude:

Village Lapra, Tehsil

Jagadhri, Lapra Block/ YNR

B- 10, district Yamuna Nagar

3 Whether the project site is located in Eco

Sensitive Zone (ESZ), Wildlife

Sanctuary, Wetland Area & Controlled

None

PARTICULARS OF THE PROJECT /
SITE

STATUS AS PER THE
OFFICIAL RECORD

STATUS ON
GROUND / SITE

06 & 07.07.15
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Area etc.

4 Allocated Area I Size (in Hectares) of the

Project, (Approved fbr Mining

Activities)

34.28 Hectares
1530000 TPA

Date of Letter of Intent (LoI)

Validity

20.07.15 & 7 Years

6 Type of Mining Material allowed

(Sand, Boulder, and Gravel etc.)

Gravel, Boulders,
Mining

Sand

7 Date of Approval of Mining Plan(s)

Validity

09.03.16 & 5 Years

8 DEPTH OF MINING 03 mtr BGL
02 mtr AWT

9 Status of District Survey Report (DSR) :

1. Date of Approval : Date of Validity 10.08.20r7

for 5 Years

Deputy Commissioner, Yamuna

Nagar on dated 10.08.2017and valid

for 05 years (copy enclosed) after

which the mining operations were

commenced in the district. It is furlher

submitted that the time period of the

5.
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-131-previous DSR has been expired & the

district administration has prepared

the new DSR on dated 16.10.2023 and

the same was placed on district

website for inviting

comments/objections of the general

public, wherein various objections

have been raised by the general public

and the new DSR will be finalized

soon after rectifuing/addressing the

raised objections and operation of

freshly granted mining blocks would

be commenced after the new DSR is

finalized.

10. Status of Replenishment Study Reporl Environment Clearance was granted
subject to condition Project Proponent
shall submit annual replenishment
repoft certified by an authorized
agency

I I Date of Grant of Environment Clearance

(EC) by SEIAA, Haryana

EC C)btained vide

SEIAA/HR/2o 1 6/5 14

27.06.20t6

No.

dt.
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05 YEARSValidity

t2. Date of Grant of CTE by HSPCB

Validity

11.08.2017

13. Date of grant of CTO by HSPCB

Validitv

CTO Granted from

0711212017 to 30/09/2018 dt.

08.12.2017.

14. Status of Ground Water level at Site Detailed Report is attached as Annexure-

At2

15. Compliance of Sand Mining Guidelines,

2016 &2020

As per the repoft of Mining

Depaftment, all the mining blocks are

operating as per compliance of Sand

Mining Guidelines 2016 8.2020

16. Status of Crusher around the Project Site,

and Violation, if any, thereof.

Detailed Report is attached

as Annexure-A/3

17. Position of Cluster around / nearby, of

the Project Site

NII, NIL

I

I
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18. Environmental Compensation / Penalties

imposed on the Project, if any.

NA

19. Litigation pending before Hon'ble

Coufts, (if any pertaining to the Project i
Sire)

NA

20. Any other issues Non Operational

I
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Original Application (OA) No. 593 of 2023 (Mursaleen Versus Statc of Haryana and Ors.)

Pending before the Honoble National Green Tribunal (NGT), New Delhi

Sr. No.21 M/s Astin Excavation & Mining P Ltd.

STATUS ON
GROUND / SITE

REMARKS

I Date of Auction 24.12.2013
Expired on dt. 02.0I .2023

2

&

LetitLrtic: '.'}

[-onsilLrde:?

Whether the project site is located in Eco

Sensitive Zone (ESZ), Wildlife

Sanctuary, Wetland Area & Controlled

Area etc.

None

Sr.
No.

PARTICULARS OF THE PROJECT /
SITE

STATUS AS PER
THE OFFICIAL

RECORD

Location of the Project / Site:
Yamuna Nagar Unit 2

J.
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4 Allocated Area I Size (in Hectares) of the

Project, (Approved for Mining

Activities)

554.13
12000000 TPA

5 Date of Letter of Intent (Lol)

Validity

03.01.14 & 8 Years

6 Type of Mining Material allowed

(Sand, Boulder, and Gravel etc.)

BGS

7 Date of Approval of Mining Plan(s)

Validity

22.12.14 & 5 Years

8 DEPTH OF MINING 03 Mtrs

9 Status of District Survey Reporl (DSR) :

1. Date of Approval : Date of Validity 10.08.2017

for 5 Years

Deputy Commissioner. Yamuna

Nagar on dated 10.08.2017and valid

for 05 years (copy enclosed) after

which the mining operations were

commenced in the district. It is furlher

submitted that the time period of the
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previous DSR has been expired & the

district administration has prepared

the new DSR on dated 16.10.2023 and

the same was placed on district

website for inviting

comments/objections of the general

public, wherein various objections

have been raised by the general public

and the new DSR will be finalized

soon after rectiflring/addressing the

raised objections and operation of

freshly granted mining blocks would

be commenced after the new DSR is

finalized.

10. Status of Replenishment Study Report NA NA

11. Date of Grant of Environment Clearance

(EC) by SEIAA, Haryana

Validity

EC Obtained vide No. J-

I ro I s I s s 120 1 4-rA-r(M)

dt.21.t2.20t5
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-lqs-12. Date of Grant of CTE by HSPCB

Validity

0910212016

13. Date of grant of CTO by HSPCB

Validitv

CTO Granted

0U1012022

30t09t2023

03.08.2022

from

to

dated

Detailed Report is attached as Annexure-

Al2

15. Compliance of Sand Mining Guidelines,

2016 &.2020

As per the report of Mining

Department, all the mining blocks are

operating as per compliance of Sand

Mining Guidelines 2016 & 2020

16. Status of Crusher around the Project Site,

and Violation, if any, thereof.

Detailed

attached

A./3

Report is

as Annexure-

Position of Cluster around / nearby, of

the Project Site

NIL

18. NA

I

,al Status of Ground Water level at Site

trl NIL

Environmental Compensation / Penalties

imposed on the Project, if any.
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19. Litigation pending before Hon'ble

Courts, (if any pertaining to the Project /

Site)

NA

20. Any other issues Non Operational
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Orisinal Application (OA) No. 593 ot 2023 (Mursaleen Versus State of Haryana and Ors.)

Pending before the Hon'ble National Green Tribunal (NGT), New Delhi

Sr. No.22 M/s Calleis NA Realtech Pvt.Ltd..

Sr.
No.

PARTICULARS OF THE PROJECT /
SITE

STATUS AS PER
THE OFFICIAL

RECORD

STATUS ON
GROUND / SITE

REMARKS

Date of Auction l0 & 11.06.15

2 Location of the Project / Site: Village Bailgarh, North
BlockrYNR l, Yamuna
Nagar

, Whether the project site is located in Eco

Sensitive Zone (ESZ), Wildlife

Sanctuary, Wetland Area & Controlled

Area etc.

None

1. Terminated vide order DGMG dt. 14.01.2021

&

Latitude:

Longitude:
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4 Allocated Area I Size (in Hectares) of the

Project, (Approved for Mining

Activities)

44 Hectare

Date of Letter of lntent (LoI)

Validity
19.06.15 & 7 Years

6 Type of Mining Material allowed

(Sand, Boulder, and Gravel etc.)

BGS

7 Date of Approval of Mining Plan(s)

Validity

02.02.16 & 5 Years

8 DEPTH OF MINING 03 Mtrs

o Status of District Survey Reporl (DSR) :

1. Date of Approval : Date of Validity 10.08.2017

for 5 Years

Deputy Commissioner, Yamuna

Nagar on dated 10.08.2017and valid

for 05 years (copy enclosed) after

which the mining operations were

commenced in the district. It is furlher

submitted that the time period of the

5.
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previous DSR has been expired & the

district administration has prepared

the new DSR on dated 16.10.2023 and

the same was placed on district

website lor inviting

comments/objections of the general

public, wherein various objections

have been raised by the general public

and the new DSR will be finalized

soon after rectifting/addressing the

raised objections and operation of

freshly granted mining blocks would

be commenced after the new DSR is

finalized.

10. Status of Replenishment Study Report NA NA

ll. Date of Grant of Environment Clearance

(EC) bV SEIAA, Haryana

Validity

Ec Application
Withdrawan, no EC
granted by SEIAA Hry

I
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Date of Grant of CTE by HSPCB

Validity

NIL Nil

13. Date olgrant of CTO by HSPCB

Validity

NIL NIL

t4. Status of Ground Water levelat Site Detailed Report is attached as Annexure-

Al2

Compliance of Sand Mining Guidelines,

2016 &2020

As per the report of Mining

Depaftment, all the mining blocks are

operating as per compliance of Sand

Mining Guidelines 2016 &2020

16. Status of Crusher around the Project Site,

and Violation, if any, thereof.

Detailed

attached

A/3

Report is

as Annexure-

17. Position of Cluster around / nearby, of

the Project Site

NIL NIL

18. Environmental Compensation / Penalties

imposed on the Project, if any.

NA

,l
I

'' 
I

I
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19. Litigation pending before Hon'ble

Courts, (if any perlaining to the Project /

Site)

NA

20. Any other issues Non Operational
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Original Application (OA) No.593 of 2023 (Mursaleen Versus State of Haryana and Ors.)

Pending before the Hon'ble National Green Tribunal (NGT), New Delhi

Sr. No.23 M/s Ganga Yamuna Mining Company

Sr.
No.

PARTICULARS OF THE PROJECT /
SITE

STATUS AS PER
THE OFFICTAL

RBCORD

STATUS ON
GROUND / SITE

REMARKS

1 Date of Auction l0 & 11.06.r5

Location of the Project / Site:

8.

Latitude:

Longitude: Latitude Lo ngitude

N 30"14',50" E77"28'38.5"

N 30"15',06" E77"28'51"

3 Whether the project site is located in Eco

Sensitive Zone (ESZ), Wildlife

Sanctuary, Wetland Area & Controlled

Area etc.

None

Terminated vide order DGMG dt. 14.07.2022

2. Village Bhood Majra.

YNR/B-20, fensit

Chhachrauli, District

Yamuna Nagar
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Allocated Area I Size (in Hectares) of the

Project, (Approved fbr Mining

Activities)

9.95 Hectares

200000 TPA

5 Date of Letter of Intent (Lol)

Validity

LOI obtained vide no.

DMG/HY/Cont/B. Majra

Block/ \'NR B

201201513929 dated

19.06.2015.

Type of Mining Material allowed

(Sand, Boulder, and Gravel etc.)

Boulder Gravel and Sand

7 Date of Approval of Mining Plan(s)

Validity

07.02.15 & 5 Years
01.12.21 & 2 Years

8 DEPTH OF MINING 09 Mtrs

9 Status of District Survey Reporl (DSR) :

1. Date of Approval : Date of Validity 10.08.2017

for 5 Years

Deputy Commissioner, Yamuna

Nagar on dated 10.08.2017and valid

for 05 years (copy enclosed) after

which the mining operations were

commenced in the district. It is further

4.

6.
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submitted that the time period of the

previous DSR has been expired & the

district administration has prepared

the new DSR on dated 16.10.2023 and

the same was placed on district

website for inviting

comments/objections of the general

public, wherein various objections

have been raised by the general public

and the new DSR will be finalized

soon after rectifoing/addressing the

raised objections and operation of

freshly granted mining blocks would

be commenced after the new DSR is

finalized.

10. Status of Replenishment Study Reporl Outside River Bed -(No
need of Replenishment
Study)

I 1 Date of Grant of Environment Clearance EC Obtained vide No.

sEIAA/HR/2016/485 dt.

I
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(EC) by SEIAA, Haryana

Validity

27.06.2016

05 YEARS

t2. Date of Grant of CTE by HSPCB

Validity

0 r/08/2016

13. Date of grant of CTO by HSPCB

Validity

CTO Granted

011101202t

3010912022

Dated:2610712021

from

to

14. Status of Ground Water level at Site Detailed Report is attached as Annexure-

A,t2

15. Compliance of Sand Mining Guidelines,

2016 &2020

As per the report of Mining

Deparlment, all the mining blocks are

operating as per compliance of Sand

Mining Guidelines 2016 & 2020

16. Status of Crusher around the Project Site,

and Violation, if any, thereof.

Detailed

attached

N3

Report is

as Annexure-

Position of Cluster around / nearby, of

the Project Site

NIL

18. Environmental Compensation / Penalties NA

I

NIL17.
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imposed on the Project, if any.

19. Litigation pending before Hon'ble

Courts, (if any pertaining to the Project /

Site)

NA

20. Any other issues Non Operational
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PROFORMA FOR SITE(S) INSPECTIONS (DISTRICT YAMUNANAGAR)

Orieinal Application (OA) No. 593 of 2023 (Mursaleen Versus State of Haryana and Ors.)

Pending before the Hon'ble National Green Tribunal (NGT), New Delhi

(M/s Ganga Yamuna Mining Co, Village Bhood Kalan, Block YNR B 19, District Yamuna Nagar)

Sr.
No.

PARTICULARS OF THE PROJECT
/ SITE

STATUS AS PER THE
OFFICIAL RECORD

STATUS ON
GROUND / SITE

REMARKS

I Date of Auction

2 Location of the Project / Site:

&.

Latitude:

Longitude:

Village Bhood Kalan, Block

YNR B 19, District Yarnuna

Nagar

Latitude I Longititude I

I

N 30015', 21.9', I E 77029' 37.4"

N 30015' 29.8'

N 30i)15', 17.5" E 77029', 52.7" I

Terminated vide order DGMG dt. 14.07.2022l0 & 11.06.20t5
I

E 77a29'. 37 .5"

N 30015'21,.6" I E77\j29' 42.2"
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J Whether the project site is located in

Eco Sensitive Zone (ESZ), Wildlife

Sanctuary, Wetland Area & Controlled

Area etc.

None

4 Allocated Area I Size (in Hectares) of

the Project, (Approved for Mining

Activities)

12.62 Hectares

2s9000 TPA

5 Date of Letter of Intent (Lol)

Validitv

LOI obtained vide no.

DMG/HY/ConI/B. Kalan

Block/ \NR B

191201513927 dated

19.06.201 5.

6 Type of Mining Material allowed

(Sand, Boulder, and Gravel etc.)

Boulder, Cravel and Sand

I
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Validitv

8 DEPTH OF MINING 09 Mtr

9 Status of District Survey Reporl (DSR)

l. Date of Approval

Date of Validity

10.08.2017

for 5 Years

Deputy Commissioner, Yamuna

Nagar on dated 10.08.2017and valid

for 05 years (copy enclosed) after

which the mining operations were

commenced in the district. It is

further submitted that the time period

of the previous DSR has been

expired & the district administration

has prepared the new DSR on dated

16.10.2023 and the same was placed

I I

1. Date of Approval of Mining Plan(s) | 
valid for 05 years dated 01 .12.20ts

I
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on district website for inviting

comments/objections of the general

public, wherein various objections

have been raised by the general

public and the new DSR will be

finalized soon after

rectifoingiaddressing the raised

objections and operation of freshly

granted mining blocks would be

commenced after the new DSR is

finalized.

r0. Status of Replenishment Study Report No need of Replenishment Study due to outside river

bed

11. Date of Grant of Environment

Clearance (EC) by SEIAA, Haryana

EC Obtained vide

SEIAA/HR/2016/271

12.04.20t6

05 Years

No.

dt.
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12. Date of Grant of CTE by HSPCB

Validitv

09t06/2016

13. Date of grant of CTO by HSPCB

Validity

CTO Granted from

0Ut012021 ro 3010912022

Dated:2610712021

14. Status of Ground Water level at Site Detailed Report is attached as

Annexure- A/2

Compliance of Sand Mining Guidelines,

20t6 & 2020

As per the repoft of Mining

Department, all the mining blocks

are operating as per compliance of

Sand Mining Guidelines 2016 &

2020

16. Detailed Report is attached

as Annexure-A/3

(

Status of Crusher around the Project

Site, and Violation, if any, thereof.

15.
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17. Position of Cluster around / nearby, of

the Project Site

NIL NTL

r8. Environmental Compensation I

Penalties imposed on the Project, if any.

NA

19. Litigation pending before Hon'ble

Courts, (if any pertaining to the Project

/ Site)

NA

20. Any other issues

Operational Status

Non Operational
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Orieinal Application (OA) No. 593 of 2023 (Mursah-.en Versus State of Haryana and Ors.)

Pending before the Hon'ble National Green Tribunal (NGT), New Delhi

Sr. No.25 M/s Saharanpur Mines Management Service P Ltd.

Sr.
No.

PAI{TICULAIIS OF THE PIi.O.IECT /
SITE

STATUS AS PER
THE OFFICIAL

RECORD

STATUS ON
GROUND / SITE

REMARKS

I Date of Auction l0 & 1r.06.15
Mining stop vide order of Hon'ble NGT dt. 06.05.2022

passed in OA No. 306 of 2022.

2 Location of the Project / Site:

&

Latitude:

Longitude:

Village Mandewala, Tehsil
Chhachhrauli, Mandewala
Block/ YNR B-38 District
Yamuna Na )

J Whether the project site is located in Eco

Sensitive Zone (ESZ), Wildlife

Sanctuary, Wetland Area & Controlled

Area etc.

N one

N 30"15'57.4"

I

La tit ud e

877"30'31.7"

N30"15'46.2" E 77"3Q'32.t"
N 30"L5'41.9" E 77"30'25.9"
N 30"15'41.5" E 77"30'38.4"
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4 Allocated Area I Size (in Hectares) of the

Project, (Approved for Mining

Activities)

15.00 Hectares

240000 TPA

5 LOI obtained vide no.

DMG/HY/Cont/Mandewala

Block/ YNR B 38/

201513937 dated

19.06.2015.

6 Type of Mining Material allowed

(Sand, Boulder, and Gravel etc.)

Boulder, Gravel, Sand

1 Date of Approval of Mining Plan(s)

Validity

10.03.16 & 5 Years

8 DEPTH OF'MINING 09 Mtr

9 Status of District Survey Reporl (DSR) :

1. Date of Approval : Date of Validity r0.08.2017

for 5 Years

Deputy Commissioner, Yamuna

Nagar on dated 10.08.2017and valid

for 05 years (copy enclosed) after

which the mining operations were

commenced in the district. It is further

l

Date of Letter of Intent (Lol)

Validity
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submitted that the time period of the

previous DSR has been expired & the

district administration has prepared

the new DSR on dated 16.10.2023 and

the same was placed on district

website lor inviting

comments/objections of the general

public, wherein various objections

have been raised by the general public

and the new DSR will be finalized

soon after rectifying/addressing the

raised objections and operation of

freshly granted mining blocks would

be commenced after the new DSR is

finalized.

t0. Status of Replenishment Study Repofi
Outside River Bed -(No
need of Replenishment
Study)

11. Date of Grant of Environment Clearance

(EC) by SEIAA, Haryana

EC Obtained vide
SEIAA/HR/2016/5OO
27.06.2016
E,C Extension

No.
dt.
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Validity 17.01.23

Validity
mining
rights

As per approved
plan and leasing

t2. Date of Grant of CTE by HSPCB

Validity

11108t2017

13. Date of grant of CTO by HSPCB

Validity

CTO Granted from

231 l0l202l -to 3010912022

dt. 23 .10.2021 .

14. Status of Ground Water level at Site Detailed Report is attached as Annexure-

Al2

15. Compliance of Sand Mining Guidelines,

2016 & 2020

As per the report of Mining

Department, all the mining blocks are

operating as per compliance of Sand

Mining Guidelines 2016 & 2020

16. Status olCrusher around the Project Site,

and Violation, if any, thereof.

Detailed Report is

attached as Annexure-A/3

11. Position of Cluster around / nearby, of

the Project Site

NIL NII-

l8 Environmental Compensation / Penalties

imposed on the Project,, if any.

NA
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19. Litigation pending before Hon'ble

Coufts, (if any pertaining to the Project /

Site)

NA

20. Any other issues Non-Operational
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Orieinal Application (OA) No. 593 of 2023 (Mursaleen Versus State of Haryana and Ors.)

Pending before the Hon'ble National Green Tribunal (NGT), New Delhi

Sr. No.26 M/s Saharanpur Mines Management Service P Ltd..

Sr.
No.

PARTICULARS OF THE PROJECT /
SITE

STATUS AS PER
THE OFFICIAL

RECORD

STATUS ON
GROUND / SITE

REMARKS

Date of Auction 06 & 07.07.15
Mining stop vide order of Hon'ble NGT dt. 06.05.2022

passed in OA No.306 of2022.

2 Location of the Project / Site:

&

Latitude:

Longitude:

Village Jaidhar, Jaidhar
Block YNR B34, Tehsil
Chhachrauli, District
Yamunanagar

3 Whether the project site is located in Eco

Sensitive Zone (ESZ), Wildlife

Sanctuary, Wetland Area & Controlled

Area etc.

None

l.
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4 Allocated Area I Size (in Hectares) of the

Project, (Approved for Mining

Activities)

5 Date of Letter of Intent (Lol)

Validity

LOI obtained vide no.

DMG/HY/Cont/ Jaidhar

Block/ 'fNR B 341

201517086 dated

20.07.2015.

6 Type of Mining Material allowed

(Sand, Boulder, and Gravel etc.)

Boulder Gravel

Sand

7 Date of Approvalof Mining Plan(s)

Validity

12.01.16 & 5 Years

8 DEPI'H OF'MINING 09 mtr

9 Status of District Survey Report (DSR) :

l. Date of Approval : Date of Validity 10.08.2017

for 5 Years

Deputy Commissioner, Yamuna

Nagar on dated 10.08.2017and valid

for 05 years (copy enclosed) after

which the mining operations were

commenced in the district. It is further

- le 1- '

25.60 Hectares

460000 TPA

I

I

I

I

I

l
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submitted that the time period of the

previous DSR has been expired & the

district administration has prepared

the new DSR on dated 16.10.2023 and

the same was placed on district

website for inviting

comments/objections of the general

public, wherein various objections

have been raised by the general public

and the new DSR will be finalized

soon after rectifuing/addressing the

raised objections and operation of

freshly granted mining blocks would

be commenced after the new DSR is

finalized.

Outside River Bed -(No
need of Replenishment
Study)

r0. Status of Replenishment Study Reporl

EC Obtained vide No.
sEIAA/HR/2o18/1068

11. Date of Grant of E,nvironment ClearanceI
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(EC) by SEIAA, Haryana

Validity

dt. 20.08.2018
05 years

12. Date of Grant of CTE by HSPCB

Validity

2511012021

13. Date of grant of CTO by HSPCB

Validitv

CTO Granted

30/t012021

3010912022

3011012021.

from

to

dated

14. Status of Ground Water level at Site Detailed Report is attached as Annexure-

A/2

15. Compliance of Sand Mining Guidelines,

2016 8.2020

As per the repoft of Mining

Department, all the mining blocks are

operating as per compliance of Sand

Mining Guidelines 2016 & 2020

16. Status of Crusher around the Project Site,

and Violation, if any, thereof.

Detailed

attached

Al3

Report is

as Annexure-

t7. Position of Cluster around / nearby, of

the Project Site

NIL NIL
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Environmental Compensation / Penalties

imposed on the Project, if any.

NA

19. Litigation pending before Hon'ble

Courts, (if any pertaining to the Project /

Site)

NA

20. Any other issues Non-Operational
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Original Application (OA) No. 593 of 2023 (Mursaleen Versus State of Haryana and Ors.)

Pending before the Hon'ble National Green Tribunal (NGT), New Delhi

Sr. No.27 M/s Apar Mines Management Services P.Ltd

Sr.
No.

PARTICULARS OF THE PROJECT /
SITE

STATUS AS PER
THE OFFICIAL

RECORD

STATUS ON
GROUND / SITE

REMARKS

I Date of Auction 06 & 07.07.15 Terminated vide order DGMG dt. 02.07.2020

Location of the Project / Site:

&.

Latitude:

Longitude:

Village Nandgarh, Tehsil

Chhachrauli, Nandgarh

Block/ \NR 8-36,

District Yamuna Nagar

Whether the project site is located in Eco

Sensitive Zone (ESZ), Wildlife

Sanctuary, Wetland Area & Controlled

Area etc.

None

I

2.

Latitude
N 30'12',59" E77"75'16"

N 30"1.2'47" E 77"25',28"

N 30"12',29" E77"25'8.5"

N 30"12',45" E 77"24'59"

3.
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la
Allocated Area / Size (in Hectares) of the

Project, (Approved for Mining

Activities)

29.60 Hectare
577000 TPA

5 Date of Letter of Intent (Lol)

Validity
20.07.15 & 8 Years

6 Type of Mining Material allowed

(Sand, Boulder, and Gravel etc.)

BGS

7 Date of Approval of Mining Plan(s)

Validity

10.03.16 & 5 Years

DEPTH OF'MINING 9 Mtrs

9 Status of District Survey Report (DSR) :

1. Date of Approval : Date of Validity 10.08.2017

for 5 Years

Deputy Commissioner, Yamuna

Nagar on dated 10.08.2017and valid

for 05 years (copy enclosed) after

which the mining operations were

commenced in the district. It is furlher

4.

8.
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submitted that the time period of the

previous DSR has been expired & the

district administration has prepared

the new DSR on dated 16.10.2023 and

the same was placed on district

website for inviting

comments/objections of the general

public, wherein various objections

have been raised by the general public

and the new DSR will be finalized

soon after rectiffing/addressing the

raised objections and operation of

freshly granted mining blocks would

be commenced after the new DSR is

finalized.

10. Status of- Replenishment Study Reporl
Outside River Bed -(No
need of Replenishment
Study)

I
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Date of Grant of Environment Clearance

(EC) by SEIAA, Haryana

Validity

t2. Date of Grant of CTE by HSPCB

Validity

NOT
CTE/CTO
HSPCB.

obtained
from the

13. Date of grant of CTO by HSPCB

Validity

NOT

CTE/CTO

HSPCB.

t4. Status of Ground Water levelat Site

15. Compliance of Sand Mining Guidelines,

2016 &2020

As per the repofi of Mining

Depaftment, all the mining blocks are

operating as per compliance of Sand

Mining Guidelines 2016 &2020

16. Status of Crusher around the Project Site,

and Violation, if any, thereof-.

Detailed

attached

At3

Report is

as Annexure-

t]. Position of Cluster around / nearby, of

the Project Site

NIL NIL

il. 21.06.2016
05 Years

obtained

from the

Detailed Report is attached as Annexure-

Al2
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t8. Environmental Compensation / Penalties

imposed on the Project, if any.

NA

19. Litigation pending before Hon'ble

Courts, (if any pertaining to the Project /

Site)

NA

20. Any other issues Non Operational

I
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Orieinal Application (OA) No. 593 of 2023 (Mursaleen Versus State of Haryana and Ors.)

Pending before the Hon'ble National Green Tribunal (NGT), New Delhi

Sr. No.28 M/s Bala Ji Infra

Sr.
No.

STATUS ON
GROUND / SITE

REMARKS

1 Date of Auction 05 & 06.1 I. l5

2 Location of the Project / Site:

&.

Latitude:

Longitude:

Village Jairampur Jagir, Block
YNR/B-6, Tehsil Jagadhri,
District Yamuna Nagar

Latitude:-30007'I8'N

3000g'0g'

to

Longitude:- 77"23'47.5"8 to

77"24',10u E

J Whether the pro.iect site is located in Eco

Sensitive Zone (ESZ), Wildlife

Sanctuary, Wetland Area & Controlled

Area etc.

None

I

PARTICULARS OF THE PROJECT /
SITE

STATUS AS PER THE
OFFICIAL RECORD

Mining stop vide order of Hon'ble

NGT dt. 24.05.2022 passed in OA No.

268 of 2021.

830



/\\iilr\t,'\ (t I l. 111\r (({l
1

(t ( t

4 Allocated Area lSize (in Hectares) of the

Project, (Approved for Mining

Activities)

33.85 Hectares
1520000 TPA

Date of Letter of Intent (Lol)

Validity
30.11.15 & 10 Years

6 Type of Mining Material allowed

(Sand, Boulder, and Gravel etc.)

Boulder, gravel and

sand

l Date of Approval of Mining Plan(s)

Validity

10.06.16 & 5 Years

tJ DEPTH OII MINING 2.56 mtr( as per replenishment)

9 Status of District Survey Report (DSR) :

l. Date of Approval : Date of Validity 10.08.2017

for 5 Years

Deputy Commissioner, Yamuna

Nagar on dated 10.08.2017and valid

for 05 years (copy enclosed) after

which the mining operations were

commenced in the district. It is further

5.
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submitted that the time period of the

previous DSR has been expired & the

district administration has prepared

the new DSR on dated 16.10.2023 and

the same was placed on district

website for inviting

comments/objections of the general

public, wherein various objections

have been raised by the general public

and the new DSR will be finalized

soon after rectif,ing/addressing the

raised objections and operation of

freshly granted mining blocks would

be commenced after the new DSR is

finalized.

10. Status of Replenishment Study Report Approved by Mines & geology
Department.

Date of Grant of Environment Clearance

(EC) by SEIAA, Haryana

EC Obtained vide EC
ldentillcation No.
EC228000HR164436 File No.
- SEIAA/HR/MIN/19/09 Date

(

11.
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Validity oflssue 2910112022
Validity 01 year
Extension EC 24.05.2023
Validity- As per approved
mining plan

12. Date of Grant of CTE bv HSPCB

Validity

CTE obtained vide ntl.

HSPCB/Consent/ :

3 1 3 1 00422YAMCTE20594750

Dated:1110212022

l) Date of grant of C'l'O by IISPCB

Validity

CTO obtained vide no.

HSPCB/Consent/ :

3 13 I 00422Y AMCTO208 805 5 0

Dated:2110212022

14. Status of Ground Water level at Site Detailed Report is attached as Annexure-

Al2

15. Compliance of Sand Mining Guidelines,

2016 & 2020

16. Status of Crusher around the Project Site,

and Violation, if any, thereof.

Detailed Report is attached as

Annexure-A/3

I

As per the repofi of Mining

Department, all the mining blocks are

operating as per compliance of Sand

Mining Guidelines 2016 & 2020
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NIL17. Position of Cluster around / nearby, of

the Project Site

NIL

18. Environmental Compensation / Penalties

imposed on the Project, if any.

NA

19. Litigation pending before Hon'ble

Courts, (if any pertaining to the Project /

Site)

NA

20. Any other issues Operationa I

I
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Mining Oflicer.
Mines & Geolog-v Deptt.,
Yamuttanagar.

The Mcnrbcr Secrctarv.

HSfcB l{arYana.

lr4etrtrr No. Mining/YNIV 2. 5 0 Dated:08.02.2024

Subjcct: Rcgerding-ordcr deted 06.10.2023 passed by the Hon'hle N(i-I in OA Io' 591

of 2023 titlcd ss Murseleen Versus State of llaryana & ()rs.

Orr the subiecl notcd abovc.

The requisite tntbmalion is given below:

1. Status of District survey Report alongwith date of approval and its validir.v:

Name of l,easc Holder Status of DSR
Approval

&
Validity (in Years)

Date of Stan of
Mining 0Peration
by the mining 'lnit

ilemark-sSr.
No.

f ame of Mining lJnit

- ,01 gampur Block
i\NR 837

Yamuna inl
elopers Pvt. Ltd.

s Delhi
mpany

0i

- 
{t4 Kohliu,'aia BIock

\'),iR 82l & 22

,its alauri Block

evdhar Block

Pipli lr4ajra Block

[xx azs, ro c rt
I

p4alikpur Khadar Bl
l'NR 828

15.06.201 7

I 5.06.201 7

Royal 10.08.201? & 5 Ye r r.08.2016

10.08.2017 & 5 ve

10.08.2017 & 5 Ycars \6.09.2017

r0.08.2017 & 5 5'crrrs I I .0s.l0l

Ii. oya lt itt.ott.uotl & 5 v. 09. I :.:01

ls
(ri' lj: ., 

-- !l''

:5 lr -,,

0l
F- ni--_ r: .'11

I..Jq-/-'

\l ..rii::

Ter.r,:rale.1
q' 1.;.'1 D'-i \l(i

r rdel
(]1.

Jt
08.0E,:01' S.is;;::Jc,.i

i- J6 :1r ll

b

t,

l

ork in r

rk

R 821

fi1 ailgarh
NR 82

-08 aidhat r Block

South Bloc /s MubarikPur
ompany

enninated ',G
rder DGMC dt'l

t4.01 .2022

o,w
1

I

)'l\lR
l

s Paramjeet Singh Si 10.08.2017 & 5 Ye

deep Singh

10.08.2017 & 5 YearslvUs Karaj Singh Slo MajorJ

Singh

s Sh. Kawaljeet Sin

atra S/o Makhan Sing

alra

Iloyrtlt
ompany
s Northern

833

s P- S. Bui ldtech r0.08.201 7 &5ye zr.ot.zot; rnc

I

I

I

I

I

I

I
I

I

I

I

YNR B-19

t|6

I l

l
I

l
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9 hanaura tslock
R 818

l7 aia North Bloc
R ll16

., agrii Elock
Bt5

1 obari BIock
R BIi

6 umthaia South Blo

eer fapu Block

lNR 87

ll

l

-Rawaana

tiyated
t.22.06.2023

xpired on cit
1E.06.2023

orking

'erminated 
vid

rder DGMG dt
5 .04.2A22

erminated 
"idrder DCMG dt

9.08.2022

pired on dr.

I c

18.06.20?l

orking

orking

orking

orking

erminated vi
rder DGIvIG rit

06.2020

YNR
I

Br7

1

1

i

isi Btock
R'

8

9

athlana Biock
RB]2

$

2

Consortiunr Pvt.
rd

JPY to.or.zoiT* s yi?d

ai) d o hc ewaggar s
kloc \NR B4

/s JSM iioods Pvl. I-l tl r0.08.2017 & 5 year 18.06.2017

dan o G f Eagahug
ock Ytl^R B

/s JSM Foods Pvt. t,td 10.08 2017 & 5 yea

Joginder Singh
inder Singh

S//s
oh

r 0.08.20 t 7 & 5 years ?6.12.2016

s M. P. Traders 10.08.201 7 & 5 years ?6.04.2018 orking

lrategies P!,r. Ltd.

/s Developmen 0.08.2017 & 5 09.12.2016

/s Routes & Journeys 10.08.2017 & 5 yeari 18.03.2017

Minin
orporation

's Elite 10.08.2017 & 5 year 26.04.20t7

s P. S. Buildtech 10.08.2017 & 5 ye 27 .0t .2017

S P. S. Buitdtech 10.08.2017 & 5 years 28.04.2017

NR B.I3
T Kartera Block

tra

h. Kawaljeet Singh B
rop S/o Makhan Si

10.08.2017 & s 24.04.20 t,I

apra Block
R BIO anagem€nl Service

M

td.

s Apar 10.08.2017 & 5 ye 21.12.2017

R I lnit-llI
ining Pvt. Ltd
s Astin Excavation 10.08.2017 & 5 year 19.10.2016 on dt

2.0r.2023
xpired

/s Calle is Ilealtech I']v
tdNR Bi

ilgarh North Block 10,08.2017 & 5 years

14.01.2021

erminated
dt

vid
rder DGMG

rl0

l

I

l5

I

I
i

16.09.20t8

i,8.06.2017
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+ hood Majra Blo
Il20

aidhar Block
R 834

andgarh BIock

ls Maa
inerals

Vaishn

12.08.201 6 erminated vid

7

prder DGMG

114.oi.zo2z

dt

erminated vi
rder DGivlG d

2.07.2020
836

airampur Jagir Bloc
B6

Further, it is submitted that DSR, Yamunanagar was first approved by Deputy

Commissioner, Yamuoanagar on dated 10.08.2017 and valid for 05 years (copy enclosed)

after which the mining operations were commenced in the district. lt is fu*her submitted that

the time period of the previous DSR has been expired & the district administration has

prepared the new DSR on dated 16.10.2023 and the same was placed on district r.vebsite for

inviting comments/objections of the general public, wherein various objections have been

raised by the general public and the new DSR Nill be finalized soon after

rectifyingladdressing the raised objections and operation of freshly $anted mining blocks

r.r,ould be commenced after the new DSR is finalized.

uctioned ol dal

voked vide ord

OI

ls lrl llle

the LOI rva

f DMC date
11 .07.?023 drte
iolations of t
onditions of th

Terminated
order DCMG
i|4.0'l .2022

vid{
.l,l

Yalntrn 10.08.20I 7 & 5 years
RB]g ining ComPany..

hood Kalan Bl s Canga

Yamun l0-08.2017 & 5 year

ining Ooutpanl
s Ganga

assed in OA No
06 of 2022.

17.07"7027

cT dr. 06.05.2

ining stop vi
rder cf Hon'bl

Fs Saharanpur

fu-ug"."nt

[u. 
I-ta.

I

10.08.2017 & 5 yearsMines
Services

anderrala BIock
38

04.03 .2022

06 o{ 202?.

lntn
I

GT dt_ 06.05,102
ed in OA No

g stop vid
of Hon'bl

Mls Saharanpur
Management
Fvt. Ltd.

10.08.2417 & 5 yearsMines
Services

Apar
ment Service

10.08.2017 & 5 yearss

19.05.20 r 6

[68 of]021

GT dr. 24.05.202
in OA No.

ining stop vid
rder of Hon'bl

10.08.2017 & 5 years

F s qiihna

i"
I

i

i

I
I

I

l

I

l

?6

28

I
l

I

| 6.06.70t 6
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2' Status of Mining Plan along with date of approval and its validify:t
t
l
I

Sr"

No.

1

uspended dt
17.06.2022

lName of Mining Unit Name of Lease Holder Date of approval of
mining plan

&
Validity (in Years)

Remarks

Begampur Block
YNR B37

lM/s Yamuna .lnfra
Developers Pvt. Ltd.

01.01.2016&5Years tlerminated vide
order DGMC dt.
26.tL.2020

0z li Majra Block
B29. 30 & 3l

M/s Paraqieet Singh S/o
Hardeep Singh

24.12.2015 & 5 Years Expired on dt.
13.09.2023

03 alikpur Khad
iock YNR 828

M/s Karaj Singh S/o Maior
Singh

22.12.2015 & 5 Years

01.12.2021 & 3 Years

Working

b+ kohli
lvNn

I

wala Block
B2t &22

/s Delhi Royal
ompany

23.02.2016 & 5 Years

17.10.2021 &3 Yearc

[terminated vide
brder DGMG dt"
10.12.2021

[ts Galauri Block
\.NR 839

s Sh. Kawalieet Sin
atra S/o Makhan S

atla

0.12.2016 & 5 Years

06 Devdhar Block
YNR B24

/s Northern Royalty
mpany

0l .01 .2016 & 5 Years

12.10.2421 & 3 Years

Working

07 lBailgarh South Block
YNR82

S Mubarikpur Royal
pany

3.02.2016 & 5

12.10.2021 & 4 Years

rminated vi
rder DGIvIG d

14.07.2022

OE llaidhari Block
lvNn er:r

lvl/s P S. Buildtech 10.06.2016 & 5 Years

01.12.2021 & 3 Years

Working

Dhanaura Block
YNR BI8

M/s JPY Consortium Prt.
Ltd.

6.03.2018 & 5 Years

19 -09 .2023 & 5 Years

Rarvaana

eactivated
| 22.46.2023

10 Mandoli Ghaggar
West Block YNR 84

h4/s JSM Foods Pr4. Ltd. 08.01.2016 & 5 Years

12.10.2021 & 2 Years

pired on dt
18.06.2023

11 andoli Ghaggar Eas
lock YNR 83

Mis JSM Foods Pvt. Ltd. 08.01.2016 & 5 Years

12.10.2021& 5 Years

orking

l2 Gumthala North Block
YNR 816

15.02.2016 & 5 Years erm inated vi
der DGMG dt

5.04.2022

13 agli Block
Bi5

06.03.2017 & 5 Years

11.10.2022 & 5 Years

orking

l
L!

I

I

i
.t

l

l
i

I

09

M/s Joginder Singh S/t

Mohinder Singh

M/s M. P Traders
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l4 obari Block
Bll

f)cvelopmen
gics Pvt. Ltd.

9.03.2016 & 5 Years

12.10,2021 & 4 Years

erm inated vid
rder DGMO d
9.08.2022

5 Tapu Bk:rck
B7

s Routes & Journcys 8.01.2016 & 5 Years

I .12.2021 &. 2 Years
18.06.2023
xpired on dt

6 umthala South Bloc
Bt7

/s MininEIite
ration

02-2016 & 5 Yearc

) O.l I .2022 & 3 Years

ofking

7 alsi Block
B5

s P S. Buildtech 10.46.2016 & 5 Years

1.12.2021 & 4 Years

ork ing

18 athlana Block
812

s P S. Buildtech 10.06.2016 & 5 Years

4.08.2023 & 3 Years

Working

9

NR B13
T Karhera Block h. Kawaljeet Singh

alra
rop S/o Makhan Sin

3.02.2017 & 5 Years

5.01.2023 & 2 Years

orking

pra Block
B10 agement Service Prt

/s

td

Apar .03.2016 & 5 Years erm inated vi
rder DGMG dt
2.46.2020

1 R Unit-II
ining Pvt. Ltd.
s Astin Excavation 2.17.2014 & 5 Years

2.01.2023
xpired on dt

ilgarh North Block
RBI

/s Calleis Realtech Pvt
td.

02.2016 & 5 Years

o- Maa Vaishns

inerals
.06.2023 & 5 Years ls mlne w

d&theLO
revoked vid
rs of DM

ted 17.02.2023
ue to violation
f the condition
f the LOI.

ctioned o

hood Kalan Bloc
Bt9 ining Company

Yamuns Ganga 7.0?.2015 & 5 Years

1.12.2021 & 2 Years

erm inated vid

14.07.2022
rder DCMG dt

hood Majra Bloc
B20 ning Company

Yamun/s Ganga 3.12.2015 & 5 Years

1.12.2021 & 2 Years

ermtnated vid

14.0'1 .2022

rder DGMC dt

ermlnated vid
rder DGMG dt

14.01.2021

r
I

l

23

24

839



--l 86-

Ps

I

[4andewala
['Nr s:r

BI /s Saharanpur Mine
anagement service

vt. Ltd.

fi.a3.2016 & 5 Years Mining stop uia{
order of Hon'bld
NGT dJ
06.o5 .2022
passed in OA No.
306 of 2022.

fiaidhar Block
YNR B34

M/s Salraranpur
Management
Pvt. Ltd.

Mines
Services

17.01.2016 & 5 Years Mining stop vid!
order of Hon'blJ
NGT dt.
06.05 .2022

passed in OA No.

306 of 2022.

Nandgarh Block
YNR836

S Aper Mines

t Service P\"t.

td

10.03.2016 & 5 Years Terminated vide
order DGMG dt,
02.07.2020

s Balaji lnfra 10.06.20i6 & 5 Years Mining stop vidN
order of Hon'bld
NGr &]
24.05.2022
passed in OA No-
268 of 2021.

6

7

3. it is submitted that for replenishment study as per "Clause 19 ofEC" the project proponent

shall submit annual replenishment report ce(ified by an authorized agency. in this regard it is

mentioned here that 6 monthly compliance repofi of EC condition is being submitted by

mineral concession holders directly to SEIAA/MoEF&CC as the case may be & HSPCB.

Hence, submission of the amual replenishment report is part of the compliance report and the

same is to be submitted to the above said agencies. For ready reference of"Clause l9 ofEC"'

the clause of one of the mining block namely lvf/s Karaj Singh S/o Major Singh Block YNR

B-28 is reproduced as under: "The Project Proponent shall submit annual replenishment

feport ceftified by an authorized agency. In case replenishment is lower than the approved

rate of production then the mining activity/production level shall be stopped/ decreased

accordingly till the replenishment is completed."

Iairampur Jagir Blocl
l'NR 86
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4' Allocated size in Hectare (with Latitude & Longitude) of the project arongwith
allowed capacify for excavation:

Sr.
No.

ame of Mining Un Namc of Lease Holder

gampur Block /s Yornuna

R B37 veiopers l)vt. l-kl.

Area
(in Ha.)

Remarks

1 Terminated vide
order DGMG dt.
26.11 .2024

ipli Majra Block s Pararnjeet Singh S/
829,30 & 3l eep Singh

18.20 xpired on dt
13.0q.2023

likpur s Karaj Singh S/o Majo
Iock YNR Ft28 ingh

23.20 orking

lirvala Block /s Delhi Royal
B.21 &22 mpany

13.59

05 Galauri Block
YNRB39

[rals S

patra
patra

h. Kawaljeet Singh
S/o Makhan Singh

24.00

dhar Block s Northern Royal
B24 qlpany

31.87

07 Igarh South Bloc
92

28.00

06 Block s P S. Buildtech
R B33

48.60

09 Block s JPY Consortium
818

18.18

IO s JSM Foods Pvt. Ltd. 25.56

II andoli Ghaggar Eas s JSM Foods Pvt. Ltd.
lock YNR 83

Working

t2 /s Joginder Singh S/

ohinder Singh

44.62 Terminated vide
order DGMG dt.
25.04.2022

13 agli Block s M. P Traders

815
77.25 Working

orking

xpired on dt

erm
rder DGMG dl

10.12.2021

uspended
17.06.2022

orking

inated vid

ted vidermlna !"

I

der DGMG dl
14.07.7022

-R.arvaana

esctivated
r. 22.06.202i

18.06.2011

dr.

In frr 39.50

loz

I

pJ

I

04

06

M/s Mubarikpur Royalf;
Company

Mandoli Ghagga
West Block YNR 84

20.1 I

Gumthala North Blocl
rNR BI6
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6

15

t9

I R Unit-ll

1

rder DGMG
9.08.2022

erminated

dr

vid23.0514 obari Block
R 811

ls Developmen

trategies Pvr. Ltd.

on dt
t8.06.2023
xpired14.45r Tapu Block

B7
/s Routes & Journeys

orkingMinin
orporation
s Elite 49.67umthala South Bloc

Br7

orkings P. S. Buildtecht7 analsi Block
B5

orkings P- S. Ruildtech 101.218 athlana Block
R BI2

orking

ta

h. Kawaljeet Singh B
S/o Makhan Sin

67.79

34.280

R BIO
ra Block

ment Service Pvt
s

rd.

Apar

on dt
2.01.2423

pired554.13

rder DCMG dt
4.01.2021

ateds Caileis Realtech Pvt
td.

44.00ailgarh North Block
Bi

uctioned on date

the LOI wa
evoked vide orde

f DMG da

17.01.2023 due

iolations of
onditions of

t
rh
th

mlnets

oI.

25.96do- s Maa Vaishn

inerals

3
er DCMC

14.07.2022

erminated
dt

vidM/s Ganga Yamu
Mining Company

t2.62

4

rder DGMG
14.07.2022

erm inated
dt

9.95

I
l

l
{

44.14

M T Karhera Block
YNR B 13

Terminated vidr

order DGMG d1

22.06.2024

M/s Astin Excavation d
Mining Pvt. Ltd.

Bhood Kalan Bloc!
YNR BI9

Bhood Majra Blocl
YNR B2O

M/s Canga Yamunr
Mining Company
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andewala Bloc /5 SaharanPur

anagement

Min 15.00

838 Service
Ltd.

aidhar Block /s Saharanpur

anagernent
lVl inc 25.60

834 Sqrvic
Pvt. Ltd.

audgarh Block S Apar 29.60

R 836 agement Service Plt
td.

2E airampur Jagir Bloc s Balaji Infra
B6

33.5 8

ining stop vid
rder of Hon'hl
cT dt. 06.05.202
ssed in O

o.1A6 of 2022.

erm
rder DGMG dt

.07.2020

inated vid

inrng stop vl
rder of Hon'bl
GT dr. 24.a5.202

d tn o1(
o.268 of 2021

Further, the information about latitude & longitude ofeach mining block is enclosed here'

5. Status of clusters nearby the project site and Status of crushers arourd the project

sites violations (il anY rePorted):

5.1, Status of clusters nearby the project site: Nil

5.2.StafusofcrushersaloundtheprojectSitesviolations(ifanyreported):ltissubmittedthat

there are total 1?8 stone crusher units are registered till date on the HMGIS (Haryana Mines

&GeologylnformationSystem)portalofthedepartmentwhoseinformationisattachedhere

as Annexure-A and the information Iegalding cTEicTo as plovided by the HSPCB are

attached here in the Excel sheet.

The derails of vioiations (illegal mining/trading) are as follows:

45125.02.2021

4U25.02.2021

Mls Shiv Stone

Crusher

q

2l

FIR No. &
Date

M&tter of the
Comploinl

Memo No./DateConcerned
Arca

Police
Station

Sr.
No.

Screeni Plant
tr,l/s Deep Associates418114.02.21AsgarpurSadhaura1

Ram

Screenin
M/s Slree490124.02.21GalauriSadhaura2

M/s Shiva Screening
Plant

497124.02.21MaddipurChhachhrau li

Bhattuwala 1025112.04-21Bila-sPur4
169/14.06.21

I

I

Mining stop vidt
order of tlon'blr
NCT dr. t)6.05.202t
passed in Ol
No.306 of 2022.

P lant

J
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5 Bilaspur
|'t0114.06.21

27Al19.1]l21

7

1

1,{

Partapnagar

16

8 Part2,pnagar

20

I)

Shivalik
Plant

M/s
Screenin

t029112.04.21Bhatturvala

1671t4.06.21

Plant
M/s Balaj i Screening1033/t2.04.21Bhattur.vala13ilaspur6

166fi4.06.21M/s Balaj i Screening

Planl
t037112.04.21BhattuwalaBi)aspur

Choudhary
Plant

M/s
Screenin

3641/30.08.21MaddipurChhachhrauli8

249/t2.tA.2lM/s Ekta Screening
Plant

3838/1 5.09.21Galauri9 Sadliaura

Screenin Plant
M/s RadheY-RadheY3926172.09.21MaddipurChhachhraulit0

M/s
Screenin

Bajrangi
Plant

3937124.09.21Maddipur1t Chhachhrauli

267 t19"11 .21Panwar
Plant

M/s
Screenin

5086/08. l 0.21BelgarhPartapnagart,

Screenin Plant
M/s Goel Unit-I90s4/18.11.21Doiu,a1al3 Partapnagar

UnitschI\fls
Minerals

9058/18.11.21BallewalaPartapnagar

289/12.1A.2021:Backside of M,/s

Bhaichara Screening
Plant

Belgarh 9232107.12.21

287 /11 .12.2021Backside of M/s
Goodwill Screening
Plant, M/s Hindustan
Screening Plant &
IvIls Har-Har
Mahadev Screening
Plant

BelgarhPartapnagar

732/09.03.22BelgarhPartapnagar77

97/02.A6.2022Backside of M/s
Goodwill Screening
Plan! Mis Hindustan
Screening Plant &
M/s Har-Har
Mahadev Screening
P tant (Krishan
Kumar Case

20881fi.05.2022Belgarh

265/14.07.2022Illegal Trading bY

M/s Kaluwas
Construction Co.

22391A4.07.2022Bilaspur Dhanaura19

PIant MDL-1427

Panchayati Land +
M/s Falak Screening

3085109.09.2022NainawaliPartaq]agat

150/16.09.202230961]l2.09.2022 Panchayati
M/s Shree
Screening

Land+
Gorakh

Plant
MDL-1421

Bhagwanpur

203114.09.2022

L-355

M/s Vardhman
Screening Plant

3108113.09.2022Partapnagar

loqnq.og.zo ))

L-383

M/s
Screening

Ballervala 3112113.09.202223

Kamal 2021907 8I14Sadar 3131114.09.2022 M/s Sai Traders

22

272/2A.11.21 l

l

15

I

i
I

I

I

I

92?8101.t2.21

M/s Guru Nanak
Minerals

200112.09.2072

Bilaspur

Ballewala

Khalsa
Plant

Partapn agar
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Yamunan r (MDt.-447)
25 Partapnagai Ballelvala 1155/19.09.2072 M/s V ikas Pruthi 2061t9.09.2022

Co. MDL-]40
M/s Hissar
Screening Plant

357 t24.09 .20?2

MDL-1026
M/s I Iindustan Stone 159124.09.2022

Aura L,l"l3

Ranipur

31q6122.09.2022Ranipur

28 Bilaspur Ranipul' 37{il /22.09.2022 M/s Aggarwal Stone
Cruslrer (L-142,
lvlDL-450

3226129.09.2022 M/s Avrest
Screening Plant
MDI-- t I 68

358124.09.2{)22

,o Partapnagar Belgarlt

Partapnagar Belgarh 330 r 11 8. 1 0.2022

Partapnagar Devdhar,
Ballemajra &
Belgarh

3346118.10.2022

1'' Buria Majri Tapu 3349/19.t0.2022 M/s Shree

Screening
(MDl--l1sl)

Luxmi
Plant

Nagli-32 3430/10.1) .2022 M/s
Crusher
1227)

RR Stone
(MDL.

34 Bilaspur Bhaglvanpur 347 511,5.1I .2022

35 Chhachhrauli Malikpur
Khadar

3576/26.11.2022 Mis SJ Screening
Plant (MDL-484)
and land owner

Buria MukaramPur cMFSl09.12.202?

37 37171r0.12.2022 Ir4/s SSK Screening
Plant (MDL-I451

38 Partap,'agar Tajewala 348/09.A2.2023 Mls Falak Screening
Plant (MDL-

39 Bilaspur Ranipur 264131 .01.2023 M/s Shiv
Screening
(MDL-1053)

Kripa
Plant

541l 6.02.202i

Nagli-32 366110.02.2023 Near M/s Anshika
Screening Plq{-

55/17.02.202i

4t Sadhaura Nizampur 3931t5.02,2023 M/s Shree Ram

Scleening Plant
(MDL-r 1 18)

40/1 5.02.2023

B.ilaspur Nagli-32 644/16.03.20?3 M/s BBG Screening
Plant (MDL-1329),
Sh. Sataar and Sh-

Dinu S/o Laaldeen

43 Partapnagar Belgarh 3t73/20.09.2022

695120.03.2023

Mls Navdurga
Screening Plant
MDL-1255

44 PartaPnagar Ballewala 7t4l?2.03.2023

--lq 1-

26

21

33

36

Mls Om Curu
Screening Pianr
MDL-1 154

Injection of negative
entry by the Khalsa,
Vardhman &
Vandematram
Scre Plants

216130.09.2A22

226i14.t0.2022

23?119.1A.20?2

246120.10.2072

4?-t 116.11.2022

Mis Rajiv Trading 269/09.12 ":0ll
Co. (MDL-I 11 l)

450110.12.?0:2 i

104/16.03.2023

66t21.03.2073

69/23.03.202i

lii I 0.01.1013

i I

-11

431i24.11 .20)7

l

l

28512i.1130?2

i

i

Bilaspur 3tgt/22.$9.2022

Bilaspur

i*

Bilaspur

lWs Shree Gorakh
Screening Plant
(MDL-142i)

Bilaspur BhagwanPur

40 Bilaspur

42

1

l

l

Pit at the site of M/s
Chaudhary Brother

845



- 
lqe--

,t6

{5 Biiaspur Ranipur

50 Bilasour

51 Partapnagar

{1

54 Buria

purlasB

t3t t06.04.2023

140/19.05.2A23

109/05.06.2023 |

206/07.06.2023

176/11.46.2023

85 t/06.04.2023 Regarding
Cancellation of e-

Rawaana bY M/s
Shiv KriPa
Screening Plant
MDL-1053

Nagli-32 l2$2il6.05.2023

MDt--122

Illegal Mining by
M/s RR Stone
Crusher (L-137,

176n6.05.2023

fi Partapnagar Ballewala 1232118.A5.2A23

MDL.31

lllegal issuance of e-

Rawaana by M/s
Paras Washing Plant

104/18.0s.2023

ChlTachhrauli Maddipur 1237118.05.2023

Crusher L-t6

Illgeal Mining by
Loader/Machine &
M/s Bajrangi Stone

Buria19 Lakkar 1291t29.05.2023

L-428

M/s Jai Shree Ram
Screening Plant

Sawabri 1446/07.06.2023

L-105

Dhanda
and

Plant

Mis
Washing
Screening

Begampur 1441t07 .06.2023

MDL-391)

Near Hydelchannel
and M/s Krishna
Screening Plart

(, Buria Kanalsi 1464/08.06.2023 Illegal
Mining/Stocking by
M/s Neelkanth
Eneterprsies (MDL-
12t6

116/12.06.?423

I I 5/12.06.20t31471/08.06.2023 Iltegal
Mining/Stocking by
M/s Satguru
Screening Plant

L-133

Buria Kanalsi

t13/12.06.20231477 t08.06.2023 Illegal
Mining/Stocking by
M/s Jai Badri Vishal
Screnining Palnt
MDL-t 149

53 Belgarh 1747 /02.08.2023Partzpnagar

269102.09.202356 sPL- 1/02.09.2023

Plant MDL-1369

Illegal Mining at
M/s Satluj Screening

Chhachhrauli Mohiyudeenpur

201107.10.20 :)
&

Bel h

Devdhar,
Doiwala

fiom Picho Kalan

Illegal purchase by
08 stone crushers

1919106.09.2023
1953114.09.2023

Partapuagar58 2042125.09-2023 200105.10-2023Illegal purchase by
04 stone crushers

i

I

l

I

i

I

6ne Crusher 1L-

l5), Balle44ira

l
l

I

i

I

.18

Mandoli
Ghaggar

lllegal issunace of e-

Rawaana by M/s Jai

Flanuman Traders
(MDL-1414)

57 Partapnagar

Doiwala
Belgarh

&

846
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from Pichopa Kalan

Illegal mining & M/s
RR Stone Crusher
(MDL-1227).
Vaishnavi (MDL-

37 6t0t .10.2a23

1006

242t06.12.2023

6l lllegal mining near
Devdhar P. f. (hy
Mis Chhachhrauli
Stone Crusher &
Sushil Chaudhary
Screen Plant

cMFS/10.10.2023 Illegal trading by
M/s Shakumbhari
Screening Plant

DL-t 159

Illegal mining
/operation of
screening units such
as M/s Shree Ram-
MDL lll8, Mls
Yuvraj Construction
Co.-MDL 1034

6. Depth of mining allowed to the project and details of the machinery allowed as per

approved mining plan:

Name of Mining
Unil

ipli Majra Block
R 829, 30 & 3l

HSEB
Ambala

t7 /$8.1t.2023

389112.10.2023

Sv.
No.

s9 Bilaspur 2090t29,09.?.023Gohrabani

60 Majri TaPu &
Ranipur

2100i03. i0.2023i{SEB
Ambala,rBuria

Illegal Trading by
Ivl/s Colden S. Plant
(MDr.-1216j & M/s
ShakLrmbhari
Screcning Plant
(r 159)

Dcvdhar 21t3t04.10.2023

62 Bilaspur Ranipur

63 HSEB
Ambala

Galauri 249615.t1.2023

61 HSEB
Ambala

Belgarh 2s93/30.11.2023 Illegal mining near
M/s Radhey Radhey
Screening Plant

Deplh of
mining allowed
to the project

Details of machinery..
allowed as per

approved nrining
plan

R€msrks

01 Begampur Block
YNR 837

ftli vanruna tnfra
pevelopers Pvt. Ltd.
I

I

9 meters 2 Excavator, 32
TipperslTrucks and 1

Water Tanker

Terminated vide
order DGMG dt.
26.11.2020

p{A Paramjeet Singh
, I 

lS/o 

Hardeen Sinsh
P 9 meters 2 Excavator.

Tippers and I
Tanker

l$xpired on
u ate{13.09.2023

I

dt

ikpur s Karaj Singh S/o
Iock YNR B28 ajor Singh

9 meters 2 Excavators,
Dumper and I
tanker

17
water

orking

i

I

6t/30.11.2A23

I

I

I

I

I

i

l

l

l

l

I

Name of Lease
Holder

02
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1
l1

.

8

10

14

ermmaled yid
rder DGMC dr

10.12.2021

uspended d
17.a6.2022

orking

orking

Rawaana
eaetiv ated

22.06.2023

pired on dt.,

18.86.2023

orking

erminated vid
rder DGMG

orking

erminated vi
rder DG}IG dt.

9.08.1011

1 0umthala N
lock YNR B i6

r Tapu Block
R87

I
I

ts
I

I

I

II

I

l

I

)

-.t

16

ohlirl'ala Block
E2t &.22

s Delhi Rova
ompany

9 nteters
ipper & Truck and 1

ter tanker

Excavator, I

5 alauri Block
839 ingh Batra S

akhan Singlr Batra

s Sh. Kawailee 9 meters 2
and I

Water Tanker

Excavator.
ippers/Truck

R B24
ar Block

ompany
s Northern Royalt 9 meters 2

Wate
anker

Excavators,
umper and I

lgarh South Bloc
R82 oyalty Conrpany

Mubarikpu 3 meters
wate

anker

10 gxcavators, ?
umper and I

) 4.07 .2A22

der DGMG dr

erminated vid

aidluri Block
833

/s P. S. Buildtech 9 meters

anket
umper and 2 Wate

Excavalors, 4

hanaura Block
818

S JPY Conso
Lrd.

3 meters

ater Tanker

JCB/Excav atot, T

ippers/Truck and

est Block YNR 84
andoli Gh s JSM Foods 3 meters i5

anker

Excavators,
umper and 2 W

s JSM Foods Pvt.
td.

3 meters

anker

Excavators,
per and 2 Wast Block \NR 83

andoli G

3 meters

ater Tanker

JCB, 7

ippers/Trucks and
Joginder Singh S/

ohinder Singh

3 meters l0 JCB, 105 Tippersl
rucks and 2 Wa
anker

s M. P. Traders3 agli Block
B15

Excavator.

d I Water Tanker

vdraulic excavotor
147 Tippers/Tru

3 metsrs

Strategies Pv1. Ltd.
s Developmenobari Bloek

811

r 8.06.2021
ired on dt

nksr

Excavators,
per and 2 Wa

3 meterss Routes
ourneys

orkingJCB, 7] 'IRL}CKS

ND ? WATE
ANKER

3 metersMinin
rporation
/s Eliteumthala So

lockYNRBlT

orking

umper and 2 W
anker

Excavator, I3 rneterss P. S. Buildtechalsi Block
B5

17

orking3 meters l0 Excavator
ipper/Truck
ater Tanker

,2
and

P. S. Iluildtechathlana Block
R 812

18

orking

ippers/Trucks and

ater Tanker

IO JCB,3 metersh. Ka\,/aljeet S 1n

S/

akhan Singlr Batra
atra ProPNR BI3

T Karhera Block19

I

i

I

I

l

848
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l5
Routes

ourneys
s eer Tapu Block

B7
r0-11.06.2015 19.06 .2015 & 7 Years

l6 Minin
orporation
s Elite umthala South BIoc

RBIT
s-06.r 1.2015

11 s P. S. Buildtech analsi Block
R85

5-06.1 1.2015

0.11.2015 & 9 years

0.11.2015 & 9 Years

l8 s P S. Buildtech athlana Ltlock
Bt2

5-06.it.20ts 0.11.2015 & l0Years

l9
a Prop

akhan Singh Batra

h. Karvaljeet Sin

NR tsI3

'l' Karhera Illock 0-3 1 .08.201 6 4.10.2016 & 7 Y ears

0 Apar
agement
Ltd.

Servi

s

R BiO
Block 6-07 .07 .2015 .07.2015 &7 Years

I is Astin Excavatio
Mining Pvt. Ltd.

R Unit-II 4.12.2023

s Calleis Realtec
Ltd

ailgarh North Block
RBI

I 0-1 1.06.201s

/s Maa Vais
inerals

s Ganga Yam
ining Compahy

hood Kalan Bloc
B19

10-1 1.06.2015

4 s Ganga Yam
ining Company

d Majra BIoc
NR B2O

10-1 1.06.201s

S Saharanp
lnes Managemen
rvices Pvt. Ltd.

Blocandewala
R B38

l0-11.06.201s 19.06.2015 & 8 Years

s Saharanpur Mine
anagement service

. Lrd.

aidhar Block
R 834

6-07.07,20 t 5 0.07.2015 & 8 Years

anagement Servic
S Ag

. Lrd.

andgarh Block
836

7 6-07.07.201 s 0.07.20t5 & 8 Years

3.01.2A14 & 8 Years

19.06.2015 & 7 Years

6"10.2022 & 7 Years

19.06.201 5 & 7 Years

19.06.2015 & 7 Years

I
!
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8 s Balaji Infra 0.11.2015& l0Years

9.4. Status of Grorrnd Water Level, as per approved mining plan:

The depth to water level during pre-monsoon period in the district ranges between 2.07

m bgl at Choli and i 5.32 m bgl at Khizrabad. However, in major part of district water level

ranges between 5.0 m bgl and 10.0 m bgl. The depth to water level during pre-monsoon

period in the district ranges between 1.57 m bgl at Choli and 18.41 m bgl at Bahadurpur'

However, in major part of district water level ranges between 5.0 m bgl and 15.0 m bgl.

Appraisal of water level data of May and November reveals that some parts of the d'istrict

have experienced water level decline whereas in other parts rise in water 1evel has been

recorded. Maximum decline of -0.43 m has been observed in area around KhizrabaA artd

maximum rise of 0.39 m was recorded at Sabri village. During last ten years, majority of
observation points in the district have shown declining trends ranging from 0,00013 m/y:r to

0.3 89m/1.r, however, area as not recorded any significant rise during last ten years.

The discharge of the shallow tubewells tapping unconfined aquifers is tube wells raages

iiom i00 Ipm to 500 Ipm with moderate drawdown vaiues. Near Manakpur. a phreati6

aquifer extending down to 88.0 m bgl has transmissivity value of 2500 mzlday and lateral

hydraulic conductivity of 3l m/day.

This is for kind inforrnation and further necessary action, please.

Enclosed: As above.

Mining Officer,

Mines & Geolory DePtt.,

Yamunanagar.

Jairampur Jagir Block
YNR B6

0s-06.11.20i5
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230704000406 ACTIVE YAMUNANAGAR Crusher Partnership
Firm

230704000407 ACTIVE YAMUNANAGAR Crusher Proprietor
Firm

M/S UNIVERSAL
STONE CRUSHER L-

9

M/S SHYAM STONE
CFUSHING CO. L.'I4

M/S SHYAM STONE
CBUSHING CO. L-I4
VILLAGE DIOWALA
TEHSIL PARTAP
NAGAR

M/S UNIVERSAL
STONE CBUSHER
VILLAGE DOIWALA
TEHSIL
CHHACHHRUALI

ROOP RAM AND
SONS, L-6 ROOP
RAM AND SONS, L-6
VILLAGE
BALLEWALA, TEHSIL
PARTAP NAGAR,
DISTT YAMUNA
NAGAR

M/S WALIA STONE
CRUSHING CO

VILLAGE DEVDHAB
TEHSIL
PARTAPNAGAR

NIRMAL HONEY
STONE CRUSHER
ENTERPRISES
VILLAGE DOIWALA
TEHSIL
CHHACHHRAULI

anupam walia
anupam walia village
doiwala, tehsil partap
nagar, distt
yamunanagar

JAI GANPATI STONE
CRUSHEB, 1.2 JAI
GANPATI STONE
CRUSHER, L-2
VILLAGE DOIWALA,
TEHSIL
CHHACHHRAULI

MEHAL STONE
CRUSHER, L-53
MEHAL STONE
CRUSHER, 1.53
VILLAGE
BALLEWALA,
YAMUNANAGAR

POOJA STONE
CRUSHEB, L-44
POOJA STONE
CRUSHER, 1.44
VILLAGE DOILWALA,
TEHSIL

2024-
03-3r

2026-
o2-04

230704000409 ACTIVE YAMUNANAGAR Crusher Partnership
Firm

2307040004r 0 ACTTvE YAMUNANAGAR Crusher Proprietor
Firm

23070400041 I ACTIVE YAMUNANAGAB Crusher Proprietor
Firm

230704000412 ACTIVE YAMUNANAGAR Crusher Partnership
Firm

ROOP RAM AND
SONS, L-6

NA

NA

NA

NA

2021-
05-1 0

2025-
04-02

M/S WALIA STONE
CRUSHING CO L-8

M/S NIRN/AL
HONEY STONE
CRUSHER
ENTERPRISES L-3

GOEL STONE
CRUSHER, L-5

2024-
03-3r

230705000415 ACTIVE YAMUNANAGAR Crusher Partnership
Firm

JAI GANPATI
STONE CRUSHER,
L-2

2307050004r 9 ACTIvE YAMUNANAGAR Crusher PartnershiP
Firm

MEHAL STONE
CRUSHEB, L-53

230705000422 ACTIVE YAMUNANAGAB Crusher Proprietor
Firm

POOJA STONE
CRUSHER, 1.44

Mines & Geology Department Haryana
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230706000425 ACTIVE YAMUNANAGAR Crusher Partnership
Firm

2025,
ll-19

230706000426 ACTIVE YAMUNANAGAR Crusher Proprietor
Firm

VAISHNO STONE
CRUSHER, L-22

LUXMI STONE
CRUSHER, L-3'I

CHHACHHARAULI

LUXMI STONE
CRUSHER, L-3'I
LUXMI STONE
CRUSHER, L-3I
DOIWALA, TEHSIL
PARTAP NAGAR,
DISTT.
YAMUNANAGAR

VAISHNO STONE
CRUSHER, L-22
VAISHNO STONE
CRUSHEB, L-22
VILLAGE DOILWALA,
ynr

BHAWAN I

ENTERPBISES, L-58
BHAWAN I

ENTEBPRISES, 1.58
VILLAGE DOIWALA,
TEHSIL KHIZRABAD

DIAMOND STONE
CBUSHER VILLAGE
DOIWALA TEHSIL
CHHACHRAULI

KAVERI STONE
CRUSHEH VILLAGE
DEVDHAR TEHSIL
CHHACHHRAULI

SHIV STONE
CRUSHER VILLAGE
DOIWALA TEHSIL
CHHACHHRAULI

GANGA GBAM
UDYOG SANSTHAN
VILLAGE DOIWALA
TEHSIL PABTAP
NAGAB

M/S PARAS STONE
CRUSHER L.2O

VILLAGE
BALLEWALA TEHSIL
PARTAPNAGAR

M/S CHAUDHARY
BROTHER STONE
CRUSHER L-]5
VILLAGE
BALLEWALA TEHSIL
CHHACHHBAULI

M/S ROOP KAMAL
STONE INDUSTRIES
L-l3 VILLAGE
DOIWALA TEHSIL
CHHACHHRAULI

SHIV SHAKTI STONE
CRUSHER VILLAGE
DOIWALA TEHSIL

NA

2026-
02-22

2024-
03-31

2020-
05-10

2024-
03-3t

230706000428 ACTIVE YAMUNANAGAR Crusher Partnership
Firm

BHAWAN I

ENTERPRISES, L-58

230706000429 ACTIVE YAMUNANAGAB Crusher Partnership
Firm

M/S DIAMOND
STONE CRUSHER L-

29

230706000430 ACTIVE YAMUNANAGAR Crusher Proprietor
Firm

230707000433 ACTIVE YAMUNANAGAR Crusher Proprietor
Firm

M/S SHIV STONE
CRUSHER L-24

230707000434ACT|VE YAMUNANAGAR Crusher Proprietor
Firm

M/S GANGA GRAM
UDYOG SANSTHAN
L-12

230707000441 ACTIVE YAMUNANAGAB Crusher Proprietor
Firm

IV/S PARAS STONE
CRUSHER L-20

2024-
08-29

230710000442 ACTIVE YAMUNANAGAR Crusher Proprietor
Firm

NA

2307r 0000447 ACTTVE YAMUNANAGAR Crusher PartnershiP
Firm

M/S BOOP KAIVIAL
STONE INDUSTRIES
L-r 3

2024-
03-3i

Partnersh
Firm

p lvl/S SHIV SHAKTI
STONE CRUSHER L-

23O7I2OOO457 ACTIVE YAMUNANAGAR CTUShET 2024-
03-31

M/S KAVEBI STONE
CRUSHER L-23

2025-
11-23

M/S CHAUDHARY
BROTHER STONE
CRUSHER L.I5
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230712000458 ACTTVE YAMUNANAGAR Crusher Proprietor
Firm

230712000460 ACTIVE YAMUNANAGAR Crusher Partnership
Firm

230712000464 ACTIVE YAMUNANAGAR Crusher Partnership
Firm

230713000466 ACTIVE YAMUNANAGAR Crusher Proprietor
Firm

2307r 3000467 ACTTVE YAMUNANAGAR Crusher Proprietor
Firm

230713000468 ACTIVE YAMUNANAGAR Crusher PartnershiP
Firm

2307.l3000469 ACTIVE YAMUNANAGAR Crusher Proprietor
Firm

230713000470 ACTIVE YAMUNANAGAR Crusher Partnership
Firm

230713000472 ACTIVE YAMUNANAGAR Crusher Proprietor
Firm

230713000474 ACTIVE YAMUNANAGAR Crusher Proprietor
Firm

M/S SHALIMAR
STONE IND. L-36

M/S
VASUNDHBASTONE
CBUSHER L.4O

KRISHNA STONE
CRUSHING CO, L-69

M/S JAI KBISHNA
STONE CRUSHER L-
l9

M/S S.S STONE
CRUSHER L-67

M/S GARG STONE
CRUSHER L-60

M/S DURGA STONE
CRUSHER L-63

MAA DURGA
STONE CRUSHER,
L-65

MOHIT STONE
CRUSHER, L-77

KUNTI STONE
CBUSHER, L.I OO

GAYATRI STONE
CRUSHER, L-49

CHHACHHRUALI

I\4/S SHALIMAR
STONE IND,
VILLAGE DOIWALA
TEHSIL
CHHACHHRUALI

M/S
VASUNDHRASTONE
CRUSHER VILLAGE
DOIWALA TEHSIL
CHHACHHRUALI

KRISHNA STONE
CRUSHING CO, L-69
KRISHNA STONE
CRUSHING CO, 1.69

JAI KRISHNA STONE
CRUSHEB VILLAGE
DEVDHAR TEHSIL
PARTAP NAGAR

M/S S.S STONE
CRUSHER VILLAGE
DOIWALA TEHSIL
PABTAP NAGAR

GARG STONE
CRUSHER VILLAGE
DOIWALA TEHSIL
CHHACHHRAULI

DUBGA STONE
CRUSHER VILLAGE
CHUHARPUB KALAN
TEHSIL
CHHACHHRAULI

MAA DURGA STONE
CRUSHEB, L-65 MAA
DURGA STONE
CBUSHER, L-65
VILLAGE
BALLEWALA, TEHSIL
PARTAP NAGAB,
DISTT YAMUNA
NAGAR

MOHIT STONE
CRUSHER, L-77
IVOHIT STONE
CRUSHER, L-77
VILLAGE DOIWALA,
YAMUNANAGAB

KUNTI STONE
CRUSHER, L-I OO

KUNTI STONE
CRUSHER, L-1 OO

VILLAGE DOILWALA,
TEHSIL
CHHACHHARAULI

GAYATRI STONE
CRUSHEB, L-49
GAYATRI STONE

2024-
03-31

2024-
03-3r

2021-
05-r 0

2021-
05-r 0

NA

NA

NA

2021-
t 0-05

2307r 3000475 ACTIVE YAMUNANAGAB Crusher ProPrietor
Firm

NA

?024-
03-3r

2024-
03-3 r
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2307r4000479 ACTTVE YAMUNANAGAR Crusher Proprietor
Firm

2307r 4000481 ACTTVE YAMUNANAGAR Crusher Partnership
Firm

2307r 4000483 ACTTVE YAMUNANAGAR Crusher Proprietor
Firm

230714000488 ACTTVE

M/S JAI GANESH
STONE CFUSHEB L-
57

M/S GABG STONE
CRUSHER L.sO

CRUSHEB, L-49
VILLAGE
BALLEWALA, TEHSIL
PARTAP NAGAR,
DISTT YAMUNA
NAGAR

GARG STONE
CRUSHER VILLAGE
DOIWALA TEHSIL
CHHACHHBUALI

JAI GANESH STONE
CRUSHER VILLAGE
BALLEWALA TEHSIL
PARTAP NAGAB

IMAHADEV STONE
CRUSHER, L-99
MAHADEV STONE
CRUSHER, L-99
VILLAGE DOIWALA,
PARTAP NAGAR,
YNR

SHREE BADHEY
KRISHNA STONE
CBUSHER, L-89
SHREE RADHEY
KRISHNA STONE
CRUSHER, L-89
VILLAGE DOILWALA,
ynr

MAHALUXN/I STONE
CRUSHER, L-8'1

MAHALUXMI STONE
CRUSHEB, L-8I
VILLAGE DOILWALA,
YNR

MOHIT STONE
CRUSHEB, L.I 05
MOHIT STONE
CRUSHER, L.I 05
village kohliwala, ynr

M/S BATRA STONE
INDUSTRIES
VILLAGE DOIWALA
TEHSIL PARTAP
NAGAR

VILLAGE DOIWALA
PABTAP NAGAR
YAMUNANAGAB
VILLAGE DOIWALA
PARTAP NAGAR
YAMUNANAGAB
VILLAGE DOIWALA
PARTAP NAGAR
YAI\,4UNANAGAR

KASHMIR STONE
CRUSHER VILLAGE
DOIWALA, TEH,
PARTAP NAGAF

2024-
03-31

2024-
03-31

2025-
05-05

2024-
07-20

2024-
03-3 r

MAHADEV STONE
CBUSHER, L-99

SHREE RADHEY
KRISHNA STONE
CRUSHEB, L-89

230714000489 ACTIVE YAMUNANAGAR Crusher Partnership
Firm

MAHALUXMI
STONE CRUSHEB,
L-81

2307'14000493 ACTIVE YAMUNANAGAR Crusher Proprietor
Firm

[,4OHIT STONE
CRUSHER, L'I O5

230714000496 ACTIVE YAMUNANAGAR Crusher ProPrietor
Firm

M/S BATRA STONE
INDUSTRIES

230714000497 ACTIVE YAMUNANAGAR Crusher Proprietor
Firm

M/S KAMBOJ
STONE CRUSHER

NA

KASHMIR STON E

CRUSHER
230714000498 ACTIVE YAMUNANAGAR Crusher Proprietor

Firm

NA

rr!$I19!:!!,r
r::::3tet ittli

n
t

&

2025-
07-26

2024-
03-31

YAMUNANAGAR Crusher Proprietor
Firm
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230714000499 ACTIVE YAMUNANAGAR Crusher Partnership
Firm

-- 23O714OOO5OI ACTIVE YAMUNANAGAR Crusher Proprietor
Firm

M/S SHIV GANGA
STONE CRUSHER L-
88

DISTT.
YAMUNANAGAR
VILLAGE DOIWALA,
TEH. PARTAP
NAGAR DISTT,
YAMUNANAGAR

SHIV GANGA STONE
CRUSHER VILLAGE
DOIWALA TEHSIL
CHHACHHRUALI

TIRUPATI STONE
CBUSHER VILLAGE
DOIWALA TEHSIL
PARTAP NAGAR

GOEL SPINTEX PVT.
LTD, UNIT-I VILLAGE
DOIWALA TEHSIL
CHHACHHRUALI

SHREE GANESH
STONE CRUSHER
VILLAGE
BALLEWALA TEHSIL
CHHACHHRUAL

YAMUNA STONE
CRUSHER VILLAGE
CHUHARPUR
TEHSIL
CHHACHHBUALI

VILLAGE
BALLEWALA TEHSIL
KHIZRABAD
VILLAGE
BALLEWALA TEHSIL
KHIZRABAD
VILLAGE
BALLEWALA TEHSIL
KHIZBABAD

M/S VIKAS PRUTHI
& co., L-137 M/S
VIKAS PRUTHI &
CO,, L-l 37 h.n. 1228,
sector 14, sonipat,
village sonipal, tehsil
sonipat, distt.
sonipat

VILLAGE DOIWAL
THESHIL
KHIZRABAD P.O

DEVDHAR DISTRICT
YAMUNA NAGAR
VILLAGE DOIWAL
THESHIL
KHIZRABAD P.O

DEVDHAH DISTRICT
YAMUNA NAGAR
VILLAGE DOIWAL
THESHIL
KH IZRABAD P.O

2025-
08-02

NA

2024-
03-3r

2022-
07-?0

NA

NA

230714000502 ACTIVE YAMUNANAGAR Crusher Private
Limited
ComPany

2307r 4000503 ACTIVE YAMUNANAGAR Crusher Proprietor
Firm

M/S GOEt SPINTEX
PVT, LTD. UNIT-I L-

96

M/S SHREE
GANESH STONE
CRUSHER 1.97

2022-
0t-'t8

230714000505 ACTIVE YAMUNANAGAR Crusher Proprietor
Firm

M/S YAMUNA
STONE CRUSHER L-

92

230714000506 ACTIVE YAMUNANAGAR Crusher Proprietor
Firm

2307r 50005 r 0 ACTIVE YAMUNANAGAR Crusher PartnershiP
Firm

M/S HABYANA
STONE CRUSHER
VILL. BALLEWALA
(L-47)

M/S VIKAS PRUTHI
&amp; CO., L-137

230715000511 ACTIVE YAMUNANAGAR Crusher Partnership
Firm

M/S SHAKUMBHRI
STONE INDUSTBIES
L-124

M/S TIRUPATI
STONE CRUSHER L-
9l

2026-
10-26

x

&&T
!.,r&i.'r.{nr@

T
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230715000513 ACTIVE YAMUNANAGAR Crusher Partnership
Firm

230715000515 AcTtvE YAMUNANAGAR Crusher Proprietor
Firm

230715000516 ACTIVE YAMUNANAGAR Crusher Proprietor
Firm

MANTRA DVEI
STONE CRUSHER
AND SCREENING
PLANT, L-l43

N/i S
KURUKSHETRA
STON E CBUSHEB L-
76

M/S PUNJAB
STONE CRUSHER L-

34

DEVDHAR DISTRICT
YAMUNA NAGAB

MANTRA DVEI
STONE CBUSHER
AND SCREENING
PLANT, L-I43
MANTRA DVEI

STONE CRUSHER
AND SCREENING
PLANT, L.I 43
VILLAGE RULAHERI,
TEHSIL BILASPUR,
DISTT. YNR

KURUKSHETRA
STONE CBUSHER
VILLAGE DOIWALA
TEHSIL PARTAP
NAGAB

VILLAGE DOIWALA
KHIZRABAD
VILLAGE DOIWALA
KHIZRABAD
VILLAGE DOIWALA
KHIZRABAD

FRIENDS STONE
CBUSHING CO.

VILLAGE DOIWALA
TEHSIL PARTAP
NAGAR

M/S SHIVALIK
STONE CRUSHER L.
I O VILLAGE
CHUHARPUR KALAN
TEHSIL PARTAP
NAGAR

ANANT STONE
CRUSHER VILLAGE
ABRYANWALA
ARRAYANWALA

GODAVERISTONE
CRUSHER VILLAGE
DOIWALA TEHSIL
PABTAP NAGAR

VILLAGE DOIWALA
TEHSIL
CHHACHHRAULI
VILLAGE DOIWALA
TEHSIL
CHHACHHRAULI
VILLAGE DOIWALA
TEHSIL
CHHACHHRAULI

DIAMON D

CRUSHING PLANT
VILLAGE DOIWALA
TEHSIL PARTAP
NAGAR

NA

2024-
03-31

2024-
03-31

2026-
07-07

2024-
03-31

2020-
05-l 0

?024-
03-3r

NA

2307r 5000517 ACTTVE YAMUNANAGAR Crusher Proprietor
Firm

230715000520 ACTIVE YAMUNANAGAB Crusher Proprietor
Firm

M/S FBIENDS
STONE CBUSHING
c0. L-78

M/S SHIVALIK
STONE CRUSHEB L-

l0

230715000522 ACTIVE YAMUNANAGAR Crusher Partnership
Firm

M/S ANANT STONE
CRUSHEB L-79

2307r 5000523 ACTIVE YAMUNANAGAR Crusher PartnershiP
Firm

M/S
GODAVERISTONE
CRUSHER L-84

230715000526 ACTIVE YAMUNANAGAR Crusher Partnership
Firm

HIND STONE
CRUSHER

M/S DIAMOND
CRUSHING PLANT
L-87

230715000527 ACTIVE YAMUNANAGAR Crusher ProPrietor
Firm

NA

In x K
x

K
I
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2307r 5000529 ACTTVE YAMUNANAGAR Crusher Partnership
Firm

230715000531 ACTTVE

230715000533 ACTIVE YAMUNANAGAR Crusher Proprietor
Firm

M/S VISHKARMA
STONE CRUSHER L-
524

YAMUNANAGAB Crusher Partnership VAISHNAVISTONE
Firm CRUSHER AND

SCREENING PLANT,
L-158

MiS JAI AMBAY
STONE CRUSHER

M/S JAI MATA
STONE CRUSHEB L.
39

BALLEWALA
CHHACHHBOULI
CHHACHHROULI

VAISHNAVI STONE
CRUSHER AND
SCBEEN ING PLANT,
L-]58 VAISHNAVI
STONE CBUSHER
AND SCREENING
PLANT, L.] 58
VILLAGE NAGLI,
TEH- BILASPUR,
YNB

VILLAGE DOIWAL
THESHIL
CHHACHHRAULI
VILLAGE DOIWAL
THESHIL
CHHACHHRAULI
VILLAGE DOIWAL
THESHIL
CHHACHHRAULI

VILLAGE DOIWALA
TEHSIL KHIZRABAD
VILLAGE DOIWALA
TEHSIL KHIZRABAD
VILLAGE DOIWALA
TEHSIL KHIZRABAD

VILLAGE DOIWALA
Village Doiwala
partap nagar
Yamunanagar
TEHSIL PARTAP
NAGAB

DHILLO STONE
INDUSTRIES L-28
ViLLAGE
MAN DEWALA
TEHSIL KHIZRABAD

VILLAGE DOIWALA
CHHACHHROULI
CHHACHHROULI

NEELKANTH STONE
CRUSHER, L-I 59
NEELKANTH STONE
CRUSHER, L-1 59
VILLAGE MAJRI
TAPHI, YNR

VILLAGE
NATHARPUR,
TEHSIL PARTAP
NAGAR VILLAGE
NATHABPUR,
TEHSIL PARTAP
NAGAR VILLAGE
NATHARPUR,
TEHSIL PARTAP
NAGAR

2026-
1t-21

2026-'tt-l9

2024-
03-31

?024-
03-3 r

2024-
03-31

2024-
03-31

2024-
03-31

2025-
I0-09

2307r 5000536 ACTIVE YAMUNANAGAR Crusher Partnership
Firm

2307r 5000540 ACTIVE YAMUNANAGAR Crusher Proprietor
Firm

M/S AMBAY
STONE CBUSHEB L-

38

230715000543 ACTIVE YAMUNANAGAR Crusher Proprietor
Firm

230715000544 ACTIVE YAMUNANAGAR Crusher Proprietor
Firm

DHILLO STONE
INDUSTRIES 1.28

M/S KAMAL STONE
CRUSHER L-I 06

230715000545 ACTIVE YAIMUNANAGAR Crusher Proprietor
Firm

NEELKANTH STONE
CRUSHER, L'I 59

2307',r5000549 ACTIVE YAMUNANAGAR Crusher PartnershiP
Firm

M/S SALASAR
ENTERPRISES L-
132

2023-
04-19

K:::Addi€ riii,il
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230715000553 ACTIVE YAMUNANAGAB Crusher Proprietor
Firm

.. 
2307'I5OOO554 ACTIVE YAMUNANAGAR

NEW SURYA STONE
INDUSTRIES, L-] I3

M/S SARASWATI
STONE CRUSHER L

r60

NEW SURYA STONE
INDUSTRIES, L.I I3
NEW SURYA STONE
INDUSTRIES, L-'1 I3
SABASWATI STONE
CRUSHER VILLAGE
RANIPUR TEHSIL
BILASPUR

VILLAGE
NATHANPUR
VILLAGE
NATHANPUR
VILLAGE
NATHANPUR

JAI SHREE RAM
STONE CRUSHER
VILLAGE KANALSI
TEHSIL JAGADHARI

RAVI STONE
CRUSHER, L-52
VILLAGE DOIWALA,
PABTAP NAGAR,
YNB VILLAGE
DOIWALA, PARTAP
NAGAR, YNR

BALA SUNDRI
STONE CRUSHER
VILLAGE
BALLEWALA TEHSIL
PARTAP NAGAR

VILLAGE BMAPUR
KHARDAR VILLAGE
RMAPUR KHARDAR
VILLAGE BMAPUB
KHARDAR

PATIALA STONE
CRUSHER, L-1 08
PATIALA STONE
CRUSHER, L-'] 08
VILLAGE BALLE
MAJRA, TEHSIL
PABTAP NAGAB,
DISTT YNR

HEMKUNT STONE
CRUSHER VILLAGE
DOIWALA TEHSIL
PARTAP NAGAR

DK STONE
CRUSHEB VILLAGE
DOIWALA TEHSIL
CHHACHHBUALI

VILLAGE DOIWALA
VILLAGE DOIWALA
VILLAGE DOIWALA

M/S SHRI RAM

2024-
11-20

2026-
0l-09

2023-
05-25

crusher Partnership
Firm

230715000556 ACTIVE YAMUNANAGAR Crusher Proprietor
Firm

230715000558 ACTTVE YAMUNANAGAR Crusher PartnershiP
Firm

M/S JAI SHREE
BAM STONE
CRUSHER L-I 5I

2307r s00055s ACTIVE YAMUNANAGAR Crusher PartnershiP
Firm

YAMUNANAGAR Crusher Proprietor
Firm

230715000560 ACTIVE

230715000561 ACTIVE YAMUNANAGAR Crusher Partnership
Firm

M/S HIMGIRI
ENTERPRISES

RAVI STONE
CRUSHER, L-52

20?4-
04-09

NA

M/S BALA SUNDRI
STONE CRUSHER L-
95

DK STONE
CRUSHER

2024-
03-31

2023-
t 2 0r

2024-
03-3 r

2024-
03-3l

NA

NA

23071 5000562 ACTTVE

23071 5000566 ACTIVE

YAMUNANAGAR Crusher Partnership M/S SHREE GURU
Firm NANAK STONR

CBUSHER VILLAGE
RMAPUR KHARDAR
YNR L-] 38

YAMUNANAGAR Crusher Partnership PATIALASTONE
Firm CRUSHER, L-]08

230715000567 ACTIVE YAMUNANAGAR Crusher ProPrietor
Firm

230715000570 ACTIVE YAMUNANAGAR Crusher Proprietor
Firm

230715000571 ACTIVE YAMUNANAGAR Crusher Proprietor
Firm

[//S HEMKUNT
STONE CRUSH ER L-

86

M/S HUM STONE
CRUSHER VILLAGE
DOIWALA

M/S SHBI RAM2307,|5000572 ACTIVE YAMUNANAGAB Crusher Partnership 2024-

I\4/S BHARAT
CONSTRUCTION
CO, VILLAGE
NATHANPUR YNR
L-133

2024-
03-08

K:imnft'rm x n
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Firm

230715000577 ACTIVE YAMUNANAGAB Crusher Proprietor
Firm

23071500058,] ACTIVE YAMUNANAGAR Crusher Proprietor
Firm

230715000584 ACTIVE YAMUNANAGAR Crusher Proprietor
Firm

STONE CRUSHER L.
27

M/S SNEH STONES
L-7 5

STONE CRUSHER L-
27 VILLAGE
DOIWALA TEHSIL
PARTAP NAGAR

SNEH STONES
crusher VILLAGE
DOIWALA TEHSIL
PABTAP NAGAR

KHAN SCREENING
AND STONE
CRUSHEB CO., L-]3I
KHAN SCHEENING
AND STONE
CRUSHER CO-, L-]3I

GEETA SAMITI
STONE CRUSER
VILLAGE DOIWALA
TEHSIL PARTAP
NAGAR

VILLAGE BELGAHH
TEHSIL KHIZHABAD
YAMUNANAGAB

KHAN SCREEN ING
AND STONE
CRUSHER CO,, L-
t 3t

M/S GEETA SAMITI
STONE CBUSHER L-
74

2024-
03-3r

2023-
04-t 9

2026-
08-05

03-31

NA

NA

NA

?026-
09-19

2024-
03-31

230715000586 ACTIVE YAMUNANAGAB Crusher Partnership
Firm

230715000589 ACTIVE YAMUNANAGAR Crusher Proprietor
Firm

I\,4/S JAI MAA
VAISHNO
ENTERPBISES L-

r68

N//S SOFAT STONE
CRUSHER L-70

SOFAT STONE
CRUSHER VILLAGE
DOIWALA TEHSIL
PABTAP NAGAR

VILLAGE DOIWALA
TEHSIP PARTAP
NAGAR VILLAGE
DOIWALA TEHSIP
PARTAP NAGAR
VILLAGE DOIWALA
TEHSIP PARTAP
NAGAR

VILLAGE BELGARH
TEH. KHIZABAD
VILLAGE BELGARH
TEH KHIZABAD
VILLAGE BELGARH
TEH. KHIZABAD

AGGABWAL STONE
CRUSHER VILLAGE
DOIWALA TEHSIL
PARTAP NAGAR

VILLAGE BALL
IMAJRA TEHSIL
CHHACHHRAULI
VILLAGE BALL
MAJRA TEHSIL
CHHACHHRAULI
VILLAGE BALL
MAJRA TEHSIL
CHHACHHRAULI

M/S NEEL KANTH
WASHING AND
SCREENING PLANT

NA

2307r 500059r ACTIVE YAMUNANAGAR Crusher Proprietor
Firm

M/S HIM STONE
CBUSHER

2307r 5000592 ACTIVE YAMUNANAGAR Crusher PartnershiP
Firm

M/S ANANT STONE
cBUSHER (UNrT-fl)

230715000593 ACTIVE YAMUNANAGAB Crusher ProPrietor
Firm

IMlS AGGARWAL
STONE CBUSHEB L-
oz

230715000596 ACTIVE YAMUNANAGAR Crusher Partnership
Firm

M/S GAURAV
STONE CRUSHEB

M/S NEEL KANTH
WASHING AND
SCREENING PLANT

230715000604 ACTIVE YAMUNANAGAR Crusher Proprietor
Firm

NA
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2307r 5000605 ACTTVE YAMUNANAGAB Crusher PartnershiP
Firm

MDL.318

M/S AMBEY
ENTERPBISES L-
172

MDL- 318 VILLAGE
KOHLIWALA TEHSIL
KHIZRABAD
VILLAGE
KOHLIWALA TEHSIL
KHIZRABAD

VILLAGE MAJRI
TAPU TEHSIL
JAGADHARI
YAI\4UNANAGAB

M/S SARASWATI
STONE CRUSHER
VILLAGE DOIWALA
TEHSIL
CHHACHBOULI
VILLAGE DOIWALA
TEHSIL
CHHACHHOULI

Village doiwala tehsil
pratap nagar,
yamunanagar
VILLAGE DOIWALA
TEHSIL PRATAP
NAGAR,
YAMUNANAGAR
VILLAGE DOIWALA
TEHSIL PRATAP
NAGAR,
YAN/UNANAGAR

VILLAGE
KOHLIWALA TEHSIL
KHIZRABAD
VILLAGE
KOHLIWALA TEHSIL
KHIZBABAD
VILLAGE
KOHLIWALA TEHSIL
KHIZRABAD

VILLAGE RANIPUR
TEHSIL BILASPUH
VILLAGE RANIPUB
TEHSIL BILASPUR
VILLAGE RANIPUR
TEHSIL BILASPUR

VILLAGE KANALSI
TEHSIL JAGDHRI
VILLAGE KANALSI
TEHSIL JAGDHRI
VILLAGE KANALSI
TEHSIL JAGDHBI

VILLAGE MAJRI
TAPU TEHSIL
JAGADHBI DISTT
YAMUNA NAGAR
VILLAGE MAJRI
TAPU TEHSIL
JAGADHBI DISTT
YAMUNA NAGAR

2024-
05-20

2307',r 5000606 ACTTVE YAMUNANAGAR Crusher Proprietor
Firm

I\4/S SARASWATI
STONE CRUSHER L-
160

NA

2027-
01-29

NA

230716000610 ACTIVE YAMUNANAGAR Crusher Proprietor
Firm

M/S HABYANA
sToNE r\4 |LLS (P)

LTD.

2024-
03-3r

NA

2024-
0r -08

2307r 600061 r ACTIVE YAMUNANAGAR Crusher ProPrietor
Firm

2307r 60006r 3 ACTIVE YAMUNANAGAR Crusher ProPrietor
Firm

2307r 6000616 ACTIVE YAI\,4UNANAGAB Crusher ProPrietor
Firm

2307160006,l9 ACTIVE YAMUNANAGAR Crusher Proprietor
Firm

IV/S SHIV
SHANKAH STONE
INDUSTRIES L-127

M/S AGGRWAL
STONE CRUSHEB
VILLAGE RANIPUR
TEHSIL BILASPUR
YNR L-'I42

IMIS RAJIVE GUPTA
AND COMPANY
VILLAGE KANALSI
TEHSIL JAGDHRI
DISTRICT YNB L-
145

YAMUNA STONE
CBUSHER

aKI
&

& K
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M/S SALASAR
STONER CRUSHER
L-]54

VILLAGE MAJRI
TAPU TEHSIL
JAGADHRI DISTT
YAMUNA NAGAR

VILLAGE HULAHERI
TEHSIL BILASPUR
VILLAGE RULAHERI
TEHSIL BILASPUR
VILLAGE RULAHERI
TEHSIL BILASPUB

OM SAI STONE
CRUSHEB VILLAGE
BAI\,4PUR KHADAR
YAMUNANAGAH

SABWARA STONE
CRUSHER VILLAGE
BAILGARH TEHSIL
KHIZBABAD

230716000626 ACTIVE YAMUNANAGAR Crusher Partnership
Firm

2025-
12-29

2023-
l2-18

230717000638 ACTIVE YAMUNANAGAR Crusher Partnership
Firm

230717000644 ACTIVE YAMUNANAGAB Crusher Proprietor
Firm

OM SAI STON E

CRUSHER L-I 5O

M/S SARWARA
STONE CRUSHER L-
't75

NA

2026-
08-03

NA

2307'17000647 ACTIVE YAMUNANAGAR Crusher Partnership
Firm

M/S BALA JI STONE
CRTJSHER L'25

M/S BALA JI STONE
CRUSHEB 1.25
VILLAGE DOIWALA
TEHSIL PARTAP
NAGAB

2024'
03-31

2021-
03-2r

2026-
06-29

230717000648 ACTIVE YAMUNANAGAB Crusher Proprietor
Firm

M/S HIM PUTRI
STONE CBUSHER L-
174

M/S HIIV PUTRI
STONE CRUSHER
VILLAGE MAJRI
TAPU TEHSIL
JAGADHRI

RAMA STONE
CRUSHER, L-I '] 6
RAMA STONE
CRUSHER, L-I I6
VILLAGE DOILWALA,
YNR

VILLAGE BELGARH
TEHSIL PRATAP
NAGAR DISTRICT
YAMUNA NAGAR
VILLAGE BELGARH
TEHSIL PRATAP
NAGAR DISTRICT
YAMUNA NAGAR
VILLAGE BEL64RH
TEHSIL PRATAP
NAGAR DISTRICT
YAMUNA NAGAR

VILLAGE TAPU
IVAJRI PO

AMADALPUR
TEHSIL JAGADHARI
YAMUNANAGAR
VILLAGE TAPU
MAJRI PO

AMADALPUR
TEHSIL JAGADHARI
YAMUNANAGAR
VILLAGE TAPU
MAJRI PO

230717000649 ACTIVE YAMUNANAGAR Crusher Partnership
Firm

RAMA STONE
CRUSHER, L.I I6

230717000654 ACTIVE YAMUNANAGAR Crusher Partnership
Firm

M/S GANGA
INDUSRIES L 'I I25

2307,|7000661 ACTIVE YAMUNANAGAR Crusher Partnership
Firm

SHRI SHASHANK
SHEKHAR L 1 

']37

M
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IVI/S D M STONE
CRUSHER L-] I90

AMADALPUR
TEHSIL JAGADHARI
YAMUNANAGAR

VILLAGE BELGARH,
TEHSIL-PARTAP
NAGAR VILLAGE
BELGARH, TEHSIL-
PARTAP NAGAR
VILLAGE BELGARH,
TEHSIL-PARTAP
NAGAR

M/S MOHINDRA
STONE CRUSHEB L-
3O VILLAGE
DOIWALA TEHSIL
KH IZRABAD

VISHAVKARMA JI
STONE CRUSHER
VILLAGE BELGABH
TEHSIL KHIZRABAD

VILLAGE GHORO
PIPLI TEHSIL
JAGADHRI VILLAGE
GHORO PIPLI
TEHSIL JAGADHRI
VILLAGE GHORO
PIPLI TEHSIL
JAGADHRI

SHIVA STONE
CBUSHER AND
SCREENING PLANT
VILLAGE KANALSI
TEHSIL JAGADHBI

SHIVA STONE
CBUSHER AND
SCREENING PLANT
VILLAGE KANALSI
TEHSIL JAGADHRI

VILLAGE BELGARH
TEHSIL KHIZRABAD
DISTRICT YAMUNA
NAGAR VILLAGE
BELGARH TEHSIL
KHIZRABAD
DISTRICT YAMUNA
NAGAR VILLAGE
BELGARH TEHSIL
KHIZRABAD
DISTRICT YAMUNA
NAGAR

VILLAGE BELGARH,
TEHSIL
PABTAPNAGAR
VILLAGE BELGARH,
TEHSIL
PABTAPNAGAR
VILLAGE BELGARH,
TEHSIL

230717000663 ACTIVE YAMUNANAGAR Crusher Partnership
Firm

2024-
03-31

230717000667 ACTIVE YAMUNANAGAR Crusher Partnership
Firm

IVIS N/OHINDRA
STONE CRUSHER L-

30

230717000672 ACTIVE YAMUNANAGAR Crusher Proprietor
Firm

M/S VISHAVKART,4A
JI STONE CRUSHER
L-r 80

2024-
o3-24

NA

NA

2024-
02'21

2026-
03-04

230717000673 ACTIVE YAMUNANAGAR Crusher Partnership
Firm

M/S SHIV SHAKTI
STONE CRUSHER
(L-r 197)

230717000677 ACTIVE YAMUNANAGAR Crusher Proprietor
Firm

230717000678 ACTIVE YAMUNANAGAR Crusher Proprietor
Firm

230717000679 ACTIVE YAMUNANAGAR Crusher Partnership
Firm

IV/S SHIVA STONE
CRUSHEB AND
SCREENING PLANT
L-r 80

I\4/S SHIVA STONE
CRUSHEB AND
SCREENING PLANT
L-r 69

I\4/S GUJJAR
STONE CRUSHER L
'1 140

230717000688 ACTIVE YAMUNANAGAR Crusher ProPrietor
Firm

M/S GOBIND
STONE CRUSHER
(L-r 200)

2024-
Q2-24

2024-
08-0r
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2307r7000693 ACTTVE YAMUNANAGAR Crusher Proprietor
Firm

-aoq-

M/S JAGDAIVBA
STONE CBUSHER L

1097

PARTAPNAGAR

VILLAGE DOIWALA
PO DEVDHAR
VILLAGE DOIWALA
PO DEVDHAR
VILLAGE DOIWALA
PO DEVDHAR

VILLAGE-RANIPUR
TEHSIL BILASPUR
YAMUNANAGAR
VILLAGE-RANIPUR
TEHSIL BILASPUR
YAI\,4UNANAGAR
VILLAGE-BANIPUR
TEHSIL BILASPUR
YAMUNANAGAR

VILLAGE-BELGARH,
TEHSIL-PARTAP
NAGAR VILLAGE-
BELGARH, TEHSIL-
PARTAP NAGAR
VILLAG E-BELGARH,
TEHSIL-PARTAP
NAGAR

VILLAGE RAMPUH
GAINDA, TEHSIL
BILASPUR
YAMUNANAGAB
VILLAGE RAMPIJR
GAINDA, TEHSIL
BILASPUR
YAMUNANAGAB
YAMUNANAGAR

VILLAGE DEVDHAR,
TEHSIL PARTAP
NAGAR
(KHIZRABAD)
YAMUNANAGAR

VPO BELGARH
TESHIL KHIZRABAD
VPO BELGARH
TESHIL KH IZBABAD
VPO BELGARH
TESHIL KHIZRABAD

VILLAGE HANIPUR
TEHSIL BILASPUR
VILLAGE BANIPUR
TEHSIL BILASPUR
VILLAGE RANIPUR
TEHSIL BILASPUR

VILLAGE BELGARH
TEHSIL KHIZRABAD
VILLAGE BELGARH
TEHSIL KHIZRABAD
VILLAGE BELGABH
TEHSIL KHIZRABAD

M/S HINDUSTAN
STONE CRUSHER L.

NA

NA

NA

2026-
09-01

2024-
01-12

230717000695 ACTTVE YAMUNANAGAF Crusher Partnership
Firm

2307r 7000705 ACTTVE YAMUNANAGAR Crusher Proprietor
Firm

230718000709 ACTTVE YAMUNANAGAB Crusher Partnership
Firm

23071800071 I ACTIVE YAMUNANAGAR Crusher Proprietor
Firm

2307180007'13 ACTIVE YAMUNANAGAR Crusher Partnership
Firm

230718000715 ACTIVE YAMUNANAGAR Crusher Partnership
Firm

230718000716 ACTIVE YAMUNANAGAR Crusher Partnership
Firm

M/S ARYAVAARTA
DEVELOPERS
PRIVATE LIMITED

M/S BALA JI
MINERALS L-]2'I9

B B STONE
CRUSHER L-I 098

DEVDHAR
ENTERPRISES

M/S JAI BAJRANAG
BALI STONE
CBUSHER (L-1 r 60)

M/S SHREE
HARMILAP
MINERALS STONE
CRUSHEB (L-1 l 58)

NEELKANTH STONE
CRUSHER L-I 'I 04

NA

2024-
07-15

2025-
07-09

M/S HINDUSTAN
STONE CRUSHER L-

230718000717 ACTIVE YAMUNANAGAR Crusher Proprietor
Firm

2024-
03-31

K
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1 168

M/S SHRI VINAYAK
MINERALS (STONE
cusHER) L-r 1 63

I168 VILLAGE
BELGARH TEHSIL
PRATAP NAGAR

M/S SHRI VINAYAK
MINEHALS
(SCREENING
PTANT) M/S SHRI
VINAYAK MINEBALS
(SCREENING
PLANT)

M/S SHREE BABA
BALAK NATH STONE
CRUSHER VILLAGE
NATHANPUR
YAMUNANAGAR

BALA JI GURBANI
STONE CBUSHER
VILLAGE BELGARH
TEHSIL
CHHACHHRAULI

VILLAGE RULAHERI
TESHIL BILASPTJR

VILLAGE RULAHERI
TESHIL BILASPUR
VILTAGE RULAHERI
TESHIL BILASPUR

S S STONE
CRUSHER VILLAGE
MAJBI TAPU TEHSIL
,JAGADHRI

POLLA SCBEENING
AND STONE
CRUSHEB PLANT
VILLAGE NAGLI-32
TEHSIL BILASPUR

VILLAGE BELGABH
TEHSIL KH IZRABAD
ViLLAGE BELGARH
TEHSIL KH IZRABAD
VILLAGE BELGARH
TEHSIL KH IZRABAD

VILLAGE KANALSI,
TEHSIL JAGADHRI,
DISTRICT YAMUNA
NAGAR VILLAGE
KANALSI, TEHSIL
JAGADHRI,
DISTRICT YAMUNA
NAGAR VILLAGE
KANALSI, TEHSIL
JAGADHRI,
DISTRICT YAMUNA
NAGAR

M/S GURU KIRPA
ENTERPRISES L-I7O
VILLAGE RAMPUB
KHADDAR TEHSIL
KHIZRABAD

230718000718 ACTIVE YAMUNANAGAR Crusher Partnership
Firm

?024-
01-r 2

2024-
01-t 6

2024-
03-3r

NA

NA

2023-
12-12

2307]8000719 ACTIVE YAMUNANAGAR Crusher Partnership
Firm

230718000720 ACTIVE YAMUNANAGAR Crusher Partnership
Firm

M/S SHREE BABA
BALAK NATH
STONE CRUSHER L-
163

M/S BALA JI
GURBANI STONE
CRUSHER L-I76

23071800072.l ACTIVE YAMUNANAGAR Crusher Partnership
Firm

M/S ENGINICS
INFRA PVT, LTD

230718000722 ACrNE YAMUNANAGAR Crusher Partnership
Firm

230718000723 ACTIVE YAMUNANAGAR Crusher Partnership
Firm

230718000727 ACTIVE YAMUNANAGAR Crusher Partnership
Firm

M/S S S STONE
CRUSHER L.177

M/S POLLA
SCREENING AND
STONE CRUSHER
PLANT L-I 78

KAMLESH STONE
CRUSHER 1.1 I 07

NA

230718000737 ACTIVE YAMUNANAGAR Crusher Partnership
Firm

SHRI BALA JI
HANUMAN
THADERS L-I 093

NA

230720000800 ACTIVE YAMUNANAGAB Crusher Partnership
Firm

M/S GUBU KIRPA
ENTERPRISES L-
170

2024-
0l-08
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IV/S KDS
EXCAVATION AND
I\4INING PRIVATE
LIMITED L-I053

M/S BBAHAMNAND
STONE CRUSHEB

M/S KDS
EXCAVATION AND
MINING PBIVATE
LIMITED L-I053
VILLAGE MILAKRA
YAMUNANAGAR

VILLAGE
BALLEMAJRA/
BALLWEWALA,
TEHSIL PARTAP
NAGAR KHIZRABAD

VILL-DOIWALA
TEHSIL-PARTAP
NAGAR
YAMUNANAGAR

VILLAGE DOIWALA
TEHSIL PARTAP
NAGAR VILLAGE
DOIWALA TEHSIL
PARTAP NAGAR
VILLAGE DOIWALA
TEHSIL PARTAP
NAGAR

VILLAGE.
BALLEWALA
TEHSIL-
CHHACHBAULI
YAMUNANAGAR

NEW BENUKA
STONE CRUSHER, L-
I20 NEW RENUKA
STONE CRUSHER, L.
I20 VILLAGE
DOIWALA, DISTT
YAMUNANAGAB

ADHISTHA STONE
CRUSHER, L-I49
ADHISTHA STONE
CRUSHER, L-I49 HN
340 A, SECTOR I 5,

JAGADHRI, DIST
YAMUNANAGAR

HARYANA STONE
CRUSHER, L-I 62
HARYANA STONE
CRUSHER, L-I 62
VILLAGE MAJRI
TAPBI, YNR

KRISHNA STONE
CRUSHER, L-I 079
KRISHNA STONE
CRUSHER, L-I 079
VILLAGE
BANABAHADURPUR,
TEHSIL SADHAURA
DISTT
YAMUNANAGAR

VILLAGE-DOIWALA

230720000802 ACTIVE YAMUNANAGAR Crusher Private
Limited
Company

230722000830 ACTIVE YAMUNANAGAR Crusher Proprietor
Firm

230725000901 ACTIVE YAMUNANAGAR Crusher Partnership
Firm

NEW N,4AHKANDA

STONE CRUSHER L-
26

2Q24-
03 3t

NA

NA

2024-
03-3r

2024-
03-31

230725000915 ACTIVE YAMUNANAGAR Crusher Proprietor
Firm

M/S SAGAR STON
CBUSHER (L-93)

230725000930 ACTIVE YAMUNANAGAR Crusher Proprietor
Firm

M/S MEHAL STONE
CRUSHER

230728001000 ACTtvE

23072800r 009 ACTTVE

23072800r 0r 6 ACTTVE

YAN,4UNANAGAB Crusher Proprietor
Firm

NEW RENUKA
STONE CRUSHER,
L-',t20

2024-
03-3r

2024-
02-09

2024-
03-r 9

2025-
r 0-06

YAMUNANAGAB Crusher Partnership ADHISTHASTONE
Firm CRUSHER, L-l49

YAMUNANAGAB Crusher Proprietor
Firm

HARYANA STONE
CRUSHER, L-I 62

230802001033 ACTIVE YAMUNANAGAR Crusher Proprietor
Firm

KRISHNA STONE
CRUSHER, L-]079

230805001079 ACTIVE YAMUNANAGAR Crusher Proprietor M/S PANCHKULA NA

I
x
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STONE CRUSHER

M/S BHOOMI
STONE CRUSHER

TEHSIL-PARTAP
NAGAR

VILLAGE-DOIWALA
TEHSIL-PARTAP
NAGAR

VILLAGE-SWABRI
TEHSIL.BILASPUB
YAMUNA NAGAR

Firm

23080500r 098 ACTTVE YAI\4UNANAGAF Crusher Proprietor
Firm

230805001 122 ACTTVE YAMUNANAGAR Crusher Partnership
Firm

23080500'r r 29 ACTTVE YAMUNANAGAR Crusher Proprietor
Firm

23080700 r r 6r ACTTVE YAMUNANAGAR Crusher Partnership
Firm

M/S JAGDAMBA
STONE
AGGREGATES L-
1069

M/S RADHEY
KRISHNA STONE
CRUSHER

MEHTA STONE
CRUSHER, L-I ']9

VILLAGE-DOIWALA
TEHSIL-PARTAP
NAGAR

MEHTA STONE
CRUSHER, 1.1 19
MEHTA STONE
CRUSHER, L-] I9
VILLAGE DOIWALA,
TEHSIL PARTAP
NAGAR

MAHABALI STONE
CRUSHER, L-71
MAHABALI STONE
CRUSHER, L-7I
VILLAGE DOILWALA,
YNR

vrllage belgarh tehsil-
partap nagar
yamunanagar

VILLAGE
NATHANPUB
TEHSIL KHIZRABAD
VILLAGE
NATHANPUB
TEHSIL KHIZRABAD
VILLAGE
NATHANPUB
TEHSIL KHIZRABAD

VILLAGE DOIWALA
TEHSIL PARTAP
NAGAR
YAMUNANAGAR

GANPATI STONE
CRUSHER VILLAGE
RANIPUR
YAMUNANAGAR

M/S PUNJAB STONE
CRUSHER L-'I 02
VILLAGE BELLWALA
TEHSIL
CHHACHHRAULI
VILLAGE BELLWALA
TEHSIL
CHHACHHRAULI

VILLAGE DOIWALA
TEHSIL
CHHACHHRAULI

VILLAGE DOIWALA

NA

2025
10-06

NA

2024-
03-t I

NA230807001 167 ACTIVE YAI\,lUNANAGAR Crusher Proprietor
Firm

I\,IAHABALI STONE
CRUSHEB, L-7I

230811001322 ACTIVE YAMUNANAGAR Crusher Partnership
Firm

IVI/S RUDRAYA
STONE CRUSHER

2026-
05-17

230812001341 ACTIVE YAMUNANAGAB Crusher Partnership
Firm

2308'12001482 ACTIVE YAMUNANAGAR Crusher Proprietor
Firm

M/S GREEN INDIA
MINERALS
SCREENING PLANT
(MDL 337)

M/S NANAK STONE
CRUSHING CO. (L-

56)

2026-
08-02

230812001508 ACTIVE YAMUNANAGAH Crusher Partnership
Firm

M/S GANPATI
STONE CRUSHER L-

148

2026-
04-09

NA

2024-
02-24

230812001516 ACTIVE YAMUNANAGAB Crusher Partnership
Firm

M/S PUNJAB
STONE CRUSHER L-

102

230813001621 ACTIVE YAMUNANAGAR Crusher Partnership
Firm

HIRA STONE
CHUSHER (L-I )

NA

2308.l7001742 ACTIVE YAMUNANAGAR Crusher Partnership JAI BHOLESTONE 2026-

re

-
I

w
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230925002251 ACTTVE
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MAHADEV STONE
CRUSHER

MAHADEV STONE
cRUSHER (L-',r 207)

TEHSIL SUB TEHSIL
PRATAP NAGAR

Village Rampur
Ganda Tehsil
Bilaspur

Village Belgarh Tesil
Partap Nagar

Village Belgarh
TEHSIL PARTAP
nAGAR

VILLAGE NAGLI-32,
TEHSIL BILASPUR
VILLAGE NAGLI.32,
TEHSIL BILASPUR
VILLAGE NAGLF32,
TEHSIL BILASPUR

Village Doiwala
Village DOIWALA
TEHSIL
cHHACHHH0ULI

VILLAGE
IVIAHIYUDEENPUR
TEHSIL BILASPUR
TEHSIL BILASPUB

it- rn -

Firm cRUSHER (L-r r 8)

2309'19002090 ACTIVE YAMUNANAGAR Crusher lndividual KHUSHI STONE
CRUSHER (L-r r 28)

06-29

NA

NA

NA

2026-
08-04

2026-
05-07

2024-
01-i 2

230925002252 DE-
ACTIVATED

YAMUNANAGAR Crusher Partnership
Firm

YAMUNANAGAB Crusher Partnership
Firm

231226003275 ACTIVE YAMUNANAGAR Crusher Proprietor
Firm

231227003400 ACTIVE YAMUNANAGAR Crusher Proprietor
Firm

231229003506 ACTIVE YAMUNANAGAR Crusher Partnership
Firm

23i 229003509 ACTTVE YAI\,4UNANAGAB Crusher Proprietor
Firm

23r 2290035r 4 ACTTVE YAMUNANAGAB Crusher Partnership
Firm

23r 229003515 ACTTVE YAMUNANAGAR Crusher Partnership
Firm

YAMUNANAGAR Crusher Partnership
Firm

240102003580 ACTIVE YAMUNANAGAR Crusher Proprietor
Firm

M/S MALLHI
STONE CRUSHER
(L-r r 2)

M/S DEEP
SCREENING PLANT
AND STONE
CRUSHER (STONE
CRUSHER) (L-r r 59)

M/S DEEP
SCREENING PLANT
AND STONE
CRUSHER (STONE
CRUSHER) (L-r r 59)

DUPLICATE M/S JAI
MATA DI STONE
cBUSHEB (L-68)

DUPLICATE N//S JAI
MATA DI STONE
CRUSHER (L-68)

M/S JAI MATA DI

STON E CRUSHER
(L-68)

M/S HAR GOBIND
INDUSTBIES STONE
CRUSHEB L-] 183

VILLAGE
MAHIYUDEENPUR
VILLAGE
MAHIYUDEENPUR
Thehsil Bilaspur

VILLAGE DOIWALA
DOIWALA TEHSIL
PARTAP NAGAR

VILLAGE DOIWALA
VILLAGE DOIWALA
TEHSIL PARTAP
NAGAR

VILLAGE DOIWALA
DOIWALA TEHSIL
PARTAP NAGAB

VILLAGE NAGLI 32
TEHSIL BIALSPUR
DISTRICT YAMUNA
NAGAR

VILLAGE BELGARH
TEHSIL PARTAP
NAGAR DISTRICT
YAMUN NAGAR

VILLAGE DOIWALA
TEH PRATAP
NAGAR DISTRICT
YAMUNANAGAR

VILLAGE DOIWALA
TEH PRATAP
NAGAR district
yamunanagar

NA

NA

NA

2026-
07-21

2024-
02-0s

2024-
03-20

240102003619 ACTIVE YAMUNANAGAR Crusher Partnership
Firm

240102003640 ACTIVE YAMUNANAGAR Crusher Proprietor
Firm

240,|02003644 ACTIVE YAMUNANAGAB Crusher Proprietor
Firm

M/S HAZARA
BUILDERS GROUP
STONE CRUSHER L-
144

DUPLICTAE J.B.
STONE CBUSHER L-

72

NA

NA

23r 2290035',]6 ACTTVE

KAMAL ROAD
LINES STONE AND
SCREEN ING STONE
CRUSHER L-'] I45

DUPLICATE J,B.
STONE CRUSHER L-

72
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DUPLICATE J. B,

STONE CRUSHER L-
72

J. B. STON E

CRUSHER 1.72

DUPLICATE M/S
HARYANA GRIT
UDYOG L-4

VILLAGE DOIWALA
TEH PRATAP
NAGAR DISTRICT
YAMUNANAGAR

village doiwala teh
pralap nagar district
yamunanagar

VILLAGE
BALLEWALA TEHSIL
PARTAP NAGAR
DISTRICT YAMUNA
NAGAR

VILLAGE DOIWALA
P.O DEVDHAR,
DISTHICT YAMUNA
NAGAR

VILLAGE
MAHIYUDINPUR
TEHSIL BILASPUR
DISTBICT YAMUNA
NAGAR

M/S CHAUDHARY
INDUSTRIES 1.1 

'I 23
VILLAGE
MAHIYUDINPUB,
TEHSIL BILASPUR,

VILLAGE RANIPUR
TEHSIL BILASPUR
DISTRICT YAMUNA
NAGAR

VILLAGE BELGARH
SUB TEHSIL
PEATAP NAGAR I
YAMUNANAGAR

VILLAGE DOIWALA 1

TESHIL PARTAP
NAGAR

VILLAGE DOIWALA
TEHSIL
CHHACHHBAULI 1

DISTRICT YAMUNA
NAGAR

VILLAGE DOIWALA
TEHSIL KHIZRABAD
I DISTRICT
YAMUNA NAGAR

SHREE MAHALUXMI
STONE CRUSHER L-
37 DOIWALA TEHSIL
PARTAP NAGAR

M/S DAHIYA AND
COMPANY
SCFEENING PLANT
VILLAGE
MAHIYUDEENPUR
TEHSIL BILASPUR

240103003647 ACTIVE YAMUNANAGAR Crusher Proprietor
Firm

240r 03003648 ACTTVE

240103003649 ACTIVE YAMUNANAGAR Crusher Proprietor
Firm

2026-
'10-r 5

2025-
't 1-29

2024-
02-04

2024-
03-08

2023-
08-r 3

2024-
03-29

NA

2024-
07-t 5

2024-
03-31

240104003733 ACTTVE YAMUNANAGAR Crusher Proprietor
Firm

24010400374I ACTIVE YAMUNANAGAR Crusher Partnership
Firm

M/S SHREE
KBISHNA STONE
CRUSHER L-48

M/S SATLUJ
STONE CRUSHER L-
164

240105003866 ACTIVE YAMUNANAGAR Crusher Proprietor
Firm

M/S CHAUDHARY
INDUSTRIES L-I '1 23

240105003877 ACTIVE YAMUNANAGAB Crusher Partnership
Firm

N,4/S H INDUSTAN
STONE AUBA L-I73

240r 09004'r02 ACTTvE

240r r r 004225 ACTTVE YAMUNANAGAR Crusher Partnership
Firm

240r r 5004355 ACTIVE YAMUNANAGAR Crusher Proprietor
Firm

BATAR STONE
INDUSTRY L.I I O

M/S NEELKANTH
STONE CRUSHING
t-123

2024-
03-3r

2024-
03-31

2401 18004437 ACTIVE YAMUNANAGAR Crusher Proprietor
Firm

M/S SHIVALIK
STONE CRUSHER L.
lt

240119004460 ACTIVE YAMUNANAGAR Crusher Proprietor
Firm

SHREE
MAHALUXMI
STONE CRUSHER L-
37

M/S DAHIYA AND
COMPANY
SCREEN ING PLANT
(STONE CRUSHEB
L-l r 56)

24020500497 4 ACTIYE YAI\,4UNANAGAR Crusher Partnership
Firm

2023-
't 't-t9

YAMUNANAGAR Crusher Proprielor
Firm

2025-
0t'0 r

YAMUNANAGAR Crusher Proprietor
Firm

I\,4/S BHAGAT
SINGH STONE
CRUSHER L-l218
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240209005184 ACTTVE DIAMOND STONE
CRUSHER VILLAGE
DOIWALA TEHSIL
CHHACHRAULI

YAMUNANAGAR Crusher Partnership N4/S DIAMOND
Firm STONE CRUSHER L-

29

2023-
02-08

- &rE'-
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Para No. 7 (f ) Number of stone Crushers Established /Operating in Distract Yamuna Nagar, Haryana alongwith the details of EC/cTE/cTo

Sr.
No.

Name of Unit Status of EC Status of CTE issued
vide no. and dated

Status of CTO CTO issued vide letter
no. dated

Rema rks

1 Frlends Stone Crushing Co, Vill
Doiwala, PO Devdhar Yamuna
Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB reg a rd ing
obtaining Environment
Clearance for stone crushing

WPCB/92l3863 dated
03.72.7992

Granted for Ol/10/2020 -

3t/43/202s dt. 1-4.O7.2020
HSPCB/Consent/:
3L3r79220YAMCTOA172
4539 Dated : 14 /01/2020

Grant

2 Ga npati Stone Crusher, Vill
Ballewala, Tehsil-
Chhachhrouli,Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rding
obta in ing Environment
Cleara nce for stone crushing

H S PCB/NOC/2003/287
dated 25.02.2003

Granted for Ol/70/2020 -
3t/03/2025 dt. t4.o7.2020

HSPCB/Consent/:
31312922oYAMCrOA77 t
5180 Dated:14 /07 /2020

Grant

3 Garg Stone Crusher, Vill Doiwala,
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rd in g

obtaining Environment
Cleara nce for stone crushing

HSPCB/NOC/20 03/ 7233
dated 10.11.2003

Granted for 07/7O/2O20 -
37/03/2025 dt. 07.07.2020

HSPCB/Consent/:
31312922oYAMCTOA768
8741 Dated:07/O7/2020

Grant

Annexure-C
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4 GAURI SHANKER STONE

CRUSHER, Village Doiwala,
Yamuna Nagar

As per EIA Notification dated
74.09.2006, Stone Crush ing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rding
obtaining Environment
Clea rance for stone crushing

HSPCB/NOC/20 02/t25O
dated 11. 1 1.200 3

Gra nted for 07/10/2020 -

3t/o3/ 2025 dt. 02.09.2020
HSPCB/Consent/:
3 1312922oYArYCTOA792
6605 Dated:02 /09/2020

5 Geeta Samiti Stone Crusher, Vill
Doiwala, Yam una Nagar

As per EIA Notification dated
14.09.2006, Stone Crush in g

units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rd ing
obtaining Environment
Clearance for stone crush ing

WPCB/92l3853 dated
03.72.t992

Granted for 0l/1,0/2020 -
31/03/202s dt. 14.07 .2020

HSPCB/Consent/:
31312922oYAMCTOA77 t
4089 Dated : 14 /07 /2020

Grant

6 Haryana Grit Udyog Stone
Crusher, Vill Ballewala, Yamuna
Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rd ing
obta in ing Environment
Clearance for stone crush ing

WPCB/91/3386 dated
20.70.t992

Gra nted for 07/lO/2020 -
3t/03/2025 dt. 2t.07.2020

HSPCB/Consent/:
313L29220Y AMCTOATT I
8206 Dated : 21 /07 /2020

Grant

Grant
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7 Hira Stone Crusher, Vili Doiwala,

Yamuna Nagar
As per EIA Notification dated
74.09.2006, Stone Crushing
units are not required to
obtain Environment
Cleara nce. Moreover, no
directions has been received
from CPCB rega rding
obtaining Environment
Clearance for ston e crushing

WPCB/91l3358 dated
20.10.1992

Granted for 0l/04/2019 -
3t/ 03/ 2026 dr. 02.02.19

HSPcB/Consent/:
313129219YA|YCTOA613
2633 Dated :02 /02/2019

Gra nt

8 J.B. Stone Crusher, Vill Doiwala,
teh. chhachhrauli Yamuna Nagar

As per EIA Notification dated
14.09,2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crush ing

HSPCB/NOC/1071 dated
01. 12.1995

Granted for Ol/lO/2O20 -
3t/03/2025 dt. 27.O7.2020

HSPCB/Consent/:
31312922oYAMCrOA774
5523 Dated:21/07/2020

9 Jai Bhole Stone crusher, Village
Doiwala, Yarnuna Nagar.

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Cleara nce. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Cleara nce for stone crushing

HSPCB/2o08/rAC(HQ) 1040
44 dated 30.06.2008

Granted for Ol/70/2O20 -
3t/ o3/2O25 dt. 13.07.2020

HSPCB/Consent/:
31312922oYAMCrOATT t
2116 Dated : 13 /07/2020

Gra nt

Grant
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10 Luxmi Stone Crusher, Vill

Doiwala, Yamuna Nagar
As per EIA Notification dated
14.O9 .2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crush ing

WPCB/9l/NOC / 3420 dated
2r.70.t992

Gra nted for 01/10/2O20 -
3t/o3/202s dt. 74.07.2020

HSPCB/Consent/:
3 1312922oYArYCTOA77 5

4170 Dated: 14 /O7 /2020

Grant

11 Mahaluxmi Stone Crusher, Vill
Doiwala, Yamuna Nagar

As per EIA Notification dated
14.O9.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/2003/ 1940 dated
21. 1 1 .2003

cranted for 0l/10/2020 '
3t/o3/2o2s dt. 20.01 .2020

HSPCB/Consent/:
313129220YAMCTOA775
3969 Dated:20/o7/2020

Grant

72 Mallhi Stone Crusher, Vill
Doiwala, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rding
obtaining Environment
Clearance for stone crush ing

HSPCB/ NOC/2002/ 13 s
dated 08.05.2002

Granted for ol/lO/202O -
31/03/2025 dt. 2t.O7.2020

HSPCB/Consent/:
31312922oYAN4 CTO7766
1,52 Dated:zl/07/2020

Grant
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13 Nanak Stone Crushing Co., Vill

Doiwa la, Yamuna Nagar
As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtaln Environment
Clearance- lYoreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clea ra n ce for stone crushinq

WPCB/91/NoC/3817 dated
ot.L2.1992

Granted for 07/lO/202O -
37/ 03/ 2025 dt. 1 1.09. 2020

HSPCB/Consent/:
31312922oYAMCTOA799
0105 Dated: 11 /O9/202O

Grant

t4 NEW SURYA STONE INDUSTRIES,
Old Name Surya Stone Crusher)
Vill Doiwala, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rding
obtaining Environment
Clearance for stone crush in g

HSPCB/NOC/20 03/1937
dated 21. 11.2 00 3

Granted tor Ot/10/2020 -
37/03/2025 dt. 28.07.2O2O

HSPCB/Consent/:
31312922oYAM CTOA779
3886 Dated:28 /O7 /2020

15 As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtaln Environment
Clearance. Moreover, no
directions has been received
from CPCB reg a rd ing
obtaining Environment
Clea rance for stone crushing

WPCB/92/772 dated
22.O2.t992

Gra nted for 01/lO/202O -

37/03/202s dt. 2t.O7.2020
HSPCB/Consent/:
31312922oYAM CrOAT-15
4817 Dated:21 /07 /2020

Gra nt

Grant

Nirmal Honey Stone Cru sher,
Village Doiwala, Yamuna Nagar
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16 Paras Ston e Crusher, Vill

Ba llewala, Yamuna Naga r
As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rd ing
obtaining Environment
Clearance for stone crush in g

WPCB/91/3364 dated
20.10.1992

Gra nted for 07/lO/202O -

37/03/2025 dt. 14.07.2020
HSPCB/Consent/:
31312922oYAM CrOAT't7
7472 Datedtl4/07 /2020

Gra nt

77 Rama Stone Crusher, Vill-
Doiwala, Yamuna Nagar

As per EIA Notification dated
14.O9.2006, Stone Crushing
units are not required to
obtain Environment
Clea rance. Moreover, no
directions has been received
from CPCB rega rd ing
obtaining Environment
Clea rance for stone crushing

HSPCB/2008/rAC(HQ) 1064
68 dated 30.06.2008

HSPCB/Consent/:
31312922oYAMCTOA769
0245 Dated:20/08/2020

Gra nt

18 Sa raswati Stone Crusher, Vill-
Doiwala, Yamuna Nagar.

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crush in g

HSPCB/2008/rAC/HQ) 2286
90 dated 27.7O.2OOA

Granted for 07/7O/2O2O -
3t/03/2025 dt. 20.07 .2O2O

HSPCB/Consent/:
31312922oYAMCTOA775
4503 Dated:20 /07 /2020

Grant

Gra nted for 07/lO/2020 -

3UO3/202s dt. 20.08.2020.
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SHAKUM BHAR] STONE INDUSTRY
VILL. DOIWALA, P.O. DEVDHAR,
Yamuna Naga r

As per EIA Notification dated
t4.O9.2006, Stone Crushing
units are not required to
obtain Environment
Cleara nce. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crush ing

HSPCB/2008/TAX( HQ)2292-
96 dated 27 .10.2008

Granted for Ol/L0/2O20 -
3L/03/2025 dt. 20.07.2020

HSPcB/Consent/:
31312922oYAM CrOA772
4346 Dated :20 /07 /2020

Gra nt

20 Shiv Ganga Stone Crusher, Vill
Doiwala, Yamuna Nagar

As per EIA Notification dated
14.09.2006. Stone Crushing
units are not required to
obtain Environment
Clea rance. Moreover, no
directions has been received
from CPCB reg a rd ing
obtaining Environment
Clea rance for stone crushing

HSPCB/NOC/20O31 t225
dated 10.11.2003

Granted fot 0I/70/2070 -
3t/ 03/ 2025 dt. 05.08.2020

HSPCB/Consent/:
313t29220YAMCTOA785
2897 Dated:05/Oe/2020

Grant

21 Shree Krishna Stone Cru sher,
Village Doiwala, P.O. Devd har,
Yamuna Nagar

As per EIA Notification dated
74.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rd ing
obtaining Environment
Clea rance for stone crushing

Norecord is avialable in the
official record.

Gra nted for O7/|O/2O20 -
31./03/2025 dt. t4.07.2020

HSPCB/Consent/:
31312922oYAMCTO7724
821 Dated: 74/07 /2O2O

Gra nt

I(
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22 Shri mahaluxmi stone cru s her,

Vill Doiwala, teh. Ch hachhra uli,
Yamuna Naga r

As per EIA Notification dated
74.09.2006, Stone Cru sh in g

units are not required to
obtain En viron ment
Clea ra nce. lYoreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clea rance for stone crushing

HSPCB/NOC/20 03/t337
dated 10.11.2003

Gra nted for 01/lO/2020 -
3r/o3 / 2O2s dr. 27.07.2020

HSPCB/Consent/:
31312922oYAMCTOA323
13 04 Dated:21/07 /2020

Grant

Sofat Stone Crusher, Vill Doiwala,
Yamuna Naga r

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clea rance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clea rance for stone crushing

HSPCB/NOC/1068 dated
01.12. 1995

Granted tot Ol/lO/202O -
3t/ 03 / 2025 dt. 20.08.2020.

HSPCB/Consent/:
31312922OYAMCTOA787
9277 Dated:2l/ 08/2020

Un iversal Stone Crusher, Vill
Doiwala, Yam u na Nagar

As per EIA Notification dated
74.O9 .2006, Stone Crushinq
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crush in g

WPCB/91/3638 dated
13.11.1992

Granted for O7/10/2020 -
3t/03/2025 &. 2r.O7.2O2O

HSPCB/Consent/:
31312922oYAf4 CTO7766
312 Daled:21./07 /202O

Grant

I

Grant

24
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25 Vish karma Stone Crusher, Vill
Ballewa la, Tehsil Chhachhrauli,
Yamuna Naga r

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance" Moreover, no
directions has been received
from CPCB regarding
obtaining Envlronment
Clearance for stone crushing

HSPCB/NOC/2002/ 150
dated 08.05.2002

Granted for Ol/10/2020 -
3r/03/ 2025 dt. t4.07.2020

HSPCB/Consent/:
31312922OYAtY CTOA77 7

8355 Dated: 14/07 /2020

Grant

26 Shiv Stone Crusher, Vill Doiwala,
Yamuna Naga r

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

WPCB/91l3686 dated
13.11,1992

Granted for O1,/I0/202O -
3t/o3/2025 dt. 24.07 .2020

HSPCB/Consent/:
31312922oYAM CrO7767
860 Dated:24/O7/2020

Gra nt

27 Maa Durga Stone Crusher, ( Old
Name Du rga Stone Crusher)
Ballewala, Teh. Chhachhra uli,
Yamuna Naga r

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clea ra nce. Moreover, no
directions has been received
from CPCB rega rd ing
obtaining Environment
Clearance for stone crush ing

HSPCB/2008/rAC (HQ)
2384-88 dated 10. 1 1.2008

Granted for O7/IO/2O2O -
3t/ 03/2025 dt. 20.06.2020

HSPCB/Consent/:
31312922oYAMCrOA774
7027 Datediz1/07/2020

Grant

i I
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7B Ganga Gram

Doiwala, P.O
Nagar

Udyog Sansthan, Vill
DEVDHAR, Yamuna

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
d irections has been received
from CPCB rega rd in g

obtaining Environment
Clea rance for stone crushing

WPCB/97/4322 dated
23.O2.t993

Granted for 0l/1.0/2020 -
37/03/202s dt. 20.O7.2020

HSPCB/Consent/:
31312922OYAtY CrOA774
4846 Dated : 20 /O7 /2020

Grant

29 Goel Stone Crusher, Vill Doiwala,
Yamuna Nagar

As per EIA Notification dated
14.O9.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB reg a rd ing
obtaining Environment
Clearance for stone cru shing

WPCB/91/36s9 dated
13.11.1992

Gra nted for 07/10/2020 -
3t / 03/2024 dt. 16. 12.2020

HSPCB/Consent/:
31312922oYAMCTOA834
5898 Dated:16/12/202A

Grant

30 Punjab Stone Crusher, Vill
Ballewala, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB reg a rd ing
obtaining Environment
Clea rance for stone crushing

HSPCB/2003/294 dated
25,O2.2003

Granted tor 0l/t0/2020 -
31/03/202s dr. 13.O7.2020

HSPCB/Consent/:
31312922oYAM CrAATT t
4903 Dated: 13 /O7 /2020

Grant

(
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31 R.K. Stone Crusher, Vill Doiwala,
Yamuna Naga r

As per EIA Notification dated
t4.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clea rance for stone crushing

HSPCB/Consent/:
373t29222YAMCTOA205
13071 Dated :28/02/2022

Grant

32 Hemkunt Stone Crusher, Vill
Doiwala, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rding
obtaining Environment
Clearance for stone crush ing

HSPCB/NOC/3052 dated
10.10.1996

Gra nted tor Ol/04/2O23 -
31./ 03/ 2024 dt. 24.0t.2023

HSPCB/Consent/:
3L3129223YAMCTOA319
89908 Dated : 24 / 0l / 2023

Grant

33 Kamboj Stone Crusher, Vill
Doiwala, Teh. Chhachhrauli,
Yamuna Naga r

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clea rance for stone crushing

HSPCB/NOC/2602 dated
01.09. 1996

Granted tor 0l/04/2023 -
37/ 03/ 2024 dr. 09.01.2023

HSPCB/Consent/:
373t29223YAMCTOA312
65332 Dated :09/07/2023

Grant

Norecord ls avialable in thc
official record.

G-:anted for Ol/04/2022 -

37/ 03/2027 dt. 28.02.2022

l I
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-llt-34 Shallmar Stone industries, Vill
Doiwala. Yamuna Nagar

As per EIA Notification dated
t4.O9.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rd ing
obtaining Environment
Cleara nce for stone crushing

HSPCB/NOC/96 / 2249 dated
30.08.1996

Gra nted for 07/04/2023 -
3t/03/2024 dt. 25.01.2023

HSPCB/Consent/:
313129223YAtYCTOA322
35168 Dated : 25/ Ot/ 2023

Gra nt

35 Bra hma na nd Stone Crusher,
Village Doiwala, P.O. Devdha r,
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
unlts are not required to
obtain Environment
Clearance. N4oreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/96/3557 dated
06. 11. 1996

Gra nted for Ol/04/2023 -

31/ 03/ 2024 dt. 1 1.0 1.2023
HSPCB/Consent/:
313129223YAMCTOA315
71391 Dated : 1 I/O7/ 2023

Gra nt

36 Ambala Stone Crusher, Village
Doiwala, Yamuna Nagar

As per EIA Notification dated
14.O9.2006, Stone Crushing
units are not required to
obtain Environment
Cleara nce. Moreover, no
directions has been received
from CPCB rega rd ing
obtaining Environment
Clearance for stone crushing

HSPCB/96/625 dated
10.12.1996

Granted for 0l/04/2023 -
3t/o3/2024 dt. t7.02.2023

HSPCB/Consent/:
313129223YAMCTOA325
253 13 Dated : 17 / 02/ 2023

Gra nt

I
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37 Kunti Stone Crusher, Vill Doiwala,

TEHSIL CHHACHHRAULI, Yamuna
Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rding
obtaining Environment
Clearance for stone crushing

H S PCB/N OC/20 03/883
dated 24.11.2003

Granted for Ol/04/2023 -
3r/03/ 2024 dr. 18.01.2023

HSPCB/Consent/:
313129223YAMCTOA318
54590 Dated : 18/0I/2023

Grant

38 Mahabali Stone Crusher, Vill
Doiwala, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Cleara nce. Moreover, no
directions has been received
from CPCB rega rd ing
obtaining Environment
Clea rance for stone crushing

HSPCB/NOC/2002/ 237 O-72
dated 15.01.2003

Granted for 0U04/2023 -

37/ 03/2024 dt. 13.01.2023
HSPCB/Consent/:
313129223YAMCTOA315
7 2497 Dated i 13 / Ol/ 2023

Grant

39 Sagar Stone Crusher, Village
Doiwala, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB reg a rd ing
obtaining Envlronment
Clearance for stone crushlng

HSPCB/NOC/2003/812
dated 06.11.2003

Granted for 07/04/2023 -
3r/o3/ 2024 dt. 23.O1.2023

HSPCB/Consent/:
373t29223Y AMCTOA317
90943 Dated : 23 / 0l/ 2023

Grant
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Shiv Shakti Stone Crusher,
Village Doiwala, P.O. Devdhar,
Yamuna Naga r

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clea rance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for ston e crushing

HSPCB/NOC/96 / 2342 dated
06.09.1996

Grant^ | for 07/04/2023 -
3r/03/2024 dt. 03.02. 2023

HSPCB/Consent/:
313129223YAt4CTOA317
60339 Dated : 03/ 02/2023

Gra nt

47 Sh iva llk Stone Crusher, Village
Doiwala, Yamuna Nagar.

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB reg a rd ing
obtaining Environment
Clea rance for stone crushing

H SPCB/N OCl2003/289
dated 21.07.2003

Granted for 01/O4/2023 -
3t/o3/ 2024 dt. 10.01.2023

HSPcB/Consent/:
373129223Y AMCTOA312
65802 Dated : 1O/07/ 2023

Grant

.+1 SHREE RADHEY KRISHNA STONE
CRUSHER, Vill Doiwala, Yamuna
Nagar

As per EiA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB reg a rd ing
obtaining Environment
Clearance for stone crush in g

HSPCB/Noc/2003/2992
dated 07.02.2003

Granted fot 01/04/2023 -
3t/03/2024 dt. 11.01.2023

HSPCB/Consent/:
313129223YAMCTOA319
89178 Dated : 1 l/07/2023

Grant

40
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43 Shree Ganesh Stone Cru sh er,
Village Ballewala, Tehsil
Chhachhrauli, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environ ment
Cleara nce. Moreover, no
directions has been recelved
from CPCB rega rding
obtaining Environment
Clearance for stone crush in g

H S PCB/NOC/2003/3091
dated 20.02.2003

Granted for 0l/04/2023 -

3t/03/2024 dt. 10.01.2023
HSPCB/Consent/:
313129223YAMCTOA312
96807 Dated : 10/ 01/ 2023

Gra nt

44 Diamond Stone Crusher, Village
Doiwala, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Cleara nce. Moreover, no
directions has been received
from CPCB rega rding
obtaining E nvironment
Clearance for stone cru sh in g

H SPCB/NOC/2002/2378
dated 15.01.2023

Granted tor 0l/04/2023 -

37/03/2024 dt. 27.Ot.2023
HSPCB/Consent/:

3t3129223Y AMCTO3233
77 L5 Datedi2l /Ol/2023

Gra nt

45 Jai Ambay Stone Crusher, Village
Doiwala, Chhachhrauli, Yamuna
Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obta in Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rd ing
obtaining Environment
Clea ra nce for stone crushing

H S PC B/N OCl2004/323
dated 08.06.2004

Granted for Ol/04/2023 -
3r/03/2024 dt. 01.02.2023

HSPCB/Consent/:
3t3729223Y AMCTOA321
58156 Dated : 0l/02/2023

Grant
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46 Ka shrn ir Stone Crusher, Village
Doiwala, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crush ing
units are not required to
obtain Environment
Cleara nce. lYoreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushin g

HSPCB/NOC/TAC/2007
dated 130-32 dated
23.O2.2007

HSPCB/Consent/:
31312921gYAMCTOA676
1170 Dated: 17 /O7 /2OL9

Grant

47 Tirupati Stone Crusher, Vill
Doiwala, P.O. Devdhar Yamuna
Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obta in Environment
Clearance. Moreover, no
directions has been received
from CPCB reg a rd ing
obtaining Environment
Clearance for stone crushing

HSPCB/96/4926 dated
t7.12.t996

Granted for 01/04/2023 -

3t/o3/ 2024 dt. 24.0t.2023
HSPCB/Consent/:

313129523YAMCTOA323
37 234 Daled :24 / 0 I / 2023

Grant

4B New Renuka Stone Crusher, Vill
Doiwala, Yamuna Nagar

As per EIA Notification dated
74.O9.2006, Stone Crushing
units are not required to
obtain Environment
Cleara nce. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crush ing

HSPCB/NOC/2002/870
dated 30.03.2002

Granted fot 07/04/2023 -
3t/o3/ 2024 dt. 02.02.2023

HSPCB/Consent/:
313129223YAMCTOA319
917 47 Dated:.02/ 02/ 2023

Gra nt

Granted for 7l/0512079 -

3t/03/2024 dt. 77 .07 .79

885



al^ C5 o(-
49 Roop Kamal Stone Industries, Vill

Doiwala, P.O. Devdhar, Yamuna
Naga r

As per EIA Notification dated
1.4,09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. lvloreover, no
directions has been received
from CPCB rega rding
obtaining Environment
Clearance for stone crush ing

wPCB/91/93/5956 dated
06.08.1993

Granted for O)./O4/2023 -

3t/ 03/ 2024 dt. 29.01.2023
HSPCB/Consent/:
313129223YAtYCTOA324
14459 Dated : 29/ Ol/ 2023

Grant

50 Punjab Stone Crusher, Vlll
Doiwala, Yamuna Nagar

As per EIA Notificatlon dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crush ing

HSPCB/NOC/2097 dated
12.08.1996

Granted tor Ol/O4/2023 -
3t/o3/2024 dt. 10.01.2023

HSPCB/Consent/:
313129223YAN4CTOA312
97678 Dated : 1O/01/2O23

Grant

51 Diamond Crushing Pla nt, Vlllage
Doiwala, Yamuna Nagar

As per EIA Notification dated
t4.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rding
obtaining Environment
Clearance for stone cru shing

HSPCB/NoC/256 dated
22.Ot.t996

Granted for 07/04/2023 -
3t/03/2024 dt. 27.0r.2023

HSPCB/Consent/:
3t3t29223Y AMCTO3233
7506 Dated:27 /07/2023

Gra nt
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5Z Pooja Stone Crusher, Vill
Doiwala, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crush ing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rd ing
obtaining Environment
Clearance for stone crush ing

H SPCB/ NOC/g6 / 2582 dated
17.09.1996

HSPcB/Consent/:
313129223YAMCTOA319
86513 Dated : 24/ o1/ 2023

Grant

53 Bhawani Enterprises (Old Name
Goel Spintex Pvt. Limited Unit -
II), Village Devdhar, Tehsil
Chhachhrauli,Yamuna Nagar.

As per EIA Notification dated
14.O9.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rdlng
obtaining Environment
Clearance for stone crush ing

HSPCB/NOC/2003/1434
dated 04.03.2004

Granted for 0l/04/2023 -

3t/ 03/2024 dt. 03.02. 2023
HSPCB/Consent/:

313129223YAMCTOA250
55193 Dated :03/ o2/2O23

Grant

54 S.S. Stone Crusher, Vill Doiwala,
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rding
obtaining Environment
Clearance for stone crushing

HSPCB/NOC/3182 dated
1 1. 10. 1996

Granted for Ol/04/2O23 -
3t/o3/ 2024 dt. 01.02.2023

HSPCB/Consent/:
313129223YAMCTOA321
86596 Dated : 0 l/ 02/ 2023

Gra nt

Granted for O1/04/2023 -
3t/o3/2024 dt. 24.O1.2023
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55 Mahadev Stone Crusher, Vill
Doiwala, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain E nviron ment
Clearance. f4oreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone cru sh ing

HSPCB/NOC/2003/970
dated 08.12.2003

Granted for Ol/O4/2023 -
37/ 03/2024 dt. 09.01.2023

HSPcB/Consent/:
3t3129223Y AMCTOA313
59385 Dated:09 lOl/2O23

56 Walia Stone Crushing Co., VPO

Devdhar, Sub Tehsil Prata p

Nagar, Yamuna Nagar

As per EIA Notification dated
14.09.7006, Stone Crushing
units are not required to
obtain Environment
Clearance. lYoreover, no
directions has been received
from CPCB rega rd ing
obtaining Environment
Clearance for stone crushing

wPC/C-I/92/32 dared
03.01.1992

Granted fot Ol/O4/2023 -
3t/ 03/ 2024 dt. 18.01.2023

HSPCB/Consent/:
313129223YAMCTOA212
22433
Dated:78/O1/2023,

Gra nt

Kurukshetra Stone Crushe r,
Doiwala, Tehsil Ch hachrau li,
Yamuna Naga r

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Envlronment
Cleara nce. Moreover, no
directions has been received
from CPCB rega rding
obtaining Environment
Cleara nce for stone crushing

HSPCB/NOC/1436 dated
30.05. 1996

Granted for Ol/O4/2O23 -
31/ 03/ 2024 dt. 02.02.2023

HSPCB/Consent/:
313129223YAM CrOA226
09567 Dated : 02/02/ 2023

Gra nt

Gra nt

57
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5B Panchkula Stone Crusher, Village
Doiwala, Tehsil Chhachhrauli,
Yamuna Nagar

As per EIA Notification dated
74.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rd ing
obtaining Environment
Clearance for stone crush in g

HWPCB/Noc/3376 dated
26,10.1996

Granted for 07/04/2023 '
3t/ 03/ 2024 dt. 03.03.2023

HSPCB/Consent/:
3t3t29223Y AMCTOA340
56329 Dated : 03/ 03/ 2023

Gra nt

59 Jai Krishna Stone Crusher,
Village Devdhar, Tehsil
Chhachhrauli, Yamuna Nagar

As per EIA Notification dated
74.O9.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crush ing

HSPCB/NOC/2003/805
dated 06.11.2003

Granted for O1/04/2023 -

37/03/2024 dt. tt.ot.2o23
HSPCB/Consent/:
313129223YAMCTOA315
72629 Datedi 17 /07/2023

Gra nt

60 Batra Stone Industries, Village
Doiwala, Tehsil Chhachhrauli,
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rd ing
obtainlng Environment
Clearance for stone crush in g

HSPCB/NOC/2003/4150
dated 20.03.2003

Granted for 07/04/2023 -

37/03/2024 dt. 27.0t.2023
HSPCB/Consent/:
313129223YAMCTOA319
40907 Dated : 27 / 0r/2023

Grant
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61 Gayatri Stone Crusher, Village
Ba Ilewa la, Tehsil Chhachhrauli,
Yamuna Nagar

As per EIA Notification dated
74.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rding
obtaining Environment
Cleara nce for stone crushing

HSPCB/NOC/96 / 2364 dared
10.09.1996

cranted for 01/04/2023 -
3t/ 03/ 2024 dt. 24.0t.2023

HSPCB/Consent/:
313129223YAM CrOA327
07 494 Daled :24 / Ol / 2023

Gra nt

62 Him Stone Crusher, Village
Doiwala, Tehsil Ch hach hra u ll,
Yamuna N agar

As per EIA Notification dated
14.O9 .2006, Stone Crushing
units are not required to
obtain Environment
Cleara nce. Moreover, no
directions has been received
from CPCB rega rd in g

obtaining Environment
Clea rance for stone crushing

HSPCB/96I5021 dated
24.72.t996

Granted for 0I/04/2023 '
37/03/2024 dt. 18.01.2023,

HSPCB/Consent/:
313129223YA|YCTOA313
61323 Dated : 18/ 0l/2023

Grant

63 Bala Sundri Stone Crusher,
Village Ballewala, Tehsil
Chhachrauli, District Yamuna
Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rd in g

obtaining Environment
Clearance for stone crush ing

HSPCB/NOC/3063 dated
10.10.1996

Granted for 0l/04/2023 -

31/ 03/ 2024 dt. 18.01.2023
HSPCB/Consent/:
373129223Y AMCTOA315
71538 Dated : 18/ O1/ 2023

Gra nt
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Ga u rav Stone Crusher, Village
Ballewala, Tehsil Chhachhrauli,
District Yamuna Nagar

As per EIA Notification dated
74.09.2006, Stone Crushing
units are not required to
obtain Environment
Clea rance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clea rance for stone crushing

H SPCB/NOC/2003/931
dated 08.12.2003

Gra nted for 01/04/2023 -
3t/03/2024 dt. 18.01.2023

HSPCB/Consent/:
313129223YAf4CTOA313
95760 Dated : 18/07/ 2023

Grant

65 Kamal Stone Crusher, Village
Doiwala, Tehsil Ch hachra uli,
District Yamuna Nagar

As per EIA Notification dated
74.O9.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rding
obtalning Environment
Clea rance for stone crushing

HSPCB/NOC/2003/ 105
dated 12.05.2003

Granted for 01./04/2023 '
3t/ 03 / 2024 dt. 02.O2.2023

HSPCB/Consent/:
3 13 129223YAlvrCTOA973
8444 Datedi02/02/2023

Gra nt

66 Godaveri Stone Crusher, Village
Doiwala, Yamuna Nagar

As per EIA Notification dated
14.O9.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. lYoreover, no
directlons has been received
from CPCB rega rd in g

obtaining Environment
Clearance for stone crushing

HSPCB/2003/165 dated
06.06.2003

Granted for 0L/04/2023 -

3t/o3/ 2024 dt. 09.01.2023
HSPCB/Consent/:
313129223YAMCTOA313
59 195 Dated : 09 /O1/ 2023

Gra nt

64
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67 Jai Ganesh Stone Crusher, Village

Ballewa la, Tehsil Chhachhrauli,
District Yam una Nagar

As per EIA Notification dated
1"4.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB reg a rd ing
obtaining Environment
Clearance for stone crushing

HSPCB/434 dated
06.02.1997

Gra nted for OllO4/2023 -
37/ 03/ 2024 dt. 27.07.2023

HSPCB/Consent/:
3L3t29223Y AMCTO 1261
2971Daled:27/Ol/2023

Grant

6B Shyam Stone Crushing Co.,
Village Dolwala, Tehsil
Chhach ra u li, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clea rance. Moreover, no
directions has been received
from CPCB reg a rd ing
obtaining Environment
Clearance for stone crushing

WPCB/92l6052 dated
13.08.1993

Granted for 0l/04/2023 -

3r/ 03/2024 dt. 2s.01.2023
HSPcB/Consent/:
313729223Y AMCTOA3 2 1

515 10 Dated : 25/ 07/ 2023

Grant

69 Balram Stone Crushing Co,
Village Ballewala, Tehsil
Chhach rauli, District Yamuna
Nagar.

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/NOC/2004/7535
dated 19.03.2004

Granted for 0l/04/2023 -
3t/ 03/2024 dt. 13.01.2023

HSPCB/ConSent/:
3t3r29223YAMCTOA313
94525 Dated : 13/ 01/ 2023

Grant
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-g3q-70 Arnbay Stone Crusher, Village
Doiwala, Tehsil Chhachrauli,
Dlstrict Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. lvl oreover, no
directions has been received
from CPCB rega rd in g

obtaining Environment
Clea ra nce for stone crushing

HSPCB/NOC/2003/7237
dated 10.11.2003

:anted for 01/04/2023 -

/03/2024 dt. 18.01.2023
HSPCB/Consent/:
313129223YAMCTOA316
36670 Dated : 18/Ol / 2023

Gra nt

7l Shri Ram Stone Crusher, Village
Doiwala, TehsilChhachhrauli,
District Yamuna Nagar.

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/NOC/259 dated
22.07.t996

Granted for ol/O4/2023 -

3t/ 03 /2024 dt. 13.01.2023
HSPcB/Consent/:
373129223Y AMCTOA314
51318 Dated : 13/0ll 2023

Gra nt

72 Bha gwati Stonecrusher, Village
Doiwala, Tehsil Ch hach h ra u li,
District Yamuna Nagar.

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Envlronment
Clearance. Moreover, no
directions has been received
from CPCB reg a rd ing
o bta inin g Environment
Clearance for stone cru sh ing

HSPCB/2003/414 dated
27.OA.7003

Gra nted for Ol/O4/2023 '
3t/ 03/ 2024 dt. 02.02.2023

HSPCB/Consent/:
313129223YAMCTOA119
14281 Dated :0 2/02/2023

Gra nt
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73 Balaji Stone Crusher, Doiwala ,

Ch hach hra u li, Yamuna Naga r
As per EIA Notification dated
14.O9.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rd ing
obtaining Environment
Clearance for stone cru sh in g

HSPCB/NOC/2003/736
dated 24.10.2003

Gra nted for 01/04/2023 '
31/ 03/2024 dt. 10.01.2023

HSPCB/Consent/:
3t3129223Y AMCTOA312
97382 Dated: 70/Ol/2023

Gra nt

74 D.K. Stone Crusher, Doiwala,
Tehsil Chhachhrauli, Yamuna
Nagar

As per EIA Notification dated
14.O9.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rd in g

obtaining Environment
Clearance for stone cru sh in g

HSPCB/NOC/20 03/479s
dated 31.03.2003

Gra nted for O7/04/2023 -
37/ 03/2024 dt. 23.0t.2023

HSPcB/Consent/:
313129223YAtYCTOA318
55155 Dated : 23/ 0l/ 2023

Gra nt

75 Mohind ra Stone Crusher,
Doiwala, Tehsil Ch hachh rau li,
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtaln Envlronment
Clea ra nce. Moreover, no
directions has been received
from CPCB rega rding
obtaining Environment
Clea ra nce for stone crushing

HSPCB/NOC/528 dated
15.02.1996

Granted for O1/04/2023 -
3t/ 03/ 2024 dt. 13.01.2023

HSPCB/Consent/:
313129223YAMCTOA312
64728 Dated : 73/ot/2023

Grant
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Haryana Stone lvlills Pvt Ltd,
Doiwala, Tehsil Chhachhrauli,
Yam u na Nag ar

As per EIA Notification dated
74.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. lYoreover, no
dlrections has been received
from CPCB regarding
obtaining Environment
Clea ra nce for stone crushing

HWPC/NOC/1501 dated
12.06.1996

Granted for Ol/04/2023 -
3t/ 03/2024 dt. 18.01.2023

HSPCB/Consent/:
3 13 129223YAtY CTOA766
3675 Dated: 18 /01/7023

Grant

71 Hurn Stone Crusher, Village
Doiwala, Tehsil Chhach hrauli,
Yamuna Nagar

As per EIA Notification dated 
I

14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. lYoreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clea ra nce for stone crushing

HSPCB/NOC/2OO3/772
dated 31.10.2003

Granted for Ol/O4/2023 -
37/ 03/ 2024 dt. 18.0 1.2023,

HSPCB/Consent/:
313129223Y AMCTOA313
95673 Dated : 18/Ol/2O23

78 Jai Mata Stone Crusher, Doiwala ,

Chh achhrau li, Yamuna Nagar
As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtainlng Environment
Clearance for stone cru sh in g

H S PCB/ N OC/2003/966
dated 08.12.2003

cranted tor 0I/04/2023 '
3t/ 03/ 2024 dt. 09.01.2023

HSPCB/Consent/:
313129223YAMCTOA313
5951 1 Dated : 09 /O7/ 2023

Grant

76

Gra nt
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79 Dhillo Stone Industries, Village

Ma n dewala, Yamuna Nagar
As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone cru shing

HWPCB/t!OC/261 dated
22.0t.t996

Granted for 01/04/2023 -
3t/ 03/ 2024 dt. 18.01. 2023

HSPCB/Consent/:
3r3729223Y AMCTOA315
18431 Dated : 18/Ol/ 2023

Grant

80 SN EH STONE CRUSHER, Doiwala,
Tehsil Chhachh rauli, Yamuna
Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obta in Environment
Clea rance. Moreover, no
directions has been received
from CPCB rega rd ing
obtalning Environment
Clearance for stone crushing

HSPCB/NOC/1199 dated
15. 12. 199 5

Granted for 0l/04/2023 -

37/ 03/ 2024 dt. 15.01.2023
HSPCB/Consent/:
3t3729223Y AMCTO3129
3981 Dated: 15 /Ot/2073

Grant

81 lai Mata Di Stone Crusher(JK),
Village Doiwala, District Yamuna
Nagar

As per EIA Notificatlon dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clea rance. Moreover, no
directions has been received
from CPCB rega rd ing
obtaining Environment
Clea rance for stone crushing

HSPCB/NOC/3049 dated
10. 10.1996

Granted for 02/09/202L -

3t/ 03/ 2026 dt. 02.09.2021
HSPCB/Consent/:
313129221Y4MCTOA147
5 1 703 Dated : 02/ 09 / 202L

Gra nt
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82 Bata r Stone Industry, Village
Doiwala, District Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for ston e crushing

HSPCB/NOC/2003/4t54
dated 20.03.2003

Granted for 73/06/2023 -
3t/ 03/ 20 )4 dt. 13.06.2023

HSPCB/Consent/:
3 13129223YAr\4CTOA361
87309 Dated : 13/06/2023

Grant

83 Vaishno Stone Crusher, Village
Doiwala, Tehsil Ch hachra uli,
D istrict Yamuna Nagar

As per EiA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clea ra nce, Moreover, no
directions has been received
from CPCB reg a rd ing
obtaining Environment
Clearance for ston e crushing

HSPCB/NOC/2003/
3000 dated 07 .02.2003

Granted for 0l/04/2023 -
3t/ 03/ 2024 dt. 09.01.2023

HSPCB/Consent/:
313t29223Y AMCTOA313
94649 Dated : 09 / 0 I / 2023

Grant

B4 Krishna Stone Crushing Co.,
Village Devdhar, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

WPCB/9214931 dated
01.06.1993

Granted for 07/04/2023 -
3t/03/2024 dt. 24.O1.2023

HSPCB/Consent/:
313129223YAM CrOA322
35921 Dated : 24 /Ol/2023

Gra nt
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85 KAVERI STONECRUSHER

VILLAGE DEVDHAR, TEHSIL
CHHACHHRAULI, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. lYoreover, no
directions has been received
from CPCB rega rding
obtaining Environment
Clearance for stone cru shing

HWPCB/NOC/1261 dated
07.02.1995

Granted for O|/O4/2O23 -
3tl 03/2024 dt. 02.02.2023

HSPCB/Consent/:
313129223YAMCTOA321
57461 Dated : 02/02/ 2023

Grant

B6 New Markanda Stone Crusher,
Village Ballewala, PO Devdhar,
District Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rd in g

obtaining Environment
Clearance for stone crush in g

HSPCB/NOC/1343 dated
27.12.t995

Granted for 0I/O4/2O23 -
3UO3/2O24 dt. 15.03.2023

HSPCB/Consent/:
313129223YAMCTOA337
2171 1 Dated : 15/03/2023

Gra nt

87 Shivalik StoneCrusher, Village
Ch uharpu r Kala n, Tehsil
Chhachhrauli, District Yamuna
N agar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rd in g

obtaining Environment
Clea rance for stone crushing

HSPCB/NOC/781 dated
12.06.1998

Granted for 0UO4/2023 -
31/03/2024 dt. 15,01.2023

HSPCB/Consent/:
313129223YAMCTO3129
3981 Dated:15/01/2023

Gra nt
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88 Ag ga rwa I Stone Crusher, Village
Doiwala, Tehsil KHIZRZBAD,
District Yamuna Nagar

As per EIA Notification dated
14.O9.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB reg a rd ing
obtaining Environment
Cleara nce for stone crushing

HSPCB/NOC/2003/871
dated 24.11.2003

Granted for 0l/04/2023 -
3t/o3/2024 dt. 24.0t.2023

HSPCB/Consent/:
313129223YAMCTO3198
5423 Dated:24 /Ol/2023

Grant

89 Mehta Stone Crusher. Village
Doiwala, District Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rding
obtaining Environment
Clearance for stone crush ing

HSPCB/NOC/2003/41s9
dated 20.03.2003

Granted tor O[/O4/2O23 -
3L/ 03/2024 dt. 03.02.2023

HSPCB/Consent/:
313129223YAMCTOA322
293 15 Dated : 03 / 02/2023

Grant

Patiala Stone Crusher, Village
Ballewala, Tehsil Chhachh rauli,
Yamuna Nagar

As per EIA Notification dated
74.09.2006, Stone Crushing
units are not requlred to
obtain Environment
Clea rance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crush ing

H SPCB/N OC/2003/761
dated 31. 10.2003

Granted for 01/O4/2023 -
31./ 03/ 2024 dt. 06.03.2023

HSPCB/Consent/:
313129223YAMCTOA325
82446 Dated : 06/ 03/2023

Gra nt90
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91 Neelkanth Stone Crushing Co.

(Old name Surindra Stone
Crusher Industries), Village
Doiwala, Tehsil Chhachrauli,
District Yamuna Nagar

As per EIA Notification dated
14.O9.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crush ing

HWPCB/NOC/96/2666
dated 24.09.1996

Granted for O7/04/2O23 -
3t/ 03/2024 dt. 18.01.2023

HSPCB/Consent/:
313129223YAMCTOA314
5 1203 Dated : 18/ 01/ 2023

Grant

92 Jai Ganpati Stone Crusher, Village
Doiwala, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rd ing
obtaining Environment
Clearance for stone crushing

HSPCB/NOC/2004/157 5

dated 22.03.2004
Granted for OI/O4/2O23 -
3L/O3/2028 dt. t7 .O3.2023

HSPCB/Consent/:
373L29223Y AMCT03427
3763 Dated: 17 /O3/2O23

93 Bhoomi Stone Crusher, Vill
Doiwala, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. lYoreover, no
directions has been received
from CPCB reg a rding
obtaining Environment
Clearance for stone crush ing

HSPCB/NOC/2003/ 1365
dated 26.02.2004

Granted for Ol/O4/2023 -
37/03/2024 dt. 1 1.01.2023

HSPCB/Consent/:
313129223YAMCTOA313
94871 Dated: 1 t/01/2023

Grant

Grant
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94 Parkash Stone Crusher, Village

Ballewala, Tehsil Chhachhrau li,
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rd ing
obtaining Environment
Cleara nce for stone crushing

WPCB/91/1058 dated
04.01.1994

Gra nted for 0l/04/2023 -

3r / 03/ 2024 dt. 03.03.2023
HSPCB/Consent/:
313129223YAMCTOA338
01997 Dated : 03/ 03/ 2023

95 Chanderrnani Stone Crusher, Vill
Doiwala, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushlng
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been recelved
from CPCB rega rding
obtaining Environment
Clearance for stone crush ing

Norecord is avialable in the
official record.

Granted for 09/04/2023 -
3t/ 03/ 2028 dt. 09.04.2023

HSPCB/Consent/:
373t29223Y AMCTOA3 50
68713 Dated :09 /04 /2023

Gra nt

96 Ravi Stone Crusher, Vill Doiwala,
Yamuna N agar

As per EIA Notification dated
14.O9.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rding
obta in ing Environment
Clearance for stone crush ing

HSPCB/NOC/2004/ 1501
dated 19.03.2004

Granted for 07/04/2023 -
3t/ 03/ 2024 dt. 16.0 1.2023,

HSPCB/Consent/:
313129223YAMCTOA318
54215 Dated : 1 6/0l/ 2023

Grant

Grant
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97 Vasundhara Stone Cru sh er,

Village Doiwala, Yamuna Nagar
As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Cleara nce for stone crushing

HWPC/NOC/3452 dated
19.10. 1996

Granted for 0l/04/2023 -
37/03/ 2024 dt. 03.02.2023

HSPCB/Consent/:
373l29Z23YAMCTOA322
35836 Dated : 03 / 02/ 2023

Grant

Mohit Stone Crusher, Village
Dolwala, P.O., Devdhar, Yamuna
Naga r

As per EIA Notification dated
74.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crush ing

HSPCB/NOC/2003/4033
dated 24.02.1993

Granted for 23/08/2022 '
31/ 03/ 2027 dt. 23.08.2022

HSPCB/Consent/:
3t31.29222Y4MCTO4267
65903 Dated : 23/ o8/2O22

Gra nt

Saraswati Stone Crusher, Village
Ranipur, Teshil Bilaspur, District
Yamuna N agar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clea rance. Moreover, no
directions has been received
from CPCB rega rding
obtaining Environment
Clearance for stone crush ing

HSPCB/Consent/:
3 L3 t292L7Y AMCTE368688
9 Dated:10/01/2017

cranted for 0l/04/2023 '
3r/ 03/ 2033 dt. 0 1.02. 2023

HSPCB/Consent/:
313129223YAMCTOA321
52282 Dated : 0l/ 02/2023

Gra nt

98

99
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r00 Bharat Construction Company

(Stone Crusher), Villaqe
Natha npu r, Tehsil Chhachhra u li,
District Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rding
obtaining Environment
Cleara nce for stone crushing

HSPCB/Consent/:
3 131292 1 7YAMCrE3B707 2

3 Dated:3 7 /03 /201.'l

Granted for 01,/04/2079 -

3r/ 03/ 2029 dr. 05.05. 19
HSPCB/Consent/:
313129219YAf4CTOA648
3240 Dated:05 /05/2019

Grant

101 Ganpati Stone Crusher, Village-
Ranipur, Tehsil- Bilaspur, District
Yarnuna Naga r

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
dlrections has been received
from CPCB regarding
obtaining Environment
Clearance for ston e crushing

HSPCB/YMN/1367 dated
03.08.2017

Granted for OI/O4/2O20 '
37/ 03/2025 dt. 07.02.2020

HSPCB/Consent/:
31312922oYAMCTOA709
2076 Dated :07 /02/2020

Gra nt

102 Salsar Stone Crush er,
Village Rulaheri, Tehsilda r
Bilaspur, District Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rd ing
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/ :

3 13129216YAMCTE349307
0 Dated:3o/72/2016

Granted for 0l/04/2023 -
3L/O3/2028 dt. 27 .O1..2023

HSPCB/Consent/:
313129223YAMCTOA321
54371 Dated : 27 /o7/ 2023

Grant

903
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Mansa Devi Stone Cru sher,
Village Rulaheri, Teshsil Bilaspu r,
Dlstri ct Yamuna Nagar

As per EIA Notification dated
14.O9.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. I"loreover, no
directions has been received
from CPCB reg a rd ing
obtaining Environment
Cleara nce for stone crushing

No. HSPCB/Consent/ :

313 129217YAMCrE349278
9 Datedi06/Ol/2077

Granted for 0l/04/2022 -
31 / 03 / 2027 dt. 27.01.2022

HSPCB/Consent/:
313729222Y AMCTOA 19 2

18606 Dated : 2 7/ Ol/ 2022

Gra nt

104 KDS Excavation and Mining Pvt
Ltd, Vill age lYilkra,Tehsil Bilaspur,
District Yamuna Naga r

As per EIA Notification dated
14.O9.2006, Stone Crushing
units are not required to
obtain Environment
Cleara nce. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crush ing

HSPCB/YMN/1535 dated
05.09.2017

Granted for 28/ l0/2O17 -

3t/03/2027 dt. 30. 10. 17
HSPCB/Consent/:
3L3729277Y AqCTOA457
715 3 Dated:30 /to/2017

Gra nt

r05 Krishna Stone Crusher and
Screening Plant, Village Nagli-32,
Tehsil Khizrabad, District Yamuna
Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clea ra n ce. Moreover, no
directions has been received
from CPCB reg a rd ing
obtaining Environment
Cleara nce for stone crushing

HSPCB/YMN/1494 dated
25.O8.20t7

Granted for O7/O4/2O27 -
37/03/ 2026 dt. 06.01.2021

HSPCB/Consent/:
31312922lYAMCTOA861
9183 Dated : 11/02/2021

Gra nt

103

904
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106 Anant Stone Crusher Unit 3,

Villa ge- Bailgarh, Tehsil-
Khiz ra ba d, District Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rd ing
obtaining Environment
Clearance for stone crush ing

HSPCB/YMN/1798 dated
20.09 .20t7

Gra nted for 07/04/2020 -

37/ 03/2025 dt. 1 1.02.2020
HSPCB/Consent/:
31312922OYAM CrOAl2t
9287 Dated: 71/02/2020

Grant

707 Vikas Pruthi and Co, Village
Bailgarh, Tehsil Khizrabad,
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rd ing
obtaining Environment
Clearance for stone crushing

No. HSPcB/Consent/ :

3 1 3 1 292 17YAMCTE460499
5 Dated:30/10/2017

Granted for OL/O4/2022 -
3U 03/2025 dr. 20.O1..2022

HSPcB/Consent/:
3 13 r29222Y AMCTOA 1 9 1

51056
Dated:20/Ol/2022,

Gra nt

108 Shiv Shakti Stone Crusher,
Village Majri Tapu, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rd ing
obtaining Environment
Clearance for stone crush in g

No. HSPCB/Consent/ :

3 1 3 1 292 17YAMCTE457306
0 Dated:30/10/2017

Granted for Ol/04/2O79 -
31/ 03/2024 dt. 04.02. 19

HSPCB/Consent/:
31312921gYAMCTO6178
378 Dated:O4/02/2019

Grant
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109 lvladhav Enterprises, Village Majrl

Tapu, Tehsil Jagadhri, Yamuna
Naga r

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. f4oreover, no
directions has been received
from CPCB reg a rd ing
obtaining Environment
Clearance for stone crushing

Gra nted for O1/04/2022 -
3t/03/2024 dt. 29.04.2022

HSPCB/Consent/:
373t29222YAMCTOA226
64968 Dated : 29 / 04 /2022

110 Polla Screening and Stone
Crusher Plant, Village Nagli 32,
Tehsil Bilaspu r, Yamuna Nagar

As per EIA Notification dated
74.09.7006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rdlng
obtaining Environment
Clearance for stone crush in g

No. HSPcB/Consent/ :

3 t3 7292t7Y AMCT E47 54 54
4 Daledil3/ 72/24L7

Granted for OB/02/2O21 -

37/ 03/ 2O2s dt. 08.02.21
HSPCB/Consent/:
31"3t2922tYAMCTOAg41
6031 Dated :08 /02/2021

Grant

111 Vaishnavi Stone Crusher and
Screening Pla nt (Stone Crusher)
(Old name Cha udhary Stone
Crusher, Village Nagli 32, Tehsil
Bilaspur Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rd ing
obtaining Environment
Clearance for stone crush in g

No. HSPCB/Consent/ :

3 13 t292t7Y AMCTE4 700 1 3

B Datedizl/11./2017

Granted for Ol/04/2022 -
31 / 03 I 2025 dt. 29.O4.2022

HSPCB/Consent/:
3t3l29222YAMCTOA225
54715 Dated : 29 / 04/ 2022

Grant

No. H S PCB/Cons,-irll :

318505017YAMCrE466498
3 Datedi09/lt/2077

Grant
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1r2 Mantra Devi Stone Crusher and

Screening Plant, Village Ru laheri,
Tehsildar Bilaspur, District
Yarnuna Na gar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clea rance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crush in g

Granted fot 07/02/2022 '
3t/ 03 I 2024 dr. 07.02.2022

HSPCB/Consent/:
3 13 7292ZZY AI'4CTOA 1 94
32828 Dated : 0l/ 02/ 2022

Gra nt

113 Green Ind ia Minerals Stone
Crusher, Vi llage- Nathanpur,
Tehsil- Kh izra bad, District
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rd in g

obtainlng Environment
CIeara nce for stone crushing

HSPCB/YMN/1370 dated
03.08.2017

Granted for 0l/O4/2O23 -

31/ 03/ 2O2B dt. 18.01.2023
HSPCB/Consent/:

3r3129223Y AMCTOA316
0641 1 Dated : 1B/ 01,/ 2023

Gra nt

7L4 Ad hishtha Stone Crusher, Village
Majri Tapu, Tehsil Jagad h ri,
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environ m ent
Clearance for stone crushing

No. HSPcB/Consent/ :

3 13 1292 17YAl'4CTE466328
9 Datedi]g /ll/20l7

Granted fot 07/04/2022 -
3t/ 03/2026 dt. 2t.03.2022

HSPCB/Consent/:
373L29222YAMCTOA206
2217 I D ated i 2t / 03 / 2022

Gra nt

No. HSPCB/Consen i..

3 73 129 2t7Y AMCT E4 69497
a Darcdizl/ LL/2017
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-2S-q -115 Shree Baba Balaknath Stone
Crusher, Vlllage Nathanpur,
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/ :

3 13129218YAMCTE482308
6 Dated:17l01/2018

cranted for 0l/04/2022 -
37/03/2027 dt. 25.O1.2022

HSPCB/Consent/:
3t3729222Y AMCTOA192
78896 Dated : 25/ Ol/ 2072

Gra nt

116 Balaji Stone Crusher, Village
Ru laheri, Tehsil Bilaspur, Yamuna
Nagar

As per EiA Notification dated
14.09.2006, Stone Crush ing
units are not required to
obtain Environment
Clearance. l4oreover, no
directions has been received
from CPCB rega rd ing
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/ :

3 73 129277 Y AMCT E47 53 14
-l Dated:l5/12/2017

Granted for O1,/04/2022 -

3t/o3/ 2025 dt. 29.O4.2022
HSPCB/Consent/:
313t29222YAMCrOA224
22538 Dated : 29/ 04/ 2022

Gra nt

L77 Shiv Surya Stone Crusher and
Screening Plant, Village
Shergarh, Tehsil Bilaspu r,
Ya muna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clea rance. Moreover, no
directions has been received
from CPCB reg a rd ing
obtainlng Environment
Clea rance for stone crushing

No. HSPcB/Consent/ :

3 13129217YA1'4CrE47 6451
0 Datedt0g/12/2017

Granted for 0l/04/2022 -
31/0312027 dt. 20.0t.2022

HSPCB/Consent/:
3 ).3 729 222Y AYTCTO 1 8 8 5

1412 Dated : 20 /Ol/2022

Gra nt

908
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118 Yamuna Stone Crusher,
Village Majri Tapu, Jagadhri,
Yamuna Nagar

As per EIA Notiflcation dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rd ing
obtaining Environment
Clea ra n ce for stone crushing

No. HSPCB/Consent/ :

3 1 3 1 292 17YAN4CTE470 18 1

2 Dated iO9 /12/2017

Gra nted for O7/O4/2O22 -
3t/03/2027 dt. 24.O3.2022

HSPCB/Consent/:
313L29222Y AMCTOA214
0913 1 Dated : 24/ 03 /2022

Grant

Haryana Stone Crusher,
Village Majri Tapu, Jagadhri,
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. lYoreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

No. HSPcB/Consent/ :

3 13 1292 18YAMCTE4BO58 1

4 Datedt2O/03/2OlA

Granted for O7/04/2022 -
31/03/2027 dt. 01.07.2022

HSPCB/Consent/:
3r3t29222Y AMCTOA184
16434 Dated : 0 l/ Ol/ 2022

Grant

Hazara Builder Group Stone
Crusher, Village Belgarh,
Kh izra bad, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
dlrections has been received
from CPCB regarding
obtaining Environment
Clea rance for stone crushing

No. HSPCB/Consent/ :

3 13 129218YAMCTE50 1055
9 Dated:0210212018

Granted for O1./04/2022 -
37/03/2027 dt. 20.Ot.2022

HSPCB/Consent/:
313129222Y AMCTOA191
00970 Dated : 2o/ ol/2022

Gra nt

119

720
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t21 Rajiv Gupta and Company Stone

Crusher, Village Kana lsi Tehsil
lagadhri Yamuna Naga r

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clea rance. Moreover, no
directions has been received
from CPCB rega rding
obtaining Environment
Clearance for stone crush in g

No. HSPCB/Consent/ :

3 13 12921BYAM CTE499256
4 Dated:30/01/2018

Granted for 0l/O4/2022 -
3t/03/2025 dr. 73.04.2022

HSPCB/2022/21681316G
RTCTOOO
Daled:73/04/2022

Grant

t22 Jai Shree Ram Stone Crusher,
Village Kanalsi, Tehsil Jagadhri,
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB reg a rding
obtaining Environment
Clearance for stone crush ing

No. HSPCB/Consent/ :

3 13 129218YAMCTE5 14489
5 Dated:09/03/2018

Gra nted for 06/04/2023 -

3t/03/ 2025 dt. 06.04.2023
HSPCB/Consent/:
313129223YAMCTO 1979
3907 Dated:06/O4/2023

Grant

723 Him Putri Stone Crusher, Village
Majri Tappu, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not requlred to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB reqa rd in q

obtaining Environment
Cleara nce for stone crushing

No. HSPCB/Consent/ :

3 185050 18YAM CrE4940 t4
2 Datedtlz/02/ 20lB

Granted fot 01/04/2022 '
37/ 03/ 2027 dt. 70.O2.2O22

HSPCB/Consent/:
3t3t29222YAMCTOA195
15 285
Dated:70/02/2022,

Grant

910
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724 As per EIA Notification dated

14.09.2006, Stone Crushinq
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB reg a rd ing
obtaining Environment
Clea ra n ce for stone cru sh in g

Gra nted for O7/04/2023 -
3t/03/2028 dt. 18.O2.2023

HSPCB/Consent/:
313t29223Y AMCTO3343
7190 Dated : 18 /02/2023,

Gra nt

125 Shiva Stone Cru sher and
Screening Plant (Stone Crusher),
Village Ka n a lsi, Tehsil Jagadhrl,
Yamuna Nagar

As per EIA Notiflcation dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB reg a rd ing
obtaining Environment
Clea ra nce for stone crushing

No. HSPCB/Consent/ :

3 185050 18YAMCTE5 10793
4 Daledi2z/ O2/7OIA

Granted for Ol/04/2O22 -
3t/o3/2027 dt. 28.01.2022

HSPCB/Consent/:
3r3729222Y AMCTOA193
42059 Dated : 28/Oll 2022

Grant

r16 Bharat Mata Stone and Screening
Plant, Village Ra nipur, Tehsil
Bilaspur, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Cleara nce. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Cleara nce for stone crushing

No. HSPCB/Consent/ :

3 131292 1BYAMCTE521861
3 Dated:30/03/2018

Granted tor 0l / 04 / 2O2O-

3r/o3/ 2024 dt. 13.02.2020
HSPCB/2020/7201329GR
TCTOO2
Dated: 13/02/2020

Gra nt

No. HSPCB/Consent/ :

3 13129218YAMCTE505992
I Dated:22/02/2018

Neelkanthstonecrusher and
Screening Plant, Village 14ajri

Tapu, Tehsil lagadhri, Yamuna
Nagar

911



127 Ambey Enterprises, Villa g e lYajri
Tapu, Yamuna Nagar

As per EIA Notification dated
14.09.2006. Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been recelved
from CPCB rega rd ing
obtaining Environment
Clearance for stone crushing

Granted for 07/0412023 '
37/ 03/ 2028 dt. 1s.03.2023

HSPCB/Consent/:
313129223YAMCTOA334
37525 Dated : 15/ 03/ 2023

Grant

t28 Hlmgiri Enterprises, Villa g e

Kana lsi, Jagadhri, Yamuna Nagar
As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rd in g

obtaining Environment
Clearance for stone cru sh in g

No. HSPCB/Consent/ :

3 13129218YAMCrE5217 0t
3 Dated:10/0412018

cranted for Oll04/2023 '
3t/ 03/2028 dt. 25.01.2023

HSPCB/Consent/:
3 13 129 223Y AI'4CTOA3 1 3

28875 Dated :25/01/2023

r29 H industan Stone Aura, Ranipur,
Yamuna Nagar

As per EIA Notification dated
74.O9.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtainlng Environment
Cleara nce for stone crushing

No. HSPcB/Consent/ :

313 12921BYAMCTE5I9422
7 Dated:3l/ 03/2018

Granted for 7/04/2O21 -

3t / 03 / 2024 dt. rr.02.202t
HSPCB/2021/8477367GR
TCTOOO

Daledt 7l/02/2027

No. HSPCB/Consent/ :

313 1292 18YAMCrE5t4409
l Dated:21l05/2018

-. es8-

Grant

Gra nt
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130 Jai Maa Vaishno

E nterprises( Sto ne Crusher),
Village Belgarh, Tehsil Khizrabad,
Yamuna Naga r

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rding
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/ :

3 13 1292 18YAMCTE533880
9 Dated:31/05/2018

Gra nted for 0l/04/2023 -
3t/o3/ 2028 dt. 18.01.2023

HSPCB/Consent/:
313129223YA|YCTOA317
90805 Dated : 1B/Ot/2023

Grant

131 SARWARA STONE CRUSHER
VILLAGE BELHARH, TEHSIL
KHIZRABAD. YAMUNA NAGAR

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not requlred to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rd ing
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/ :

3 13129219YAMCTE621993
2 Dated:18/01/2019

Granted for 0l/O4/2023 -
3r/ 03/2024 dt. 02.03.2023

HSPCB/Consent/:
3r3729223YAMCTOA334
73672 Dated :02/ 03/2023

Grant

132 Bala li Gurbani Stone Crusher,
Village Belgarh, Tehsil Khizrabad,
Yamuna Nagar

As per EIA Notification dated
74.09.2006, Stone Crushing
units are not required to
obtain Environment
Clea rance. Moreover, no
directions has been received
from CPCB reqardinq
obtaining Environment
Clea rance for stone crushing

No. HSPCB/Consent/ :

3 1 3 1292 lBYAMCTE5 1 254 1

8 Dated:20103/2018

Granted tor 10/04/2019 -
3r/03/2024 dt. 13.04. 19

HSPCB/Consent/:
31312921gYAMCTOA649
0083 Dated: 13 /04/2019

Grant

I l
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-260-133 SAT GURUDEV STONE CRUSHER,
Village- Majri Tapu, Tehsll-
Jagadhri,Distt - Yamuna Nagar

As per EIA Notification dated
1.4.09.2006, Stone Crushing
units are not required to
obtain Environment
Clea rance. lvloreover, no
directions has been received
from CPCB regarding
obtalning Environment
Clearance for stone crushing

No. HSPCB/Consent/ :

3 13 1 292 19YAMCTE624600
7 Dated i 22/02/2079

Granted for 0l/O4/2023 -
37/ 03/ 2026 dt. 07.02.2023

HSPCB/Consent/:
313129223YAtYCTO3205
2069 Dated :07 /02/7023

Grant

1J+ Ashirwad Stone Crusher, Village
Rulaheri, Tehsil Bilaspur, Yamuna
N agar

As per EIA Notification dated
74.09.2006, Stone Crushing
units are not required to
obtain Environ ment
Clearance. Moreover, no
directions has been received
from CPCB rega rd in g

obtaining Envlronment
Clearance for stone crushing

No. HSPcB/Consent/ :

313129219YAMCTE613435
3 Datedi06/02/20t9

Granted for 09/05/2019 -
3t/o3/2024 dt. 09.05. 19

HSPCB/Consent/:
31312921gYAI\4CTOA654
5138 Dated:09 /O5/2019

135 VISHAVKARIV]A JI STONE
CRUS HER

VILLAGE BELGARH, TEHSIL
KHIZRABAD, YAMUNA NAGAR

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clea rance. Moreover, no
directions has been received
from CPCB reqa rd inq
obtaining Environment
Clearance for stone crushing

No. HSPcB/Consent/ :

3 13129219YAMCTE651804
0 Daled:25/04/2019

cra nted for l1/10/2019 -
3t/o3/2o24 dt. 17.10.19

HSPCB/Consent/:
31312921gYAMCTO6975
784 Dated: 77 /lO/2079

Grant

Gra nt
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136 Shri Ba laj i Hanuman Traders,

Village Ka na lsi, Tehsil Jagadhri
YAMUNANAGAR

As per EIA Notification dated
74 .O9 .2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rd ing
obtaining Environment
Clea rance for stone crushing

No. HSPCB/Consent/ :

313 129219YAMCT86892 14
1 Dated : 03/09/20 19

cranted for Ol/04/2O23 -

3 7 / 03 / 2028 dt. 22.03.2023
HSPCB/Consent/:
313129223YAMCTOA337
827 7 4 Dated i 22 / 03 / 2023

Grant

737 Jagdarnba Stone Aggregates
Village Swabri, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rd ing
obtaining Environment
Clea rance for stone crushing

No. HSPCB/Consent/ :

3 1 3 1292 19YAtYCTE696344
9 Dated:O7 /10 /2019

Granted for 06/11/2019 -
3r/03/2024 dt. 19. 11.2019

HSPCB/Consent/:
313129219YAMCTOA699
9434 Dated: 19 / 1l/20t9

138 S S Stone Crusher, Village Majri
Tapu Tehsil Jagadhri Yamuna
Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rd in g

obtaining Environment
Clearance for stone crush ing

No. HSPCB/Consent/ :

3 13 1292 18YAMCTE495345
4 Dated:19/01/2018

cranted for 01/04/2023 -
3t/ 03/ 202s dt. 01.02. 2023

HSPCB/Consent/:
313129223YAMCTOA322
3 1878 Dated : 0l/O2/ 2023

Gra nt

Gra nt

915
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139 KRISHNA STONE CRUSHER

VI LL. BANABAHADARPU R, Yamuna
Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Cleara nce. Moreover, no
directions has been received
from CPCB rega rd ing
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/ :

313129219YAMCTE680041
3 Datedi22/OA/20t9

Gra nted for 0l/04/2023
31/03/2028
dt. 24 .01..2023

HSPCB/Consent/:
3731"29223Y AMCTOA317
60069 Dated : 24 / Ol/ 2023

Gra nt

140 B.R. Stone Crusher
Village Rampur Gainda, Tehsil
Bilaspur, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rding
obtaining Environment
Clearance for stone cru shin g

No. HSPCB/Consent/ :

3 1 3 1292 1gYAMCTE664708
4 Dated : t0/07 /201,9

Granted for 0l/04/2022 -
3 | / 03 / 2027 dt. 28.0 t.2022

HSPCB/Consent/:
3r3t29222Y AMCTOA 1 9 1

04180 Dated : 28/Ol/ 2022

Grant

t4t Shri Ganesh Stone Crusher,
Village Ranipur, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been recelved
from CPCB rega rding
obta in in g Environment
Clearance for stone crushing

No. HSPCB/Consent/ :

313 1292 18YAMCTE53 1396
1 Dated:01/06/2018

Granted for 14/09/2020 -
3t/o3/2025 dt. 14.09.2020

HSPCB/Consent/:
31312922oYAM CrO7975
670 Dated: l4/O9/2020

Gra nt
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t42 KAMLESH STONE CRUSHER

VILLAGE BELGARH, TEH SI L

KHIZRABAD, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Cleara nce. Moreover, no
directions has been received
from CPCB rega rd lng
obtainlng Environment
Clearance for stone crushing

No. HSPCB/Consent/ :

3 131292 18YAMCrE497 247
6 Dated:30/01/2018

cra nted for 13/03/2020 '
31/ 03/2024 dt. 13.03.2020

HSPCB/Consent/:
31312922OYAMCTOA741
9104 Dated : 73/03/2020

Grant

143 NEELKANTH STONE CRUSHER
VILLAGE BELGARH, TEHSIL
KHIZRABAD
YAMUNANAGAR

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. lvl oreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clea rance for stone crushing

No. HSPCB/Consent/ :

3 1 3 1 2922oYAM Cr E7 427 96
5 Dated:29/02/2O2O

Granted for 3O/O4/2O20 -
37/03/ 2O2s dt. 01.05.2020

HSPCB/Consent/ i
31312922oYAMCTOA750
0767 Dated:01/05/2O2O

Grant

744 DEVDHAR ENTERPRISES,
VILLAGE DEVDHAR, TEHSIT
KHiZRABAD, Yamuna Naqar

As per EIA Notification dated
14.09.2006. Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rd ing
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/ :

3 13129218YAMCTE576783
5 Dated:02/12/2018

Granted for 03/06/2020 -
3t/o3/ 2025 dt. 04.06.2020

HSPcB/Consent/:
31312922oYAMCTO7635
648 Datedi04/06/2O2O

Gra nt
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145 SHREE SHiV SAI STONE

CRUSHER
VILLAGE GOHRABANI, TEHSIL
BlLASPUR, YAIYUNA NAGAR

As per EIA Notification dated
L4.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. 14oreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crush ing

No. HSPCB/Consent/ :

313 12921gYAMCTE558168
7 Dated i27 /O3/2019

Granted for 07/04/2023 -

31/03/2025 dt. 07.O2.2023
HSPcB/Consent/:
313129223YAM CrO3226
5880 Dated:07 /02/2023

Grant

t46 Kamal Road Lines Stones and
Screening (Stone), Village Nag li

32, Tehsil Bilaspur, Yamuna
Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rding
obtaining Environment
Clearance for stone crush ing

No. HSPCB/Consent/ :

31312922oYAMCTE52521 1

5 Dated:05/08/2020

Granted for 79/Oa/2020 -
3t/ 03/2025 dt. 20.08.2020

HSPCB/Consent/:
31312922oYAMCTOA799
4658 Dated:20/08/2O2O

Grant

147 Ganga Industries (Stone Crusher)
Village Belgarh, Yamuna Naga r

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crush ing

No. HSPCB/Consent/ :

313 12922oYAMC1E77 8592
4 Dated:o4 /08/ 2O2O

Granted for 2a/Oa/2020 -
37/03/ 2O3O dt. 28.08.2020

HSPCB/Consent/:
31312922oYAMCTOA8o1
6905 Dated:28/08/2020

Grant
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148 Rudraya Stone Cru sher

Village Belg a rh, Yamuna Nagar
As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clea ra nce. Moreover, no
directions has been received
from CPCB reg a rdin g

obtaining Environment
Cleara nce for stone crushing

HSPCB/Consent/:
31312922OYAMCTOA796
2921 Dated: 28 /08/2020

Gra nt

t49 KHUSHI STONE CRUSHER
VILLAGE RAMPUR GAINDA,
BILASPU R

YAMUNANAGAR

As per EIA Notification dated
14.O9.2006, Stone Crushing
units are not requlred to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

No. HSPcB/Consent/ :

3 73 t29 220Y AMCTET9 3 6 59

3 Dated: 17/08/2020

Gra nted for 04/09/2O20 -

37/ O3/2O2s dt. 04.09.2020
HSPCB/Consent/:
31312922oYAMCTOABo6
7307 Dated :04 /o9/2020

Gra nt

r50 SH RI SHASHANK SEKHAR STONE
CRUSH ER

VILLAGE MAJRI TAPU, YAMUNA
NAGAR

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clea ra nce. Moreover, no
directions has been received
from CPCB reg a rd ing
obtaining Environment
Clea ra nce for stone crushing

No. HSPCB/Consent/ :

3 13 1 2922oYAtYCTE803233
2 Dated:O2/09 /2020

Granted for 29/09/202O '
3UO3 I 202s dt. 29.09. 2020

HSPCB/Consent/:
31312922OYAMCTOB 131
143 Datedi2gl09 /2020

No. HSPCB/Consent/ :

3 1312922oYAMCTE7 57943
7 Dated:78/O5 / 2O2O

_ ./--',, /,, -
Granted for 2B/OB/2020 -

3tl 03/ 2025 dt. 28.08.2020

Gra nt
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Surya Stone Crusher
Villa ge Belga rh
YAM U NANAGAR

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for ston e crushing

No. HSPCB/Consent/ :

3 13 12922OYAMCTE806388
5 Dated'.27/09 /2020

Granted for 09/1O/2O2O -
37/03/202s dt. 09" 10.2020

HSPCB/Consent/:
31312922OYAN4CTOAB 1B

0616 Dated :09 /tO/2020

Grant

752 GU]JAR STONE CRUSHER
VILLAGE BELGARH, TEHSIL
KHIZRABAD
YAMUNANAGAR

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Cleara nce. Moreover, no
directions has been received
from CPCB reg a rd ing
obtaining Environment
Clea rance for stone crushing

No. HSPCB/Consent/ :

3 1 3 1 292 20YAIt4 Cr E7 42419
1 Daled:O5/03/202O

Granted for 16/70/2020 -
3t/03/ 2025 dt. 16. 1o.2o2o

HSPCB/Consent/:
31312922oYAMCTOAB 19
8694 Dated : 16 /70/2020

Gra nt

153 Rebuttal Stone Crusher
Village Belgarh Tehsil Prata p

Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clea rance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environ m ent
Clearance for stone crushing

HSPCB/Consent/:
3 13 1 292 1gYAMCTE659689
4 Dated'.2g/06/2019

Grante for 27 /17/2O2O -

3r/03/2025 dt. 27 .r7.2020
HSPCB/Consent/:
31312922OYAMCTOA828
7204 Daled:27 /11/2020

Gra nt

151
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754 Shree Harrnilap M in era ls, Village

Ran ipur, Yamuna Nagar
As per EIA Notlfication dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rd in g

obtaining Environment
Cleara nce for stone crushing

No. HSPCB/Consent/ :

3 1850502oYArYCTE843603
9 Dated : lB/ L2/202O

Granted for 19/02/2021 -
31 / 03 /2025 dt. 79.02.2027

HSPCB/Consent/:
37372922tY AMCTOA900
4524 Dated: 19/02/2027

Grant

155 SHREE ENTERPRISES STONE
CRUSHER AND SCREENING
PLANT
Village-Swabdi, Tehshil-Bilaspur,
District-Ya rnuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB reg a rd ing
obtaining Environment
Cleara nce for stone crushing

No. HSPcB/Consent/ :

3t3t2922rY AMCTE89303 1

9 Dated:15/02/2021

Granted for 19/02/2027 -
3t/03/2025 dt. t9.O2.2021

HSPCB/Consent/:
313129221YAMCTOAg71
3894 Dated: 19 /02/2021

Shrl Vinayak M inera ls (Stone
Crusher)
Village Ranipur, Tehsil- Bilaspur,
Dist. Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Cleara nce. Moreover, no
directions has been received
from CPCB rega rd in g

obtaining Environment
Clearance for ston e crushing

No. HSPCB/Consent/ :

3 13129221YAMCTE858733
4 Datedt L3/07/2021

Granted for 22/03/2021 -
3t/ o3/202s dt. 22.03.2021

HSPCB/Consent/:
313129221YAMCTOA100
26139 Dated : 22/ 03/ 2021

Gra nt

156 Grant

921



-269-r57 Jai Bajrang Bali Stone Crusher
Vlllage Be lg a rh, YAIYUNANAGAR

As per EIA Notification dated
L4.O9.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. lYoreover, no
directions has been received
from CPCB regarding
o bta in ing Environment
Cleara nce for stone crushing

No. HSPcB/Consent/ :

3 1312922oYAMCTE803149
O Datedt02/09 /2020

Granted for 09/04/2027 -
3t/03/ 2026 dt. 09.04.2021

HSPCB/Consent/:
37312922LY AMCTOA 10 1

73640 Dated : 09 /04 /2027

Grant

158 Enginics Infra Private Limited
(Stone Crusher)
Village Ru laheri Tehsil Bilaspur
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clea rance. N4oreover, no
directions has been received
from CPCB rega rd ing
obtaining Environment
Clearance for stone crushinq

No. HSPCB/Consent/ :

3 7 3 I 29 22 7Y AMCTE 8 7 0 5 I 1

5 Datedt02/02/2021

Granted for 15/04/2027 -
3t/o3/ 2026 dt. 15.04.2021

HSPCB/Consent/:
313129221YA|YCTOA112
08668 Dated: 15/04/202t

159 Hindustan Stone Cru sher
Village Belga rh Tehsil Pratap
Naqar
YAIY U NANAGAR

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. lvloreover, no
directions has been received
from CPCB rega rding
obtaining Environment
Clearance for stone crush ing

No. HSPCB/Consent/ :

3 L3729227Y AMCTE 1 10 192
2l Dated iOl/04/2021

Granted fot 16/04/2027 -
3t/o3/ 2024 dt. 16.04.202L

HSPCB/Consent/:
3 13129 221YAM CTOA 1 14
66331 Dated : 16/04/2027

Grant

Grant
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160 SHIV SHAKTI, village ghoro pipli

tehsil jagadhri d istt yamuna
nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB reg a rd ing
obtaining Environment
Clearance for stone crush ing

HSPCB/Consent/:
3 7 3 7 29 2 2 tY AMCTE944 1 5 B

3 Dated: l9/O2/2027

Granted for t0/05/2021 -

3l/o3/ 2024 dt. 10.05.202 1

HSPCB/Consent/:
313 1292 2 IYA|Y CTOA 1 13
91007 Dated : 1O/ 05/ 2O2t

Grant

161 GOBIND STONE CRUSHER,
Village
Belga rh, YAMUNANAGAR

As per EIA Notification dated
74.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rding
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/ :

3 7 3 1 29 22 lY AMCT E9 3 6 27 6
B Datedi25/02/2027

Granated for 14/07 /2027 -
37/03/2029 dt. 14.07.2021.

HSPCB/Consent/:
313t2922LY AMCTOA 1 3 0

57322 Dated : 14/07 /2027

Grant

762 lai Luxmi Minerals (Stone
Crusher)
Village Mahiyudeenpu r Tehsil
Bilasp u r Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
unlts are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rding
obtaining Environment
Clearance for stone crush ing

No. HSPCB/Consent/ :

31312922 lYAMCTEl 19206
53 Dated:10/05/2021

Granted for 76/07 /2021 -

3L/03/2026 dt. 16.07.2027
HSPCB/Consent/:
313129221YAMCTOA127
08619 Dated : 16/07 /2OZl

Gra nt
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Har Gobind Industries (Stone
Crusher)
Village Nagli 32 Tehsil Bilaspur
Yamuna N agar

As per EIA Notification dated
74.09.2006, Stone Cru sh ing
units are not required to
obtain Environment
Clea rance. Moreover, no
directions has been received
from CPCB reg a rd ing
obtaining Environment
Clearance for stone crush ing

No. HSPcB/Consent/ :

3 13 12922 1YAtYCrE9t246a
9 DatediTO/02/2027

Gra nted for |2/OB/2O21 -
3t/03/2O26 dt. 12.08.2021

HSPCB/Consent/:
313129221YAMCTOA145
29145 Dated: 12/OB/2OZL

764 As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Cleara nce. Moreover, no
directions has been received
from CPCB regarding
obtainlng Environment
Clearance for stone crushing

No. HSPCB/Consent/ :

3 7 3 7 2922\Y AMCTE 1 1 0 1 84
39 Dated:76/04 /2021

Gra nted for 12/08/2021 -
3t/03/2O26 dt. 12.08.2021

HSPCB/Consent/:
3t3729221Y AMCTOA 13 5

89154 Dated : 12/ 08/ 2021

Grant

165 ARYAVAARTA DEVELOPERS
PRIVA-rE LIMITED(STON E

CRUSHER)
Village-Ranipur
YAMUNANAGAR

As per EIA Notification dated
14.O9.2006, Stone Crushing
units are not required to
obtain Environment
Cleara nce. Moreover, no
directions has been received
from CPCB reg a rd ing
obtalning Environment
Clearance for stone crush ing

No. HSPcB/Consent/ :

3 7 3 I 29227Y AMCTE 1 0 304 1

20 Datedios/ 03/2021

Gra nted for 17/Oa/2021 -

3r/03/2026 dt. 17.08.2021
HSPCB/Consent/:
313129 2 2IYA|YCTOA 138
54493 Dated : 11 / 08/ 2021

Gra nt

163 Gra nt

SURA BHAICHARA SCREENING
PLANT AND STONE
CRUSHER(STONE CRUSHER),
Village-Ranipur
YAMUNANAGAR

924
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166 DM Stone Crusher, Village

Belga rh Tehsil Pratap Nagar
Yamuna Nagar

As per EIA Notification dated
74.O9.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. lYoreover, no
directions has been received
from CPCB rega rd in g

obtaining Environment
Clea rance for stone crushing

No. HSPCB/Consent/ :

3 18505021YArYCTE143613
06 Dated:02108/2021

Granted for 17 /02/2022 -

3L/ 03/2026 dt. t8.02.2022
HSPcB/Consent/:
3t3t29222YAMCTOA201
7 9364 Datedt 77 / 02/ 2022

Grant

t67 MAHADEV STONE CRUSHER.,
VILLAGE BELGARH, TEHSI L

KHIZRABAD, YAN4UNA NAGAR

As per EIA Notification dated
14.O9.2006, Stone Crushing
units are not required to
obtain Environment
CIeara nce. Moreover, no
directions has been received
from CPCB rega rding
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/ :

3t3 t2922tY AMCTE 1 30799
72 Datedi03/07 /2027

Granted for l9/O4/2O22 -
3t/03/2027 dt. 19.04.2022

HSPCB/Consent/:
313129222YAMCTO2190
9588 Dated:19/o4/2022

Gra nt

168 Sandhu Stone Crusher, Village
Bellga rh, Tehsil Khizrabad,
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Cleara nce. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clea rance for stone crushing

No. HSPCB/Consent/ :

3 1 3 1 292 18YAMCTE540534
2 DatedtIl/07 /2OlB

Granted tor 73/O5/2022 -
3UO3/ 2027 dt. 13.0s.2022

HSPCB/Consent/:
3L3129222Y AMCTOA2 3 5

71987 Dated : 13/ 05/2022

Grant

925



-Xta-Bala li Minerals (Stone Crusher),
Village Belgarh Tehsil Pratap
Nagar Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. lYoreover, no
directions has been received
from CPCB rega rding
obtaining Environment
Clearance for stone crush ing

HSPCB/Consent/:
3 t3 129 227Y AMCT E737 7 7 6
75 Dated: L6/O7 /2027

Gra nted for 18/02/2023 -
37/ 03/2027 dt. 18. 02.2023

HSPCB/Consent/:
313129223YArYCTOA330
47525 Dated : 18/02/2023

Grant

770 Bhagat Singh Stone Crusher,
Village Belg a rh, Tehsil Pratap
Nagar, Yamuna Nagar

As per EIA Notificatlon dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rd ing
obtaining Environment
Clea rance for stone crushing

HSPCB/Consent/:
3 1 3 1 292 2 lYAI\4 Cr Et37 7 7 7
'17 Datedtl'/07 /2021

Granted tor 1B/O2/2O23 -
3t/03/2027

dr. 18.02.2023

HSPCB/Consent/:
313129223YAMCTOA336
93348 Dated : 18/ 02/ 2023

771 Satluj Stone Crusher, Village
14a hiyudinpur, Tehsil Bilaspu r,
Yamuna Nagar

As per EIA Notification dated
14,09,2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been recelved
from CPCB regarding
obtaining Environment
Clea rance for stone crushing

HSPCB/Consent/:
3 13 129218YAMCTE514788
9 Dated:09/03/2018

cranted for 16/O5/2018 -
3L/ 03/2028 dt. 30.05.2018

HSPCB/Consent/:
313129218Y4MCTOAs31
4511 dt. 30.05.18

Gra nt

169

Grant
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Da hiya and Company Screening
Pla nt (Stone Crusher), Village
M a h iyu deen pur Tehsil Bilasp u r
Yamuna Naga r

As per EIA Notiflcation dated
t4.09.2006, Stone Crushing
units are not required to
obtain Environment
Clea rance. Moreover, no
directions has been recelved
from CPCB regarding
obtaining Environment
Cleara nce for stone crushing

HSPCB/Consent/:
313 12922oYAMCTE833965
I Datedizo /lI/2020

Gra nted tor 25/02/2021 -
37/ O3/202s dt. 2s.02.2027

HSPCB/Consent/:
313729221Y AMCTOA882
9144 Dated i25/02l202l

Gra nt

Deep Screening Plant and Stone
Crusher
Villa ge Mahiyudeenpur Tehsil
Bilaspur Yamuna Nagar

As per EIA Notification dated
14.O9.2006, Stone Crushing
units are not required to
obtain Environment
Clea rance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Cleara nce for stone crushing

HSPCB/Consent/:
313 129221YAMCTE845 130
5 Dated:13/01/2021

Granted for 05/03/2027 -
3t/03/ 2025 dt. 05.03.2021

HSPCB/Consent/:
313t29221YAMCTOA925
4923 Dated:05/03/2021

Gra nt

774 CHAUDHARY INDUSTRIES
Village Mah iyudinpu r, Yamuna
Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not requlred to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtainlng Environment
Clearance for stone crushing

HSPCB/Consent/:
3 13 1 2922oYAMCTE795983
7 Dated: 14/OA/202O

Granted for 2|/OA/2O20 -
3r/03/2125 dt. 21.08.2020

HSPCB/Consent/:
31312922oYAMCTO8036
0t3 Datedt2l/08/2020

Grant

772

773
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-erq-175 As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clea rance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crush ing

HSPCB/Consent/:
3 13 12922OYAMCTE816978
l Dated :30/09/2020

Gra nted for 22/lO/2O20 -

31/ 03/2023 dr. 22.70.2020

HSPCB/Consent/:
31312922oYAMCTOA819
2096 Dated:22 /t0/2020

Closed by its
own

176 Khan Screening and Stone
Crusher Co, Village Taharpur
Ka la n, Tehsil Chhachrauli, District
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rd ln g

obtaining Environment
Clearance for stone crush ing

HSPCB/Consent/:
3 1 3 1 292 16YAM Cr E327 57 I
1 Dated : 09/08/20 16

Granted for 3O/06/2021 -

3L/03/ 2022 dt" 30.06.2021
HSPCB/Consent/:
313129221YAMCTOA125
99755 Dated : 30/ 06/2021

Closed by its
own

Chaudhary Brother Stone Crusher
(old name New India
construction), Vill Ballewala,
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtaln Environment
Cleara nce. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Cleara nce for stone crushing

Norecord is avialable in the
official record.

cranted for lt/05/2022 -
3L / 03/ 2023 dt. 15.04.2022

HSPCB/Consent/:
3t3129222YAMCTOA224
50917 Dated : 15/O4/2022

Closed by lts
own

Jai bhole stone crusher
Village Mahiyudeenpu r
YAIY U NANAGAR

t77
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HSPCB/NOC/3185 dated
11.10.1996

778 Sohl Stone Crushing Industry,
Village Ballewala, Chhachharauli,
Yamuna Naga r

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Cleara nce. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crush in g

Granted fot Ll/05/2022 -
3t/ 03/2023 dt. 27.O3.2022,

HSPCB/Consent/:
3t3729222Y AMCTOA210
6437 7 D ated | 2l / 03 / 2022

Closed by its
own

L79 Sa lasa r E nterprises,
Village Nathanpur, Tehsil
Chhachhrauli, District Yamuna
Nagar

As per EiA Notification dated
74.O9.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/ :

3 1 3 1 292 16YAMCTE33 5756
3 Dated:10/10/2016

Granted for 01/04/2079 -
37/ 03 /2024 dr. 12.06. 19

HSPCB/Consent/:
31312921gYAMCTOA656
4510 Dated: 12/06/2019

Closed by its
own

180 Shree Enterprises, Village Majri
Tapu, Tehsil Jagadhri , Yamuna
Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clea rance for stone crushing

No. HSPcB/Consent/ :

3 13 129218YAMCTE502263
1 Dated : 30/01/2018

Gra nted fot lL/05/2OlA -
3t/o3/2o23 dt. 30.05.2018

H SPCB/Consen tl 3 13 L29 2

18YArYCTOA5213080 dt.
30.05.18

Closed by its
own
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->1(-No. HSPCB/Consent/ :

313129218YAMC1E5t9377
6 Dated:30/03/2018

181 Pa n kaj Trading Company (old
name Beniwal Con struction
Works, Village Ra nipu r, District
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Cleara nce. Moreover, no
directions has been received
from CPCB rega rding
obtaining Environment
Clea rance for stone crushing

Gra nted fot Ol/04/202O -

3L/ 03/2023 dt. 1 1.02.2020
HSPCB/Consent/:
31312922oYAt4 C104727
9663 Dated: 11 /02/2020

Closed by its
own

tB7 Aggarwal Stone Crusher, Village
Ranipur, Khasra No.
44 / / 24,2s,47 / /4, 5, rehsil
Bilaspur, Distt. - Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
dlrections has been received
from CPCB rega rd in g

obtaining Environment
Cleara nce for stone crushing

HSPCB/Consent/:
3 13 1292 1BYAlvtCTE4840B5
0 Dated:09/01/2018

Granted tor 05/O7 /2018 -
3t/ 03/ 2023 dt. 06.07. 1B

HSPcB/Consent/:
31312921BYAtYCTOA539
2090 dt.06.07.18

Closed by its
own

183 Hind Stone Crusher, Village
Doiwala, Tehsil Chhachhrauli,
Yamuna Nagar

As per EIA Notification dated
14.O9.2006, Stone Crushing
units are not required to
obtain Environment
Cleara nce. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/NOC/96/1900 dated
16.07.1996

Gra nted for 7l/05/2021 -

10/ Os/ 2022 dr. 04.06.2021
HSPcB/Consent/:
31312922lYAMCTOA117
202r0
Datedi04/06/2021.,

Closed by its
own
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-211-184 Garg Stone Crusher, V. P.O
Gu labgarh, Chhach h rau li,
Yamuna Naqar

As per EIA Notification dated
74.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

WPCB/TAC/BB/ 1348 dated
24.06.t991

Granted for 11/05/2020 -

70/ 05/ 2O2t dt. 26.05.2020
HSPCB/Consent/:
3 13 12922oYAtvtCTOA763
4282 Daled i26/05/2020

Closed by its
own

185 Keshav Stone Crusher, Village
Doiwala, Tehsil Chhach hra uli,
Yamuna Nagar, Yamuna Nagar

As per EIA Notification dated
L4.09.2006, Stone Crushing
units are not required to
obtain Environment
Clea ra nce. lYoreover, no
directions has been received
from CPCB reg a rd ing
obtaining Environment
Clearance for stone crush ing

HSPCB/NOC/2004/
1571 dated 22.03.2004

HSPCB/Consent/:
31312922OYAN4 CrOA762
0976 Dated : 25 /O5/ 2020,

Closed by its
own

186 Yamuna Stonecrusher, Village
Chu ha rpurkalan, Tehsil
Chhachhrauli, Yamuna Nagar

As per EIA Notification dated
L4.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rd ing
obtaining Environment
Clea rance for stone crushing

Norecord is avialable in the
official record.

Granted fot ll/O5/2O20 -
ro/ 05/ 202t dt. 26.05.2020

HSPCB/Consent/:
31312922oYAMCTOA763
42L4 D ated | 26 / 05 / 2020,

Closed by its
own

Granted for 7l/O5/202O -
LO/O5/ 2O2L dt. 25.05.2020
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-Z-18 -787 Durga StoneCrusherr Village
Ch uharpu r Kalan, Chhachhrauli,
Yamuna Naga r

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Cleara nce. lYoreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crus h in g

HSPcB/Consent/:
31312922oYAMCTOA762
1656 Dated : 26 /A5/2O20

Closed by its
own

1BB Jagdamba Stone Crusher, Village
Doiwala, Chhachhrauli, Yamuna
Nagar

As per EIA Notification dated
14.09.2006, Stone Cru sh ing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clea rance for stone crushing

HSPCB/2004/7484 dated
77.03.2004

Granted for ll/05/2020 -

t0/o5/2021 dt. 26.05.2020
HSPCB/Consent/:
31312922OYAtY CrO7634
179 Datedi26/05/2020

Closed by its
own

189 Shiv Shanka r Stone Industries,
Vill Kohliwala, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clea rance. Moreover, no
directions has been received
from CPCB rega rd in g

obtaining Environment
Clearance for stone crushing

WPCB/94/173-74 dated
10.10.1994

Granted for 20/10/2020 -
t0/o5/ 202r dt. 22.10.2020

HSPcB/Consent/:
313129220YAMCTOA812
0395 Dated:22/lO/2020

Closed by its
own

Norecord is avlalable in the
official record.

Granted fot ll/05/2020 -
70/ 05/2027 dt. 26.05.2020
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190 Ana nt Stone Crusher, Vill
Arya nwala, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rd in g

obtaining Environment
Clea rance for stone crushing

HSPCB/NOC/676 dated
20.03.1996

Granted for 11/05/2020 Io
t0/05/ 2027 dt. 03.06.2020

HSPCB/2020/7633159GR
TCTOOO
Dated :03/06/2020

Closed by
Board

191 Mohit Stone Crusher, Village
Kohliwala, P.O., Devdhar,
Yamuna Nagar

As per EIA Notification dated
14.O9.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rd ing
obtaining Environment
Clearance for stone crush in g

HSPCB/2oo4/L305 dated
19. 1 1.2004

Granted for I7/O5/2O2O -
to/ 05/ 2021 dt. 06.07.2020

HSPCB/Consent/:
3 1 3 1 29 22oYAtY Cr O7'1 28
137 Dated:06/07 /2020

792 Kamboj Gram Udyog Mandal,
Village Ba llewa la, Tehsil
Chhachhrauli, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rdlng
obtalning Environment
Clea rance for stone crushing

WPCB/92l6886 dated
01.02.1994

Granted for 7I/O5/2O19 -
t0/o5/2o20 dt. 02,07.19

HSPCB/Consent/:
313129219YAMCTOA668
7279 Datedt02/07 /2019

Closed By
Board

Closed By
Board
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-28o'-193 Jamna Gram Udyog Manda l,
Ba llewala, Yamuna Nagar

As per EIA Notification dated
14.09 .2006, Stone Crushing
units are not required to
obtain Environment
Clea ra nce. Moreover, no
directions has been received
from CPC'B regarding
obtaining Environment
Clearance for stone crushing

WPCB/g3/NOC/681 1 dated
27 .L2.L993

Gra nted for tt/05/2079 -
to/ os/2020 dt. 14.08. 19

HSPCB/Consent/:
313129219YAMCTOA673
5031 Dated : 14 /08/2OL9

Closed By
Boa rd

Maa Bhanbhori Devi Stone
Crusher (Old name lvlalik Stone
and Screening Plant), Village
Gorabani, Tehsil Bilaspu r, District
Yamuna Nagar

As per EIA Notification dated
14.O9.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rding
obtaining Environment
Clearance for stone crushing

HSPCB/Consent/:
3 13 1 292 18YAMCTE539445
5 DatediZT /06/2078

Granted for 04/02/2O19 -
3t/ 03/ 2022 dt. 22.03. 19

HSPCB/Consent/:
3 1312921gYAt\4CTOA633
0800 Dated:22/03/2019

Closed by
Boa rd

195 Sai Stone Crusher, Village Nagli-
32, PO DAYALGARH, Tehsil
Bilaspur, D istrict Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/Consent/:
313 129218YAMCTE539323
0 Dated:08/06/2018

Granted for 19/12/2078 -
31/03/2027 dt. 18.01.19

HSPCB/Consent/:
31312921gYAMCTOA612
4484 Dated: 18 /07/2079

Closed by
Boa rd

194

934



-28t-196 Bhagwati Stone and Screening
(Stone Crusher), Village Nagli 32,
Tehsil Bilaspur, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clea rance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/Consent/:
3 131292 1gYAM CTE652732
4 Dated:29 /04/2019

Granted for 03/06/2079 -
37 / 03/ 2024 dt. 04.06. 19

HSPCB/Consent/:
313729279Y AMCTOA660
9881 Dated :04 /06/2079

Closed by
Boa rd

Hans Stone and Screening (Stone
Crusher), Village Nagli 32, Tehsil
Bila spu r, Yamuna Nagar

As per EIA Notification dated
14.O9.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. lYoreover, no
directions has been received
from CPCB rega rding
obtaining Environment
Clea rance for stone crushing

Not applicable. Prosecution
action has already been
taken by this office for past
violation.

Granted for 01/04/2022 -
37/03 /2024 dt. t4 .02.2022

HSPCB/Consent/:
3t3129222YAMCrO7397
7O5 Dated: l4/O2/2022

Closed by
Boa rd

198 R. R. Stone Crusher, Village- Nagli
32, Tehsil- Bilaspur, District
Yamuna Nagar

As per EIA Notification dated
14.09.2006. Stone Crushing
units are not required to
obtain Environment
Clea rance. Moreover, no
directions has been received
from CPCB rega rd ing
obtaining Envlronment
Clearance for stone crush ing

HSPCB/Consent/:
3 131290 17YAMCrE467 47 2

2 Dated:L7 /1r/20t7

Closed by Board, Granted for
ot/o+/ 2022 - 3t/o3/2027
dt.20.01..2022

HSPCB/Consent/:
313129022YAN4CTOA189
56358 Dated : 2O / 0l/ 2022

Closed by
Board

197
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Bajrangi Stone Crusher, Village
Mhiudeenpur, Tehsil Bilaspur.
Yamuna Nagar

As per EIA Notification dated
L4.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB rega rding
obtaining Environment
Clearance for stone crush ing

HSPCB/Consent/:
3 13129218YAMCTE512652
2 Datedt2S/03/20t8

Closed by Board, Granted for
73/02/ 2021 - 3t/03/ 2023
dt. 13.02.202t

HSPCB/Consent/:
3t3129227Y AMCTOAg7l
1824 Dated : 13 /02/2021

Closed by
Boa rd

200 JRV Stone Crusher, Village Majri
Tapu, Jagadhri, Yamuna Nagar

As per EIA Notification dated
t4.09.2006, Stone Crushing
units are not required to
obtain Environment
Clea ra nce. Moreover, no
directions has been received
from CPCB reg a rd ing
obtaining Environment
Clearance for stone crushing

Norecord is avialable in the
official record.

Closed by Board Closed by Board Closed by
Board

20L As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environ ment
Clearance. Moreover, no
directions has been received
from CPCB rega rd in g

obtaining Environment
Cleara nce for stone crushing

HSPCB/Consent/:
3 t3 t29 21.7 Y AMCT E4 57 I 52
5 DatediO2/12/2077

Granted for O8/02/201a -
3t/03/ 2027 dt. 10.02. 18

HSPCB/Consent/
33292BYAMCTO A821.O42
dt. 10.02.18

Closed by
Boa rd

199

New Shree Guru Nanak Stone
Crusher, Village Rampur Khadar,
Tehsil Kh izra ba d, Yamuna Nagar
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202 Guru Kirpa Enterprises (Stone

Crusher), Village Rampur Khadar,
Yamuna Nagar

As per EIA Notification dated
14.09 .2006, Stone Crushing
units are not required to
obtain Environment
Clea rance. Moreover, no
directions has been received
from CPCB reg a rd ing
obtaining Environment
Cleara nce for stone crushinq

HSPCB/Consent/:
3 1 3 1 292 1BYAMCTE479093
9 Dated:09/01/2018

Granted for 03/0 5/2018-
3t/ 03/ 2022 dt. 10.0s. 2018

H S PC B/ Co n se n t/ 3 13 729 2
18YAMCTO5280664 dt.
10.05.18

Closed by
Boa rd

203 Om Sai Stone Crusher, Village
Rampur Khadar, Yamuna Nagar

As per EIA Notification dated
t4.O9.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB reg a rdin g

obtaining Environment
Clearance for stone cru shing

HSPCB/Consent/:
3 13 1292 1 7YAMCTE480984
7 Datedilg/ l2/20I7

Granted for 24/01/2018 -
3t/o3/2022 dt. 06.02. 1B)

HSPCB/Consent/
3131292lBYAMCTO
4951679 dt. 06.02.18

Closed by
Boa rd

204 Yarnuna Industry (Stone Crusher)
Village Ibra himpur, Tehsil
Chhachh rauli, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB reg a rd ing
obtaining Environment
Cleara nce for stone crushing

HSPCB/Consent/:
3 1 3 1 292 18YAMCTE5202 12
6 Datedi22/03/2078

Granted for 05/04/ 2O1a-
3t/ 03/ 2028 dt. 19.04. 1B

HSPCB/Consent/:
3 13 129 2l BYAIY CTOA
5256688 dt. 19.04.18

Closed by
Board
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Subiect: ,oint tnspection Report of the operational mining blocks in the district
Yamunanagar.

In compliance of the Hon'ble NGT, New Delhi orders dated 20.12.2023 in OA

No. 593 of 2C,23 titled as "Mursaleen versus State of Haryana & ors." and Director
General Mines & ceolory, Haryana endst. no. DMG/[lylGlg/YN R/518 dated 0\.02.2024,
the operational mining blocks of the district Yamunanagar were inspected iointly along

with the department surveyor and the Kanungo, Tehsil Radaur (Yamunanagar) on dated

04.02.2O24 and 06.02.202 4'

Z. There are total 10 no. of mining blocks are in operation in the district Yamuna

Nagar whose details are given in the table below:

Sr,
No.

1

Area
(in

Hect.)

Depth of
Excavation

Allowed

Remarks

03 meters iRiver Bed

03 meters Ri'zer Bed

03 meters ver Bei

03 meters er Bec

03 meters ver Bed

03 meters iRiver Bed
l

03 meters ver Bed

09 nleters utside
ver Bedr

utside
ver Bed*

z

4

5

7

6

8

10

Kanalsi Block YN
B5

I

MlneralName of HiShest
Bidder/ComPanY

Name of Mining
Block

Sand +9.67M/s Elite Mining
Corporation

Gumthala Sou
Biock YNR B17

77.25M/s M. P. T5aders SandNagli Block YNR
B 15

Sand 89.482 NagJa Rangran Block
YNR 814

M/s Tirupati Earth &
Proiect Works Pvt.

M T lGrhera
BlockYNR 813

M/s Sh. Kawalieet
Singh Batra S/o Sh.
Makhan Singh Batra

Sand 67.79

fathlana Block YN
872

M/s P. S. Buildtech Sand tot.27

44.1-4M/s P. S. Buildtech Boulder-Gravel-Sand
'(Permission gronted
'only for sand by the
Hon'ble NGT, New
DelhiJ

Mandoli Ghagga
East Block YNR 83

20.18M/s fSM Foods Pvt.
Ltd.

Boulder-Gravel-Sand
(Permission granted
only for sond by the
Hon'ble NGT, New
Delhi)

31.87Devdhar Block YN

B2+
M/s Northern Royalty
Company

Boulder-Gravel-Sand

48.60 09 metersM/s P. S, Buildtech Boulder-Gravel-Sandfaidhari Block Yltl

833

M/s Sh, Kara.i Singh
S/o Maior Singh

Boulder-Cravel-Sand 23,20 09 meters loutside

lRiver 
Bed*

Malikpur Khadar

Block YNR 828

*4gricultural Land

I

I

I

I

I

I

I

I

I

I

I
I

I

I

G2 a-
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3 The detailed observations ofthe ioint team during inspection are as follows:

ObservationsSr,

No,
Name of Mining Block Remarks

The team .observed that th

mining activity is operatio

within the allotted lease ar
(Khasra Numbers) as per DGP

demarcation, The report of th
Kanungo, Radaur is attached a

Annexure-A.

1 Gumthala South BIoc

YNR 817

The team observed that th
mining activity is operationa
within the allotted lease a

(Khasra Numbers) as per DGP

demarcation. The report of th
Kanungo, Radaur is attached
as Annexure-B.

2 Nagli Block YNR B15

3 Nagla Rangran

YNR 814

The team observed that th
mining activity is operation
within the allotted lease a

(Khasra Numbers) as per DGP

demarcation. The report of th
Kanungo, Radaur is attached a

as Annexure-C.

4 M T Karhera Block

YNR 813
The team observed that
mining activity is operatio
within the allotted lease

[Khasra NumbersJ as per DGP

demarcation. The report of
Kanungo, Radaur is attached
as Annexure-D.

5 lathlana Block YN

BL2
The team observed that th
mining activity is operationa
within the allotted lease a

(Khasra Numbers) as per DGP

demarcation. The report of th
Kanungo, Radaur is attached
as Annexure-E,

I

a)- d--
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6 Kanalsi BIock YNR 85 of inspection n
mining activity is found at th
site.

At the time

7 Mandoli Ghaggar Eas

Block YNR 83

t the tiule of inspection n
ining activity is found at th

ite.

Devdhar Block YN

BZ4

t the time of inspection n

ining activity is found at the
te

9 ]aidhari Block YNR B33 At the time of inspection no

mining activity is found at the

site.

Malikpur Khadar
Block YNR 828

At the time of inspection no

mining activity is found at the

site.

Further, the team also

observed that approx. 0,1-4.5

acre of land is illegallY

excavated adjoining the lease

area which is also now

cultivated by the landowners.

-xe-
The min rng activity of boulder
ravel is already stopped by th
on'ble NGT, New Dejh ivid
rders dated 31.05.2022 in oA No
23/2OZZ titled as ,,Mohinrler pa
Anr, Versus State of Hary

rs." fcopy enclosed).

he mining activi ty of boul
ravel is already stopped
on'ble NGT, New Delh
rders dated 37.05.2022 in
23 /2022 titled as ,,Mohinder 

Pa
Anr. Versus State of Haryana

rs." [copy enclosed).

hedepartment also issued sho
use notice to M/s Norther
oyalty (Devdhar Blockl fori
olation of terms & conditions oX

ndie Environmental Clearence a

ining plan vide memo no. 23521

ated 23.7O.2023 (copy enciosedl.

he department also issued show
use notice to M/s P. S. Buildtech

aidhari Block] for violation oi
errns & conditions of thq

ining plan vide memo no. 2
andlnvironmental Clearence

ated 23.71.2023 (copy enciosetil.

10 he mining department alo

ith CM Flying Squad, Panchkul

nspected the illegally excava

rea and lodged an FIR 285/202

t P. S. Chhachhrauli against th

ulprits {M/s S. f. Screening PIan

(MDL-4S4), Vill. MalikPur & thq

andowners [coPY enclosedJ]

Further, at the time of inspection, the nrining activity is operational within the

permissible limit of the depth of excavation of mineral in the river bed mining blocks.

Furthermore, presently, the Yamuna River is tlowing on the left bank

(towards Uttar Pradesh/eastern side). Moreover, the team observed that due to the

meandering course & excessive flow of water in the Yamuna River, the erosion is

by thel

i videl

oA Noj

I

&

I

I
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occurring naturallv at the hsrni5phericar turning end of the bank (means causes erosionof that particular Lankl and the sedimentlbed io", ,,r.,u accumurating in the oppos*edirection to this end. so, the erosion of the sarety margins/edges at some points in theriver bed mining blocks mainly occurs clue to the said natural phenomenon
[meandering nature of .riverJ of river course & excessive water flow. The GpS
photographs of the spot are enclosed here.

Enclosed: As above.

-ffiooJ.,.jMohit Kumar

fSurveyor, HQ)

?\v\'''-L
1r

Om Dutt Sharma
(Mining Officer, Yamunanagar)
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Item No. 02

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

(By Video Conferencing)

Original Application No. 150/ 2O21

Applicant

Versus

Union of India & Ors. Respondent(s)

Date of hearing: 78.77.2022

CORAM: HON'BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON
HON'BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON'BLE PROF. A. SENTHIL VEL, EXPERT MEMBER

Applicant:

Respondents

Mr. Valshdeep Dalmia & Mr. Yashvardhal Bisht, Advocates

Mr. Rahul Khurana, Advocate for HSPCB
Mr. Ajit Sharma, Advocate for R - 11 to 13

ORDER

1. Grievance in this application is against violation of environmental

norms by Respondent No. 11 to 13 - M/s Development Strategies India Pvt.

Ltd., M/s Delhi Royalty Company and M/s Mubarikpur Royalty Company

at Yamuna Nagar, Haryana in conducting sand mining at village Pobari,

Tehsil Radaur, District Yamuna Nagar. Project site is at Khasra Number

Pobari Block/YNR B-11 over area of 23.05 Ha. vide EC dated 27.06.2021

for Respondent No. 11, village - Kohliwa.ia, Tehsil Chhachhrauli District

Yamuna Nagar, project site at Khasra No. Block /YNR B-21 and 22 ovet

area of 13.59 Ha vide EC d.ated 27.06.2O16 for Respondent No. 12 and

village Bailgarh, Tehsil Chhachhrauli, District Yamuna Nagar, project site

1

Court No. 1

Anish
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at Khasra No. South Block / YNR B-2 over area of 28 Ha. vide EC dated

27.06.2076

2. The applicant has annexed photographs showing the diversion ofthe

river flow, in stream mining and use of heavy machinery in violation of the

EC conditions, the Sustainable Sand Mining Guidelines, 202O and recent

order of this Tribunal dated 26.02.2021 in O.A. No. 36O/2015, NGT Bar

Associotion u. Virender Singh (State of Gujarat) and other conneded matters

directing as follows: -

"1to26--xxt. - . ...xxx xxx

27. We direct all the States/UTs to strictlg follout the SSMG-
2O76 read .oith DMGSM-2O2O reinforced bg mechan,ism for
preparation o3f DSRs (in terms of directions of this bibunal
dated 74.7O.2O2O tn Panaan Kuma1 supra and O4.77.2O2O in
Rupesh Pethe, supra), Environment Managetnent Plans,
replenishment studies, mine closure plolrs, grdnt of EC (in
term.s of dlrection dated 73.09,2078 in Satendra Pandeg,
supra), assessmezt and recouery of compensation (as per
discussion in Para 25), seizure qnd release of aehicles inaolaed
in illegal mining (in tenns of order dated 79.O2.2O2O in
Mushtakeem, supra), other safeguards against violations,
grieaance redressal, accountabilitg of the designated, olJicers
and periodical review at higher leaels, As alreadg noted,
EMGSM-2O2O conternplates extensiue use of digital technologg'
includtng remote senslng.

28. We further direct that periodic inspection be conducted
bg a fiae-members Committee, headed and coordinated bg the
SEIAA and comprising CPCB (uhereoer it has regional office),
State PCB and two expert members of SEAC dealing uith the
stbject. Where CPCB reglonal oflice is not aaailable, iJ
MoEF&CC reglondl oflice is aaailable, its Regional O;fflcer uill
be included in the Committee. Where neither CPCB nor
MoEF&CC regional offtce exists, Chairtnan, SEIAA toill tie up
tolth the rne<zrest instltution of repute such ns IIT to nominate
an expert for being included in the Committee. Such inspection
rnust be conducted at least thrice for each lease i.e. afier expiry
oJ 25o/o the leqse period, then after 50% of the period and
Jinallg six rmortths betore expiry of the lease Period for niduag
correction and assessm ent oJ damagq if ang' The reports of
such lnspections be acted upon and placed on uebsite of the
SEIAA. Eaery lessee, undertaking tnining, rnust haue an
enuironment professlonal to Jacllitate sustainable mining in
tenns of the mining plan and enairontnental norm-s. This be
ouerseen bg the SEIAA. Environment Departments mag also
d.eoelop cln appropri<tte mobile App for receiuing and tedressing
the grieuances against the sqnd mining, including conniuance

2
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of the authorities and also a mecho,nism to tix accountability
of the concerned. officers. Recommend.ations o.f the Oaersight
Conmittee for the Sto,te of W quoted earller rnag be dulg taken
lnto a.ccount.

?he mechanisrn must provide for retieut at the leael oJ the
ChleJ Secretary at least once in euery quarter, in a meeting ulth
all concerned Depdrtments in the Stdte. The Chlef Secretary UP
mclg ensure further a.ctiorr in the light of the report of the
Oaersight Committee.

Similarlg, at National leael, such retieut needs to be
conducted. atlea.st once in a gear bg the Secretary, Enuironrnent
in coord.ination uith the Secretaries Mining and Jatsho,kti
Mlnlstrles the CPCB."

4. The matter was last considered on 19.07.2022 in the light of report

of the Monitoring Committee dated 7.5.2022 finding violations against

each of the PPs. The violations include failure to implement progressive

mine closure p1an, undertaking mining beyond the permitted depth, not

taking measures for rehabilitation/ restoration/ rejuvenation of the land of

the area where mining was undertaken. Not developing green beit, not

erecting necessary boundary pillars, not installing CCTV cameras, not

maintaining road for transportation of the material, not showing GPS

system on the vehicles used for transportation of the material. Illega1

screening plant was found within the premises. Safety measures for the

workers were not adopted. Mining was il1egally done by use of JCB

3

3. The matter was earlier considered in the light of factual report frled

by the Committee constituted by this Tribunal. Since the report was

inadequate, vide order dated 08.03.2022, the Tribunal requested the

Monitoring Committee headed by Justice Pritam Pal, former Judge of

Punjab and Har5rana High Court, which has been appointed by this

Tribunal to monitor compliance of certain orders of this Tribunal, in the

State of Haryana, to cross-check the factual position by undertaking visit

to the site, with the assistance of such of the authorities as may be

considered necessary.
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machine. There was diversion of the river flow. Observations of the

Committee are by and large identical, with minor variations, with respect

to the three PPs. Considering the violations found in the report of the

Committee, the Tribunal called upon the PPs to fiIe their response in the

matter. To see precise violations, observations of the Committee are quoted

below:

o3.7 Mining site for mining of boulder, grdoel dnd s<r,rr,d in non
torest and non-rioer d.red. dt Village Kohlluala, Block YNR/B 27
& 22, Tehsil Chhachhrauli, Distrlct Yannunanagar

The mining lease oreo hos been allotted to M/ S Delhi Rogattg
Compang, Model totun, Yamunanagor. The said mining lease
holder uas issued letter of intent bg the Department of Mines &
Geology, Hargana on 19.6.2O15, Enuironment Clearance under EIA
notifi"cation dated 14.9.2OO6 utas granted bg SEIAA, Hargana on
27.6.2016 and consent to operote under the prouision of Air Act,
1981 uas granted bg HSPCB on 9.8.2016. The mining u-tas started
bg the mining lease holder on 1 I .8.2O 16. As per the record
maintained bg Department of Mining and Geologg and Mining Plan
submitted bg the Mining lease holder (M/ s Delhi Rogalty Compang,
112, Santpura Gurudutara Road, Model Totan, Yomunanag ar),
boulder, grauel and sand mining site in non forest area and non
riuer area hauing total lease areo of 13.59 hectare, exists in uillage
Kohliutala, Block YNR/ B 21 & 22, TehsiL ChhachhrauLL District
Yamunanagar.

As per the record submitted bg Department of Mining ond Geology
uide letter no. Mining/ Admin/ Ynr/ 1914 dated 29.O4.2O22, the
mining Lease order started its production at the site on 11.O8.2O16
and the production of boulder, grauel and sand during the period
11.O8.2O16 to 10.O8.2017 has been mentioned as 222549 MT, for
the pertod 11.O8.2O17 to 1O.O8.2O18, the production of the said
products has been mentioned as 248288 MT, during the period
11.08.2018 to 10.O8.2O19, the production of said products has
been mentioned 248236 MT, for the period 11.O8.2019 to
1O.O8.2O2O, the production of said products has been mentioned
as 252887 MT, for the peiod 1 1 .O8.2O2O to 1O.8.2O21, the
production of said products has been mentioned as 24655O MT
and duing the period 11.8.2021 to 1O.12.2021, the production
u.tas mentioned as 82267 MT. Thereafter, the mining operation tuas
suspended on 10.12.2O21. The auerage production of boulder,
grauel and sand has been calcuLated as 244O48 MT/Year,
tahereas, the mining lease hoLder has been allotued the
production capacitg as 25OOOO MT. As such, the mining lease
holder has produced the quantitg of minor minerols tuithin the
permissible production capacity. The total lease period of the
mining site is 8 gears.

During the uisit, the Monitoring Committee has made the folLouting
obseruations:

4
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3. 7 . 7 Obseraations of the Monitoring Comtnittee

No mining u.tas being carried out at the mining lease area.
The Mining officer informed that due to non pagment of
roAaltA by the mining lease holder, mining actiuity in the
said area has been stopped on the directions ofthe mining
department and mining operation uas suspended on
10.12.2021. Hou.teuer, the site condition indicated that
slight mining u.tas being carried out in the area. Euen, the
fresh material screened bg the nearbg screening plant u)as
seen by the Monitoring Committee. On the next uisit of the
Technical Expert of the Monitoring Committee on
23.O4.2022, it tuas obserued that the said screening Plant
utas in operation and it uas apprehended that the raw
material used for screening, had been mined from the soid
mining site.

2. It utas informed that depth upto 9 m has been allouted for
extroction of boulder, grauel ond sand and in some part of
the mining lease area, the depth of 9 m has been exhousted
but no progressiue mining closure plan hos been
implemented in the part of the mining lease orea, uhere the
mining upto depth of 9m has been completed. No steps haue
been taken for rehabilitation / restoration / rejuuenation of
the land of the area.

3. Feu plonts utere found planted in th,e mined area and on the
next uisit made on 23.04.2022, some more plants houe been

found planted in the mining site area.
4. As per Mining Plan, 25 boundary pillars u.tere to be erected

at the boundarg of the mining lease area, u.thereas, during
the uisit, the mining lease holder could not shottt oll the
boundorg pillars erected at the site. The coordinates of one
of the boundorg pillar i.e BP-3 u.tere found uith the help of
mobile phone os latitude as 1[3O' 15' and longitude as E 77'
30' against the actual coordinate of the boundarg pillar, as
latitude: N3O" 1 5' 40.43" and Longitude: E 77" 30'19".

5. Weigh bridge has been set up outside the mining leose area.
6. No CCTV cameras haue been installed at alL the uulnerable

points.
7. The condition of the road through ttlhich the mined mateial

is transported is not good and non stabilized. Also, the u.tidth
of the road constructed for transportation of the mine mateial
through uehicles is less and it hos not been ttLidened and fullg
stabilized.

8. The plants haue been planted recentlg, tahereas, these plants
should haue been planted obout 5 Aears ago, when the mining
actiuitg in the gear 2O 16 utas started at the site so that these
utould haue groun fullg.g. The Committee could not check as to uhether GPS sgstem lnue
been prouided on the uehicles carrging mined mateial as no
uehicles tuere found standing at the site. Also, the details of
the uehicles deployed for transportation of mined moterial bg
the mining leose holder ond registration of uehicles and stotus
o/ GPS on these uehicles haue not been prouided bg the
Department of Mines and Geologg as requested bg the
Monitoring Committee uhile conueying the requirements of the

5

1.
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3.1.2 Specilic recommendations of the Monitoring Committee
w.r.t non river mining site at village Kohliwala, Tehsil
Chhachhrauli, District Yamunanagar.

7 The mining lease holder shall erect all the 25
boundary pillars around the mining lease site and
coordinates on all the boundary pillars tnag be marked
utithin O7 month.
As per the Mining PIan submitted bg the rnining lease
holder, 7.5 m uide barrier was to be lefi all around the

6

2,

Monitoring Committee from the Departments uide letter no.
CMC/ 2022/ 836 dated 02.O4.2022.

10. As per the Mining Plan submitted bg the mining lease holder,
it has mentioned that 375O saplirLgs uere planted in the area
for deuelopment of green belt of 7.5 m uLide oround the mining
lease area. The Monitoing Committee duing its uisit to the
mining site on O1.O4.2O22 and 23.O4.2022, it has been
obserued that no green beLt of 7.5 (1.36 ha) m hos been
maintained bg the mining lease holder around the mining lease
area and onlg feu plants in tuto patches haue been planted.

1 1. As per the Mining Plan, it has been mentioned that no
screening / sizing facilitg has been installed at site, tuh.ereas,
duing the both the uisits of the Monitoing Committee made on
01.O4.2O22 and 23.O4.2022, one screening Plant has been
found set up tuithin the premises of mining lease area and it
uas found in operation on both the uisits.

12. The roads maintained for tronsportation of production, haue
not been fullg stabilized and no arrangements haue been mode
for sprinkling of Luater on the road to suppress the dust
em.i.s.sion.s.

13. As per the Mining Plan, u.tater tanker of copacitg 4O00 liter has
been deploged for carrying ground u.tater for use in actiuities
Iikes drinking purposes, suppress of dust and utateing to the
plants etc. It is mentioned there that in compliance to order of
Hon'ble Nation Green Tibuno| in one of the case, the mining
lease holder has to make arrangements to use the treated
seu)age of nearbg STP for sprinkLing of u.tater for suppression
of dust.

14. As safetg measures, the mining lease holder has not prouided
protectiue equipments for like dust masks, ear pLugs / muffs
and other equipments to the laborer tuorking in the mining
lease area.

15. No danger signs haue been displayed near the mining lease
area.

16. Mining lease halder has not mode efforts to make plantotion in
33 o/o of the mining lease area under the social forestry on the
land auailable from Panchayats, ulhich is to be completed at
the end of mining lease.

17. No plants haue been deueloped alorLg the road adjoining to the
mining lease area to preuent the speeding of dust and
attenuate air pollution in the area.

The Photograph shouing the mining lease area from tuhich
minor minerol has been extracted, feu.t pLants planted at
site, boundary pillar erected at one conter of the site and
mining lease site are mentioned as Plates I to 4.
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mining leqse area for development of green belt /
pla,ntation but the same has not been lefi bg the mining
lea.se holder. Therefore, the Monitoring Committee
recommends that the mining lease holder sholl leaue
7.5 m barrier all around the mining lease site for
deueloprnent of green belt / pld.reta,tion uithin O2
months.
As per the record submitted bg Departnent of Mines
and Geologg, Yamunanaga4 the duerdge production o;f
boulder, graoel and sqnd hq.s been calculated as
244048 MT/Ueqr, u)hereds, the mining lease holder has
been alloued the production cdpdcitg as 25OOOO
MT/gear. As such, ds per the record, mining lease
holder has produced. the quantitg of minor minerals
uithin pernissible production capacitg. Horoeaer,
the Monitoring Comnlttee during its both the aisits
made on 1.4.2022 and 23.4.2022, obseraed that one
screenlng plant set up within the prenises of the
mining leqse area uos in operation and. there is
quite posslbtlitg that it is using the rdu material
from the sald mining lease area. ThereJore, the
mining lease holder might be doing illegal mining
in the nining leqse area. Therefore, it is
recommended that the Department of Mines and
Geologg shall impose compensation for extracting
more quantitg of minor mineral in the form o;f
illegal nining crs compared to the permitted.
quqntitg to be extrqcted. as per the Methodologg
mentioned in order dated 26.02,2O27 in OA no. 360
of 2015 in the mdtter of National Green Tribunal
bar associo:tion V/s Virender Singh (State of
Gujarat).
The mining leqse holder shalt inplement progressiue
mining closure plan in the part of mining lease area
uhere the m:ining upto depth of 9 m has been
completed and steps mag be taken for rehabilitqtion /
restoration / rejuaenation of the mined area.
The mining lease holder shall plant ma.x,imum
number trees on both sides of road used for
trdnsportdtion of mined material uithin 03 months,
The mining lease holder sholl ensure that the
screening plant, installed uithin the premises of the
mining lease area, rnag not be allowed to operate till
the suspension of the mining lease is restored bg
Depart nent of Min* and Geologg. The quantitg of rano
material used in the screening plant mag be ln the
record to be submitted to DePdrtment of Mines &
Geologg.
Appropriate number of boards mentioning danger sign
mag be erected qt sultable places of the mining lease
drea.
The nining leqse holder shall start ma.king plantation
under the social Jorestry on the land aaailable lrom
Panchagat to ensure plantation in 33"/o atea rnag be
completed dt the efld. of the mining lease.

4

5

5

7
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3.2 River mining site for mining of boulder, gravel and sand at
village Bailgarh, Block YNR/B-2, Tehsil Chhachhrauli, District
Yamunanagar by M/s Mubarikpur Royalty Company, VPO
Mubarikpur, Distrlct Mohali, Punjab

The mining lease area of 28 hectares (non forest) has been allotted
bg the Department of Mines and Geologg and issued letter of intent
on 19.O6.2015 to M/s Mubaikpur Royaltg Company, VPO
Mubaikpur, Distict Mohali, Punjab u-tith Lease peiod of 9 years.
The Enuironment Clearance under EIA Notification dated
14.O9.2006 u.tas granted bg SEIAA, Haryana on 27.06.2016 for
production capacitA of 1.3 Million T/ Year and consent to operate
under Air Act, 7 981 uas granted HSPCB on 31.O8.2O16. As per the
record maintained bg Department of Mines and Geologg and
Mining Plan submitted by the mining lease holder (M/ s Mubaikpur
Rogaltg Company, VPO Mubarikpur, District Mohali, Punjab)
boulder, grauel and sand in mining site iuer areo hauing total lease
area of 28 hectares, eists in ViLlage Bailgarh, South Block (YNR B
2), ViILage Bailgarh, Tehsil Chhachrol| Distict Yamunanagar.

As per the record submitted by Department of Mining and Geologg
uide letter no. Mining/ Admin/ Ynr/ 1914 dated 29.04.2O22, the
mining lease order started its production at the site on O9.12.2016
and the production of bouLder, grauel and sand duing the period
09.12.2016 to 08.12.2017 has been mentioned os 1 183289 MT, for
the period 09.12.2017 to 08.12.2018, the production of the said
products has been mentioned as 122O882 MT, duing the peiod
09.12.2O18 to O8.12.2O19, the production of said product has been
mentioned 1239120 MT, for the peiod 09.12.2019 to O8.12.2020,
the production of said product has been mentioned as 1174817 MT
and for the pertod 09.12.2O2O to 08.12.2O21, the production of soid
products has been mentioned as 1190973 MT and for the period
9.1:2.2O21 to 31.03.2O22, the production of said production has
been mentioned as 366280 MTD. The aueroge production of boulder,
grauel and sand hos been calculated as 1200633 MT/ Yeor,
tahereas, the mining lease holder has been aLlouted the production
capocitg as 1.3 Million T/ Year (130O00O MT/gear). As suclt, the
mining leose holdet has produced the quantitg of minor minerals
uithin permissible production capacitg. The totol lease peiod of the
mining site is 9 gears.

3.2.1 Observations of the Monitoring Committee

The Monitoring Committee uisited the mining lease ared ln tluer area
on 01.O4.2O22 and 23.O4.2O22 and the follouLing obseruations taere
made.

On the day of uisit on 1.4.2022; no mining actiuitg u.tos in
operation. It tuas informed that due to regulctr JTortL of uater
from the last 02 months, the mining in the riuer bed area could
not be made operational ond the mining from the riuer bed shall
be started after the drging of utater in the area. It is mentioned
here that as per the record submitted by Department of Mines
and Geologg, Yamunanagar uide its letter no. 1914 dated
29.04.2022, the mining lease holder has done mining in the
mining lease area upto 31.03.2022, ttthereas, the Monitoring
Committee has uisited the site on 01.O4.2O22 and the mining

1
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lease holder submitted the statement that the mining site in
riuer area uas not in operation from the last 02 months due to
regular Jlout in the riuer, tuhich is Lurong statement. It indicates
that the mining lease holder hod deliberatelg stopped the
operation of the mining site on the dag of uisit of the Monitoring
Committee on O1.O4.2O22. The mining lease area u.tas again
uisited bg the Technical Expert of the Monitoring Committee on
23.04.2022 and though the mining in the mining lease area
utas in operation but the same u)as kept deliberately in slou
pace. The photographs shotuing mining site in operation during
the uisit on 23.4.2022 is mentioned as per Pla.te-S

As per mining plan, 03 boundary pillar haue been mentioned,
tuhose latitude and longitude are as under:

sI.
lvo

Latitude Longitude

I N30'13',29.01" EO77'33',34.59"
2 N30"13',10.29" 8077"30',24.22

E077'30'17.97"

The Modtorirq Committee in the presenc:e of tle olficers of mining
department ond HSPCB checked the GPS aordinates of 1 boundary
pillar uith mobile phone and tLe same u.)ere founrl as latitude:
N3O'13'32" and longitude: 807f31'37". The number of boundary
pillors setup bg the mining lease LnkTer ore uery Less anri adequate
no. of sttch boundary pillars mag be erected at mining leose area.
Duing tte next uisit of the TeclmbaL Expert of the Monitoing
Committee on 23.O4.2022, the GPS coordinates of the boundary pillar
tuere clwcked and tle pLatograph shouing tLrc pillar mentioning the
aordinates as latitude: 30"13'35.22" and longitude: 7730'33.72" is
mentioned as per Plate no. 6,

4. The site conditions indicated thot no distance of mining lease site
hos been maintained from the embankment of iuer and mining
has been started just at tlrc embankment of iuer ond the same

facts utere ueified duing the last uisit of the Technical Expert of
the Monitoing Committee on 23.04.2O22. The photograph
shotuing mining done just at the start of the embankment of iuer
Yamuna is mentioned as per pldte 7.

5. Weigh bridge tas been sefrtp outside the mining leose area.

6. On the dag of ubit on 23.O4.2022, il utas obserued tLnt minirE upto
depth of more than 3 m hr.s been done in tlrc mining lea'se ctrea again st
the penni,ssible depth of 3 m. The photograph showtng tLrc illegal
mining done begond 3 m depth is abo mertioned in Plate 7.

7 . Tte andition of tle road from uhere the mined mateial b tran sported
is not good and is nnt fullg stabilized. No plantation tlr.s been mnde
along the roads (on both sides) prouided for transportation of mined
mateial to attenuate air pollution The ptriograph slatuing non
stabilized road without plantation is mentioned as per

2

9

3 N30',12',41.O1"

3. IiIo CtTV qnprus ha*funinstq.tleddtherruheruble Plabr/us"

993



I

-3qo-

The Committee could not check as to uhether GPS sgstem haue
been prouided on the uehicles corrying mined material as no
uehicle LUas found standing at the site. Euen duing the last uisit
made on 23.04.2022, no transportation uehicles u.tere auailable
at the site.

9. The mining lease holder has deueloped plantation in small orea
outside mining lease area and utithin mining lease area, u.thich
are mentioned as per Plates 9 and 7O.

1O. As per the Mining Plon submitted bg the mining lease holder, it
has been mentioned that saplings haue been planted in the area
for deueLopment of green beLt of 7.5 m u-tide. The Monitoring
Committee during its uisit to the mining site on O1.O4.2O22 and
23.04.2022, it has been obserued that no green belt of 7.5 m tuide
has been maintained bg the mining lease holder and onlg fetu
plonts in ttuo patches haue been planted. Also, green belt morgin
hauing u.tidth of 7.5 m (2.80 ha) aLl around the mining site has not
been lefi by the mining lease holder.

1 1 . The roads maintained for transportation of mined mateia| haue
not been fullg stabiLized ond no arrangements haue been made
for sprinkling of utater on the roads to suppress the dust
emissions. It is mentioned there that in compliance to order of
Hon'ble National Green Tibunal, in one of the case, the mining
leose holder has to make arrangements to use the treated
seu)age of nearbg STP for sprinkling of utater on the roads for
suppression of dust.

1 2. The mining lease holder has not maintained un-mined block of 50
m length lefi afier LOOO m LerLgth of mining lease area and as'
such, has not complied u,'ith the conditions mentioned in the
Mining Plan.

13. In the Mining Plan, it has been mentioned that in case of iuer
Yamunq no mining shall be permissible in dn area upto tttidttt of
5OO m from the actiue edges of embankment of the riuer. The
mining lease holder lns not maintained a distance of 500 mfrom
the actiue edge of the embankment of iuer as noted during the
Last uisit made on 23.04.2022, as the mining has been done just
neor the embankment of the riuer. As such. the mining Lease

holder has not follouted the guidelines mentioned as Sustainable
Sond Mining Guidelines, 2016, uiolated the conditions mentioned
in the Mining Plan and Haryano Minor MineraL Concession,
Stocking, Transportation of Minerals and Preuention of lllegal
Mining Rules, 2O12.

3.2.2 Specific recommendations of the Monitoring Committee
w.r.t river mining site at village Bailgarh, Tehsil Chhachhrauli'
Dlstrict Yamunanagar

The mlning lease holder sho,ll erect adequate number
of boundary pillo:rs all around the mining lease site
and coordinqtes on dll the boundary pitlars may be
tnarked within 07 month,
The mining lease holder sha.ll maintain a barrier of
7.5 n ulde Jrom the embankment of the riuer qnd.
shall deoelop plantation ln the sqid 7.5 n uide barrier
ntithin 02 months.

7

2
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3. As per the record submitted by Department of Mines
and Geologg, Yantunanagar, the duercrge
prod,uction of bould.er, grauel dnd san.d has been
calculated, as 72OO633 MT/Year, whereqs, the
mining lease holder has been allowed the
productlon cdpd.cltg as TSOOOOO MT/Year, uhich is
utithin the capacitg alloued bg Department of
Mines q.nd. Geologg, It is mentioned here that the
mining leqse holder is doing illegal mining begond 3
m depth, as such, the mlning lease holder is
extrdcting mined material more than capacitg
allouted, to it. Thus, the tnining lease holder ls dolng
illegal mining. Therefore, it is recommended thqt the
Depdrtment of Mines and Geologg shall impose
compensation for extracting more quantity of minor
mineral as cornpared to the pernitted qudntitg to be
extracted as per the Methodologg mentioned in order
dated 26.O2.2O27 in OA no. 36O oJ 2O75 in the
mdtter of Natlonal Green Tribunal Bar Association
V/s Virender Singh (State of Gujarat[

4. The nining lease holder shall inplement progressiae
mining clos'ure plan in the part o;f nining lease area
uhere the mining upto depth ol 3m has been
cornpleted and steps mag be taken for rehabilitation /
restoration / rejuaenation of the mined area.

5. The mining lease holder shall plant maximum
number trees on both sides of road used for
transportation of mined material uithin O3 months.

6. The nlnlng lease holder sholl start naklng plantation
und.er the social forestry on the land auailable from
Panchagat to erlsrl,re pla,n.tdtlore in 7 hectares as
rnentioned in the Mining Plan, tnag be completed at
the end of the mining lease.

7. The Departnerfi of Mines dnd Geologg shall take action
against the mining lease holder for violating the rules
mentioned in the Haryand Minor Mineral Concession,
Stocking, Tra nsportation of Minerals and Preaention of
Illegal Mining Rules, 2072 tor not maintaining 5OO n
distance o;f mining lease areaJrom the actioe edge ot
the riaer Yannuna.

8. The mining lease holder shall prouide protective
equiprnent like dust masks, ear plugs / mulfs and
other equlpments to the laborer usorking in the mining
lease area.

3.3 River mining site for mining of boulders, gravel, sand at
village Pobari, Block YNR-B- 1 1, Tehsil Radaur, District
Yamunanagar by M/s Development Strategies India Rrt. Ltd.'
Sarojini colony, Yamunanagar.

Tte mining lease orea of 23.O5 hectares (non forest) has been
allotted by the Department of Mines and Geology and issued
letter of intent on 19.06.2015 to M/s Deuelopment Strategies
India Put. Ltd., Sarojini colong, Yarrutnonagar uith Lease peiod
of 9 gears. The Enuironment Clearance under EIA Notification
dated 14.O9.2OO6 was gronted bg SEIAA, Haryana on
27.06.2016 for production capacity of 1.1 MilLion T/ Year and

11
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As per the record submitted bg Department of Mining ond
Geologg uide letter no. Mining/ Admin/ Ynr/ 1 91 4 dated
29.04.2022, the mining lease order started its production at the
site on 09.12.2016 and the production of boulder, grauel and
sand duing the peiod 09.12.2016 to O8.12.2O17 hns been
mentioned as 726O06 MT, for the peiod O9.12.2017 to
08.12.2018, the production of the said products has been
mentioned os 576576 MT, during the peiod O9.12.2O18 to
08.12.2O19, th.e production of said products has been mentioned
1056615 MT, for the peiod 09.12.2019 to 08.12.2O2O, the
production of said products has been mentioned as 943786 MT
and for the peiod 09.12.2020 to O8.12.2O21, the production of
said products has been mentianed as 1O88637 MT and for the
peiod 9.12.2021 to 31.03.2O22, the production of said products
has been mentioned as 46O23O MTD. The ouerage produdion of
boulder, graueL and sand has been calculated os 885374
MT/ Year, u.thereas, the mining lease holder has been aLlotlted the
production capacity os 1 .1 MilLion T/ Yeor. As sttcLt the mining
lease holder has produced tle quantitg of minor minerals utithin
pertnissible production capacitg. The totol lease peiod of th.e

mining site is 9 gears. Tlrc production record submitted bg the
Department of Mines & Geology, Yamunanogor uide letter No.
Mining/ Admin/ Ynr/ 1914 dated 29.4.2O22 is annexed as per
Annentre-3

3.3.7 Observatlons o;f the Monitoring Committee

1. At the time of uisit, the mining actiuitg u.tas in operation tuith
ordinary JCB. The sand alreadg extracted from the mtning
lease area uas being loaded in the tippers. Duing the next
uisit made on 23.O4.2022 by the Technical Expert of the
Monitoring Committee, the mining operation in the mining
lease area uas found stopped. It uas informed that the
Department of Mines and GeoLogy uide its ofrtce letter no.

1178 dated 20.04.2022 has suspended the mining
operations alongwith dispatch of minerals from the contract
area due to non paAment of contract moneA / roAaltA.

2. As per the Mining Plan, the mining lease holder has to erect
27 boundary pillars around the mining lease area,
uthereos, the mining lease hoLder has prouided 12
boundary pillars u.thich are not adequate.

3. As per Mining Plon, the mining leose holder has to leaue a
barrier of 7.5 m uide ft.95 ha) from the boundary of the
mining area, hou.teuer, the mining lease holder has not left
a banrier of 7.5 m u-tide from the boundary of the mining
lease area.

4. The Monitoring Committee noted the coordinates of the one
of the boundary pillar erected at boundary of mining lease

12

consent to operate under Air Act, 1981 was granted HSPCB
31.08.2016. As per the record maintained bg Department of
Mines and Geologg and Mining Plan submitted bg the mining
lease holder (M/ s Deuelopment Strategies India Put. Ltd., Sarojini
colong, Yamunanagar), boulder, grauel and sand mining site in
iuer areo, hauing total lease area of 23.O5 h-ectares, exi.sts in
Village Pobari, Block YNR-B- 1 1 , Teh Radaur, Dstict
Yamunanagar.
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site uith mobile phone, uhich uere found as latitude :
N3O"OO" and longitude : EO77'15'.

5. No CCTV cameras haue been installed at the uulnerable
points.

6. During the last ui.sit made on 23.O4.2022 bg the Technical
Expert of the Monitoing Committee, it was obserued that
the distance of mining lease area from the embankment of
rtuer utas about 250 m, which is less than distance of 5OO
m to be maintained from the embankment of the riuer
Yamuna. As such, the mining lease holder has uioloted the
prouisions of Haryana Minor Mineral Concession, Stocking,
Transportation of Minerals and Preuention of lllegal Mining
Rules,2O12.

7. Weigh bidge has not been prouided at the entry of mining
Iease area.

8. The condition of the road through, u.thich the mined
materiol is transported is not good, fully stobilized and
compacted-

9. The Committee could not check as to u.thether GPS system
haue been prouided on the uehicles carrying mined
material as no uehicles tuere found present at the site.

fi. Dtnng the uisit of the Monitortng Committee on
01.O4.2O22, it u.tas obserued that the mining lease holder
had diuerted the flout of Riuer Yamuna by laging of lager of
sand in the Lease area to extract the more quantity of sand
from the lease area.

11. The condition of the Jlou-t of Riuer u.tater in betueen the
patches of th,e sand / graueL heaps indicate that the mining
lease holder might be doing in-stream mining using heaug
machinery durtng the odd hours. Ttrc photograph taken on
01.O4.2O22 and 23.O4.2O22 shou.,ing the patches of sand
/ grauel heaps in bettteen Jlotu of riuer are mentioned as
Plates 7 7 and 72, respectiuelg.

3.3.2 Specific recommenda:tlores of the Monitoring Committee
ut.r.t riaer mining site at uillage Pobari, Tehsil Radaur'
District Yamunanagar

The mining lea.se holder shall erect adequate number of
boundary pillars around the mining leo.se site qnd
coord.inates on all the boundary pillars tnag be marked
uithin Ol month.
As per the Mining Plan, the mining lease hold.er has to
leaae q. barrier of 7.5 m uide from the boundary of
mining leqse area. The mlning lease holder has not left
a barrier of 7.5 m wide from the mining area boundary.
Theretore, it is recomrnended that mining lease hold.er
shall mrrinto,in a barrier of 7.5 uide from the mining
area bound.ary and cL green belt mag be deoelop in the
said 7.5 utide barrier uithin 02 months.
As per the record submitted bg DePdrtrnent of Mines
and Geologg, Yamunanagar, the aoerage production of
boulder, grauel and sand hqs been cdlculdted as
aa5374 MTfYea1 uthereas, the ninlng leqse holder has
been alloued the production capacitg as TTOOOOO
MTfYear, uhich is within the capacitg alloued bg
Department oJ Mines a.nd Geologg. It is tnentioned here

7
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that the condition of the flou of Rioer udter in betueen
the patches of the sand / grauel heaps indicate thdt
the mining lease hold.er might be dolng irt-stredm
mining using hea og rnachlnery durlng the odd hours.
Therefore, it is apprehend.ed. that the mining lease
holder might be extracting more quantitg of mined
mqterial thqn the permissible capacitg TTOOOOO
MT[Year.

4. The mining lease holder shall plant maximum number
trees ort both sides of road used for transportation ot
mined material uithin 03 months.

5. The mining lease holder shall start making plantation
under the soclal Jorestry on the land available from
Panchagat to ensure plantation in 4.O hectares as
tnentioned in the Mining Plan, tnag be completed at the
end of the mlning lease.

6. The Department of Mines and Geologg sholl take o.ction
against the mlnlng lease holder tor uiolating the
provislons oJ Haryana Minor Mineral Concession,
Stocklng, Tlansportation of Minerals and Preuention of
Illegal Mining Rules, 2O72 for not keeping 5OO m
dlstance of mining lease area from the actlae edge of
the river Yannuna,

General recommendations of the Monitoring Committee
uith regdrds to each milr,irtg site (non river mining site at
village Kohliutala, Tehsil Chh,o,chhrauli' Dlstrict
Yamunandgdr; riaer minl'tg site at village Bailgarh,
Tehsil Chhachhrauli, District Yamunanagar and river
nlning site dt village Pobart, Tehsil Radaur, Distrlct
Yannunanagar):

There should be a mechanisrzt at district leael to
getuerdte the system uhich mdg enqble the
a:uthorities to deuelop periodic report on different
pdrometers like dailg liftlng report, uehicle log or
history, lifting against o'llocation and total lifiing.
The sgstem can be used to generate auto m,ails or
SilrIS. ?hts roill enable the Deputg Commissioner,
Yamunanagar to get all the releaant details and
shall enable the authoritg to block the scanning
facilitg of ang site tound to be indulged in
irregularitg.
Strict aigilance, suraeillance and frequent raids
are required to control the illegal mining. In other
c(Lse, it utould haae been appropriate to
recommend constitution of enforcement uing
comprtsing of otficers Jrom Department of Police'
Depdrtnent of Geologg and District
Administration, Howeaer, keeping in oieu the
giaen situation, pulls and pressure @t District
Leael, this enforcement uing ,ndg not be
succeeded in achieving the obiect of its creation,

It is learnt that preuiouslg there uas enforcement
committee reporting directlg to the Director of
Mines and Geologg, which uas fitnctioning uery

I
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It is therefore, recommended that the earlier
enforcement corer, nlttee, uhich tDCLtt directlg
reporting to the Director of Mines & Geologg, mag
be retiued.

As per the provisions of section 22 of the Mines and
Minerals (Deuelopment & Regulation) Act, 7957
I(MMDR Act, 7957)], there is provision that no court
shqtt tqke cognizance of ang offence punishable
under this Act or dng rules made there und,er except
upon complaint in writing made bg cL person
authorized in this beha$ bg the Central Govt. or
Stdte Gout. As such, the police co,n,n.ot register dn
FIR against the ulolo.tor on the conplaint of ang
citizen/individual. There is need to amend the said
section of MMDR, Act, 7957 to the ertent that police
depdrtment should haae poraers to register PIR
against the oiolators.
The Mining Department mag credte an online app
which can be used bg all o;fficers authorized for
compounding so that an dlert can be generated for
aehicle nurmbers in case of repeated rliiolations are
occurred., In all such ccses, FIR should be registered
qnd the case should be sent to Court for trial &
contiction.
District leael Task Force shall check the
compliance of Minlng Plan submitted bg each
mining lease holder operating their mining
actiaities ln non-rioer area and in riuer area
uithin O2 months and report be submitted to
Mining departtnent .zs well <zs DePutg
Commissioner, Yamunanag ar tor further action.
The department of Transport and Police shall
jointlg check the oaerloqded trucks / uehicles
carrying minor rnineral/sand and heaag Jine mag be
imposed orl these aehicles/trucks' The
trucks/aehicles and driatng License o;f the driaer
may be seized and Put into safe custodg for O7

month and these trucks/aehicles shall be released
Jollouing the procedure and methodologg as
mentioned. in para 8 oJ order dated 26.2'2O27 tn OA
No 36O of 2075 in the matter of National Green

4

5

6

effectlaelg in the past. ?he said committee did
surueillance/ raids trom time to time and utas able
to control illegal mining and created, terror to the
lau breakers. It seems that the said enJorcement
con nittee is now not in existence. Houteaer, to
curb lllegal mining in the minitug sites, the Deputg
Cornrnissioner, Yamunanagar hos deploged the
offtcers like BDPO of concerned, area, SDO, HSPCB,
RFO oJ concerned area, SDO, Wqter Seraices
Diuision, SDO, B& n, S.EIO of concerned area qnd
mining inspector of the area etc. The preaailing
situation at the tnining sites indicates that the
designated o;fftcers haae not been elfectiue for
proper enlorcement to control illegal mining.
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Trtbunql Bar Association V/s Virend.er Singh (State
of Gujarat).
The Department o;f In'igation mag continue to nd.ke
sunEg along riaer Yamuna Jour times in a gear to
ensure thdt no sand and grantel is alloued to be
e*racted, uhere, erosion mdg occur and especiallg
at the concaue ba,nks of the rlaer.
The Department of Mines and Geologg shall provide
Geo-fencing on the tnining lease area uithin O3
months.
The mining lease holder shall proaide aduqnced
technological GPS on all the aehicles deployed for
trrllnsportrrtion of nined rno,terial so that their
moaement cqn be tracked and be monitored bg the
Department of Mining and Police and Prompt action
mag be taken agalnst the illegal mining operdtor,
In no ca.se, mining of rninor rnineral mag be qlloued
to be tnined in night hours.
For monitoring illegal so,nd / graael mining in the
minlng lease area, there shall be a prouisions oJ
checking transport permit, prtnting of trdnsport
permit on securitg pdpers, inalslble ink marks,
tugitiue ink background and unique barcode
sgstem. The Department o;f Mines and Geologg shall
provide said documents to the Monitoring ted.ms or
District Leuel Task Force dt district leael. The
Monitoring team deploged for checking of uehicles /
trucks carrying mined material should be in a
position to check the ualiditg oJ transport permit or
receipt of scanning thetn using utebsite, mobile
phone applicqtion and SMS.
The nining leqse holder sho'll ensure that the
uehicles used Jor transportation of sand / mined
material dre to be pennitted onlg the uith the
Jitness and PIIC certiticate and lt shall be ensured
thqt road mag not be dannaged due to
trdnsportdtion of mined materid.l.
Mining Officer should be the Competent Authoritg to
specifg the transport route uhich shall be used bg
the uehicles used bg the nining lease holder so that
it mag be route through at ledst one o;f the mining
check post established bg the Department. Thete
should, be complete restriction on loading and
tra:nsporta:tion of mined rnaterial during night
hours (7,OO PM to 6.00 AM). The mining lease holder
should. giue a list of oehicles to the Mining O;fiicer
rohich should be entered into the Porta.l and uhich
will get auto populated in the sofiuare in the
nining lease holder togin. The list of the permitted
vehicles should be shared utith the Police
Depdrtment and with the mining check post.
Ang oehicles, which is not in the list giaen bg
the mining lease holder should be impounded.
Onlg GPS enabled uehicles mag be deploged for
trdtusportd.tion of mined rnaterial and their
mouement should be accesslble to the Mining
Department.

a
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74.

r5.

76.

17.

78.

The roads used for trdnsportation of mined,
material and movement of the uehicles mag be
fullg stabilized q.nd. compacted. so that no dust
emission are generated qnd treated, seuage of
nearbg STP mag be utilized for sprinkling of udter
to suppress the dust emissions generated during
moaement oJ the uehicles.
CCTV ca,meras mag be installed at all the trulnerable
polnts ln the mining leose area.
The Departnent of Mlnes and Geologg shall
proaide aduance technological drones to take
prornpt agalnst the illegal mining.
The Monitorlng mechanlsm Jor seize and release
of aehieles used for tllegal mining / scale of
compensation for uiolation on "Polluter pags"
principle qs mentloned in para no. 8 to 17 of ord,er
dqted 26.02.2027 in OA no. 360 of 2075 in the
mqtter of National Green Tribunal Bar
Association uersus Virender Singh (State of
Gujarat) tnag be lmplemented bg the con.cerrt
depdrtments.
The Depattment of Mines and Geologg and District
Leael Tcsk Force shall strictlg follortt the
Susta,inable Sand Mining Guidellnes, 2076 and
Enforcement and Monitoring Gaidelines for So,nd
Mining, 2O2O to check the illegal mining bg the
mining lease holder.

5.O Other obseraations and recorntnenddtions u.r.t. stone
cntshers / screening plants operatlng in the areq

5.7 Obseraations

The Monitoring Committee duing its uisit to the mining sites
in uillage Kohliutala and uillage Bailgarh of Distict
Yamunanagor obserued that there are number of stone
crushers/ screening plants adjoining to the mining lease
oreas near uilloges Kohliutala and Bailgarh. Duing the
uisit of the Monitoing Committee made on O1.O4.2O22, all
these stone crushers uere fount not in operation due to non-
auailabilitg of electicitg. Hotaeuer, during the last uisit of
the Technical Dxpert of the Monitoing Committee made on
23.04.2022, all these stone crushers/ screening plants
utere found in operotion, but most of the these stone
crushers haue not adopted the follouing code of practices
for conlrol ol oir pollulion:
i) The stone crushers haue not couered all the

dust emitting points namelg Jaut crushet /
roller / crusher / screener etc.

ii) The convegor belts oJ most of the stone
crushers u)ere not couered utith suitable
material and no utater sprinkling sgstems
haue been prooided on the conaegor belts,

iii) No telescoping chutes oi suita.ble height haue
been prouided at the end of the conuegor
belts.

t7
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ia) All the mdterlal transfer points haue not been
properlg cooered.

a) The ramp and approach road. haae not been
properlg stabilized / metalted. Water
sprinkling sgstem along the bound,arg of the
stone crushers / screeners haae not prooided
to suppress the dust emissions generdted.
during moaenent of uehlcles.

ai) No green belt / plantation haue been prouid.ed
along the boundarg of the stone crushers /
scree7lers.
Wind breaking walls qround the stone crushers
hdae not been prouid.ed.

5.2 Re commendation s:

Haryana State Pollution Control Board mag be directed
to check all the stone crushers/ screening plants of the
area utithin O2 months and shall get provide all the
pollution control sgsterns/ code of practice as rnentioned
qbooe within next 02 months Hargana State Pollution
Control Board shall monitor the annbient air qualitg
withln the premises of ea,ch stone crusher/ screening
plant and ouerall ambient air qualitg in nearbg
oillage/habitation q.rea uithin 04 months and legal
action under the prouistons of Air Act, 798 7 mag be taken
rr,gr;,ilnst the dotating stone crushers/ screening plants."

5. Response of the PPs is by and large identical. Apart from questioning

bonafides ald identity of the applicant, the PPs have also attempted to

scandalize the Chairperson of the Committee but during the hearing,

learned Counsel for the PPs withdrew the uncalled for allegations. On

merits, there is no dispute about violation of condition for plantation.

Defence is that plantation was not viable. There is no specific response to

other violations mentioned above. Further, it is undisputed that

replenishment status was never monitored by the PPs in terms of EC

condition, the mandate under the judgment of the Hon'ble Supreme Court

in Deepak Kumar u. State of Haryana & Ors.r and under the 'Sustainable

Sand Mining Management Guidelines, 2076' alrd 'Enforcement &

Monitoring Guidelines for Sand Mining-2020' issued by the MoEF&CC.

L (2012) 4 SCC 629

18
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6. We find it appropriate to accept the report as there is no meaningful

objection against the same. Thus, it is clear that as far as Respondent No.

11 is concerned, apart from violating the requirement of undertaking

replenishment study, not developing green be1t, not implementing

progressive mine closure plan, not installing CCTV carneras and not having

GPS system, diversion of river flow, illegal instream mining, not providing

weigh bridge at the entry of the mining lease area are clear violations. With

regard to Respondent No. 12, apart from violations found in the case ol

Respondent No. 11, further violations are not installing boundary pillars,

continuing mining even after termination of the lease, using groundwater

transported through tankers instead of using treated sewage water. With

regard to Respondent No. 13, apart from other violations which are

common with Respondent No. 11, the said PP was found crossing the

prescribed depth for mining.

19

7. In view of above serious violations, accountability has to be

determined for such violations on polluter pays principle for restoring the

damage to the environment. Compensation has to be fixed having regard

to the nature of violations, period of violation, cost of restoration and

financial capacity of the PPs in view of principles laid down inter alia in MC

Mehta, (1987) i SCC 395, Sterlite (20131 4 SCC 575, Goel Ganga (2018)

18 SCC 257, MC Mehta (2O18) 18 SCC 397, Common Cause (2O17) 9 SCC

499 aled Goa Foundation (2OI4l 6 SCC 590. We find from the record that

in case of Respondent No. 11, the bid for mining lease was Rs. 3'83 crore

p.a. to be increased to Rs. 4.78 crore in fourth year and Rs' 5.98 crore in

seventh year. In case of Respondent No. 12, the said ltgure is Rs' 7.37 crore

p.a. with increase in fourth and seventh years. In case of Respondent No.

13 (Annexure 5), as per letter dated 19.6.2015 of the Mining Department

addressed to the PP, the bid given by said PP is Rs. 19.63 crore p.a. which
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was to increase to Rs. 24.54 crore in fourth year and Rs. 30.67 crore in

seventh year. Mining has continued for six years and the lease amount

paid by the Respondents No. 11 to 13 respectively is more than Rs. 25

crore, Rs. 42 $ore and Rs. 120 crore..

8. Though as per Common Cause, compensation in case of illegal

mining can be equal to the value to the mined material, apart from

compensation for violation of environmental norms, we fix the saroe @ lOo/o

of the lease money i.e. Rs. 2.5 crore, Rs. 4.2 crore and Rs. 12 crore in

respect of Respondents No. 11 to 13 respectively. The amount may be

deposited within one month with the State PCB which is to be utilized for

restoration of the environment by preparing and executing an action plan,

in consultation with the District Magistrate. The action plal needs to cover

restoration of degraded areas, post-mining remedial measures, restoring

natural flow of river and taking other restitution activities, as required.

District Environment Plan may also be taken into account. The utilization

may be ensuied as far as possible within six months. If the PPs fail to pay

the amount, it will be open to the authorities to take coercive measures

including blacklisting, recovery from deposits of the PPs, if any available

with the State, or otherwise. The PPs may not be allowed to undertake

further mining in view of serious violations aiready committed.

A copy of this order be forwarded to the Chief Secretary, Haryana,

Additional Chief Secretaries of Mining and Environment, Haryana, State

PCB and District Magistrate, Yamuna Nagar by e-mail for compliance.

Adarsh Kumar Goe1, CP

20

The application is disposed of.
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ITEM N0.58 COURT NO.7 SECTIOII XVII

SUPREME COURT OF INDIA
RECORD OF PROCEEDINGS

crvrL APPEAL Diarv t{o(s). 73A2/2023

(Arising out of impugned final judgment and order dated
in oA No. a5O/2O21 passed by the NationaL Green Tribunal)

a8-7L-2022

M/S DEVELOPILIENT STRATEGIES INDIA P, LTD. Petitioner ( s )

VERSUS

UNION OF THDTA & ORS. Respondent ( s )

(IA No.49197,/2023-CONDONATIoH OF DELAY IN FILIIiIG and IA
No,49189/2023-EXEI-IPTION FROH FILING ClC OF THE IMPUGNED JUDGII.IEilT )

WITII
c.A. No. 1595/2023 {XVrr)
( IA 1,1o.49359/2O23-CANDONATIOI\.1 OF oELAY IN FILII'IG and IA
NO.49357/2923-EXEMPTION FROM FILING C/C OF THE II'IPUGNED JUDGI'IENT)

Oate : 13-S3-2023 This petition was caLLed on for hearing today.

coRAt{ :

HON,BLE MR.
HON'8LE 

''IR,

JUSTICE SAI.IJIV KIIANNA
JUSTICE t4.M. SUNORESH

For Petitioner(s)

For Respondent ( s )

P.s. Patwalia, Sr, Adv.
Ajit Sharma. AOR
A. Renganath, Adv.
Amrit Pradhan, Adv.
Akshat Sharma, Adv.
sandeep singh, Adv.

vanshdeep Dalmia, AoR
l,latasha Dalmla, Adv.
Anisha Jaj.n, Adv.

Mr.
Hr.
Mr.
Hr.
Mr.
Dr.

MT

M

N

S

s

UP0N hearing the counsel,
ORDE

the court made the following
R

De1ay condoned.

Issue notice.
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2

llotices would be served by a].l modes, including dastj..

Tag with CiviL Appeal No. 319 of ZOZ! titled ,,N/s Delhi

Royalty Conpany vs. Union of fndia & Ors,"

Notice is accepted on behalf of respondent no,13, who is at

liberty to file a counter affidavit,/rep1y within a period of six

weeks.

In the neanu,hile, subject to the appellant - M/s Development

Strategies fndia P. Ltd. depositing 60% of the penalty amount of

Rs. 2,5 Crores, and m./s Mubarikpur Royalty Company depositing Rs, 4

crores with the authoritles within a period of six weeks' from

today, there would be a stay on the recovery of the further amount.

(BABITA PAHOEY)
couRr MASTER (SH)

(R.S. NARAYANAT'r)
couRT r4AsrER {flsH)

28 t28
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